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Factual Report in compliance to the Hon’ble NGT Principal Bench matter of O.A. No.
1015/ 2024 (Ranjan Singh Vs. State of Bihar)

1. Background

This Report is submitted in compliance with the Hon'ble National Green Tribunal (NGT) Order
dated 04.11.2024 in the suo moto matter of Ranjan Singh Vs. State of Bihar in O.A. No. 1015
of 2024 (Principal Bench) based on a letter petition dated 15.12.2023 by Shri Ranjan Singh.
As per the letter petition illegal sand mining activities are being carried out at Son River by
constructing Dams (Bandhas) from Nasriganj (Amiyavar) to Tilouthu in Rohtas Distict of

Bihar.

In the aforementioned Order, a Joint Committee was constituted comprising of District
Magistrate, Rohtas; Bihar State Pollution Control Board (BSPCB) and Central Pollution
Control Board (CPCB).

In compliance of the above, a meeting through video conferencing prior to the field visit was
held on 25.11.2024 wherein the date for the site visit was decided as 05.12.2024 and
accordingly, a joint visit of the impugned site was carried out on 05.12.2024 by the appointed

joint committee comprising of the following members:

1. Sh. Triloki Nath Singh; Sub-Divisional Public Grievance Redressal Officer,
Bikramganj, Bihar

2. Sh. Ashish Kumar Gupta; Regional Officer, BSPCB, Patna

3. Sh. Toufic Aslam; Scientist ‘C’, CPCB Regional Directorate, Kolkata

During site visit, following officials were also present along with committee members:

1. Sh. Rahul Kumar Mahto; Mining Inspector, Rohtas, Bihar
2. Sh. Sudhanshu Charan Mohapatra; RA-III, CPCB Regional Directorate, Kolkata

The River Son and its tributaries form the major drainage system in the Rohtas district. The
River Son originates from the Makalu range in Madhya Pradesh. The river enters in the district
at the tri-junction of Palamu, Sonbhadra and Rohtas districts. The river flows eastward along
the south and eastern boundaries of the district and finally joins with River Ganges. The River

Son forms the southern and eastern geographical boundary of the district.
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Fig 1. River Son sub-basin and water sheds (National Remote Sensing Centre)
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Fig 2: Drainage Map of Rohtas District, Bihar (Central Ground Water Board)
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2. Environmental & Other Statutory Clearances

The District Survey Report (DSR) in the district Rohtas was approved by the SEIAA, Bihar on
23.05.2022 and modified DSR was approved on 03.11.2023. Copy of the DSR alongwith letter
issued from the competent authority with regard to approval of the DSR are annexed as
Annexure I and Annexure II respectively.

As informed by the Mining Inspector, a total of 20 sand mining blocks have been auctioned by
the District Administration for sand mining at the impugned site. List of sand mining blocks
containing names of Lease Holders alongwith respective auctioned Sand Ghat/Clusters is
provided in Annexure III. Also, details about Environmental Clearances (EC) issued by State
Environmental Impact Assessment Authority Bihar, Consent to Operate issued by Bihar State
Pollution Control Board, Letter of Intent issued by the District Administration and Mining
Lease granted by District Mining Office, Rohtas of the respective Lease Holders are

summarized in the tables given in Annexure IV.

3. Site Visit

During the site visit on 05.12.2024, 9 mining blocks (1, 2, 3A, 3B, 4, 5, 6, 7 and 17) located in
a stretch of approx. 40 kilometres along the River Son, extending from Nasriganj (Panchayat)
to Tilouthu (Panchayat) in District Rohtas, were visited to assess the onsite conditions. Copy

of Environmental Clearances (EC) of the visited sites attached in Annexure V.

3.1 Findings of the Committee during the site visit

(1) As informed by the Mining Inspector, a total of 20 sand blocks have been auctioned by
the District Administration within this stretch; out of which 08 sand blocks (1, 3A, 3B,
5,6,7, 12 and 17) were operational (including extraction path under construction for 2
blocks) while the remaining 12 sand blocks were non-operational on date of the visit.
Extraction Path to sand blocks no. 3B and 12 were under construction.

(i1) The sand blocks were found to be marked and demarcated with RCC pillars; display
boards containing site information such as the name of the block, the lease area and the
name of the leaseholder were found installed at all the sand blocks visited.

(ii1)) All sand blocks visited were equipped with essential infrastructure such as
weighbridges to monitor the quantity of sand transported and check for overloading of

sand. Additionally, CCTV cameras have been installed for monitoring purposes and
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access to the cameras are also being shared with Command Control Room of Mining
Department Office (Patna, Govt. of Bihar).

(iv) Under ‘Special Conditions’ in Environmental Clearance dated 11.08.2024 granted to
one of the 9 sand blocks visited - No. 3B (Annexure V), it is mentioned that
“Temporary Extraction path (Iron bridge/Hume pipe) constructed for local transport
from the mining site should be compulsorily dismantled before onset of rainy season
(I°" July). So that natural flow of water through the active river channel may not get
disturbed’. In Environmental Clearances of other sand blocks visited such special
condition/permission is not given. However, on the day of visit it was observed that
cross sectional and enclosing structures have been created by the miners for transport
as well to prevent ingress of river water into their allotted lease areas (Pic 2, 4, 6 and
8). As informed by the miners, these structures are of temporary nature. Structures built
for transport (extraction paths) are made out of brick bats, twigs alongwith river sand
(Pic 3 and 5) and for enclosing are made out of river sand (Pic 7). It was also observed
that most of these extraction paths were part iron bridge (approx. one third of total
length) and the remaining part made of sand, bricks and twigs (Pic 2, 4 and 8).

(v) River water had little to no obstruction in flowing under these iron bridges (Pic 4 and
8). Part of the extraction paths made out of sand, bricks and twigs were found to restrict
the flow of river water (Pic 6 and §). Hume pipes have been provided at these parts of
extraction paths; however, their quantity/frequency (nos. in a specified stretch) may not
be adequate to maintain natural flow of the river. Enclosing structures of river sand in
order to prevent ingress of river water into lease areas were observed at sand blocks no.
1,3A, 5, 6,7 and 17. Temporary extraction paths of aforementioned nature (part iron
bridge and part sand etc.) were observed at sand blocks no. 2, 3A, 5, 6, 7 and 17.

(vi) During site visit, no mining activity was being carried out in any of the visited 9 sand
blocks. However, excavators were found in four sand blocks i.e. Nos. 1, 3A, 6, 7 and
excavator tread marks were observed at two sand blocks i.e. Nos. 5, 17 indicating use

of heavy machinery for mechanized mining.

4. Actions Taken by District Mining Office

Following actions were taken during the year 2024, against illegal/unauthorized sand mining

in Rohtas as reported by District Officials —
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Table 1: Illegal sand stock seized in the year 2024 at Rohtas, Bihar

Illegal sand stock seized location | Quantity of sand seized (cft) | Coordinates

Jatan Bigha, PS-Akodhigola, 21700 Lat-24°58'10" N
District-Rohtas Long-84°10'53" E; and
Lat-24°58'12" N
Long-84°10'53" E

Sita Bigha, PS-Indrapuri, 2430 Lat-24°52"23 N
Distict-Rohtas Long-84°8'11" E

FIRs have been lodged in both cases with Akodhigola case no. 193/24 dated 07.08.2024 and
Indrapuri case no. 04/24 dated 27.08.2024.

5. Recommendations of the Committee

The construction of temporary extraction paths across the river has arisen due to most of mining
areas of lessee are situated across the river. The matter of construction of temporary bridges for

sand mining is also under scrutiny in OA 581 of 2022 in Hon’ble NGT, Principal Bench.

Based on field observations the following are recommended by the committee members —

(1) District Officials should vigil to take appropriate and suitable action against instances
of unnecessary construction of temporary extraction path and any sand bunds to prevent
ingress of river water into their allotted lease area.

(i1) Heavy machinery and boats which can be used for in-stream mining should not be
allowed to be kept in areas near the river.

(ii1) Monitoring of sand mining at the sand blocks should be carried out according to the
‘Enforcement & Monitoring Guidelines for Sand Mining, 2020°. District
Administration may also carry out monitoring of the sand ghats/blocks through
Unmanned Artificial Vehicles (UAVs)/Drone surveys.

(iv) Mining to be strictly carried out according to the ‘Sustainable Sand Mining Guidelines,
2016°. All sand ghat-miners should submit the annual replenishment report certified by
an authorized agency. All sand ghat-miners should also submit their six monthly

compliance reports within stipulated timeline.
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(v) No. of hume pipes in the extraction paths may bc increased to maimeinfimprove nolural

flow of the river,

Slpnature of the Committee Members:

[/

AV
ag. 3% e
Sh. Toufic Asl Sh. Ashish Kumar Gupta
Scientist 'C’, Regional Officer,
CPCB RD, Keikata BSPCH, Pamna

Dage: 20.12.2024

pate

2
Sh. Triloki Nath Singh

SDPGRO), Bikramgan),
Bihar
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Photographs taken during site visit on 05.12.2024

Pic 1: Excavator at Sand Bloclg No. 1

o ' ;__i GPS Map Camera

Atimi, Bihar, india
Masriganj-mangraon fBd, Atimi, Atmiganj, Bihar 821310, India

Lat 35.0568775" Long B4.253887

062,24 171313 AN GMT +06:30

Pic 2: Extraction Path to Sand Block No. 2 (Closed)
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Guman, Eilhar India
Guman, Bihar 824143, India

Lat 25.048994° Long 84.351296°
o _u"l "Lr_-ﬂl ‘I.-: 41 PM GMT +05:30

' P|c 3: Brlck bats and tW|gs u%d for extractlon path makl ng a Sand Block No 3A

Pic 4: Extraction path at Sand Block No. 3A

20
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Pic 5: Excavator tread marks at Sand Block No. 5

Pic 6: Extraction Path restricting and ierting the flow of river at Block No. 5

10
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;,"'_;GI-‘.'.-i HMap Camers
Pokharsha, Bihar, India
_ Pokharaha, Bihar, India
- 8 Lat 25.050385° Long 84.356056"
ir ':'iuzigl‘.!!_{'-f- o I 0512724 12:53 PM GMT +05:30

Pic 7: Enclosure of lease area with structure made of river sand at Block No. 6

e i . f GPS Map Camera i
i‘ Masrigan|, Bihar, India '

i Masriganj, Bihar 821310, India
Lat 25.032327° Long 84.308251° f
DE.‘“IE."EJ" 02:70 PM GMT +05:30 «;\

P|c 8: Restrlcted flow a aand structure and unrestricted flow under iron bridge at Block No. 5
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Satellite Images of the impugned site

Pic 9: Sand Blocks in River Son at Rohtas, Bihar

Pic 10: Linear and Cross-sectional Structures (June, 2023)




Pic 11: Cross-sectional Extraction Paths (10" December, 2024)

)

Pic 12: Cross-sectional Extraction Paths (10" December, 2024)
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Annexure25

/’_. ' } * . : - ; -
~  DISTRICT SURVEY REPORT FOR.
... ..SAND MINERALS = . ..
R r...' ..;'.'F'..I*:E- ':. _i;,.': " ._.;' _--‘.'h..; ; o ¥ ‘_,.-. ’.1 :
ST R Ot e
\___ ROHTASDISTRICT, BIHAR =~

Government of Bihar

(For Sand)
As per Notification No. S.0.141 (E) New Delhi Dated 15t of January 2016,

5.0.3611 (E) New Delhi Dated 25" of July 2018, Sustainable Sand Mining
Guidelines, 2016 and Enforcement & Monitoring Guidelines for Sand
Mining (EMGSM) January 2020, Issued by Ministry of Environment,

Forest and Climate Change (MoEF & CC)

- Prepared {ﬂ%ﬂl‘l_;l'hﬂ“& ﬂf,fhﬂrﬂrtﬂl:un‘orhﬂf'ﬂss ed By_;l;_e Hon'ble
. Suprerie Courton 10:i1-2(in the case of Civil Appeal No3661- -
- 3662/2020, State of Bili‘ar:&:piliefs_;ﬁ;_paw&n Kumar & Others

L b - L7 Y
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Jearg foran, fAER
sand Minerals
(REVISED UPTO 21:26)

e —— e A — — .' e ) T | J_li‘lfﬂs
N v DI TRICT
A Ty
UTTRE
FRADEMM sy
L
D aDmsm -
L - -
8y utin - i
[
L Ll
athed I_L & Larghat LTIl
N
l&‘)‘ ik P g
Fapraimr @ g
Py A .
| Pty -\Hul.l-l
» o i A AR
-
B ‘E-:._
" = Tt g _J" ““vw
-
FTHAR g ladeni e
PLLDM il i B
I uharped =
muqn. - = .
g Bty
h-" LT it 3 -
= ) " * el v e S Lo () e
s cergre T e memtadiom i i
MAREMAND g e e M 20 = - ey

As per "Enforcement and Monitoring Sand Mining Guidelines, 2020
Ministry of Environment Forest and Climate change, Government of India

Submitted to
Under Secretary |
Mines & Geology Department, Government of Bihar ~
W

Prepared By .
District Mining Office 7*/ 95"’

P e N & Sasaram, Rohtas 7 .0 —
P T T t / ,'h s

15

R R



--dJ-

24
hid

LMIGRUIGI, SR, NIRRT

- R, ol k) -
i II”Iﬂ Sl et g I
ol il |-.|l i RIIFEELL
13 > '?f pr 1 g mmingael! i
|
[ —_— - o

[ttt uagiand,
AR |

Qi N
Wit ki, "
State Fnvironment limpast b assement Authority (51 I{EM- I$ih ”] .
2™ Floor, BELTRON T Shastri Nagar, Pt Jihar-8000.2
—_—
[anar.- QAR Brelt ot e wlidien (DSI) U Aol @
14, 1 2R

v : r i =
awfat faga b e o TR O L LA L

el 41 sl [ade @ el 1 1 e
14E @

1 Ly

it A cen @ e ke

\ i AL g JIccul
alspvssel 3R aliy g sl ¢ e ulQdaE (06

o] il

: Tg— S0l il irgf dfoldaed %?_I
apedclier) @) i L e laped L QL et e (et

Aol Gl Nt B

Apqerstin - Aenad | /
HI[H‘ I 7 i (1 i
(AR -
\h i ’

A Gell

IR, IRk

27




Pl 28
LISl g, e |
(R R RTTE
T Han A0

TN LLLL IIl i ran
P vy e ML) 'R

wigilal -'I‘F"“r
L T O T T Y T R L B LA

: ol
Havised T T R |

L o T T 3 T T T e A !
L P T T TP AR T H L LT UL ‘!
AP G0 b 10 e g e o s b b g ek
L T T e Y P O e PR T A TR oAU

R [ el |

X A o\
L "l L ' i ‘..
W & ?""u «“ ? ‘ "1 '
G 44 ;
payeto el e el MIIH K TR M T AR
(NN i Lot UOTO R R wedl (el

TURTY i /
{ j.} T\ ;o h,r"
-r-|-1--|-?|-.fl‘um|| -l-ufi*ﬁ‘T-rrﬂt‘l‘rﬂi-ll_ 1)’ I'"} i

(| TR
TR TR T TR TR Sl (gt A0
AL [deptti ot
i I.I! j.‘r A
\ I R ;
L " =

i . _[IH“'l\ ' 4 \f \I \l‘.\ "-\
p i ﬂnﬁ‘i ' r./' :’1 S
T R T O T T T T e | l11H 11 gl Ldiard
R e T T L R E R K LG |ttt s IMI A (T T B E R T | B
b B g AR A S

17

X s 3 e B L &
T e s T ol B el b - T



26

STATE LEVEL EXPERT APPRAISAL COMMITTEE (SEAC), BIHAR
2" Floor, BELTRON Bhawan, Shastri Nagar, Patna — 800023,

Ref: No.- | Q9 Patna. Dated: - 07‘04-l252-2-

MINUTES OF 08" MEETING OF STATE LEVEL EXPERT APPRAISAL
COMMITTEE (SEAC). BIHAR CONSTITUTED ON 12.08.2021

VENUE: SEIAA Office
DATE: 25™March, 2022

Minutes/Proceeding of the Meeting

I. Opening Remarks of the Chairman: The Chairman extended warm welcome to all
the participants of the meeting. Thereafier, the meeting was opened for the proceeding

as per the agenda adopted for this meeting.

2. Confirmation of Minutes of 07"Meeting (07/2022) vide refino.100 dated
11.03.2022 of State Expert Appraisal Committee held on 04" &05" March, 2022.
The State Expert Appraisal Committee, hereinafter called the SEAC, was informed
that no representation has been received regarding projects considered in meeting held

on 04" & 05™ March, 2022. Minutes of the meeting of SEAC were confirmed.

3. Consideration of Proposals: The SEAC considered proposals as per the agenda
adopted for the 08™ meeting (08/2022) circulated vide Ref. No.-114, dated-
21.03.2022 and Ref. No.- 116, dated - 24.03.2022. The key points of deliberations

held were as follows.

4. With regard to the proposals submitted for the District Survey Report (DSR) the
Committee members considered and deliberated extensively on the District Survey

Report (DSR), received for various districts, in the light of the Hon’ble Supreme
al No. 3661-3662 of 2020 [Procedure

Sustainable Sand Mining Management

Court’s Order dated 10.11.2021 in Civil

and parameters laid down in the policy

1|Page

i e T e
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iX. Revise the table of estimation of sand resources in Pre-monsoon and P
period in sand bars. ad
references <
X All the primary and secondary data should be supported by PTOPGTI port ©
documentary support along with the page no mentioned in complian®
revised DSR.
AGENDA ITEM NO. 2§ ]
.24.ﬂ3.2ﬂﬂ an

Revised District Survey Report for Rohtas district (E-mail dated:

Hardcopy Received date:- 24.03.2022)
dated

of the

m the District Magistrate vide letter No. 822,

94™ March, 2022 for
by the SEAC.

Application along with letter fro
the evaluation

93.03.2022 was submitted 10 SEAC, Bihar on
revised as per the comments made
o7 & 08" January 2022, the Committee had
a5 mentioned in the proceeding
the light of the above

District Survey Report (DSR),

Earlier in the meeting dated 06",
revised District Survey Report (DSR)
ed District in
4 the concerned district
found not

directed to submit the
The compliance was submitted by concern
mmittee an
observed infirmities and
the DSR as

of that meeting.
g, the same Wwas placed before the co
a presentation. The Committee
entative was directed to correct

said meetin
representative made
satisfactory. As such concerned district repres
follows :-

images of the proposed ghats should be submitted

i, Clear and high resolution color
location for identification of

with DSR including the date of photographs/ GPS
potential sand mining area.
ii.  The specific gravity of the
sample from a NABL accredited lab.

The permanent boundary pillars nee
aggradations and deposition outside the bank of the river at a safe location for future

surveying. The distance between boundary pillars on each side of the bank shall not

be more than 100 melers.
iv.  Demand and supply of the Riverbed Material through market survey needs ta b
0 be

d out. In addition to this, fityre demand for the next § years also needs
eds to be

material also needs to be ascertained by analyzing the

i d to be erected after identification of an area of

carrie

m considered, to justify the number ahd area of the sand ghats included in the DS
¢ DSR.

-
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vii,

Viii.

ix.

xi.

Xii.

X

Xiv,

51|Page

Wn any such map where 1/4ih Part of the areg has been
separated from central 3/4th part of ghe river as a ming

ble and non-minab|e Zong,

of the Eco-Sensitiy

Environment, Forest and Climate Change, Govt. o

the DSR,

¢ Zone issued by the Minisiry of
I India should be enclosed with

depicted in the proposed mining area with different colour, Details about the
quantity of Sand extracted from the overlapped area should pe furnished duly
certified from the concerned Department,

Provide different colour map for proposed and existin

& sand mining area and also
submit State, District Wildlife Sanctuary,

Eco-Sensitive Zone boundary in different
colour map and KML file to check the suitability of the mining site,

Submit a map and KML file regarding aquatic animal found in river.
Calculate the Minable Mineral potential for each sand ghat in the prescribed format

(SSMG 20186, as preseribed in page no. 25 and 26) for euch river separately.

It should be for each mine area with resg@tt 1o sand mining done. [Ghats wise details

of quantity of sand extracted and revehlie generated (annually) for the past thfee |
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XVi.

xvil,

xviii.

Xix,

years]. Only Sand mining revenue should be included in DSR not brick kiln/other

minerals revenue,

Al the Annexures as prescribed in the EMGSM, 2020 should be duly filled ancl
complete.

Old and new proposed Ghats must be mentioned in the DSR. (List, Map & KML
file).

District Border line (Bold mark) should be mentioned in the maps/images/KML file
in DSR.

All the primary and secondary data should be supported by proper references and
documentary support along with the page number in the compliance report of
revised DSR.

The replenishment study is not conducted by the concerned district. Whenever
replenishment study conducted, submit the table of estimation of sand resources in
Pre-monsoon and posi-monsoon period for the sand deposit, with respect to the
Reduced Level.

FMISC (Flood Management Improvement Support Center), 2 R&D unit under WRD
(Water Resource Department) at Anishabad has high resolution satellite maps of
river systems of Bihar. District Authorities may contact the office of FMISC for

procurement of geo-referenced maps of the river to support the DSR.

AGENDA ITEM NO. 26
Revised District Survey Report for Saran district (E-mail dated:-23.03.2022 and

Hardcopy Received date:- 23.03.2022)

Application along with letter from the District Magistrate vide letter No. 750, dated
303.2022 was submitted to SEAC, Bihar on 23" March, 2022 for the evaluation of the

strict Survey Report (DSR), revised as per the comments made by the SEAC.

Earlier in the meeting dated 06" 07", & 08™ January 2022, the Commiltee had

directed to submit the revised District Survey Report (DSR) as mentioned in the proceeding

of that meeting. The compliance was submitted by concerned District in the light of the above

said meeting, the same was placed before the committee and the concerned district

representative made a presentation. Tl Committee observed infirmities and found not

satisfactory. As such concerned district

follows -

resentative was directed to correct the DSR as

s52|Page
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Resolution of the Committee:-

i o AT L 3 3 T SESA L W st < R e L T

The final DSR should be prepared in a book format (may be spiral binded) with an

index page referring the page numbers where the corrections / amendments were made, for

quick reference, in a tabular format.

SEAC has unanimously decided to forward the above referred DSR; of the conce med

districts with the aforementioned observations for the consideration of SEIAA.

LIST OF PARTICIPANTS IN 08™ MEETING OF SEAC, BIHAR HELD ON 25"

MARCH 2022
S.No. | Name Designation Attended on 25.03.2022 |
| 1. Dr. Gopal Sharma Chairman Present |r
| 2, Dr. Ramakar Jha Member Present ]
| 3. Dr. Bibha Kumari Member Present 1
4. Dr. Anshumali Member Present through video link
5 Dr. Aditya Mohanty Member Present through video link
6. Shri Mokhtarul Haque | Member Present
v Shri AjitSamaiyar Member Absent. _
8. Shri Ranjan Kumar Member Present. ;
9. Shri 8. Chandrasekar Member Secretary Present =l
Signature(s) of Members Present
Sd/ Sd/ Sd/
(Dr. Ramakar Jha) (Dr. Bibha Kumari) (Mokhtarul Haque)
Member, SEAC Member, SEAC Member, SEAC
Sd/ Sd/ Sd/
(Ranjan Kumar) (Dr. Anshumali) (Dr. Aditya Mohanty)
Member, SEAC Member, SEAC Member, SEAC

éaQ oty
- Chandrasekar, IFS)
Member Secretary, SEAC

57|Page

o Do
e
e
(Dr. Gopal Sharma)
Chairman, SEAC
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COMPLIANCE TO TUE
MEETING OF THE _STATE LEVEL EXPERT
BIHAR VIDE LETTER NO_REF NO.

31

MINLUTES

132, PATNA, DATE

SL.NO.

OBSERVATION

Clear and High resolution Color Imoge
of the proposed ghat should be
submitted with DSR including the date
of photographs and GPS location for
identification of potential sand mining
areq.

e i ———————

OMPLIANCE.
5 5 e
{.t}l‘ll I.al.‘\q '_'LE_I}EEi-il:\SF_ L‘L‘."\[‘ I;:-*LL‘

. 5 i 4 IR;- ]L B
Monsoon) having rﬁ“f“lm;‘p:-ﬁ-ﬂ\lul'--“““”
USGS LANDSET & - U0 o, All
having resolution i Mm 'I]"_”;hlj; s
Sotellite  Imageries  are furne

Annexure NI 7 e

[E¥]

The specific gravity of the matenal
also needs to be ascertained by
analyzing the sample from a NABL
aceredited lab.

e — ity 0
Sp. Gravity and bulk density -:nrl 5
analyzed from NABL lab The rept
same is attached as Annexure

the

The permanent boundary pillars need
to be erected after identification of an
area of aggradation and deposition
outside the bank of the at a safe
location for future surveying. The
distance between boundary pillar on
each side of the bank shall not be more
than 100 meters.

T b
Noted. Permanent boundary pillars will

o Ll
fixed after Approval of Mining Plan.

2.3 Demand and

Demand and supply of the Riverbed
Material through market survey needs
to be carried out, In addition to this
future demand for the next 5 years also
needs to be considered, to justify the
number and area of the sand ghats.

Complied with. Please refer
Supply of Sand.

Mining arca may be so selected as to
cover the entire deposition ared’
Dividing a large  area  of
deposition/aggradation  into smaller
mining leases should be avoided as it
leads to loss of mineral and indircctly
promotes illegal mining.

Complied with.

The DSRs should be placed in the
public domain for at least onc month
from the date of publication of the
advertisement for obtaining comments
of the general public. The comments so
received shall be placed before the sub-
divisional committee  for aclive
consideration.  Only  after  such
consultation of the DSR should be
submitted before the SEAC

Complied with. Already uploaded in the
District Portal. Upload on Dated 24.02,2022,

= -

M-_H_--_-_- - .

| —

No complain/Comments received,

The commilttce observed that sand

ghats _have been proposed__on__the

No mining lease has been proposed on (he

confluence/active_Channels of the Ry,
_____‘__'g:‘_l‘s.
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l.‘llIlnlIl.‘Ilt‘L‘-'rIlIEﬂl:l-i.!;.‘ﬁ;{.‘l..'l-[i}::ITI"{.'N-‘IIL‘!.I-\'E
channels wineh require 10 be excluded
from the DSR. No mining area should
be proposed at any bank concavities to
avoid bank crosion and river stabiliny'

The Commitiee was not shown any

such map where 1/4th part of the area
has been separated Trom central Vaih
part of the river as a ninable and non-
minable zone.

.H 0N I‘HHII_ZI o

THE I'lﬂlllll

While the few lease which are proposed on
the concave side of the niver will be strictly
mined at the depth 3 m or above ground
water level  The replenishment study also
proved 100 % replemishment rate of sand.
Plense refer Table no. 7.10, Table no. 711,
Table no. 712 & Table no 7.13.

Complicd with Please refer to Plates

In case sand ghat is located near by the

forestwildlife protected orea  (Bird
Sanctuary/Wildlife Sanctuary/ National
Park/ Tiger reserve) a  certificate
regarding distance of such ghat from
the boundary of the forest/ protected
area as well as the notification stalus
and extent of the Eco sensitive zone

| issued by the ministry of Environment,

forest and climate change, govt of India
should be enclosed with the DSR.

No sand mining is proposed within  Forest

/ Wildlife Protected Area, (Bird'Wildlife
Sanctuary / National Park/ Tiger Reserve).
The ENVIS data showing ForestWildhife
Protected  Area, (Bird/ Wildlife Sanctuary
National Park / Tiger Reserve) is
reconfirmed through the GIS. A ceruficate
is furnished as Annexure X

If the proposed mining arca has over
lapping arcas with previously allotied
existing lease or already working or
worked out mining leasc then the same
should be clearly depicted in the
proposed mining area with different
colour. Details about the quantity of
Sand extracted from the overlapped
area should be fumished duly certified
from the concerned Department.

Complied with. Please refer Plate attached.

Provide different  colour map for
proposed and existing sund mining area
and also submit State, District Wildlife
Sancluary, Eco-Sensitive Lone
boundary in different colour map and
KML file 1o check the suitability of the
mining sie.

Complied with.

12

Submit a# map and KML file regarding
aquatic animal found in river,

‘{_‘{nuplicd with.
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COMPLIANCE TO 1 1
(AL

MEETING OF THE_STA M

BIHAR VIDE LETTER N RLEN
Calculate  the  Nuwmd 7
potential tor cach sand ¥ 00
prescribed  format (S8MU v'!“
p‘[ﬂg‘nm in page e 23 et bt

Tt should be for cach nuss & ‘:\;«
respect to samd miniag da ‘{ ;H
wise details of quantty O ST
extracted and  roVenW P‘m‘“_‘:f"
(annually) for the past thay i
Only Sand mining revenus

included in DSR mot brck i
minerals revenue.
All the Annexures as presenbad m";
EMGSM 2020 should be duly Gl
and complete.

A
.

A~

13

14

¥
shottha =
1] et

15

hats must be

Old and new proposed G :
List. Map &

mentioned in all the DSR. {
KML file).

16

District Border line (Bold mark) sh-::uld
be mentioned in the maps/images KMl
file in all DSR.

17

N R

L

Complisd with.

| C.;.mplicd with.

| ]
"The DSR hence prepared by Ennsid':

All the primary and secondary data
should be supported by proper
references and documentary support.

18

proper references and documentary support

= .I‘
Ee

¥

The replenishment study is not
conducted by the concemed district,
Whenever  replenishment  study
conducted submit the table of
estimation of sand resource in pre
monsoon and post monsoon period for
the sand deposit, with respect 1o the
reduced level

FMISC (Flood Managemem
[mprovement Support Center), n R&D
unit under WRD (Water Resouree
Department) at Anishabad, has higl

19

20

The entire potential zone is demarcated on!
the basis of replenishment study report in
last 4 years. Replenishment  study data 1S
atached in Page No 66-67 of DSR. A

We lave proyide
Monsoon)
LISGs LAND
liwwing yes,
sl

d ESRTBASE MAP (F ' - ]

:u;} tesolution 3 M & FCC-

5 SETN (Post-Monsoon) :
Won 30 Mg the DSR. These |

l'l.i.ﬂh
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COMPLIANCE _TO TIHE MINUT
MEETING OF THE STATE LEVE

ES HELD _ON 25.03.2022 OF THE EIGHTH
L. EXPERT
BIHAR VIDE LETTER NO_REF NO. 132, PATNA. D

APPRAISAL COMMITTEE (SEAC
ATED 07.04.2022

systems of Bihar. These comprise of
recent as well as of past years, District
Authorities may contact the office of
FMISC for procurement of geo-
referenced maps of the niver to support
the DSR.

resolution and used in place of FMISC

Maps.
Furnished as Annexure XIV
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Annexure

T asoeweel List of the existing sand Ghats along with details of EC validity

3 Photographs of the site survey

trmavere [
Committee Involved in DSR as per Hon'ble Supreme Court Order

=re [11 dated 10-11-21, Civil Appeal No. 3661-3662/2020, State of Bihar &
Others vs. Pawan Kumar & Others.

2xmeyre IV Receiving copy of Replenishment study report
2ymermre V Sp. Gravity & Bulk Density data of sand from NABL lab
Receiving copy of request letter DFO, Rohtas to provide details of

Zopexure VI ] Protected Forest, ESZ and Wetland in Distt. Rohtas

sanevure VI | Individual Sandbar length and width of the river

annexure VIII | Showing Existing & Proposed Ghats

Annexure [X | Block Distribution of Sand Ghats

| Annexure X Profile section of Rivers of Rohtasl District

A certificate regarding distance of ghats from the boundary of
Forest/Protect Area as well as the modification status and extent of the
Annexure XI ¥ i ; o 4 >

. Eco-sensitive Zone issued by the Ministry of Environment, Forest and
Climate Change, Govt. of India

Undertaki arding aquatic animal found in rive
' Annexure X1I ndertaking regarcing i o - r / proposed sand

Clear and high-resolution colour images

Annexure as prusnril}uﬂ in the EMGSM, 2020
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Annexure XV

Letter to FMISC (Flood Management Impvammll Support Center), a
RE&D unit under WRD (Water Resource Department) at Anishabad
regarding requirement of high-resolution satellite maps of river
systems of Bihar

Plte 1 (1ATol U ) I’Ialt- showing sandbars in pre-monsoon & post-monsoon

Plates

Tlate 2A River Wise Composite M M"lp Sone River
~ Plate 2B River Wise Composite } \1 ap-Kow River |
~ Plate 2C River Wise Cmmmmc Map-Thora River
 Plate 3 " Composite Map of Rohtas District
Plate 4 Pillar Coordinate Map of Rohtas l:}_mncl
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District Survey Report
Rohtas Distyict

1. Preface

| compliance of interim order

The present District Survey Report is [“‘f‘l““'“"*! it of Civil Appeal No.

ngs‘-'d by the Hon'ble Supreme Court on 10-11-2110 the cn;ﬂmhers The District
O1- . ; e ve. Paws wmar & .

3661-3662/2020, State of Bihar & Others vs. Pawan K P

Collector through its vi hanan, Rohtas, d
gh its vide letter no. 2849/Khanan, e ort.
constituted the sub-divisional commillee to prepare the District Survey s

.ssitated by Ministry
Tl CHE W 1 (DSR) have been necessitate )
SRRBINEGELSi e Haaogt: gyt ]:]: & CC) vide their Notification No.

of Environment, Forest and Climate Change (MoF
125 (Extraordinary, Part I1 Section 3, Sub-section ii), 8.0. 141 (E), dated 15'" January
2016. The notification was addressed to bring certain amendments with respect to
the EIA notification 2006 and in order to have a better control over the IEE'SIHHW:'-
District level committees have been introduced in the system. As a 1'_12111 of this
notification, preparation of District Survey Reports has been lntradEJced.
Subsequently, Ministry of Environment, Forest and Climate Change has pul:fl:shed

usion of the “Minerals

Notification No. 3611 (E), dt. 25" July, 2018 regarding incl g
Other than Sand” and format for preparation of the DSR has been specified.

Enforcement & Monitoring Guidelines for Sand Mining (EMGSM) January 2020,
Issued by Ministry of Environment, Forest and Climate Change is prepared in
consideration of various orders/directions issued by Hon’ble NGT in matters
pertaining to illegal sand mining and also based on the reports submitted by expert
committees and investigation teams. This DSR has been prepared in conformity with
the S O 141 (E), S O 3611 (E) and other sand mining guidelines published by MOEF &
CC time to time as well as the requirement specified in Bihar Minerals (Concession,
“Prevention of Illegal Mining, Transpurﬁtﬁun and Storage) Rules, 2019.

The DSR of Rohtas District also describes the general geographical profile of
the district, distribution of natural resources, livelihood, climatic condition and

sources of revenue generation.

Page 1 of 68
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2, Introduction

The District Survey Report of Rohtas District has been PTEP?[rEd in compliance
of interim order passed by the Hon'ble Supreme Court on 10-11-2110 the case of Civil
Appeal No. 3661-3662/2020, State of Bihar & Others vs. Pawan Kumar & Others and
as per the guide line of Ministry of Environment, Forests & Climate Change (MoEF &
CC), Government of India vide Notification 8.0.-1533(E) dated 14th Sept, 2006 and
subsequent MoEF & CC Notification S.0. 141(E) dated 15th Jan, 2016. This report
shall guide systematic and seientific utilization of natural resources, so that present
and future generation may be benefitted at large. Further, MoEF & CC published a
notification 8.0, 3611(E) Dated 25th July, 2018 and recommended the format for

District Survey Report.

The main objective of DSR is to identify the areas of aggradations or
deposition where mining can be allowed; and identification of areas of erosion and
proximity to infrastructural structures and installations where mining should be
prohibited and estimation of annual rate of replenishment and allowing time for
replenishment after mining in that area. The DSR would also help to calculate the
annual rate of replenishment wherever applicable and allow time for replenishment.
Besides the sand mining, the DSR also include the potential development scope of in-

situ minor minerals.

The objectives of the District Survey Report are as following:

1. Identification and Quantification of Mineral Resource and its optimal
utilization.

2. To regulate the Sand Mining in the district Rohtas, identification of
site-specific end-use consumers and reduction in demand & supply
gaps.

3. Use of information technology (IT) & latest scientific method of mining
for surveillance of the sand mining at each step.

4. District Survey report shall enable Environmental Clearance for cluster
of Sand Mines. It shall assist concern Department during post
Environmental Clearance Monitoring.

To control the instance of illegal mining.

To control the flood in the area.

To maintain the livelihood of aquatic habitat.

To protect the incursion of ground water in the area. Limiting

extraction of material in floodplains to an elevation above the water

table generally disturbs more surface area than allowing extraction of

material below the waler table.

9. To keep accumulated data records viz. details of Mineral Resource,
potential area, lease, approved mining plan, co-ordinates of a district at

one place. /f_ RGN
o T e \

N ow
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10. To maintain the records of revenue generation.

11 Excavating sand from a small straight channel with a narrow floodplain
gpenerally will have a greater impact on the natural hydrologic processes
than excavations on a braided channel with a wide floodplain.

12, Extracting sand from g large river or stream will generally create less

impact than extracting the same amount of material from a smaller
river or stream,

13. A concise guide line can be fra

med considering the point discussed in
the DSR for sand mining in the

distriet,

The District Survey report (DSR) is com
and endorsed by various departments and w
mineral resources, climate, topography, 1
road, transportation, irrigation etc.
revenue etc. are collected and collat

prised of secondary data published
ebsites about geology of the area,
and form, forest, rivers, soil, agriculture,
Data on lease and mining activities in the district,
ed from concern district Head Quarter.

The District Collector though its vide letter no.
13.11.2021 had constituted the sub-divisional com
Survey Report. List of the membe

2849/Khanan, Rohtas, dated
mittee to prepare the District
rs of the sub-divisional Committee is shown below-

Structure of the Sub divisional Committee Constituted for preparation of

the District Survey Report for Sand minerals of District Rohtas.
ST Sryervarsy,
w0 T ey AT
1. =i, sremerer HID- 8473181223,
WTATFT | W10- 0523058425,
3. | v g ernd, Ve i et
vy e e
4| T T, ey Frfreen s e sprer s, ST
*HI0- B102D44258.

-} -fh-rmv. ) Tr¥T T

FINATT, WINTIT ) HYO- DA30S1 1414,

"o T W7 AT iy
1. soquves wrwifawrdy, (awertw | $h0- 0473191334 _
2, ﬂ"mﬂm Wim T R,
fworiw TTAS0842T0
3. HT TRV i vy ) TTHTTe § HTO-
BR44412380,
v Lt b A B o
wine gwre 'rm“_!"!sﬁ.ﬁ TrE Wy e
L] ol ", Wl e,
| | - "".ﬁE"l. MIHITTH | WID-043081 1414
_#o_] __h_*:._ﬁ?... ——
1 | GUwI. - 84731081228,
—r_‘ﬁ:“ P, "‘“’“I‘“" o "“'7"'“1 {Dasign),
“ W o o sy
e T T, . . R - —
4 wulta dom, e Pﬂlch . ?H;E‘H T, Yo
— & | aam R L] A AT Ui
mr:ﬁ“m_mamﬂ 1 ThO. B4308 11414
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2.1 Statutory Framework:
a. Evolution of the Environmental Regulatory Framework:

Requirement of District Survey Report & its year wise modification of
Guidelines are furnished in Table No 2.1.
Table No. 2.1: Requirement of District Survey Report & its year wise
modification of Guidelines
Year Particulars

1994

The Ministry of Environment, Forest & Climate
Change (MoEF & CC) published Environmental Impact
Assessment Notification 1994 which is only applicable for the
Major Minerals more than 5 ha.

In order to cover the minor minerals also into the
preview of EIA, the MoEF & CC issued EIA Notification SO
1533 (E), dated 14th September 2006, made mandatory to

obtain environmental clearance for both Major & Minor
Mineral more than 5 Ha.

2000

2012

Further, Hon'ble Supreme Court wide order dated the
27th February, 2012 in LA. No.12- 14 of 2011 in Special Leave
Petition (C) No.19628-19629 of 2000, in the matter of
Deepak Kumar ete. Vs. State of Haryana and Others ete.,
ordered that “leases of minor minerals including their
renewal for an area of less than five hectares be granted by
the States/Union Territories only after getting environmental
clearance from MoEF"; and Hon'ble National Green
Tribunal, order dated the 13th January, 2015 in the matter
regarding sand mining has directed for making a policy on
environmental clearance for mining leases in cluster for
minor Minerals.

The MoEF & CC in compliance of above Hon'ble
Supreme Court’s and NGT'S order has prepared “Sustainable
Sand Mining Guidelines (SSMG), 2016” in consultation with
State  governments, detailing the provisions on
environmental clearance (EC) for cluster, creation of District
Environment Impact Assessment Authority, preparation of
District survey report and proper monitoring of minor
mineral. There by issued Notification dated 15.01.2016 for
making certain amendments in the EIA Notification, 2006,
and made mandatory to obtain EC for all minor minerals.
Provisions haue been made for the preparation of District

?ﬁﬁuﬁh of River bed mining and other minor

. . o \ ‘

2016

Page 4 of 68
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Year IParticulars .
2018 MoEF & CC puhlishcd 2 notification S.0. 3611(E)

Dated 25th July, 2018 and recommended the format for
District Survey Report. The notification stated abnut'the
objective of DSR i.e. “Identification of areas of aggradations
or deposition where mining can be allowed; and
identification of arcas of erosion and proximity to
infrastructural structures and installations where mining
should be prohibited and calculation of annual rate of
replenishment and allowing time for replenishment after

mining in that area”.

The main objective of Sand Mining Policy, 2019 to
ensure that sand mining is done in an environmentally
sustainable manner, to ensure availability of adequate
quantity of sand, to increase the number of settles to ensure

generation of employment.

2019

Enforcement & Monitoring Guidelines for Sand
Mining (EMGSM) 2020 has been published modifying
Sustainable sand Mining Guidelines, 2016 by MoEF & CC for
effective enforcement of regulatory provisions and their
monitoring. The EMGSM 2020 directed the states to carry
out river audits, put detailed survey reports of all mining
areas online and in the public domain, conduct
replenishment studies of river beds, constantly monitor
mining with drones, aerial surveys, ground surveys and set
up dedicated task forces at district levels. The guidelines also
push for online sales and purchase of sand and other
riverbed materials to make the process transparent. They
propose night surveillance of mining activity through night-

vision drones.

2020

Bihar Minerals (Concession, Prevention of Illegal
Mining, Transportation and Storage) Rules, 2021. The
notification stated about the prevention of lllegal mining,
transportation and storage of sand and guidelines for mining

2021

activity, safety barriers, mining depth and lease,

Page 5 of 68
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2.2 Methodology of DSR Preparation

The data related to district profile, geology, mineralization, and mining
activity are sketchy and disjointed. There are multiple data sources, which are in the
public domain, as well as in Government website. To prepare District Survey Report,
need to collate all the available databases on these iron regards. A comprehensive
and a meaningful interpretable database created, which would be necessary to
demonstrate the district overview. Workflow for the DSR job is as follows.

Iilentification of Data Analysis and Primary Dnta Replenlsment Report
datn suree Map preparatinn collection stunly Preparation

2.2.1 Data source Identification: District Survey Report has been prepared
based on the Primary data base and secondary data base collated from different
sources. This is very critical to identify authentic data sources before collating the
data set. The secondary data sources which are used in DSR are mostly Government
published data based or the published report in reputed journal. District profile has
been prepared based on the District Statistical handbook published by Bihar
Government as well as District Census 2011. Potential mineral resources have been
described based on GSI or any other govt. agencies work done. Mining lease details
and the revenue generated from minor minerals has been prepared based on
available data from DL & LRO offices of the district. Satellite image has been used for
map preparation related to physiography and land utilization pattern of the district.
2.2.2; Data Analysis and Map preparation: Dataset which are captured during
the report preparation, are gone through detail analysis work. District Survey Report
involves the analytical implication of captured dataset to prepare relevant maps.
Methodology adopted for preparation of relevant maps is explained below,

Land Use and Land Cover Map: Land Use and Land Cover classification is a
complex process and requires consideration of many factors. The major steps of
image classification may include determination of a suitable classification system via
Visual Image Interpretation, selection of training samples, Satellite image (FCC-
False Colour Composition) pre-processing, selection of suitable classification
approaches, post-classification processing, and accuracy assessment.

Here LISS-III satellite Imagery has been taken for Supervised Classification as
supervised classification can be much more accurate than unsupervised
classification, but depends heavily on the training sites, the skill of the individual
processing the image, and the spe

Page 6 of 68
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ﬁcrm_'r'ling lo the -‘a’imml Image Interpretation (Tone, Texture, Colour ete.)

training set of the pixel has been taken.

I.-\gncul!urnl Land - Based on their
| Geometrica) shape, Red and pink colour tone,
A

gricultural 11 been identified.

Vegetation Covered
continuous Red colour t
Area has been identified.

| been identified.

| Agricultural Fallow Land - Based on their

L_?eumetrrjcal shape, Light and dark cyan with
light pink colour tone, Agricultural Land has

ad Land To

with cyan colo
Topography.,

| Settlement Area.

Figure No.2.1: Pictorial description of Land Use Classific

Geomorphological Map;

The major steps of preparing Geomorphological
like — Alluvial Fan, Alluvial Plain, Hilly Re
False Colour Composition) via Visual limage
been taken into the consideration 1o prepare

features according 1o thetrnegtion.

£

Settlemen - Area wilh Cyan Colour including
peometrical  shape las  beep recognised

(k]

Area - Based on their |
one, Vegetation Covered

; :
s
%
s |
-E______—‘_————————_____________

pography- Light Yellowish mixed
ur has been identified a5 Bad Land

Tﬁﬁ;'ﬁ.m@ - Dark blue colour has been i
classified as Water Bodies,

ation methods

Map is identifying features
gion ete. from Satellite Imagery (FCC-
Interpretation and then digitization has
map including all the Geomorphological

Page 7 of 68
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e e

¥ A = - -k . e N, b

Alluvial Plain- In satellite Imagery the flat | Alluvial Fan — A fan-based deposition formed by
land has been identified as Alluvial Plain just | stream where the velocity is abruptly decreased. In
below the Alluvial Fan. satellite Imagery this has been identified just below

the hilly region.

Figure No.z.2: Pictorial description of Geomorphological Units
Classification methods
Physiographical Map:
The major step of preparing Physiographical Map is generating contour at a
specific interval to show the elevation of the area using Cartosat DEM.
Block Map:
~ Raw Data collected from National Informatics Centre (NIC Website).
» Data has been geo-referenced using GIS software.
~ Digitization of block boundary, district boundary, state boundary and district
headquarter, sub —district headquarter, places, road, railway, river, nala etc.
~ Road name, River name, Railway name has been filled in attribute table of the
Layers

~ Final layout has been prepared by giving scale, legend, north arrow, ete.

Transportation Map:

~ Raw Data collected from National Informatics Centre (NIC Website).
~ Data has been geo-referenced using GIS software.
~ Digitization of block boundary, district boundary, state boundary and district
headquarter, sub —district headquarter, places, road, railway, river, nala etc.
~ Road name, River name, Railway name has been filled in attribute table of the
Layers
~ Final layout has been prepared by giving scale, legend, north arrow, ete.
Drainage Map:
Raw Data collected from National Informatics Centre (NIC Website).
Data has been geo-referenced using GIS software.
Digitization of block boundary, district boundary, state boundary and district
headquarter, sub —district headquarter, places, road, railway, river, nala ete.
Road name, River name, Railway name has been filled in attribute table of the
Layers
» Final layout has been prepared by giving scale, legend, p
Seismic Map: ; _
» Raw data collected from Ministry of Earth Scienc
» Data has been geo-referenced using GIS software.

"0 T
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~ Digitization of Farthquake zone and superimposed it aver Bock Boundary,

# Zone name has been filled in atteibote vable of the Layers

~ Final layout has been prepared by giving seale, legend, nonth areow, ele,
Soil Map:

» Raw data colleeted from ani{uinl hurenu of soll survey and lund uske
planning,

» Data has heen geo-referenced using GI1S software,
Digitization of Soil classification zone and superimposed it aver District
Boundary.
» Soil classification has been filled in attribute table of the Layers,
» Final layout has been prepared by giving seale, legend, north arrow, ele,
Wildlife Sanctuary and National Park location Map;

~ Raw data collected from ENVIS Centre on Wildlife & Protected Areans,

» Data has been geo-referenced using GIS software,

~ Digitization of Wildlife Sanctuary & National Park and superimposed it over

Block Boundary.

»  Wildlife Sanctuary & National Park name has been filled in attribute table of

the Layers.

» Final layout has been prepared by giving scale, legend, north arrow, ete,

2.2.3 Primary Data Collection: To prepare DSR, capturing primary data or field
data has also been carried out in the distriet, Field study involves assessment of the
mineral resources of the district by means of pitting / trenching in specific interval,
This provides clear picture of mineral matters characterization and their distribution
over the area,
2.2.4 Replenishment study: One of the principal causes of environmental
impacts from in-stream mining is the removal of more sediment than the system can
replenish. It is therefore need for replenishment study for river bed sand in order to
nullify the adverse impacts arising due to excess sand extraction, The annual rate of
replenishment carried out on every river of the district to have proper assessment of
the sand reserve for mining purposes.

Physical survey has been carried out by GPS/DGPS/Total Station to define the
topography, contours and offsets of the riverbed. The surveys clearly depict the
important attributes of the stretch of the river and its nearby important civil and
other feature of importance. This information will provide the eligible spatial arca for
mining,

2.2.5 Report Preparation: District Survey Report has been prepared to fulfill the
purpose of identification of potential mineralized zones with respect to Minor
Mineral including River Sand (Other than Stowing Purpose), their mineability and
environmental impacts. Report provides details of the major and mineral potential
zones, Assessing mining prospect with respect to minor minerals. Replenishment

tudy ;!E'mils Includes in the report. Report also provides the soclo environmental
augdy for establishing minor minerals in the distriet,

Fage o of 68
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2.3 Demand and Supply of Sand
Sand is o multi-purpose topographical material, It is known as one of the
three fundamenta) ingredients in conerele, The composition of sand is diverse,
The robustness of sand has played a significant role in everyday life. We
use sand practieally every other day.
Sand extraction from river beds are the main mining activities in the
district, With a spurt in construction of real estate sectors and various govt,
sponsored projeets, the demand for sand has inereased manifold,

In the real world, there are a lot of situations where we can find

uses/demand of sand. Followings are the common sand uses,
While bunging metal, we can mix sand with clay binder for frameworks used in
the foundries.
Sand can be used for cleaning up oil leak or any spill by dredging sand on that
spill. The materjal will form clumps by soaking up, and we can quickly clean the
mess,
Sand can be used as o road base which is a protective layer underneath all roads
Industrial sand is used to make glass, as foundry sand and as abrasive sand.
One creative usage of sand is serving as a candle holder. We can try putting some
sund before pouring tea light or any candle in a glass. It holds the candle still and
refrain the candle from rolling by giving it an excellent decoration.
6. Adds texture and aesthetic appeal to space.
Sand is mostly pure to handle, promptly available and economically wise.
#. We use sand in aquariums, fabricating artificial fringing reefs, and in human-

made beaches

9. Sandy soils are ideal for growing crops, fruits and vegetables like watermelon,
peaches, peanuts, ete.

10. Sand can light a path by filling mason jars with sand and tea light which is another
inexpensive way to make a walkway glow,

1. Sand helps to improve resistance (and thus traffic safety) in icy or snowy
conditions.

12. We need sand in the beaches where tides, storms or any form of preconceived
changes to the shoreline crumble the first sand.

13. Sand containing silica is used for making glass in the automobile and food
industry- even household products for the kitchen.

14. Sand is a strong strand which is used for plaster, mortar, conerete, and asphalt.

oo L

A
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Sand extracted from Rohtas district is used extensively in construction works
ranging from individuals to organized corporate and government sectors.
Details of production of last five years are provided below:

Sl No. Year Total Production in CFT/MT

1 2017-18 15642500
2 2018-19 188032556
9 2019-20 193697957
4 2020-21 100481850
3 2021-22 2652734

The demand is increasing gradually year by year which is also justified by the
production/dispatch details of last years.
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3. General Profile of the distriet
n) General Information

Rolitas district is one of the thirty-cight districts of Bihar state,
India. It eame into existence when Shahabad District was bifurcated into
Bhojpur & Rohtas in 1972,

The Rohtas district is o part of Patna Division, and it has an area of
3850 km?2 (square kilometers), a population of 2,448,762 (2001 census),
and a population density of 636 persons per km2, The languages spoken in
this area are Bhojpuri and Hindi.

Rohtas district occupies an area of 3,851 square kilometers
(1,487 sq mi). The district has a variety of landscapes within a small area,
with flat plains running alongside the Kaimur Range and Rohtas Plateau.
The majority of the land is a fertile floodplain of the Son River which is
a tributary of the Ganges originating in Madhya Pradesh. The mountains
of the Kaimur Range, which is an extension of the Vindhyan Range, were
heavily forested in recent history, however mass deforestation has
occurred due to firewood being used as fuel. The area is highly fertile and
due to this is densely populated.

A location map of Rohtas District is furnished as Figure No. 3.1.

Page 12 of 68
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Figure No. 3.1: Location map of Rohtas district, Bihar

Rohtas district comprises 3 Sub-divisions:

» Sasaram

» Bikramganj khaira bhudhar

« Dehri-on-sone

A Block map of Rohtas District is furnished as Figure No.3.2.
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41




50

District Survey Report
Rohtas District
Bihar

LR
-

f

: :
E‘ i
| g
: k
i 4
=] !

il
e

ywy

ey iTmarE e MR [ wranry 15 [

Figure No. 3.2: Block map of Rohtas District, Bihar

Detail of Blocks of Rohtas District is furnished in Table No.3.1.

Table No. 3.1: Details of Block of Rohtas District
Sub Division Name Block Name

Sasaram
Shivsagar
Chenari
Kargahar
Kochas
Nokha
Dehri
Akodhigola

Dehri Nauhatta
Rohtas
Tilouthu
Hikramganj
Karakat
Nasriganj
Dawath
Rajpur
Sanjhauli

Sasaram

Bikramganj

Page 14 of 68
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Sub Division Name Block Name
Suryapura
Dinara

b) Climate Condition

The climate of the district is sub-tropical monsoonic, characterized
by hot summer, high humidity and dry winter. January is the coldest
month when the minimum temperature comes down to approximately
4°C. Winter season starts from the month of November and lasts till
February. The temperature begins to rise in the March and it reaches the
peak in the month of May when the mercury touches about 45°C. Rains
sets sometimes in June also and lasts till middle of September. The district
gets easterly wind from June to September, whereas westerly wind blows
from October till May. The district gets maximum rainfall during the
months of July and August. Some winter rains occur in January and
February. About 90 % of rainfall is received during the monsoon months
between June to September. The average annual rainfall is 1144.2 mm. The
monthly distribution of normal rainfall in Rohtas district is given in
Figure.

With an average of 34.8 °C, May is the warmest month. In January,
the average temperature is 17.6 °C. It is the lowest average temperature of
the whole year.

The precipitation varies 318 mm between the driest month and the
wettest month. The average temperatures vary during the year by 17.2 °C.

Details of rainfall data of five years (from 2016 to 2020) is furnished in

Table No.3.2.

Table No. 3.2: Details of rainfall data of five years (from 2016 to 2020)

YEAR JAN FEB MAR APR
R/F | %oEr | R/F_| %DEC | R/F [ %DEP | WF | wpEp
2016 25.5 96 1.7 -tz 42 255 0 -100 |
2017 0.5 46 0 -100) 2.9 -6H 0.8 -86
a8 0 =100 2.2 -H3 Q -100 0.2 g7
2019 4.9 -55 6.5 58 7 18 2.4 -56
7.1 -35 435 182 56.8 H62 3.7 -33
MAY JUN JUL AUG
R/F | %DEP | R/F [ %DEP | R/F | %DEP | ®/F | %DEP
Page 15 of 68
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2016 15.1 9 54 -40 489.3 78 245.2 -12
2057 22 59 49.6 -45 474.5 72 266.4 -4
2018 3.8 -73 79.3 -19 221.8 -19 219.7 -21
2019 7.2 -fi2 18.2 -84 213.9 -27 189.6 -29
2020 74.1 296 243.7 120 216.7 -26 214.8 -20
YEAR | SEPT ocT NOV DEC
R/F %DEP R/F %WDEP R/F %DEP R/F %DEP
B 2016 261.1 37 57.2 33 0 -100 0 =100
2017 35.9 -81 6.3 -85 0.4 -97 0 -100
2018 147.9 =23 3.4 -g2 0 -100 4 -17
2019 360.3 87 26 -32 0 -100 16.4 235
2020 115.8 -40 24.7 -35 1 -85 0.9 -82
¢) Demography

According to the 2011 census Rohtas district has a population of
2,962,593, roughly equal to the nation of Armenia or the US state

of Mississippi. This gives it a ranking of 127 th in India (out of a total
of 640). The district has a population density of 763 inhabitants per square
kilometre (1,980/sq mi). Its population growth rate over the decade 2001
2011 was 20.22%. Rohtas has a sex ratio of 914 females for every 1000
males, and a literacy rate of 76.59%., which is highest in Bihar.

d)Cropping pattern
The Rohtas district falls under Sone basin. Rohtas district is

quite suitable cultivation of cereals, oil seeds, pulses and vegetables under

rice-wheat production system. The productivity enhancements of the field
and horticultural crops with the concept of integrated farming system
module are the major arena of thrust for development of agriculture in the
district.

e) Topography & Terrain

Rohtas district is characterized by flat quaternary alluvial plain with
average surface elevation of 100 meter about mean sea level.

f) Hydrogeology of Rohtas
Geomorphological & Geohydrological map of

furnished below.

Page 16 of 68
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Figure No. 3.5: Geomorphological & Geo-Hydrological map of Rohtas
Distriet (Source: District Resource Mup, Ge

ological Survey of Indiu, 2002)

) Ground Waler:
Based on the behavior and oceurrence of ground wiler in

alluvium in
the district can be deseribed under these two distinet cate

pories:
e(@) Shallow Aquifer: Oceurring within the depth of 50
o

of ' =B ié )) Deeper Aquifer: Beyond the de
LU -
bt S

m
pth ool 50 m bl down to 300 m byl
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HYDROGEOLOGICAL CROSS-SECTION

SHOWING AQUIFER DISPOSITION,
ROHTAS DISTRICT.BIHAR

(Sand zone show local aquifer)

Figure No. 3.6: Cross section showing aquifer disposition,

i Rohtas Distric
Bihar (Ground Water Information Booklet Rohtas Distri et, Bih istrict,

ar State Sep, 2013)

Table No. 3.5: Details of parameters of Ground Water and their results
Dynamic Ground Water Resources

Annual Replenishable Ground Water 29.19 BCM
[Resource

Net Annual Ground Water Availability 27.42 BCM
Annual Ground Water Draft 10.77 BCM
(Stage of Ground Water Development 39 %
Ground Water Development & Management

Over Exploited INIL

Critical INIL

Semi- critical INIL

|Ground Water User Maps 38 districts

Artificial Recharge to Ground » Areaidentified fo

Water (AR) « Quantity of Sumé km.
2

[z \

2\
Bihar ﬁ?e 18 of 68
A

o7
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Recharged: 574 MCM

« Feasible AR structures: 891 Percolation
Tanks, 2260 Check Dams, 1630 Recharge
Shaft, 1303 Contour Bunding, RWH in
Urban Areas

Ground Water Quality Problems

Contaminants

IDistricts affected (in part)

Fluoride (>1.5 mg/1)

lAurangabad, Banka, Buxar, Bhabua(Kaimur), Jamui,
Munger, Nawada, Rohtas, Supaul

Iron (>1.0 mg/1)

Aurangabad, Begusarai, Bhojpur, Buxar,
Bhabua(Kaimur), East Champaran, ana]gan_], K.ltlh‘lr,
[Khagaria, Kishanganj, Lakhiserai, Madhepura,
IMuzafferpur, Nawada, Rohtas, Saharsa, Samastipur,
Siwan, Supaul, West Champaran

Nitrate (>45 mg/1)

Aurangabad, Banka, Bhagalpur, Bhojpur, Bhabua, Arwal,
Rohtas, Saran, Siwan

Arsenic (>0.05 mg/1) IBegusarai. Bhagalpur, Bhojpur, Buxar, Darbhanga,

Katihar, Khagaria, Kishanganj, Lakhiserai, Munger, Arwal,

Purnea, Samastipur, Saran, Vaishali

h) Drainage System
A Drainage map of Rohtas District is furnished as Figure No.3.7.

L i Y e A arerTe ] e WETE T waTE
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Table No. 3.5: Details of major rivers of Rohtas District

';um_: ofthe | Length with in Width (m) Colour of Type
River district (m) Sand
SONE 121800.819 Hoo Yellowish Perennial
KOw 69618180 a5 ":':ll';:::::j:' Non-Perennial
THORA 20708.09 a0 TEH:::::H;T I Non-Perennial

* Floods in districts of Bihar:

Bihar on account of its location coupled with hydrometeorology,
hydrology, geomorphology and topography is one of the worst floods
affected region in the world. It lies in the tropical to sub-tropical region and has a
monsoon climate with an average annual rainfall of 1028 mm. The river Ganga is
considered the lifeline of Bihar, which enters the State from the west and flows
towards the east. The below map shows Rohtas District of Bihar lies on no flood

prone zone.

Distribution of the vulnerable and less vulnerable flood prone districts of

Bihar are shown in the below figure no. 6A & 6B.

ik
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-----
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Figure No. 6B: Flood Prone districts of Bihar,
i) Seismicity

As per Seismicity Zonation map, 3 types of Zones have been observed in Bihar.

Rohtas comes under India's seismic zone-IlI, indicating its vulne
major earthquakes and also witnessed the earthquake in the year 2015.

- =y Ll

rability to

hqm;u In l!lhl.!m _$.

Figure No. 3.10: Bihar Eartquake Map
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j) Flora
Common trees include Neem, Sisam, Yellow Kanel, Ashoka, Sagwan, Bel,

Jungle jalebi, Gulmohar, Mango, and Guava etc.

k)Fauna
A map showing Wildlife Protected areas in Bihar District is furnished.

BTTE
Fig. 4 Wildlife Protected Areas in Bihar =i

247N

- S e ey ——
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4. Physiography of the district

a) General Landforms
The district has complex features having alluvium in the northern part to

the sub-hilly region in the south. The district has a general slop towards the
north but the eastern narrow part of the district, along the river Sone, towards
Sone (East). The major (northern) part of the district is a characteristically flat
terrain without any undulation and rocky isolated patches in between. The
general elevation of the flat terrain with respect to mean sed level is Bo-g0 m
and the gradient is 0.60 m/km from south to north.

b) Soil and rock pattern ;
Rohtas district which treasures various geological formation ranging

from Vindhyan to Recent have diversified paedogenesis depending upon the
composition of the parents materials, palaengengraphica] and climatic
conditions to which it was subjected. The major soil group which have got
strategic significance in present day land utilisation are described below (a)
The forest and hilly area in the south of the GT road with yellowish brown to
reddish brown soil. (b) Alluvial soils, light grey to dark grey in colour of recent
age occurs in the north of GT road (NH-2) in Gangetic plain. (c) Marginal
alluvial soils, (Colluvial deposits) greyish yellow in colour to the south of GT
road upto the foothill of Kaimur plateau. The hilly soil is characterised by low
nitrogen, medium to high potash, acidic and light to medium textured. The
alluvial soils in the northern part of the district are neutral to slightly alkaline,
heavy textured. The alluvial plain soil is practically unaltered alluvium
representing a broad spectrum of sand, silt and humus bog clay depending on
landform component. The marginal alluvial soils are heavy textured,

calcareous, with more than 10% of CaCO3.

Page 23 of 68
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5. Land use pattern of the distriet:
a) Forest -detail of the area . '
wildlife Sanctuary, Reserve Forest, National Park are nol available in Rohtas
district. o
s which is 15% of the

Area in Rohtas district is spracd over 144981.93 Acre : 9
‘I'he kind of trees found in the Brief

total Geographical areas of the district. _ ; ek
Industrial Profile of Rohtas District 4 forest areas are like Karan, Chandan, Teak,

wi . - . ¥ #
Gamahar, Khair, Asan, Tendu, Mahua, Sism, Bahern, Kathal and Bamboo, Huu'aed
on the forest resource available in the district, Micro & $mall Enterprises relating
to manufacturing of Katha, wooden furniture, Birl, pamboo-Tokri and leaf

plates.

b) Agriculture & Irrigation _
Agriculture is the main livehood of the population. The agriculture calendar

starts from the month of July and continued to the month of June of the
succeeding year before the onset of monsoon every year. Thus, a calendar year is
divided into four agriculture season viz., Bhadai, Aghani Rabi and Garma.

Irrigation plays a vital role in the agriculture in this district and irrigation is
practiced from both surface and groundwater. The surface water is the major
source of irrigation in the district. Total 192365 hactare areas of the district are
irrigated out of which, 163686 hactare area is irrigated by the canals. The Sone
River is the main source of canal system. The groundwater is used for agriculture
purpose by boring and about 22069 hactare area is irrigated by the tubewells and
only 6610 hactare area is irrigated by the other sources. As per the record of
Department of Agriculture, Government of Bihar (2010-11) the total production
of rice, wheat & barley and Maize is 286533, 1312, and 289 M.T. respectively.

¢) Horticulture
Rohtas district is under Medium Level of Production in Horticultural Crops -

Horticulture level of horticultural development has found in the district. These
districts ecome under the periphery areas where there is a lack of infrastructure
regarding, horticultural erops. Floriculture in the district is now developing in
the same fashion as compared to other crops. So, there is need to emphasis on
these erops, Horticulture cultivation is always advantageous, It paves the ways
and means of development. It has been observed that it could be developed in the

state if the government provides protection and subsidies to the farmers, There is
a great need to emphasis on marketing management and boosting the irrigation
resource of the state along with that there is need of awareness on profitability
and techno managerial skill among farmers to promote the horticultural

cultivation in the state.

d) Mining

63

52



61

64

District Survey Report
Rohtas Distriet

Bihar

River sand mining is a common practice as habitation concentrates along
the rivers and the mining locations are preferred near the markets or along
the transportation route, for reducing the transportation cost.

6. Geology:
The district is broadly expressed in two distinct geological domains viz. (i)
Middle Proterozoie sedimentary sequence of Vindhyan Supergroup and (ii)
unconsolidated to semi consolidated alluvial sequence of late Pleistocene to late
Holocene age.

Table No. 6.1: Geological Unit of Rohtas District

(Source: District Resource Map, Geological Survey of India, 2002)

GE%LDGICAL AGE NATURE AND CHARACTERISTICS
UN
Durgauti Late Present day channel deposit
formation Holocene
Ramgarh Holocene Linear deposit of unconsolidated sediments
formation developed along prominent river channels
Bare Holocene Linear deposit of unconsolidated sediments
formation forming major flat terrain
Mohanpur Late Semiconsolidated to consolidated sediments
formation Pleistocene  occuring in the proximity of hills
g
8
5 Soft to medium hard rocks,conspicuously
:I Bijaigarh | form escarpment of the plateau landform
Formation §
| ) Middle _
| Rohtas 7 Proterozoic  Thick succession of cavermous and cherty limestone

g
Group
Vindhyan

forming hillocks and undulating uplan; gently
sloping northwards and steep escarpment to the south.

Soft to medium hard rocks forming

|

Ii Formation 'E escarpment o the plateau landform
|

|

Page 25 of 68




o I——,

femmn, Pyer

HﬂIITAS, BINAR

H. i b i
fT +I ui“h *JH -

M‘L:.s _m .i:i}}h, ;

s‘"[

'“ H .f' H
|ﬂi hfr}u mﬁfﬁl il

P o sy

DISTRICT RESOURCE MAP

District Survey Report
Rohtas District

Bihar

Page 26 of 68

Figure No. 6.1: District Resource Map of Rohtas District (Source: District Resource Map, Geological Survey of India, 2002)
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7. Mineral we

7.1 Overview o
The geologic
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inor minerals.

resources
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7-2 Details of Resources
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river pass
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Besides the
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with the on

below,

River

BC System
features of import

Sone:
district of Madhya Pradesh, just east

The Sone River which is 784 kilomet
The length of the sone in Rohtas dist

d ot

through)

river there

1aurs. The ch

The

0.80 km in the district.
Kow and Thora Rivers are tributaries of Sone River.
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her riverhed minerals:

(Deseription of main
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and contract to

ption of some maj

Sone

randoned channels and a numb
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for water logging in the area

become localised during summer.
ery good network of canal system
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of the headwater of the N

or rivers of the district is described

Anuppur

armada River.

ers long is one of the longest Indian rivers.
rict is 121.80 km while the width of the river

Table No. 7.1: Drainage system with description of main rivers =
ine I : =
e | | | s | e
1 SONE 1354059000 1iBon. 8y Soo
2 KOow 1550040 6y61H.1Hg ] 23 _
{ | THORA _;ur.l:-hu sa7af.an 3o

b) Salient Features of important rivers and streams
Table No. 7.2: Sallent Fentures of important rivers and streams

1 Noame of the
Wiver

district (m)
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—— ey

Lengih with in
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Width (i)

——

Himy
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Colour af
Sand
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Whitkshs tu
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o NN
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Non-Perennial
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Perwinnial

Type
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i) Annual deposition of riverbed minerals

Annual deposition of riverbed minerals is dependent on various
factors which are explained below,

A, Geomorphological studies .
Geomorphological characteristic of a river is foremost factor for

annual deposition of sedimentary load. The study includes following
parameter:

i) Place of Origin
Details of origin of rivers of Arwal District is furnished below.

Table No. 7.3: Place of Origin of important rivers and streams

Name of the River or

Straars Place of origin
Sone River Amarkantak Hill
Kow River Tributary of Sone River

Thora River

Tributary of Sone River

ii) Catchment Area

The catchment area of Son River demarcates the
boundary between Bhojpur and Patna in the central west Bihar and
also district boundary between Bhojpur and Arwal. In south
western Bihar it demarcates the district boundary between Rohtas
and Aurangabad,

Watershed of Son includes mainly P
and northern part of Rohtas and Bhabua

The catchment and watershed area of Kow and Thora is
restricted almost within Rohtas district and also some part of other
districts of Bihar,

iii)  General profile of river stream

River profile has been studied

which was chosen based on (he drasti

proximity of the ope
bars,

district

atna and Bhojpur district
District.

along the cross-section lines

! ¢ variation of the river widths,
rating sand Ghats and the position of the sand

Relative disposition of rive
the distribution of the sectio

in Rohtas district along with
e sh W in figure 7.1,
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Figure No.7.3: Cross section of Kow River
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Figure No.7.4: Cross section of Thora River

iv)  Annual deposition factor

Annual deposition of riverbed materi
process of deposition, mode of sedimen
sedimentation yield of the river. ”

Process of deposition

Deposition is the processes where material being transported by a river is
deposited. Deposition occurs when the forces responsible for sediment
transportation are no longer sufficient to overcome the forces of gravity and friction,
creating a resistance to motion; this is known as tl

als depends on various factors, such as
t transport, sediment transport rate,

Dl h_\ﬂl‘h}’putlmm This can

j‘:?iml" M, \\
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be when n river enters o shallow area or towards its mouth where it meets another
hody of water.

The principle underlying the null point theory is due to the gravitational force;
finer sediments remain in the water column for longer durations allowing
transportation outside the surl zone to deposit under calmer conditions. The
gravitational effect or settling velocity determines the location of deposition for finer
sediments, whereas a grain's internal angle of friction determines the deposition of

larger grains on a shore profile.

Deposition of non-cohesive sediments: Large-grain sediments transported by
cither bedload or suspended load will come to rest when there is insufficient bed
shear stress and fluid turbulence to keep the sediment moving; with the suspended
load this can be some distance as the particles need to fall through the water column.

Deposition of cohesive sediments: The cohesion of sediment occurs with the
small grain sizes associated with silts and clays, or particles smaller than 4% on
the phi scale. If these fine particles remain dispersed in the water column, Stokes
law applies to the settling velocity of the individual grains. The face of a clay platelet
has a slight negative charge where the edge has a slight positive charge when two
platelets come into close proximity with each other the face of one particle and the
edge of the other are electrostatically attracted, and then have a higher combined
mass which leads to quicker deposition through a higher fall velocity.

2. Mode of sediment transport in rivers

Sediment transport in rivers provides a dynamic linkage between flow and
channel form. Mainly there are three processes by which sediment load is
transported and these are rolling or traction, in which the particle moves along a
sedimentary bed but is too heavy to be lifted from it; saltation; and suspension, in
which particles remain permanently above the bed, sustained there by the turbulent

flow of the water.

Another name for sediment transport is sediment load. The total load includes
all particles moving as bedload, suspended load, and wash load.

Bed load: Bedload is the portion of sediment transport that rolls, slides or
bounces along the bottom of a waterway. This sediment is not truly suspended, as it
uuﬁ:lﬂinﬂ intermittent contact with the streambed, and the movement is neither
uniform nor continuous, Bedload occurs when the force of the water flow is strong
enough 1o overcome the weight and cohesion of the sediment. While the particles are
pushed along, they typically do not move as fast as the water around them, as the
flow rate is not great enough to fully suspend them. Bedload transport ca;'l occur

"‘“"“-F—TJ..‘."E?“H low flows (smaller particles) or at high flows (for larger particles).
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Pihar nt transport is bedload. In situations where the

Approximately 5-20% of total sedime s et
flow rate is strong enongh, some of the smaller bedload particles can be push P

into the water eolumn and beeome suspended.

Suspended load: While there is often overlap, th'i' suspended ‘Imd _ﬂ]nd
suspended sodiment are not the same thing. Suspended sediment are any particles
found in the water column, whether the water is flowing or not. The suspended load,
on the other hand, is the amount of sediment carried downstream within the water
column by the water flow. Suspended loads require moving water, as the water flow
ereates small upward currents (turbulence) that keep the particles ahove the bed. The
size of the particles that can be earried as suspended load is dependent on the flow
rate. Larger particles are more likely to fall through the upward currents to the
hottom, unless the flow rate increases, increasing the turbulence at the streambed. In
addition, suspended sediment will not necessarily remain suspended if the flow rate

slows,

Wash load: The wash load is a subset of the suspended load. This load is
comprised of the finest suspended sediment (typically less than 0.00195 mm in
diameter). The wash load is differentiated from the suspended load because it will
not settle to the bottom of a waterway during a low or no flow period. Instead. these
particles remain in permanent suspension as they are small enough to bounce off
water molecules and stay afloat. However, during flow periods, the wash load and
suspended load are indistinguishable,

3. Sediment Transport Rate

The rate at which sediment is moved past a cross section of the flow is called
either the sediment transport rate or the sediment discharge. It's related to the
sediment Joad, but it's different, just because different fractions of the sediment load
ure transported st different rates, It can be measured in mass per unit time, or in
weight per unit time, or in volume per unit time, The sediment transport rate is
commonly denoted by Os.

4. Lstimution of Sedimentation

There are two approaches to obtaining values describing sediment loads in
strenms. One is based on dirvedt messurement of the quantities of interest -Jr“h] the
other on relatlons developed hetween hydraulic Parameters and sediment r',r'm*i it
potentinl, RO

The total bed material load 15 equal 19
material part of the suspended load; in ter®
= gb + gs. Here wash load, ie. thut pa
contained in measurable gquantities in

U of the bedload and the bed
BB ranspart per unit width, qt
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There are number of equations to compute the total sediment load. Most of

these equations have some theoretical and empirical bases.

ed a general theory for sediment transport
data then available. Their functions
for estimating the

In 1973, Ackers and White develop
which was calibrated against the flume-transport
have been widely accepted as one of the best available procedures

total bed over the full width of the flow section.

Dandy Bolton formula is often used to caleulate the sedimentation yield. But

use of these equations to predict sediment yield for a specific location would be
unwise because of the wide variability caused by local factors not considered in the
equations development. However, they may provide a quick, rough approximation of
mean sediment yields on a regional basis. Computed sediment yields normally would
be low for highly erosive areas and high for well stabilized drainage basins with high
plant density because the equations are derived from average values. The equations
express the general relationships between sediment yield, runoff, and drainage area.

5. Sedimentation Yield

All of the water that reaches a stream and its tributaries carries sediment
eroded from the entire area drained by it. The total amount of erosional debris
exported from such a drainage basin is its sediment load or sediment discharge and
the sediment yield is the sediment discharge divided by the total drainage area of the
river upstream of the cross section at which the sediment discharge is measured or
estimated. Sediment yield is generally expressed as a volume or weight per unit area
of drainage basin—e.g., as tons per square kilometre. Further, sediment yield is
usually measured during a period of years, and the results are thus expressed as an

annual average.

v)  Replenishment Study (As per EMGSM guidelines, 2020):
Replenishment study for a river solely depends on estimation of sediment load
for any river system and the estimation is a time consuming and should be done over
a period. The process in general is very slow and hardly measurable on season to
season basis except otherwise the effect of flood is induced which is again a cyclic
phenomenon. Usually, replenishment or sediment deposition quantities can be
estimated in the following ways as given below:

A. Direct measurement of the sand bar upliftment, monitoring of the
nr.:wlsand bars created in the monsoon within the channel,
elimination of sand bars during the monsoon etc. With systematic
data acquisition, over a period, regression equations can be
develcr?ed for modeling of the sediment yield and annual
replenishment with variable components.
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In this report, for volume estimation of sand, "Depth x Area” has
been followed. The sand bars are interpreted with the help of
satellite imageries. Ground truthing dene for 100% of the total
identified sand bars. While ground truthing, width and length of
each segment were physically measured, It has also been observed
that in few cases, sand bars have attained more than 3 meters height
from the average top level of the river beds. Considerations of sand
resources have been restricted within 3 meters from the average top
surface of the river bed. Thus, in few ocecasions, heights for sand
reserve estimation are found to be more than 3 meters.

B. The replenishment estimation based on a theoretical empirical

formula with the estimation of bed-load transport comprising of
analytical models to calculate the replenishment estimation.

A. Replenishment estimation

Sedimentation in any river is dependent on sediment yvield and sediment
yield depends on soil erosion in river's catchment area. Catchment yvield is
computed using Strange’s Monsoon runoff tables for runoff coefficient against
rainfall return period. Peak flood discharge calculated by using Dickens, Jarvis
and Rational formula at 25, 50 and 100 years return period. The Estimail:inn of
bed load transport using Ackers and White Equation.

) Mcthndn_lnggr Adopted: To delineate replenishment Percentage in the
river bed of the district, below mentioned steps have been followed.

bars in the channel profiles. Aeria

mapped from satellite imageries, |
selection of the ground truthing of th

= Field data collation:

Field data collations were done during April-2020, June-2020
Na?ember—;&uzu & March-2o21 for starting period, 1;;1- mnr—!s-l:'r-ﬂr:
period, post monsoon period & ond period for the river ghats on
continuous basis. However, the nonoperational areas were covered
through traverses. In both the cases, relative elevation levels were
captured through DGPS/ Electronic Total Station "I.'hicktw*:ﬁ‘ of the
saund bars was measured through sectional .pmﬁles, : In few

instances, sieve analysis of the s i
: i : sands was carvied i
size frequency analysis, SN iD dertve the

Selection of Study profiles:

Study profiles are selected based on the occurrence of the sand

I extents of ecach of the profiles are
ribution did while

Data Compilation:

73
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Fomtetet Mgy Ropnont
Holidiis [ sty
_{[ﬂ'nu

lollowing dita worn complled for generation of this annual
peplenisliment voport
Flovation levels of the different somd Ghats and Sand DBar's as
st ed ol allo,
Fxterntn ol the sund e oee messvred from the pre monsoon
sl e by en,
S produetion datn ol the disteiet,
. Anseniment of sediment lond in the vlver:

Aarvaninont of sedbment Tond fnon river is subjective to study of the
whole entelment wren, wenthering Index of the various rock types
whieh nets as n sonreee of sedlments In the specifie river bed, rainfall
ditn over e porlod not less than 20 years, and finally the detail
mondtorlog of the elver hed upliftment with time axis, Again, the
sodlment lond estimation 1s not o dependent variable of the imaginary
distelet houndary, but It Tnegely depends upon the aerinl extents of the
eatehment wrens, which erossed the disteiet nnd state boundaries,

. Eatimation of nnnual sund deposition:

‘Phe mnjor sand produelng viver of the Rohtas district is Sone,
Kow omd Thorn, Planning has been done for systematie sand mining in
Hie rlvers,

while enlenlntion of the arens of sand bar, a classification
wystem has heen ndopted with three eategories of land identified within
the ehinnnel nrens, the elnss which followed for classification are as
(ollows:

ne The nntapped Sand Bars.

e Mo Smd hrs workod In the pre=monsoon period.

¢, Maln ehannel conrse within the ehnnnel.

Detolls of ench sond bars along with their sand resources in pre
monsoon nnd post monsoon period are provided in below table no 7.5.
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Table No. 7.5: Estimation of Sand Resources in Pre monsoon period & Post monsoon period in sand bars
e | Sandbar Code o | Aemts, Thlekedia L‘;’:’::"u':tnrj s i ieriaie RL | AreainSg. Thickness [ Volume Difference |
Sone Hiver j
1 | PRRT_SN o1 | 14950 | 260635300 2.90 0.76 1 PO_RT_SN_o1 150 17533 200 035 | -o40 |
- PR_RT_SN 02 | 14890 | 75084500 2.90 218 149 1412630 300 429 | 208
3 PR_RT_SN_m3 2.0 92649.50 2.90 0.z7 2 PO_RT_SN_oz_o4 | =z
4 PR_RT_SN_o4 2.90 538714.00 2.90 L56 £
5 | FR_RT_SN_o5 | 14690 | 2044560.00 2.90 593 3 PO_RT_SN_o5 147 20736360 300 | &m | 018 f
6 | PR_RT_SN_o6 | 14470 | B342970.00 2.70 23.07 4 PO_RT_SN_o6 145 8232810 300 | 2570 | 183 |
5 PR_RT_SN_a7 14580 | 5244290.00 2.80 14.68 5 PO_RT_SN_o7 146 5303110 300 | 1581 | 123 !
0 PO_RT_SN_7A 146 340515 300 | 102 | 1oz |
8 | PRRT.SN o8 | 280 | B663040 | - 280 0.24 1 | o2 |
13180 1257160.00 280 3.52 7 PO_RT_SN_gA 142 500493 300 ! L50 | 202 _il
9 | PR_RT_SN_o9 8 PO_RT_SN_gB 143 318580 300 | o0 | o5 |
PO_RT_SN_oC 144 1722 300 | os3 | o0 |
10 | PR_RT_SN_1o | 4070 | 153839.00 270 042 10 PO_RT_S%_10 141 118617 300 | o035 | -oos |
1 | PRRT_SN n | 13870 | 1262230.00 270 341 1 PO_RT_SN_u 139 135580 300 | 357 | oos |
7~ 12 | PRRT SN 12 | 13770 | 23966200 270 0.65 12 PO_RT_SN_1z 138 998108 300 | w9 | o |
" r:ai [ “BEZRT SN 13 | =270 163515.00 2.70 0.44 | | o2 |
3 ‘_f 14— Pﬂbtﬁ'liﬁ\.'_u 13470 | 275274.00 2.70 0.74 13 PO_RT_SN_14 135 150520 300 | o5 | -0z |
=51 mEEENs | 13370 | 8813590 2.70 024 14 PO_RT_SN_15 134 115380 300 | o35 | oem |
-2;\ “16 4 PRIRT/SN_16 | 13280 | 4449420.00 2.80 12.46 15 PO_RT_SN_16 133 4600010 o0 | 138 | 135 |
"':;‘}h_“r::__p{ﬁ_ﬁi‘_sﬂ.w 13080 | 1480670.00 2.80 415 16 PO_RT_SN_17 131 1336620 30 | 407 | 003 |
a8 L,'ﬁlﬁ,lﬁ'_s\- 18 | izg80 | 72o037.00 2.80 204 17 PO_RT_SN_18 130 836702 300 | 2: | of ]
1 19 | PRRT SN_19 | 127.80 | 1370410.00 2.80 .84 18 PO_RT_SX_19 128 g0 100 ] 359 | -o=o3 E
20 | PR_RT SN 20 | 12680 | 4484240 2.80 0.13 127 373916 3o | 1wz | 100 E
19 PO_RT SN _20 m
21 | PRET.SN. 21 | 280 9493330 2.80 0.7 | | -2 |
l 22 i FR_RT_SN_22 | 12480 | 298886.00 280 0.84 z0 PO_RT_SN_o2 29 24 125 704542 200 | EXTRN 128 |
\
\ Page 36 of 68
S

-
an



aply

73
District Survey Report
Rohtas District
"EiEgr I — — —
rsumavarcote | @5 | A | ™6™ | coicum No, | SandbarCode i | e [ ™ | orcumy | cumy
ER‘_HT_SN_E:; 2.Bo 164382.00 .80 0.47 e
%mRT_sN_zq 2.80 13910100 2.80 0.39 -0.49
4 ,:P_‘_li_RT_SH_zs 129.80 | 167609.00 2.80 047 124 785435 3.00 2.96 184
j‘-PR_R’I‘_SN_zﬁ 2.90 144953.00 2,90 0.42 o
FR_RT SN_27 | 290 167514.00 2.90 0.49 21 | PO_RT_SN_25 26_27_28_129 =
28 PR_RT_SN_28 2.90 B5546.50 2.90 0.25 P
2,70 101363.00 2.70 , 0.7 -0.27
PR_RT_SN_29 22 PO_RT_SN_2o0A 123 111420 1.00 0.3 0.43
qo0 | PR_RT_SN_3o | 120.90 18789500 2.90 0.54 23 PO_RT_SN_s0 121 271511 3.00 o081 0.27
1 PR_RT_SN_ g1 | mngso | 20587200 2.90 0.60 24 PO_RT_SN_m 120 210533 3.00 0.63 0,09
gz | PR_RT_SN_ 3= | mizgo | 2Hibz7.o0 2.90 o.82 25 PO_RT_SN_32 na 254850 3.00 0.76 -0.05
13 PR_RT_SN_33 115.95 B3z213.00 2,95 2.46 PO_RT_SN_ 3334 16 ai7090 3.00 2.96 051
24 PR_RT_SN_34 2.95 B6063.60 295 0.25 -0.25
45 PR_RT_SN_1s5 114.095 fiz5838.00 2.95 1.B5 27 PO_RT_SN_3s 115 530649 4.00 1.62 -0.24
36 | PR_RT_SN_36 295 Fan8.50 2.95 0.23 -0.273
37 PR_RT_SN_37 2.95 122046.00 2.95 0.36 =01.36
a8 PR_RT_SN_38 2, 444707.00 2.95 1.31 -1.31
39 PR_RT_SN_39 2.95 135602.00 295 .40 “0.40
40 | PR_RT_SN_s0 2.95 148674.00 2.95 0.44 -0.44
41 PR_RT_SN_a1 113.95 417113.00 295 1.23 114 gH7040 3.00 2.96 1.73
42 PR_RT_SN_g42 2.95 219349.00 2495 0.65 -0.65
43 PR_RT_SN_43 2,05 15452000 2.95 0.46 28 PO_RT_SN_41_45 -0.46
44 | PR_RT_SN_44 2.95 146787.00 2.495 0.4 -0.43
45 PR_RT_SN_a5 2,05 §3252.00 295 .28 -0.98
46 | PR_RT_SN_46 | 10995 | o956085.00 2.95 2.42 2y PO_RT_SN_46 1o 1070960 3,00 3.21 0.9
47 | PR_RT_SN_47 | 108.5 | 544265.00 2.95 1.61 30 PO_RT_SN_47 104 VAT 3,00 2,08 0.47
48 | PR_RT_SN_48 | 107.95 | 641372.00 2.95 189 4 PO_RT_SN_q8 108 971936 .00 2.2 v
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na, | Soedbercuds | ny [ AR | TR | ey | Mn | swederows. | 5 [Areninse. [hciowes | voleme | Difterence |
49 | PR_RT_SN_44 245 235883 00 2.95 0 -01.70
S0 PE_RT_SN_s0 | obas 109132 00 295 0.3z 1wy 20 B4 0 A0} LHTH 577
51 PR_RT_SK_=mi 205 ul728 8o 2.95 n2g - PO_RT_SN_50_51_52_53 10,210
52 PR_RT_SN_sa 2.95 2376600 2495 0.0 0,70 1
295 102396000 295 .02 | 1 -0 ]
53 | PR_RT_SN_s3 33 PO_RT_SN_53A 105 870007 goo | am | am |
34 PO_RT_SN_gai 1wl 177641 300 1 053 || 0.5y L
54 PR_RT_SN_ 54 10L90 | Z300400.00 290 6.67 102 1208280 3000 \ a.8g \ -2.78 \
55 PR_RT_SN_ss5 2.90 85661.90 2.90 0.25 a5 PO_RT_SN_s4_55 s6_s57 l ‘ .25 ]1
56 PR_RT_SN_56 2.90 148824 00 290 0.43 ! i =047 ][
57 | PRRT.SN.57 | = 125485000 | 290 364 | | 364 |
54 PR_RT_SN_s8 2.00 h3256.00 200 0.76 [ ]l (1.7t ]l
549 PR_RT_SN_s9 90 46109500 2.90 1.34 h \ -1,34 1
60 PR_RT_SN_ba 290 12542100 2.90 0.6 1 1 13,46 'l
100.50 | 229126000 .50 573 36 PO_RT_SN_6&1 1 21anio 100 H b.19 1 .67 _1
61 | PR_RT_SN_61 17 PO_RT_SN_61A 100 157310 3,00 1 347 | aa ]
38 PO_RT_SN_mB 09 1365370 100 l 4.10 H 410 1
62 | PR_RT_SN_ 62 | 295 | 2937980.00 2.95 8.67 \ ll .67 ]I.
63 | PRRT_SN_63 | 2905 | 146934.00 295 0.43 | R
64 | PRRT_SN_64 | 9295 | 22621700 2.95 067 | 39 PO_RT_SN_64 93 241773 300 | o073 | o006 |
65 | PRRT_SN 65 | 9095 | Biguzs.00 2.95 242 40 PO_RT_SN_65 g1 712956 300 | 204 | -“_23_][
2] PR_RT_SN_b6 BH.g5 125570000 295 372 41 PO_RT_SN_o66 Hy 151640 .00 1 345 \ -0.2h \
B, 201752, ¥ A i
:': : 3?;5]11 :: :::: 42 PO_RT_SN_67_68 i i onin ‘i A0 ]ll f::: ]|]
2.95 39134H.00 2.495 115 1 1 _1_;5 —1
2.95 14624200 2.95 .47 ] H i -0 1
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(m) (MCum) | No. Sandbar Code {“H{-) AreRingg. Thl;:knm Volume | Difference
i PR_RT_SN_7t | 8485 | 20574600 295 abl : m} (MCum) | (MCum)
- 85 1502300 3.00 451 490
72 | PR_RT_SN_72 2.95 211333 295 0.62 43 PO_RT_SN_71_72_73
73 PR_RT_SN_73 2.95 Toqi85 2.95 2.09 ol
74 | PR_RT_SN_ 74 | 8295 | 2459820 295 7.26 44 PO_RT_SN_74 = e — = '::":‘
75 PR_RT_SN_T5 So0.a5 BH2194 2.95 195 81 —— =
6 PR_RT_SN_76 295 444099 295 13l 45 PO_RT_SN_75_76 3 §.52 2L5;
7 PR_RT_SN_77 7795 409950 2.95 -1 P PO_RT SN 7. 78 78 603164 00 L81 n.6o
78 PR_RT _SN_78 205 132045 205 049 =S el o
70 | PR_RT_SN_79 | 74.95 348355 2.95 .63 47 PO_RT_SN 70 - 368636 o £ =
Kow River
L PR_RT_KW_um | 56.80 37454 1.80 0.001 1 PO_RT_KW_o1 87 524.733 2.00 0.001 0000
2 PR_RT_KW_oz2 | 8580 300.667 1.80 0.001 2 PO_RT_KW_o2 86 406341 200 —— e
3 | PR_RT_KW_ o3 | 84.80 | 296.289 1.80 0.001 3 PO_RT_KW_o03 85 §67.722 2.00 0.001 0.601
4 | PR_RT_KW_o4 | 84.80 375132 1.80 0.001 4 PO_RT_KW_o4 85 473325 .00 e o
5 PR_RT_KW_os | 85.80 4159.54 1.Bo 0.007 5 PO_RT_KW_o5 - 86 4500.64 2.00 B.009 H ool
[ PR_RT_KW_o6 | 84.80 491292 1.80 0.001 G PO_RT_KW_ob s 675.941 2.00 0001 H 0000
- | PR_RT_KwW_o7 | 84.80 556.671 L.B0 0,001 7 PO_RT_KW_o7 Bs Bb5.552 200 oooz |
8 | PR_RT_KW_o8 | 83.80 | 993289 1.80 0.002 8 PO_RT_KW_o8 84 102,63 2.00 ooz |
'] FR_RT_KW_og | 82.80 1000.66 1.8o 0.002 g PO_RT_KW_o9 83 1200.05 =00 0.002 I|
w | PR_RT_KW_10 | B2.80 527.885 1B 0.001 10 PO_RT_KW_10 83 619.374 2,00 ooo1 |
Thora River
1 PR_RT_TH_oi 8370 1053.9 1.70 0.002 1 PO_RT_TH 0t By 12133 2,00 0.002
4= o PO_RT_TH_1A B4 2q5.682 2,00 0.001
a PR_RT_TII o2 f2.70 zib2.72 .70 0,004 4 PO_RT_TlI o2 By 2369.27 2.00 0.005
3 PR_RT_TH_o3 Hz70 594.783 170 0,001 PO_RT_TI_n3 B3 637.744 2.00 l 0.001
o Page 39 of 68
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S R District
o~
I TS | Sendvercoe | iy | AreyinSe | ™Oges | Soims | Sk | swabercose | o[4S TGS dich | Coicum
L PH_KRT_SHN_71 Ha.u5 20574000 295 0,61 835 1502300 F.00 4.51 390
72 PR_KT_SN_72 245 21393 295 oz 43 PO_RT_SN._T1_72_73 -0.62
74 PR_RT_SN_73 2.95 TFUYIHE us 2.0 -2.04
74 PR_RT_SHN_74 Hz.95 2454H20 2.95 7.26 44 PO_RT_SN_=3 B3 2416400 .00 T -0.01
75 PR_RT_SNH_75 Hirgs Lh21g4 245 1495 i PO_RT_SN.75.76 81 15050040 3.00 4.52 2.56
76 PR_RT_SN_76 2.05 444000 2.95 131 =131
i FR_RT_SN_77 77.95 AurgHin 2.95 1.2 ok PO_KT_SN_7_78 7H By 300 181 0.60
78 PR_RT_SN_7H 2.5 12045 2.95 039 -0.39
L] PR_RT_SN_7u 7495 AqHa55 2495 iy 47 PO_RT_SN_Tu 75 BT 300 L1l 0.08
Kow River
i PR_RT_KW_m B6.8Bo F74.544 L.Ho LR ] FO_RT_KW _oi H7 524.733 .00 0001 0,000
2 PR_BET_KW _oa H5.80 00,67 1.HD T F3 PO_RT_EW_pz HE 40,241 2.00 RN THT] LRI
ki PR_RT_KW_ iy 84.80 agh.2HY 1.H0 (L 3 FO_RT_KW _uog H5 567722 2.0 0001 R T
4 PR_RT_KW_ng B4.80 475192 1L.Bo oo 4 PO_RT_KW_ig Bs 4737325 =00 0.001 .00
5 PFR_RT_KW_ao5 | B5.80 A159.54 1.80 o007 5 PO_RT_KW_os B 45006y 2.0H0 0.00g9 o.00:
4] PR_RT_KW_ o6 | 84.80 441292 Ao AN [ PO_RT_KW_n6 85 675941 .00 0001 0,000
7 PH_RT_KW_o7 | 84.80 556,671 1L.Eo 000l 7 PO_RT_KW_o7 Hg BG5.552 2.00 n.ooz .01
H PR_RT_KW_nH 83.80 yyg.289 LBo D002 B FO_RT_KW_oH Ha 102,60 2.00 0.002 0000
g PR_RT_KW_og 82 80 1000, 66 1LEO ooz 9 PFO_RT_EW_og B3 1200.05 2.00 0.002 LRl
n PR_RT_KW_ 10 | B2.80 527.8B5 1L.Bo 0.001 1 PO_RT_KW_10 B3 619.374 2.00 0.001 0.000
Thora River
i PR_RT_TII_m B3.70 1053.9 L7 0. 1 PO_RT_TH_on B4 112193 2.00 0.002 0,000
z PO_RT_TH_ 1A Hy 205.682 2.00 0001 0,001
PR_RT_TII_ o2 8270 et R L7D 0.0y 3 PO_RT_TH_ o= 83 2364.27 2.00 0.005 0.001
PR_RT_TH_ o3 8270 594.7H3 170 0.001 4 PO_RT_TH_o3 a3 637.744 2,00 o.001 0000
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Thus, in Rohtas district, about 4.99 Million cum of sand has been found
as an incremental volume increase in Rohitas District when compared between
pre and post monsoon sand volume data.

Note: The above table_is_having pre-monsoon_(PR)_and_post_monsoon_(PO)
availability of sand deposition the particular sand bar.code, The blank data in front of

the code shows that no sand deposition at that particular time .i.e is pre/post monsoon
period,

Maps showing distribution of sand bars on rivers of the Rohtas
district during Pre and Post monsoon are depicted in Plates,

Table No. 7.6: Sediment Load comparison between Pre & Post Monsoon
periods for different rivers of Rohtas district

Pre-Monsoon Pos i
51 No. :i ::; Sediment Load S:::I!’itrnh:?lrtlﬁ‘:& :r;'r:f:]:f vu??:;' =
{(Mcum) {Mcum)
Sone 175.16 180.15 4.99 3
Kow 0.016 0.022 .01 34
Thora 0.007 0.009 0.00 29
Total 175.18 180.18 4.99 3

An average Variance Comes to about 3% for the District. An average
aggradation & replenishment rate for the year of the District comes to about
103%.

B. Replenishment estimation based on an empirical formula:

The river reaches with sand provide the resource and thus it is necessary
to ascertain the rate of replenishment of the mineral. Regular replenishment
study needs to be carried out to keep a balance between deposition and
extraction. The replenishment estimation based on a theoretical empirical
formula comprising of analytical models to calculate.

Sediment load deposition in a river is depend on catchment area,
weathering index of the various rock types of the catchment area, land-use
pattern of the area, rainfall data and grain size distribution of the sediments.
Again, the sediment load estimation is not a dependent variable of the imaginary
district boundary, but it largely depends upon the aerial extents of the catchment
areas, which crossed the district and state boundaries.

i. Methodology of the study:

The replenishment estimation is based on a theoretical emp
formula with the estimation of bedload transport comprising of ana)yt
models to calculate the replenishment estimation. Sedimentat n(
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riverbed depends on catchment yield, peak flood discharge due to rainfall,
bed load transport rates and sediment yield characteristic of the river.
Some of the common methods used for Replenishment study are
explained below.

Catchment Yield Caleulation: )

The total quantity of surface water that can be expected in a given
period from a stream at the outlet of its catchment is known as yield of the
catchment in that period. The annual yield from a catchment is the end
product of various processes such as precipitation, infiltration and
evapotranspiration operating on the catchment.

Catchment Yield can be estimated using following formula:

Catchment Yield (m3) =Catchment area (m#)* Runoff coefficient (%)*Rainfall (m)

The runoff generated from the watershed is analyzed using
Strange's Tables Method to get the reliable yield results. Runoff from
acatchmentis  dependent wupon annual rainfall as  well
as catchment characteristics such as soil types and the type of
groundcover / land usage. Remote sensing was used for demareation of
catchment area relevant to the drainage system. Runoff coefficient of the
catchment has been established based on Strange's table.

AT
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Figure No.7.7: Watershed map of Rohtas District
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Strange (1892) studied the available rainfall and runoff and
obtained vield ratios as functions of indicators representing catchment
characlerisiics. Catchments are classified as good, average and bad
according to the relative magnitudes of yield they give. For example,
catchment with good forest cover and having soils of high permeability
would be classified as bad, while catchment having soils of low
permeability and having little or no vegetal cover is termed good. Based on
the study Strange established runoff coefficient table as given below:

Table No. 7.8: Runoff coefficient of the catchment based on Strange’s

table
Tolal RunofT coefMicient (%) Total Funoff coefficient (%)
MOonsoon MOnS0on
rainfall Good Average Bad rainfall Good Average Bad
{mm) catchment catchment catchment (mm) catchment catchment catchment
254 0.1 o1 0.1 787.4 7.4 205 13.7
508 0.2 0.2 o1 8128 28.5 213 14.2
76.2 0.4 0.3 032 838.2 29.6 223 14.8
TR 0.7 0.5 0.3 8676 0.8 2.1 15.4
127 1 0.7 0.5 8809 nag 23.9 159
1524 L5 1.1 ny 9144 31 4.7 16.5
iT7TA 21 1.5 1 908 44 5.5 17
2032 28 a1 14 obs.2 153 26,4 17.6
228.06 a5 2.6 1.7 i B g 7.3 18.2
254 4. 12 21 1inh 17.5 28.1 18.7
279.4 5.2 a0 2.6 gt g A8.6 28.9 19.3
iy B 6.2 46 1.8 1t B a9 8 2q.8 169.9
qa0.2 7.2 54 36 IR 40 36 2014
3556 8.3 f.2 41 n7.h 42 3.5 21
as 9.4 7 47 143 431 323 215
Jnfg 0.5 7.8 52 1684 443 3.2 22.1
J11.8 1.6 8.7 5.8 11948 454 34 22.7
4572 12.8 9.6 6.4 1219.2 46.5 14.8 23.2
4826 13.9 104 6.9 1244.6 47.6 as7 23.8
508 15 1na 75 1270 48.8 16.6 24.4
5304 16.1 12 & 1295.4 49.9 474 24.9
5388 173 12.9 B.6 1320.8 51 38.2 25.5
842 18.4 13.8 9.2 13462 52.1 a9 26
H00.6 19.5 14.6 7 13716 513 9.9 26.6
635 20.6 154 0.3 1397 544 40.8 27.2
G604 .8 16.3 10.9 14224 55.5 41.6 7.7
65838 23,9 17.1 1.4 178 56.6 424 28.3
7iLa =3 18 12 =~ 578 133 28.9
TI6.6 25.1 188 12.5 @;@ 5.9 44.4 9.4
762 263 19.7 \ 45 30
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Rainfall returns period for 25, 50 and 100 years calculated as below:
As per Weibull's Formula, .
Return period/Reeurrence interval = (n+1)/m

Where: 1 number of years on record;

11; is the rank of observed oceurrences when arranged in descending
ardaer.

a. Peak Flood Discharge Caleulation:

The term “peak discharge” stands for the highest concentration of
runoff from the basin area. The accurate estimation of flood discharge
remains one of the major challenges as it depends upon physical
characteristic of the catchment area and the flood intensity, duration and
distribution pattern. There have been many different approaches for
determining the peak runoff from an area. As a result many different
models (equations) for peak discharge estimation have been developed.
Formulas used for Peak Discharge calculation are as below:

As per Dicken’s formula,
Q = CA34

Where: Q is Maximum flood discharge (m3/sec) in a river
A is Area of catchment in Sq. Km
C is Constant whose value varies widely between 2.8 to 5.6 for

catchments in plains and 14 to 28 for catchments in hills
As per Jarvis formula,

Q = CAYz

Where: Q is Maximum flood discharge (m3/sec) in a river
A is Area of catchment in Sq. Km
C is Constant whose value varies between 1.77 as minimum and
177 as maximum. Limiting or 100 percent chance floods are
given by the value of C of 177

As per Rational formula,

Q=CIA

Where: Q is Maximum flood discharge (m3/sec) in a river
A is Area of catchment in Sq. Km
C is Runoff coefficient which depends on the characteristics of
the catchment area. It is a ratio of runoff: rainfall
1 is Intensity of rainfall (in m/sec)

Bed Load Transport Calculation: .

The most important problems in river engineering are to predict
bed load transport rates in torrential floods flowing from mountainous
streams. Three modes of transport namely; rolling, sliding and saltation
may occur simultaneously in bed load transport. The different modes of
transportation are closely related and it is difficult, if not impossible, to

¥ ks
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separate them completely. There are number of equations to compute the

total sediment load. Most of these equations have some theoretical and
empirical bases.

Ackers and White Equation:

Ackers and White (1973) used dimensional analysis based on flow
power concept and their proposed formula is as follows.

Cu= Cy G (950/h) (0 1 [(FIT/A) _ jym
The dimensionless particle dg is calculated by:
dgr= 950 (g(Gs-1)/v2)V/3
The particle mobility factor Fg: is calculated by:
Fye=(U*n '/(Gs-1)g d50)'/2 * (V/(5.66log(10h/ d;0))-’
Where,

A = Critical particle mobility factor

Cs = Concentration coefficient in the sediment transport
function

Ct = Total sediment concentration

dse = Median grainsize

dgr = Dimensionless particle diameter

Fg- = Particle mobility parameter

g = Acceleration of gravity

Dy, §, = Specific gravity

h = Waterdepth

m = Exponent in the sediment transport function

n' = Manning roughness coefficient

u. = Shear velocity

4 = Mean flow velocity

v = Kinematic viscosity

Meyer — Peter’s equation:

Meyer-Peter's equation is based on experimental work carried out at
Federal Institute of Technology, Zurich. Mayer-Peter gave a dimensionless
equation based, for the first time, on rational laws. Mayer- Peter equations
giving an empirical correlation of bed load transport rates in flumes and
natural rivers. The simplified Meyer-Peter’s equation is given below:

g = 0.417[10 (v'/ n)*5 - Te]rs

Where,

gb = Rate of bed load transport (by weight) in N per m width of
channel per second.

n' = Manning's coefficient pertaining to grain size on an unrippled bed
and Strickler formula i.e. n° = (1/24) x d1/ is the median size
(dso) of the bed sediment in m.

s n.'.-l." -‘H
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n = The actual observed value of the rugosity coefficient on rippled
channels. Its value is generally taken as 0.020 for discharges of more than
11cumecs, and 0.0225 for lower discharges.

tc = Critical shear stress required to move the grain in N/m2 and given by
equationte = 0.687da, where da is mean or average size of the sediment in
mm. This arithmetic average size is usually found to vary between ds, and
dse.

1t0= Unit tractive force produced by flowing water ie. ywRS. Truly
speaking, its value should be taken as the unit tractive force produced by

the flowing water on bed = 0.97ywRS. R is the hydraulic mean depth of
the channel (depth of flow for wider channel) and S is the bed slope.

. Sediment Yield Estimation:

Sedimentation occurred as the velocity decreases along with its
ability to carry sediment. Coarse sediments deposit first, then interfere
with the channel conveyance, and may cause additional river meanders
and distributaries. The area of the flowing water expands, the depth
decreases, the velocity is reduced, and eventually even fine sediments
begin to deposit. As a result, deltas may be formed in the upper portion of
reservoirs. The deposited material may later be moved to deeper portions
of the reservoir by hyraulic processes within the water body.

There are many sediment transport equations which are suitable
for use in the prediction of the rate of replenishment of river. Some of the
famous sediment equations are:

1. Dandy - Bolton Equation

2. Yang Equations

3. Engelund-Hansen Equation

4. Modified Universal Soil Loss Equation (MUSLE) developed by Williams
and Berndt (1977)

Dandy — Bolton Equation:
Dandy — Bolton formula is often used to calculate the sedimentation yield
because:-

The formula uses catchment area and mean annual runoff as key
determinants.
It does not differentiate in basin wide smaller streams and their
characteristics.
Dandy and Bolton equation calculates all types of sediment yield i.e. Sheet
and rill Erosion gully Erosion, Channel Bed and bank erosion and mass
movement ete.

Dandy- Bolton determined the combined influence of runoff and drainage
area on sediment yield to compute the sediment yield. They developed two
ations i.e. for run off less than 2 inch and for run off more than 2 inch,
are given below:

For run off less than 2 inch:

g =)
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(Q<2in) S=1289"(Q) v4¢*[1.43-0.26 Log (A)]
For run off more than 2 inches:

(Q > 2in): S= 1958*(e -55"Q)*[1.43-0.26 Log (A)]
Where: S = Sediment yield (tons/sq miles/yr)

Q = Mean Annual runoff (inch)

A = Net drainage are in sq mile

Dandy Bolton formula is often used to calculate the sedimentation yield.
But use of these equations to predict sediment yield for a specific location
would be unwise because of the wide variability caused by local factors not
considered in the equations development. However, they may provide a
quick, rough approximation of mean sediment yields on a regional basis
for preliminary watershed planning. Computed sediment yields normally
would be low for highly erosive areas and high for well stabilized drainage
basins with high plant density because the equations are derived from
average values. The equations express the general relationships between
sediment yield, runoff, and drainage area. Many variables influence
sediment yield from a drainage basin. They include climate, drainage area,
soils, geology, topography, vegetation and land use. The effect of any of
these variables may vary greatly from one geographic location to another,
and the relative importance of controlling factors often varies within a
given land resource area. Studies revealed that sediment yield per unit
area generally decreases as drainage area increases. As drainage area
increases, average land slopes usually decrease; and there is less
probability of an intense rainstorm over the entire basin. Both phenomena
tend to decrease sediment yield per unit area.

Modified Universal Soil Loss Equation (MUSLE):

Modified universal soil loss equation (MUSLE) for estimation of sediment
yield is also used widely. MUSLE is a modification of the Universal Soil
Loss Equation (USLE). USLE is an estimate of sheet and rill soil
movement down a uniform slope using rain- fall energy as the erosive
force acting on the soil (Wischmeier and Smith 1978). Depending on soil
characteristics (texture, structure, organic matter, and permeability),
some soils erode easily while others are inherently more resistant to the
erosive action of rain- fall.

MUSLE is similar to USLE except for the energy component. USLE
depends strictly upon rainfall as the source of erosive energy. MUSLE uses
storm-based runoff volumes and runoff peak flows to simulate erosion
and sediment yield (Williams 1995). The use of runoff variables rather
than rainfall erosivity as the driving force enables MUSLE to estimate
sediment yields for individual storm events. The generalized formula of
MUSLE is as below:

Y=11.8*(Q*qP).56 *K*Ls*C*P

s}
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Where,
Y = sediment yield of stream (t/yr/kmz),
Q = average annual runoff (m3),
K = soil erodibility factor,
qP* = Highest discharge recorded (m3/s),
Ls = gradient/slope length,
C = cover management factor,
P = erosion control practice

ii. Estimation of Replenishment:

Arwal district forms a part of the Ganga basin and is characterized by a
monotonously flat relief. The western part of the district is sloping due
north and north-east, with elevation of the land surface varying from 68 m
in the south to 48 m in the north, and from 67 m in the west to 45 m in the
east.

The district is drained by the mighty Ganga in the north, by the Sone in
the West, and by the Punpun and their tributaries in the central part of ti:lE
terrain. These rivers and its tributary rivers are forming the main
catchment area.

For replenishment study, following assumption/calculation taken in to

consideration:

» Catchment area (Watershed area) against each river has been
calculated based on remote sensing data.

 Rainfall runoff coefficient as per Strange’s table for the catchment area
is consider 49%, as the rainfall in the district is more than 1287 mm and
the characteristic of the catchment of the district is average in nature.

« Peak flood discharge of the river of the district calculated based on
Dicken's formula which is more applicable to north Indian and central
Indian catchment. Here Dicken constant C is taken as 12 in present
study as per published literature by Abhijit Saha, 2002.

« Bed load transport has not been computed in the regional aspect of the
district, as the values are highly dependent on local factors such as
particle mobility factor, roughness coefficient, Shear velocity, Mean
flow velocity, Kinematic viscosity etc.

« Sedimentation vield calculated as per Dandy Bolton formula as the
equations express the general relationships between sediment yield,
runoff, and drainage area.

« Computed sediment yields by Dandy Bolton formula normally would be
low for highly erosive areas and high for well stabilized drainage basins
with high plant density because the equations are derived from average
values.

The data estimated for each river in the district are tabulated below.

Table No. 7.9: Replenishment parameter estimated for each
river in the district
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Estimation parameter Sone Kow Thora
Catchment Area (m?) 106300000 43500 23400
Annual Rainfall (im) (in 2020) 0.76 0.76 0.76
Strange RunolT coefficient (%) o 2c% 2c%
(Considering good catchment) g o 2
Annual Run-off (m) (in z020) 0.1584 0.1584 0.1584
Catchment Yield (m?) 22755600 76734 34562
Peak Flood Discharge (m3/sec) 14525247.08 643578 345278
Flow depth d (m) 0.8 0.2 0.3
Channel width b (m) 8oo 20 70
Mean velocity v (m/s) 0.07 0.04 0.05
Channel slope S, (m/m) 0.005 0.0002 0.0003
Sediment Yield (Tons/year, in 2020) 18367.68 6962.73 3454.67
Estimated Annual Replenishment (in 6 0.120 0.221
million m3, in 2020) 0.3439 43 23

Year-wise sedimentation rate for last 5 years of each river has been
calculated as below. Sedimentation rate of a river is dependent on the

annual rainfall of the district.

Table No. 7.10: Year-wise sedimentation rate for last 5 years of

each river
Year Kow Thora Sone
2016 47.85 53.79 1226.2
2017 206.1 231.69 551.8
2018 230.72 250.36 499.7
2019 190.52 214.18 5881
2020 142.39 160.06 722.6

vi) Total potential of minor mineral in the river bed

Annual Deposition:

Annual deposition of riverbed minerals is described below.
Table No. 7.11: Annual deposition of Riverbed minerals

Volume
RIVER | . .| Area | LeNeTH | WiDTH Valume | ‘o cnn
NAME | ZONE | BLOCKNAME | (sonmrs) | (uws) | (wrs) | THHCKNESS | e | 5
MCum
1 HAUHATTA A514154.211 2170112 400 3 13.5425 8.1255
Sone ’___,,p; -
2 NAUHATTA 4156362 Q7HT. 706 }DP.‘« x; it "R 12.4601 7.4815
e o \..-
NAUIIATTA, : (s ~ P =)
4 ROHTAS 103984591 | 30849491 { 0 VNS \ :.__.l\ 33195 | 198717
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S T —— —— - Volume
volume | @ 6o%
Ve : » wWInTH ESS in in
NAnre | ZONE | BLOCK NAME (SOMTH) e | Yarsy | THCRNESS | pcum | pcum
—b—— |
. 165505 9.9301
4 ﬁfﬂ?ﬁﬁu sstef4aam | wrafof fon 3 ’
_———_-_-_--
1807
5 DEHRI wligaioany | GoRbo7e | 700 3 115679
n———____-__-_-_-_-
& 11,8239
[ DR hehBEAsh.aH1 | H053.024 o0 a .70
]
B.4513
b NASHIGAR] | 4605140775 | 1oo4zabl | 650 3 14.0854 i
8 NASRIGAN] | 7oBqino072 | s1e2n 270 3 23952 | L7
; SURYAPURA 204,054 57.33 1532 2 ooogy | 0.0002
2 BIKRAMGAN] J4L5mA 35.64 15.15 2 0.0007 0.000.3
a BIKRAMGAN] 108,37 42.46 191 2 0.0002 0.0001
4 RAIPUR 334-957 57.73 15.08 2 0.0007 0.000:4
Kow
5 RAJPUR 5109824007 442.96 40 2 00102 0.0061
& AKORHI GOLA BB4T3 9313 3.5 2 0.0018 0.0011
T AKORHI GOLA f62.285 100,12 17.52 2 0.0013 0.0008
] ARORNI GOLA IT.Ta B6.75 16.66 a 0.0006 0.0003
1 DAWATH 956.577063 Hingq 27 ] 0.0010 0.0006
Thora
"p—-
anHIm DAWATH | 1974 Bgboor | Bousg 577 ' PR r—
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RIVER Ve Volume
A SNt s - AREA LENGITN Wit | . ' " i i
3 . L fa
NAME JONL MOUK NAME (SOMIS) (A1) (MI18) THICKNESY l." I
LRI '
L RTTTT]
4 PAWATU AU f'*a5 LT I AR ThAmng

Sund bar area recommended for mineral concession in the above
table is being ealeulated as per the Enforeement & Monitoring Guidelines
for Sand Mining (EMGSM) zozo0. As per guidelines, mining depth
restricted to 3 meters depth and distance from the bank is Yath of river
width and not be less than 7.5 meters. Also, mining is prohibited up to
distance of 1 kilometer (1 km) from major bridges and highways on both
sides, or five times (5x) of the span (x) of a bridge/public civil structure
(including water intake points) on up-stream side and ten times (10x) the
span of such bridge on down-stream side, subjected to a minimum of 250
meters on the upstream side and 5300 meters on the downstream side,

iii)  Riverbed Mineral Potentinl
Process of disposition ete:
Table No. 7.12: Resources of Potentinl Riverbed Mineral
Boulder Pebbles/Gravel Sand/White h:::: ;‘II,IT ;:::i::::ll;’“
(Mcum) (Mcum) sand (Mcum) (Meum)
. - 74-31 74.31

iv) Riverbed Mineral Potential Zones

Table No.7.13: Potential Zone of Riverbed Mineral

Volume
COORDINATE Volume
NAME | ZONE | BLOCK NAME | @6o%
LATITUDE | LONGITUDE | MCum | oo
24° 31" 45.297" " 29’ gh.320" B
" NAUHATTA 4" 3 ‘4.1 97" N | 83" 29' 56.320" E — Rikgise
247 30 qu.515" N | 83" 42' 43.824" L
24" 30' 38.344" N | 83° 43’ 26,083" E
] NAUHATTA : - 0.4 >
24"32'9.481" N | 83" 48'50.229" E l m"?l 74815
5 NAUHATTA, | 24°31'55.420" N | 83°49' 1.362"E | ] .
Sone : ROHTAS 24 42" 16.828" N 84° 1' 39.005" I J3.1195 19.68717
4 ROHTAS, 24°43' 121" N | 84" 3" 1.165" E B.550 I QA ()
TILOUTHU 24“ 4“‘ EﬁqﬂHH“ N B-'I" &' 9.594“ E 1 5\!; -ﬁ' g"' .}d“tl
24" 50'35.379" N
DEHRI .
5 247 53 31.223° N 11.9679 | 7.1807
6 DEHRI 24° 54' 37.272" N : \lg.'?nﬁﬁ 11.82439
Page 50 of 68

90

80



88
District Survey Report
Rohtas
Bihar pesospa—
olume
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NAME | ZONE|MIOCKNAMEY Mcn I
i murmw uwr.lnmr um | st Cum
14"' rH 7.877" H H—i lfrr oA Rl
i o J"i“ rlj'ﬂl,l' HJJ H ﬂ-n‘l" I'r.l 1] P iﬂﬁ "r 14.088 ﬂd"ﬂ"
A AN
T NJ'IH“'“!'&N-] J"i o' rﬁ i'l"' H H-lf 21' . f -I l.l i 4 )
HCE. o Jr-"d d;rj.{r: N !‘-'4 24' 6. 1A} l"_ ., F L
i 23052 14371
H Nl‘”ﬁ"j'“l""‘l”-l -“5 l ' 1u'_."N H'ﬂl 21 11, "j.‘} f? 1""
) Jr"‘ |?‘ J!J jj':rr' H H.rf'lr" iﬁ HH l"
- ) e ~— f.aong | o002
1y 47.655" N 34"14* KEL l'il" F
H e fhinm [FRFIFIN]
: SR li *1(; 759" | N H—1 14' 4. .r4ﬂ" K £/ b
J'"" 12" 4. 14u"H Ha" 1616, ;Hu i
. BIK AN, 002 (.00
; AN Jf" 12' 4h.794" N ssfm mrl.: i
25" 2' 41 ”?” H Bq" ' sigz9” K
AL Pt L J 8141 00
Kow 2 Tos 257 2' ), Mig1” N H4"u'«_l'1.r?9" g M "
25" 2" 31,.0092" N Ha" 11" q1.0206" I£
[ ¥ #
] RAIPUR 25" 2 10.550" N_ 54" 11 40.960" I 00102 | 00061
" i oyt LR
6 0 . 25”2 1als" N | Ba” ' g7.901" 1
AK mnnm..n 25V 58984 N | B4 11 55,090 0.noil | onoil
25" 1" gBaBI"N | Hq" 11 Bs7ot K
7 AKORIIT GOLA . .
i Eﬁ:j_'_.'ﬁ-ﬁlf N Ba" 11 B.B0q" I 000153 0, 0004
. 25" 1" qho66" N H4" 0' 3.316" B
A AKORIIT GOLA — Lac
i 257 1 AB.OORY N 84" o 04207 I, 00000 | 00007
25" 21" 7.H00" N | B4” 10" 30.082" E
1 DBAWATH s '
25" 21' 6.492" N | 847 10" 20.804" 1 0.0Mm0 | 000060
) 5721 LB2g" N | Ba” 10 27.025" I
Thora 2 DAWATI 35721 ) 5
25" 21 4377 N | B4% 10" 28.088° 00020 | 0002
o 26" 20" 414206 N | B4" 100 37.089" 1
- DAWATILI "
3 25" 20' 20.408" N | B4° 10° 47,631 I, 00004 | o000z
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No Mining Zone:

As per the Enforcement & Monitoring Guidelines for Sand Mining (EMGSM)
2020 the restricted zone for mining is a distance from the bank is Yath of river width
and not be less than 7.5 meters. Also, there is a2 no mining zone up to a distance of 1
kilometre (1 km) from major bridges and highways on both sides, or five times (5x) of
the span (x) of a bridge/public civil structure (including water intake points) on up-
stream side and ten times (10x) the span of such bridge on down-stream side,
subjected to a minimum of 250 meters on the upstream side and 500 meters on the

downstream side.

Also, no mining zone suggested in an area up to a width of 100 meters from
the active edge of embankments.

Table No.7.14: Restricted Zone of Riverbed Mineral

River

Zone

Restricted

area in sqm.

SONE RIVER

7286174

1146749

4435898.102

2583919.469

664500.6

105560.3

728557.1

173397.61

KAW RIVER

320.679

64.7392

159-352

138.368

941.309021

217.9

537.765

339.639

THORA
RIVER

500.433998

204.373993

L3 b | |02 ~] o jan B (G0 J R [ (O3~ O | (s (L3 [ | =

230107
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8. Overview of mining activity in the district:

4. General overview:

The district is not very rich in mineral resources and there are no
large mines in the district. However, collection of Sand, Soil and Bn_r:k
Earth are the minor mineral sources. These materials are Pfim"’”;_?'
utilized for construction purpose. As per the present practice, mining is
done by manual method with tools and tackles. Mechanised & Semi
mechanised practice is also popular in some places.

List of existing mining leases of the districts is furnished as

Annexure,

b. Detail of production of sand and other minerals during last

five years

Details of production of last years are furnished below.

Table No.8.3: Detail of production of sand and other minerals

during last five years
Sl. No. Year Total gﬁ?ﬁﬁi“ in
1 2017-18 15642500
2 2018-19 188032556
3 2019-20 193697957
4 2020-21 100481850
5] 2021-22 26527134
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9. Details of revenue generated from mineral sector during last five

years:

Revenue generation of last five years is furnished below.

Table No.9.1: District revenue generation from mineral sector in Rs.

Sl. No. Year Royalty in Cr
1 2017-2018 131.55
2 2018-2019 101.33
3 2019-2020 116.43
4 2020-2021 195.63
5 2021-2022 76.90

A%
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10, Transport (Rullway, roml)
Neavest major ronds wre Nhego o NH2C are sltunted n the western
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Ve wensire to mitigate the lmpact of mining
P Emvironmental Hensltiviny

e Wolitas e roprosents @ unlque geo- environmental perception. As
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st bl veieting, shorply 1o the peenmualited luman guilt, Soil erosion and its
comservition pliy ancimpartant role, Beeinse of the presence of very thin soil cover
pliya i inportant role in e socio-eeonomie development.

T wdverrse effeet of this unseientific mining is realized in the form of
landslide, vemovil of &oil eover, silintion of viver beds leading to frequent floods,
enilinngeriing the lives and propecties of loeal inhabitants.

e B miniong lmpaet _

Another serious environmental problem around the globe in recent years 15 fmf
ieggal Hind idning, Hand mining is o process of extraction of sand from an open pit,
viver hed, sea beaehes, oeean floor, river hanks, deltas and island dunes. The
extrictedd sind eonld e utilised for various types of manufacturing, such as concrete
e B the constraetion of huilding and other structures, The sand can also be used
s ahieasive, Tl dermond for sand inerease ns population grows also urbanization
with time. The high level of demands have offer led to the use of unsustainable sand
iining process for spesdy urhanisation resulted in illegal mining,

Al though most jurisdictions have legal limit on the location and volume of
st thint enn e mined, ilegal sand extraetion is following in many parts of the
contry die o vapid urhanisation and industries,

esmovarl or extraetion of too mueh sand from rivers leads to erosion shrinking
of viver ok, Deltis enn reeede due to sond mining, These destructive effects of
sl inbdog, wlthmitedy vesult b Joss of fertile Tand and property. It also destabilized
tiee gronmmd ind cnnses the fnllure of engineering structures for civilization,

-strenm mibndng diveetly alters the channel geometry and bed elevation, By
peanoving, sediment frome the ehimmel, Inssteeam: material extraction: disrupts the
preextsting Didanee Detween sediment supply and transporting eapacity, typically
dnelng, fnetston upsteemm and downsteeam of the exteaction site, The resultant

,f"ﬁﬂﬁl‘fmu‘ ters the fregueney of Hoodplain foandation along the river courses, lowers
o e il tblen e frequently Jeads to- destruction: of bridges and
P ELenyes,
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Sand Mining in beaches disturbs the ecosystem of different faunz of the
beaches. The sand mining from natural barriers, made up of sand, causes flonding of
the natural habitat. The sand mining activity destroys the aesthetic beauty of beaches

and river bank and makes the ecosystem unstable. If there zre popular touris
destination, tourism potential of such areas will lose.

It could be concluding that there has been little in depth research in to the

environmental and social also political effect of land use practice 2nd calls for urgent
redressed by the competent authority.

11.3 Remedial measure
11.3.1 Sustainable Mining Practices:

The depth of mining in Riverbed shall nat exceed 3 meter or water level
whichever is less, provided that where the Joint Inspection Committee
certifies about excessive deposit or over zecumulation of minerzl

Mining shall be done in layers of 3 meter depth to zvoid ponding effect
and after first layer is excavated, the process will be repeated for the pext
layers.

No stream should be diverted for the purpose of sand mininz. No nztzrel
water course and/ or water resources are obstructed due to mining
operations.

No blasting shall be resorted to in River mining and without permission
at any other place.

11.3.2 Monitoring the Mining of Mineral and its Transportation:

For each mining lease site the access should be controlled in 2 way that
vehicles carrying mineral from that area are tracked and accounted for.

There should be regular monitoring of the mining activities in the Stzte
to ensure effective compliance of stipulated EC conditions 2nd of the
provisions under the Minor Mineral Concessions Rules framed by the
State Government.

11.3.3 Noise Management:

Noise arising out of mining and processing shall be zhated and
controlled at source to keep within permissible limit.

Restricted sand mining operation has to be carried out between 6 amto 7
pm.
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11.3.4 Air Pollution and Dust Management:

- The pollution due to transportation load on the environment will be

elfectively controlled and water sprinkling will also be done regularly.

Air Pollution due to dust, exhanust emission or fumes during mining and
processing phase should be controlled and kept in permissible limits
specified under environmental laws,

The mineral transportation shall be ecarried out through covered trucks

only and the vehicles earrving the mineral shall not be overloaded. Wheel
washing facility should be installed and used.

11.3.5 Bio-Diversity Protection:

- Restoration of flora affected by mining should be done immediately.

Twice the number of trees destroyed by mining to be planted preferably

of indigenous species. Each EC holder should plant and maintain for

lease period at least 5 trees per hectare in area near lease.

Mo mining lease shall be granted in the forest area without forest

clearance in accordance with the provisions of the Forest Conservation

Act, 1980 and the rules made there under.

Protection of turtle and bird habitats shall be ensured.

Mo felling of tree near quarry is allowed. For mining lease within 10km of

the National Park / Sanctuary or in Eco-Sensitive Zone of the Protected

Area, recommendation of Standing Committee of National Board of Wild

Life (NBWL) have to be obtained as per the Hon'ble Supreme Court

order in [.LA. No. 460 of 2004.

- Spring sources should not be affected due to mining activities. Necessary
Protection measures are to be incorporated.

11.3.6 Management of Instability and Erosion:

- Removal, stacking and utilization of top soil in mining are should be
ensured. Where top soil cannot be used concurrently, it shall be stored
separately for future use keeping in view that the bacterial organism
should not die and should be spread nearby area.

- The EC should stipulate conditions for adequate steps to check soil

erosion and control debris flow ete. by constructing engineering

structures

Use of oversize material to control erosion and movement of sediments

Mo overhangs shall be allowed to be formed due to mining and mining

shall not be allowed in area where subsidence of rocks is likely to occur

due to steep angle of slope.

No extraction of boulder / sand in landslide prone areas.
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Controlled clearance of riparian vegetation to be undertaken.

11.3.7 Waste Management:

Site clearance and tidiness is very much needed to have less visual
impact of mining.

Dumping of waste shall be done in earmarked places as approved in
Mining Plan.

Rubbish burial shall not be done in the Rivers.

11.3.8 Pollution Prevention:

Take all possible precautions for the protection of environment and

control of pollution.
Effluent discharge should be kept to the minimum and it should meet the

standards prescribed.

11.3.9 Protection of Infrastructure:

Mining activities shall not be done for mine lease where mining can
cause danger to site of flood protection works, places of cultural,
religious, historical, and archeological importance.

For carrying out mining in proximity to any bridge or embankment,
appropriate safety zone should be worked out on case-to-case basis,
taking into account the structural parameters, location aspects and flow
rate, and no mining should be carried out in the safety zone so worked

out.
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12. Suggested reclamation plan for already mined out areas

As per statute all mines/quarries are to be properly reclaimed before

final closure of the mine. Reclamation plans should include:

s-section data.
endpoints set
ch mark

a) A baseline survey consisting of existing condition cros
Cross-sections must be surveyed between two monumented
back from the top of bank, and élevations should be referenced ben

set;

b) The proposed mining cross-séction data should be plotted over the
baseline data to illustrate the vertical extent of the proposed excavation;

¢) The cross-section of the replenished bar should be the same as the
baseline data. This illustrates that the bar elevation after the bar is replenished

will be the same as the bar before extraction;

d) A planimetric map showing the aerial extent of the excavation and
extent of the riparian buffers;

e) A planting plan developed by a plant ecologist familiar with the flora
of the river for any areas such as roads that need to be restored;

f) A monitoring plan has to establish.

Ts, Page 610/ 68
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13. Risk assessment and disaster management plan

Risk analysis is the systematic study of risks encountered during various
stages of mining operation. Risk analysis seek to identify the risks involved in
mining operations, to understand how and when they arise, and estimate the
impact (financial or otherwise) of adverse outcomes, The sand mining operation
in the district is mainly done manually,

13.1 Identification of risk due to river sand mining

There is no land degradation due to mining activities as mining is done
only on river bed dry surface. There will be no OB or waste generation as the
sand is exposed in the river bed and is completely selable. There will be neither
any stacking of soil nor creation of OB dumps. The mining activity will carried
out up to a maximum depth of 3m below the surface level. So, there is no chance
of slope failure, bench failure in the mines. However, there are some identified
risk in the mining activity which are as below:

L. Accident during sand loading and transportation
2. Inundation/ Flooding
3. Quick Sand Condition

13.2  Mitigation measures

13.2,1 Measures to prevent accidents during loading and
transportation:

* During the loading truck would be brought to a lower level so that the loading
operation suits to the ergonomic condition of the workers.

* The workers will be provided with gloves and safety shoes during loading.

* Opening of the side covers of the truck should be done carefully and with
warning to prevent injury to the loaders.

* Mining Operations will be takes place during daylight only.

» The truck will be covered with tarpaulin and maintained to prevent any
spillage.

* To avoid danger while reversing the trackless vehicles especially at the
embankment and tipping points, all areas for reversing of Lorries should be
made man free as far as possible,

+ All transportation within the main working will be 4
the supervision and control of the management.

gyt directly under
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* Overloading should not be permitted and the maximum permissible speed
limit should be ensured.

* There will be regular maintenance of the trucks and the drivers will have valid
driving license.

13.2.2 Measures to prevent incidents during Inundation/ Flooding:

To minimize the risk of flooding/ inundation following measures will be under
taken:

* Mining will be completely closed during the monsoon months.

» Proper weather information particularly on rain should be kept during the
operational period of mines so that precautionary measures will be
undertaken.

13.2.3 Measures for mitigation to quick sand condition:

* Quick sand zone and deep-water zone will be clearly demarcated and all the
mines workers will made aware of the location.

* Mining will done strictly as per the approved mining plan.

13.3 Disaster management plan

As the depth of mining will be maximum of 3m below the surface level
considering local condition, the risk related to mining activity is much less. The
mining operation will be carried out under the supervision experienced and
qualified Mines Manager having Certificate of Competency to manage the mines
granted by DGMS. All the provisions of Mines Act 1952, MMR 1961 and Mines
Rules 1955 and other laws applicable to mine will strictly be complied. During
heavy rainfall and during the monsoon season the mining activities will be
closed. Proper coordination with Irrigation Department should be maintained so
that at the time of releasing water, if any, from the dam suitable
warning/information is given in advance. Special attention and requisite
precautions shall be taken while working in areas of geological weakness like
existence of slip, fault etc. The mining site will be supplied with first aid facilities
and the entire mines worker will have access to that.
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14.Utilisation of Sand

Sand is a multi-purpose topographical material. It is known as one of the three
fundamental ingredients in concrete. The composition of sand is diverse. Mostly
sand is made of silica which is a common element.

From beds to flood plains to coastlines- we can find the sand at almost
everywhere. The robustness of sand has played a significant role in everyday life. We
use sand practically every other day.

Sand extraction from river beds and brick earth mining for making raw bricks are
the main mining activities in the district. With a spurt in construction of real estate
sectors and various govt. sponsored projects, the demand for both sand and bricks
has increased manifold. The extraction of sand is carried out either manually or
through semi- mechanized system. The depth of mining for both river bed sand and
brick earth are restricted due to statutory provision in the regulations pertaining to
conservation and development of minor minerals.

River sand mining is a common practice as habitation concentrates along the
rivers and the mining locations are preferred near the markets or along the
transportation route, for reducing the transportation cost.

In the real world, there are a lot of situations where we can find uses of sand.
Followings are the common sand uses.

15. While bunging metal, we can mix sand with clay binder for frameworks used
in the foundries.

16. Sand can be used for cleaning up oil leak or any spill by dredging sand on that
spill. The material will form clumps by soaking up, and we can quickly clean the
mess.

17. Sand can be used as a road base which is a protective layer underneath all
roads

18. Industrial sand is used to make glass, as foundry sand and as abrasive sand.

19. One creative usage of sand is serving as a candle holder. We can try putting
some sand before pouring tea light or any candle in a glass. It holds the candle still
and refrain the candle from rolling by giving it an excellent decoration.

20. Adds texture and aesthetic appeal to space.

21. Sand is mostly pure to handle, promptly available and economically wise.

22. We use sand in aquariums, fabricating artificial fringing reefs, and in human-

made beaches e m\
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23. Sandy soils are ideal for growing crops, fruits and vegetables like watermelon,
peaches, peanuts, ete.

24. Sand can light a path by filling mason jars with sand and tea light which is
another inexpensive way to make a walkway glow.

25. Sand helps to improve resistance (and thus traffic safety) in icy or snowy
conditions.

26. We need sand in the beaches where tides, storms or any form of preconceived
changes to the shoreline erumble the first sand.

27. Sand containing silica is used for making glass in the automobile and food
industry- even household products for the kitchen.,

28. Sand is a strong strand which is used for plaster, mortar, concrete, and
asphalt.

The usual bricks formulated of clay only is way weaker and lesser in weight than
blocks made of clay mixed with sand.
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15.Conclusion:

1.

[

It has been observed during the preparation of district survey report that Rohtas district do not have any in-situ minor
mineral oceurrences as per the till date studies being carried out by various authorities and agencies. Riverbed sand and

Brick earth are the only minor minerals of Rohtas District.
The replenishment study has been carried out during the preparation of this DSR after analysing datasets of consecutive

calendar years.
Both field-based survey coupled with satellite imagery study and empirical study were carried out to determine the rate of

replenishment in each river of the district.

The determined values of various methods as adopted for replenishment study gives a comparable value and in all cases the
values are found to be much more as compared to the capping limit (60%) as suggested in the Enforcement & Monitoring
Guidelines for Sand Mining (EMGSM) January 2020, Issued by Ministry of Environment, Forest and Climate Change
(MoEF&CC) 2020.

It is suggested to have a periodical review along with field data acquisition during pre and post monsoon periods to record
the seasonal variance of the sedimentation rate on annual basis and update this DSR in case of any abnormal findings.

Table No.15.1: River wise replenishment rate estimation based on theoretical formula

Estimated
e Lease Area IJ:II'; r:ﬁizil;m Mine out Thickness ’f,:.f:;z::t R.:.rll::r:l:- “\fll::::f:t:.d Rrph::ut:ment
2020 per Dandy-
Bolton
mz m m cum m cum *

Bane 47501.00 73.00 R} 14970300 EE06. 70 Q00N
Sone 48783.00 75.00 .00 146:449.00 144G, By 05.50%
Sone 4773700 74.00 400 14321100 108806 7h.00%
Kow 220200 72.00 250 B5755.010 L 4153748 74.50%
Kow 2024500 Fi,00 2.50 5059750 F7g48.13 75 00%
Thora 2H225 00 .00 .50 5he.50 Syba7.50 7h.00%
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Theoretical Replenishment study based on mining lease shows variation from 74.50% to 95.60% with an average of 81.52%
of replenishment rate in the district.

.6

Table No.15.2: River wise replenishment rate estimation based on field data basis

Alter

Alter

E‘;‘; Area Su‘:_::::tu 1::2‘ Vaolume [ll-:lrrhlil!l‘ Su;;ltm 1::':: Volume m:‘:’;{“ It:p%e:]:;l:mt
m2 m m cum m m m cum m =
Sone 4790100 T3.00 q.00 a7 O 7265 2.65 12693765 0.as a3 %
Sone 48783.00 7500 .00 146349 200 74.53 .53 142099 047 A
Sone AT7IT.O0 74.00 J.o0 143211 71040 7145 2.45 116955.65 035 q16T%
kow U200 72.00 2.50 55755 650 71.70 T30 4aiby. 40 030 Af.0u%
Kow 20Z39.00 70.00 2.50 505975 67.50 B 6 10 4250000 040 A 00%
Thom © 2829500 65.00 o.50 70562.5 .50 f4.80 230 6401750 0z grou%

An average replenishment rate for the year for Rohtas District comes to about 86.39%.
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Reference:
. Details of Satellite Imagery
IMAGERY DETAILS
DISTRICT | DATE (PRE- | PRE-MONSOON | DATE(POST- | POST-MONSOON | TYPE(PRE- |  poor.
MONSOON) RESOLUTION (M) MONSOON) RESOLUTION (M) | MONSOON)
MONSOON)
Roht ard MARCH, 12th NOVEMBER o ESRI BASE FCC - USGS
o 2021 5 2021 3 MAP LANDSET 8
. National Informatics Centre (NIC Website)
. Ministry of Earth Science
. National bureau of soil survey and land use planning
. ENVIS Centre on Wildlife & Protected Areas
*Data considered on most cloud free day
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Annexure -1

(List of the existing sand Ghats along with detalls of EC
valldity)
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Rohtas Existing sand Ghats along With details of EC validity

Sl River Name of Ghats Total EC Ref. No Lease Validity
| .No. Name Aren Issucd Date Date up to
= Son Amiyawar Ghat A 1.5 q15/13.03.2018 31-05-2022

2 Son Amiyawar Ghat It 22.5 315/13.03.2018 31-05-2022

3 Son Mangrawan Ghat A 22.5 315/13.03.2018 31-03-2022

4 Son Mangrawan Ghat I} 22.5 d15/13.03.2018 J1-05-2022

5 Son Sankarpurn Glial A 24 J15/13.03.2018 J1-05-2022

6 Son Sankarpura Ghat B 24 315/13.03.2018 31-03-2022
| 7 Son Darihat Ghat 3 24.8 315/14.03.2018 31-05-2022

8 Son Kaithi Ghat 24 315/13.03.2018 31-05-2022

9 Son Danwar Ghat 24 315/13.03.2018 31-05-2022

10 Son Paruahara Ghat 2 24 315/13.03.2018 21-05-2022

] Son Katar Ghat 24.8 115/19.07.2018 31-05-2022

12 Son Kerpa Ghat 24.8 315/13.03.2018 31-05-2022

13 Son Majhiao Ghat 24 315/13.03.2018 31-03-2022

14 Son Paruhar Ghat 24.8 315/13.03.2018 31-05-2022

15 Son Chaknaha Ghat 24.8 315/13.03.208 31-05-2022

16 Son Hurka Ghat 24 315/13.03.2018 31-05-2022

17 Son Jarha Bigha 1 24 315/13.03.2018 31-05-2022

18 Son Jarha Bigha 2 24.8 315/13.03.2018 31-05-2022

19 Son Mahadeva 1 Ghat 24 115/13.03.2018 31-05-2022

20 Son Ramdhira Ghat I 24 315/13.03.2018 31-05-2022

21 Kow Samri Ghat 1 315/13.03.2018 31-05-2022

22 Kow Sadaudihra Ghat L5 315/13.03.2018 31-05-2022

23 Kow Gosaldih Ghat 1 315/13.03.2018 11-05-2022

24 Thora Jamsona Ghat 1 315/13.03.2018 31-05-2022

25 SON DARIAHAT 2 4.8 309/28.03.2016 31-05-2022

26 SON DARIAHAT 1 3.1 308/28.03.2016 31-05-2022

27 SON DALMIANAGAR 4.9 392/28.03.2016 31-05-2022

28 SON TILOUTHU 4.9 400/28.03.2016 31-05-2022

29 SON RAMDIHEA 15.5 397/28.03.2016 31-05-2022

30 50N MAHADEV 4.7 401/28.03.2016 31-05-2022

mA A
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Annexure -II
Committee Involved in DSR as per Hon'ble
Supreme Court Order dated 10-11-21, Civil
Appeal No. 3661-3662/2020, State of Bihar &

Others vs. Pawan Kumar & Others.
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Annexure -111

(Photographs of the site survey)
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PHOTOGRAPHS
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Sikaria, Bihar, India
Lat 24.852478°
Long 84.143442°
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Sikaria, Bihar, India
Sikaria, Bihar, India
Lat 24.852478°
Long 84.143442°
26/02/22 03:42 PM
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Annexure -1V

(Submission date of Replenishment study report)
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Date of submission of Replenishment Study Report

SI. No Year Date of Submission
l 2016 1* July 2019
2 2017 1 July 2019
3 2018 18 July 2019
- 2019(Pre-monsoon) 4" July 2019
5 2019(Post-monsoon) | 19" December 2019
6 2020(Pre-monsoon) 12 October 2020
7 2020(Post-monsoon) | 8" January 2021
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Annexure -V

(Sp. Gravity & Bulk Density data of sand from NABL lab)
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Annexure -VI

(Receiving copy of request letter DFO, Rohtas to provide
details of Protected Forest, ESZ and Wetland in Distt.
Rohtas)
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Annexure -VII

(Individual Sandbar length and width of the river)
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Son River

SL
NO_| misTRICT | miveR COne LENGTIH(m) | WIDTIH(m)
1 PO_RT_SN_ot o8y 300,49

2 T DO_RTSN_ o204 | 495439 | 20052
3 ~ PO_RT_SN_os | 421963 | 46079
4 PO_RT_SN_o6 3588.24 #50.46

5 PO_RT_SN_07 0209.52 505.87

6 o PO_RT_SN_7A 12606..41 400,16

7 PO_RT_SN_uaA 2340.35 <50.77

8 PO_RT_SN_oB Byo.67 327.64

9 PO_RT_SN_oC 554.48 380.27
10 P(]jtT_HN_m 653.58 200.96

11 P{):ﬁ‘_SNJ 1 a701.69 469.95

2 PO_RT_SN_12 104401 121,25
13 PO_RT_SN_14 150,47 140.26
14 PO_RT_SN_15 G70.62 180.34

15 P[}_RLSN_lﬁ 6305.95 701.95
16 PO_RT_SN_17 3824.15 411.93

17 PO_RT_SN_18 1905.75 500.97
18 Pc}___ET_SN_m 2310.12 705.49
19 ROHTAS | SONE PO_RT_SN_z2o0_21 2648.66 140.78
20 PO_RT_SN_22 23 24 1996.04 430.49
21 PO_RT_SN_25_26_27_28_29 2185.11 410,87
22 PO_RT_SN_29A 419,82 321.25
23 PO_RT_SN_130 979,673 303.2
24 PO_RT_SN_31 884.76 332,42
25 PO_RT_SN_1»o 1099.96 250.46
26 PO_RT_SN_33_34 2190.89 511,23
o7 PO_RT_SN_135 2314.89 160.15
08 PO_RT_SN_41_45 1816.18 739.50
29 PO_RT_SN_406 1589.43 896,65
10 PO_RT_SN_g47 1680.12 51727
31 PO_RT_SN_48 22406.6 65549
32 PD_R'I‘_SE__ﬁu_ﬁl__sz_sj 4719.42 768.56
33 PO_RT_SN_ 544 2350.52 479.25
34 PU_I{T_SN_H:].“ 557200 37.4.27
95 PO_RT_SN_54_r5_57 U5u9.05 190.67
36 PO_RT_SN_on 1875.21 760,60
37 MO_RT_SN_61A 2547.7% 731.6
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Annexure -VIII

(Block Distribution of Sand Ghats)




147
SONE RIVER
SLNO| DISTRICT | RIVERNAME | 1D CODE SANDHAR LATITUDE LONGITUDE | AREA(ha)
- " CODE
i 1 254" a0.004" N | By®2y 379" E
2 £ 25*4'35.362" N | B424' g2 587" E
3 1 25° 4" 44 730" N | Ba"24' 93455 E
= L4 25" 4" 33.412" N | 83%24 y1g"E
] 5 25" 4'32.280" N | 83°2¢' Jo.004™ E
& 6 25° 4" g1.481" N | 84" 24" 9904 E
7 El 25" 4 30.615" N | B4"24' 37.034" E
B B 25° 4 20.015"N | Ra"24' 36074 F
9 0 25" 4'aH.262" N | 84" 24' 34750 E
L 10 25" 4" 25.857" N | 8424 m1.500" E
L1 Wi 25" 4' 23.864" N | 83" 24'28.878" E
i3 12 25" 4"23.480"N | B3°24'38.373"E
|13 | 13 25° 4" 20,964 " N | B4* 24" 2. 18" E
14 14 25"4'10.070" N | 84" 24" 21.863"E
15 15 25" 4" 17.635" N | Ba* 24" 17.506" E
L] 16 25°4°15.571"N | 84°23"13744"E
17 i7 25" 4" 13.328" N | B3"24'11.536" E
18 1B ROHTASSON [FPO_RT_SN_| 25°4"13.603"N | B4 24" 10254 E o
19 11 o1 79 25° 4" 12.048" N | By"24'7.900" E fi=
a0 20 25% 4" 10.685" N 84" 24" 0.845" E
] 21 25°4'9.747" N | B4"=23'51.734™ E
B 2z 25°4"7.454"N | B4"23"41.683" E
23 23 25" 4' 530" N Bi"23' 933" E
4 24 25" 4' 5.665"N B4® 23" 26.069" E
25 25 25" 4" B.go3" N 84° 23" 11.007" E
26 26 25°4'12.606" N | 84%23'37.245"E
a7 27 | 25°4'11.893" N | B4"23' 50.619" F
20 28 25" 4"12.027" N | B4* 23" 532,139 E
20 20 25" 4" 12.429" N | 84" 23" 55.519"E
30 30 25" 3" 13.172" N 234° 23" 50.071" E
31 31 25°4"15.1495" N | B1"=24'9.068"E
a2 2 25" 4" 21.603" N | 84°24' 20078 E
a3 az 25°4"23.375" N | B4"24'33.395"E
34 34 25" 4" 26.326" N | 84" 24" 28.A68" E
a5 a5 25" 4" 20.711" N | 84" 24'35.267"E
R 3 254 ' 30.004" N | B3® 24" 37.491" E
k¥ 1 25° 3 16.241" N | B4* 22" 21.422" E
48 2 25" 3" 20.206" N | B4° 22" 19.948"E
a9 1 25" 3 23.667"N | B3"22'35.618"E
40 4 25° 3" 26.134" N | B4* 22" 30.637" E
41 5 25"3'31.355"N_| B4"=22'35.556"E
42 6 25°3"35.335" N | 84 22" 42.764" E
4 i R{;l;l:{'l':s PD;:‘T;:N' 25° 4" 35.560" N | B3* 22’ 49.200" E 2B.7
44 8 - 25" 3" 42.250" N 84" 23" B. 408" E
45 iy 25" 3'50.205" N | 84" 24'15.901"E
46 10 25°9"' 46.815" N | B4* 23" 20.342" E
47 11 253 38.440" N | B4"=23'5.406"E
48 12 2573 23.455" N | 84 22" 37.009" E
40 13 253" 16.201" N 84% 22" 21.422"E
50 1 252" s6.303" N | B4® 20" 20961 E
51 2z 25° 2" 28.742" N | B4® 20" 15.2308" E
52 3 28" 2" 30.4N" N B3" 20" B.208" E
£q 4 572" p.214" N | 84" 20" 6.205"E
54 5 *a' a5 2By N Hy®=o'gam" E
Ex i) 25" 2" gr.003" N | 84" 20’ 17.054" E
50 i 25" 2" 40.757" N | 84" 20’ 27.347"E
57 & 25° 2" JB.040" N | Ba" 20’ g2.9a9" E
=8 L] RONTAS SON | PO RT SN 25" 2" 508" N | 84% 20’ 36.251" E
59 10 03 P a'geore N | Ha® 2o gl E 72.5
50 3 25°2'55.671"N_| By" 20" 46.474"
61 12 25" 2'51.254" N | 84% 20’ 43.793" E
Gz 13 25" 2 qubz" N | Hy" 20" 45.510" E
61 14 25" 2" 54.551" N | By 20' 55488"E
64 15 a5t 55" N B4 ' 0.B" E
[ 16 25" 2" 57.040" N B4" 21" 3.051" E
6y 17 25" 2 a60m" N | By* o' Hoaas E
67 18 25° =" J6.007" N By 21' 5.132"E
68 14 25" 2" 26.304" N | 84° 20" 20.765" E
60 1 25" 2'3.685"N | 841" 308" E
7o = 25" 1" 35.2011" N | By®i8' 50.3809" E
i 3 25° 1" 52.347" N | Ry° 18" g0.796" E

150

S



L LETH]
101
102
107
104
105
106

148

RONTAS SON
0y

PO_RT_SN_

T4

257 1 sanh”™ N

g

[FSRLE IE Lt o

257 1" sH. 210" N

25" 2" Loso" N

B 18 gn.g2n” B
Hy 18 528787 E

2z 2" sang" N

Ry 1A 5o RRY" E

25" 2" g 241" N

My 1o 2qa1" B

25" 2" v 16" N

By" 10" 5.780" B

252" 1zam” N

Ay 10’ 1.nog” K

252" 12.204" N

Hy” 10 14.010" E

25" 3" n.2235" N

A4 10’ th.ofl” E

25" 2 Aa4" N

By" 10 18267 E

25" 2" R.gng T

Ry 10 gs.728" E

25" 2" 7.0 " N

Hy' g qzon7 K

grt ' = g=n" W

Aqt 19 7ahn” E

35" 3" B.n55" N

R4’ 19 40.547" E

25" 2" 3.6R5" N

Hy 1o i B

9.4

107

106

110

1z

:I.‘l.a
114

15

116

17

18

119

120

121

123

113

125

126

127

1 29

I.lﬂ
i

132
133

Lk 1
136
137
138
L
140

141
142
143
144

145

33

a6

37

39

40

41

4

43

45

a6

47

44

a9

50

51

25" 1" gh.502" N

#4" 1R 6.050" E

257 1 Ga.341" N

Ky 18 o799 E

CILE L
25" 1 5247 N

Ay R gn.7o6" E

25" 1' g2.a88" N

B 1R o864 E

e 1" su. 930" N

My gnag” E

25® I sa.a5R" N

Ag 1R oo E

35° ' spp23" N

Hy" R goali" E

a5” 1" 518753 N

H4® 1R gn.g3h” E

25° 1 gu.ogH" N

Hy" 1R go.584" E

2= 1" s1.551" N

Ay" 1R gn.go6” E

25" 1" 50.HH6" N

Hy" 18 43.466" E

ae® ' s g N

Hq® 1B q1.7an” E

25° 1' 40.776" N

H4® 18 g2.736" E

25% 1" gg.260" N

K4® 1R 43.326" E

251" 48.750" N

A" 18" g3.809" E

25! i ‘B_,asn N

Hq" 18" 44.557" E

251" gB.ou5" N

Bs*i1R 34.739" E

| 25" 1'47.00" N

B4® 18 45.760" E

25° 1" 46.087" N

B4"18'45.925" E

25" 1" 46.676" N

B4"18'46.280" E

2571 46.490" N

B4 18" 36.993" E

25* 1" g6.320" N

81" 18 46.688" E

25°1' 46.292" N

B4° 18" 46.720" E

25" 1" 46.234" N

B4® 18 46.785"

25°1' 45.738" N

B4"18' 47.352" E

25°1'45.457" N

B4® 18" 47.674" E

25° 1 45. 18" N

B4°18'47.832"E

25"1'45.264" N | B4" 18" 47.804" E
25"1'45.246" N | B4"18' 47.9015"E

251" g5.121" N

84° 18" 48.058" E

25°1' 45.077" N

B4® 18" gB.108"E

25°1' 44.045" N | 84°18' 48.260" E
25" 1"34.915" N | B4" 18" 4R.294" E
25°1'44.756" N | 8418 38.475"E

251" 44.732" N

84"18" 48.503" E

25" 1" 44.609" N

B4°18' 48.633" E

25°1'44.577" N

H4"18" 48.680" E

25°1' 44.544" N

By 1R 4B 7" E

25 1' 34.520" N

B4% 18" 48.746" E

25°1" 44.481" N

B4 18" 48.790" E

25% 1" 44.491" N

H4"18'48.835" E

25" 1'34.432" N

By® 18" JR.By6" E

25°1'44.424" N

B4 18 48.855" E

25" 1"43.343" N

By* 18" 48.0948" E

25°1' 44.942" N

Ba" 18" 48.048" E

25" 1" 34.204" N

Ry 18" gn.ooq™ E

25% 1" 44.266" N

Hy" 18 gu.oa6” E

25° 1" 44.251" N

H4" 18" j0.051" &

251" gy 2a" N

Ha" 8 gu.ou6” E

25" 1" 3.1 80" N

By" 18" yoaay" E

254 1 44a7a" N

Ba* 18 yo.a42"E

as® 1" 4 4.042" N

Ry* 18 gquar7" E

25" 1" 34.15" N

Hi" 18 gn.208" E

257 1" J4.084" N

By 18 g0.234" F

227 ' g 406" N

B4" 18 3o.267" E

25% 1" J4.048" N

B4 18" 411.185“ E

25"1' J4.007" N

B4" 18" g9.332" E

25% 1 49.964" N

H3" 18" 49.983" E

45% 1" gp.agn” N

4" 18" 49.408" E

151

141



RIT
\qh
Aaw
13”
BT T
»e
ARy
A5
"0 _
e

e
iy
g
sy
i

N e

-
]
WY T S GRS A A

1y
194

hiry

ROVWTAS SON
o3

L

L ﬂ!‘

149

|+t KL M ~ Ltt el b Ly s B
._J‘i"ﬂ"_‘ LR "‘1"33&*
BT vt R L8 W
BT T b M DML oLl
TN g AAC N | Ryt X
PO_RT_SN. g : sRzAT N I.: m‘iﬂn:a*t
" ay |'i:_._ﬂl"l 1 Ay e aeetE |
1 1; la-‘__% L l_l |ul 11;-@_ =
A TR T R AT T TR
e £ 2 -.|l"¢ BTN T -
[ 2570 43 720N [ Ay" o8 g e R ]
35 v aarea N [ay o goagE |
3570 s aqgaTN T g ot
LB e ger Lo natil Rl
| XV 43T N | RyTeN ey R
LS v g N I8 ey =]
B ETE h MK WL ST L B

*I
"
o |
[ .4
e |
.:.}.r
b |
F

]
-ullt
-
-
oy
1
4_‘-.:"4'.1 R A A A A.J-g.d:d PSR S I R

2500 41
EE OV Ly
R - WL E AT )
ALY RN
B KT )
A u-f_._-u
IV
lr; " ._tmli ¥
'.‘i‘l 11"3’! v
#5370 g3 ey 1_
_J Vprai N

P P T PR O Fe T R 8 v
- !
-
-
-
-
-
-
-

Ly o e .IH ]
b ok prage
L gt
Ly ¥ gy B
20 prgu B
v ey R
Ay gy F
T ey R
".' ' 1'!‘.: fit “LI.E..
e eyt e
LAt R e
T g +1]'
L L L
1I|" U O (LA F.
b L L
‘i. fla i 1350 B
b L U L
L'I.' vl Jir e
i A g j_u_‘
Lo e ey E
L 1‘ (L. i |Hf_§_1
‘. LT B '
L" s 3" ._'I .|
Ll| sl _‘Iﬂ-;ﬂi 1

oty &
'l 11

B e e ol — S S R b SR Sk o N e o S T B S i Sl
- ] .
£

I"l"-"“l'l

S O TR LM,
2TV qa gyt N
B L LA
3370 ga ey S
23TV e guyt N
|y qaagr ™
,._.'-.'i.'.!‘_' l‘!.".l'.I" N
11 bogaagg'm
1 3 i lﬂ N
._-I W [l
_'1** LA,
1_1 N LA u-!u h
-!.L‘_l' e N
a4y’ i g4’ "l.
A5 g N
L 3a'y qamry' N
O TRITRR

|-33.3 b gl
L3040 38y N

MO TR ROk

...
23° 0 e N
| S L JLT8 X ) &

"l "'.'.j,!.!" t
L UL ) l_l-i‘l.
l* (L] L 4:“

.'I. TR L) L I'.
LY " .LJ.H..'-
By .1".1.1_,._
LML TS L
LML TNLLUN 8
L ML TR S
Byt gy E

¥

LI T S
EIWLSTS TS 8
RINLET " E

-1 o llw‘l a8 |

LIRMLL AT T I
Wyt vh 30 pATE |

230 JL 58T N

Myt oA jaae” B

152

P P S S ——



—
2
— ]

259
260
261
262
263
264
265
266
267
268
260
270
271
272
273
274
275
276
277
278
279
280
281
282
283
284
235
286
287

288

284
2

g1
202

IR ———————~

ROHTAS

203

SONE

150

l:];i

136

137

138

139
140

141

142

143 |
144

145

140

147

148

149

150

151

152

153

154

155

156

157

159

1

161

162

163

164

165

166

167

168

160

170

171

172

173

174

L]

176

Lirar

178

170

1o

183

184

186

187

188

180

190

101

192

193

104

ns

196

197

198

257 1" 41476 N

4" 18 paa6” E

25" 1" Jrg24" N

#4" 18 52.086" E

25" 1" 407" N

Hq® il 52.q05" E

25" 1" 4i1.347" N

R4® 1R 52.a73" E

25" 1" JLa3qH" N

Ha" 1B 584" E

25" 1" qunz260" N

Ba" 18 527" B

25" 1"q1.223" N

Bq" 1R 52.515" L

25" 1 31.144" N

4" 1R G2.bo5" E

25° 1" g1a31" N

84" 1R 52.620" E

25" 1" Jngn” N

Ha® 1R 52667 E

571" Jrogg" N

Ry 1R pz.714" B

2571 Jinzh" N

H4® 1K' s2.74n" E

25° 1 qogng” N

Haq" 1R 52.HB0" E

25" 1" 40.893" N

Hq® 18 52.Bo3" K

25" 1" qo.RgH" N

Ha" 18 52.9034" F

25" 1" qo.Bo5" N

A" I8 sz.093” B

25" 1" g0 N

Hy" of 507" E

25" 1" go.mn4" N

#y" 18 sya0” B

25" 1" qn.bH5" N

By 18 51" E

251" 06597 N

Ry 1R 550" E

25" 1' 4n.560" N

Ha" W 5u.203" L

25° 1" go.g40a" N

B4 18" 50950 " E

25°1"40.380" N

84" 18 53.479"F

25°1' go0.240" N

Ba® 18" 53.600" E

25" 1" go.ngh" N

84" 18" 51 872" E

25°1' 39.950" N

H4°18' 51.970" E

25" 1" 39.797" N

R4® 1R' 54.146" E

25" 1" 39.601" N

H4" 14 54.7600" E

25" 1" 30.972" N

Rg* 1R 54.0n" E

25°1' 309.239" N

84" 18" 54.783" E

25° 1" 39,232 N

Ba" 1R 7" E

25° 1" 10,.097" N

84" 1R 54.046" E

25° 1' 38.019" N

B4 18" 55049 E

25" 1" 4. 72" N

Ba" 18 553731 " E

25" 1" 38.678" N

B4"18' 55.425" E

25" 1" 38.634" N

f84%18' 55.475" E

25° 1' 38.506" N

R4" 18' 55.6021" E

2% 1" a8, 314" N

By" 18 55. 80" E

257 1" aBasn" N

Hq" 1R’ 5h.062" 1

25" 1 gh.7" N

B4" 18" 56.0066" E

251" 37.7929" N

B4 18" 56.512" E

251 37.649" N

Ha® 1 56.601" E

25 " o fgs" N

B4* 1B 56.007" E

25" 1 37.441" N

84" 18" 56.840" K

25° 1" 36.715" N

H4®18' 57.670" E

251" gh.707" N

B4° 1R 57.679" E

25% 1" 36.359" N

Hq" 1K' 5B.070" E

25° 1" 35.800" ]

R4 18" 5H.715" B

25°1' 95 638" N

B4° 1R 5R.90" E

25"1' 35347 N

H4®18'50.233" E

25"1°35.211" N

B4°18' 50.380" E

25°1" 35.216" N

Ba"18' 50.362" E

251" 28. 6" N

B4° 18" 4n.0992" E

25° 1" 26.077" N

Ba® 1K' 47.913" E

25°1" 24.634" N

B4" 18" 44.045" E

25% 1" 18.106" N

84° 18" 48.029" E

25° 1" 14.704" N

B4° 18" 34135  E

25" 1" 10.6q1" N

84" 18" go.007" E

o= ' 24 . Baa" N

Ay 18" 107" E

25% 1" 26.724" N

84" 18" 629" E

25° 1"32.007" N

#4" 18" b.0H5" E

25 1' 45.015" N

Ha® 18" 9.003" E

25°1'37.396" N

Bq"18' 14.996" E

25° 1 35.454" N

B4718 21038" E

25" 1" Eﬁ-lf"ﬁ" N

H4" 18" 26.553" E

25" 1" 46.592" N

H-.t. [T & ﬁﬁ-ﬂ.’;l}" E

25% 1" 12.928" N

R4” 18" H.aqo™ E

25% 1" 23.424" N

B4l 125" E

sy 23""‘“"“

Ha* 1R 1z.542" E

25* 1" 27.488" N

B4" 18" 12.592" E

25" 1' 2003 " N

B3" 18" 1z3.080" E

25% 1" 21.985" N

B4" 18 14.584" E

25% 1 Z1.916" N

B4® 18" 14.678" E

25° 1" 21.383" N

R4® 18" 15.402" E

153

143




151

= [ 257 Cvegea N T Ay maga b
" a5 geyT N | A0 ety
" [ a5 g AN | AN 22 N5 E |
T | _5’.-‘!'.'_.'.*;1'_“."'.'_\_; AN atat F
i J . 23 AN g% a8 qur” F

= T:——- BEOMTAS SON | PO !t‘T_ £X L_:t ‘L' ' M‘. N iﬂ x5 h}—;_- .1: V 15

__|5_ ik 4 _& - 1nh\': .\ L ‘. a4
th | s v mnmAn” \I_ LRy

= RETSTRER TSI E ML
1;:__‘ ‘1111-11!-‘1! | & Hu,HF

I 3y o syRze N | Ay Tid A
m_J

. )

g |

= 2570 52 .ﬂ* N

L . _._'5_._,5"'_!_’1__.'1'-,.. a

25 | 4097 N |

28 |_ 25"V Ra31°N

g 23 1" 12, 438" N
1 235 0 qnAa N
¥ R TR
a 23 " n' 3T sRc N % |
1 2570 224307 N | Ry Ghnm g E |
3 20T 14 64RN | Ryt Sk ona” E
h LF LA E U L i I L el Y Bl Y
= 29 1L G N | A4t 17 g F
R 220" 054" N Ay i 4hTin” E
9 35" n i3.a0a” N | Ayt oG E
1m0 ag* o' 1ang™ N | A" 17" 33.054" F
1] 450 59452 N | Ayt aT jag30it K
12 24" 50" 57077 N | AT I E
13 23* 50 532" N | R a7 qrarE
14 24" 59" JRg060" N | K" 17" 27242 F
13 24" 50" 49.685" N | Ry* 1~ 35082 E
16 25" o' pua” N Ra" 17 24.047" E
17 Rm":,f son Fgr“;"::— 25° 0" 9.528" N R.4® i7" 23.786" E nALA
18 B 25* 0" 13.560" N | Ay 1T 22.896" F
19 25% 0" 2.702" N By 171273537 E
20 24*50'59.700" N | B4" 17 076" F
21 24°50°53.623" N | 84" 17 b6go3"E
232 24* 50" 51.512" N B4® 17" 5.506" E
23 24" 509" 49.687" N | H4* 17 4.649" E
24 24° 59" 56.216° N | Ry®16' 5-a86" E

ETI | 24'509'50.153" N | 84%16'50.021"F
26 24" 50'59.065" N | Hy* 1T 28" E
27 25" 0" 3.749" N Ba* 17 in.R1q” E
28 25° 0" g.274" N B3® 17" 13146 E
29 a5 o' 15.977" N | 83" 17" 20252 E
30 25° 0° 23.475" N 84" 17 arom™E
1 250’ 28.601" N | H3* 17 13.090" E
3z | 25" a' 3hahs" N | Ba" 17 33047 F
a3 25" o' Jo.b24" N | B4 17 an.og8" E
X 24" 57 506" N | Bgt ' 5.0 E
2 24757 0Egu7" N | By a5 s E

S N LYY 26005 N | Byt 15 5007 E
4 4% 57" 400" N | Hp* 15" a6.337" E
3 RONTAS 50N | 1O 1T SN 24" 57 5u.668" N | K4 a5 2ealy” E
L uH G768 AT SA0N | Bt as g E | g6
7 24757 SLO4HT N | Hyt ' e B
il 24" 57 55004 N | 84° 15 abage” K
'] 2 gH gt N | n.r 13 3Hus" K
iis 24" 58" w.hg5" N Ryt 2 558" E
L1 24° 57 59.041°N | By e 5000 E
! LY AT L UM N | HG g seoTa" E
- L I i T S B M T L
3 24° 57 2h.ums" N | Ba*a5 sy E
| 24" 57" 454 IH" M| H4*i53'4.576"E
5 I:[' ﬁ"': 000" N | Hyt g 5ooegt E
L 24" 57" 24.00)" N | Hy" 15 58627 E
7 25T wg.0u0" N | Hyt .-; poa"E
B I nomrrasson | po_wr sy 2057 2209508 | B4 5 0B E
2 iy 6o of | 24757 22368 N | Ny (hgg8y " E 98.3
o - 24" 57 21.505" N | 4% 15 10.740" E
" 24" 57 106847 N | #4053 03573 E

154



A

WL

152

155

12 247 5" 1ning™ N | Rt aganbna” E
R 3y 57 15300° N | Agta3 an Rt E
'y 24° 5713497 N | Ryt ey agat B
i} Y AT AT N | 8ty 33 86m" E
il 247 5h 44068° N | By 1y 3pama"E
i 24" 572 6RT N | Ryt gy an 2" E
! [ 24°56°34.05°°N | R4 0y 3550 F
2 2457206507 N | H4"1y 2akng3" |
1 [ 24757 3698 N [ Ay 1y ahTja" E |
1 24* 5T 19510 N I e i
5 [ 24" 56 58047
(1] 24" 56" yhfs N { LR
Z LRSS Sy N LL'..'.J.'.*H‘.’L:—.
L [ 24° 50" 53283 N | Ry sy 41730 F
g AR SON PO AT AN 1 36 404738 | g 1y 4mReo"E| 9898
1n == | 24" 56" JR.nq0” N | Byq' 1y’ 50096 E
L [ 24°36° 45.232°N | Ry' 1y 59540 F
L 24 56" 45.200" N | R4 5057 F
13 24756 49.411° N | Ry 1y 55880 F
4 DA A ALAN6N | Ry 1y 562727 F
T | 24766 44.035" N | Ry 14 56,0997 F
Wi BT G0TIRARGTN | Ryt g 239067 F
17 240 34357 N | Ayt ey g3 F
1 aq”gh' aa.sm" N | Byt g’ g7gmm” E
2 Y50 357N | Rty 550" F
i EX L I bl Ayt 14" 1.531" E
F 24° 50" 3y.322" N | Ry 14 3.506" E
3 450 Q07N | Ry L 3 66T E
6 4% o g4.a96” N | Ryt 1y 60" FE
” 2456 3. 285" N | Ry4" 14" 3.644" F
H 24°56"34.2760" N | H4*14'3.657"E
Q 247 56° 34263 N | R4t 3.674"F
1n 24° 50" 34.251" N | Hy"14'3.680" E
11 24° 56" 34.224"N | B3 143724 E
12 24"56'34.057"N | By"14'3.042" E
13 24°56°33.426" N | R4"14'3.763"E
14 24% 6" 30.840" N | B4" 14" B.ug™ E
15 ROITASSON | PO_RT_SN_ | 24°56'30.442" N | 84" 14 B.650" E 06.7
16 i 67_G68 24° 56' 30.275" N | RB4" 14" R.B68" E 3
17 24" 56" 28.517"N | By®" 14" 110587 E
18 24° 56" 27.650" N | Ba"14"12.287" E
19 24" 56'25.554" N | B3" 13" 15.006" E
20 24° 56° 24.607" N | By 14" 16237 E
21 24°56'22.818" N | 84" 14" 18580 E
22 24"°56"22.441" N | B3" 13 9.0 E
23 24" 56' 19.891" N | B3® 14" 22902 E
24 24° 56" 19.263" N | 84° 14" 23.210" E
25 24" 56 1H.683" N | 83" 14’ 23066 E
26 24°56'18.503" N | 84 14" 23.014"E
2 24" 56" 2.376" N | 833" 3.672"E
2R 24°55' 50874 N | 83" 11° 3482 E
29 24° 56" z0.284" N | Ba"13'26.830" E
i 24 56' 22 700" N | 8413 47970 E
1 247 50" .48y N 84" 13 20001 E
2 24° 56" 10 H46" N | H4* 1y 26600 E
3 24° 50" 20.28)" N | 84* 13" ob 80" E
4 24" 56" 1L T2 N | Ha" ' 34.857"E
5 24 56" 10.57R" N | Ba" 13" 46.001" E
fy 24" 50" 50047 N | B3 1 J1.080" E
7 24° 50" 06K N | 84% ' gaag6t E
H 24" 65 H000" N | B3® g’ 47as6" E
i 24° 55 shougt” N | Byt oy’ gu.oleg™ E
1 RONTASSON | FO_RT_SN_ | 94" 55" 54.02" N | Hy" 1y 50783 E
i u 0 i " ¥ - s H‘}-’?b
n 1 G7_6OH | 24" 55 50005" N | Be” ' sueas” E
£ ol o L OO N W o Ol
24" 55 G0G0RT N | Bgt w548 E
24755 GG N | Hgt g 549650 E
24° 55 SL000" N | Hy® ' 54088 E
2y 55 S0HTHU N | Hgt ' 54.87e" E
24" 55 50742 N | By iy 5470 E
24 55 oot N | OHG ' anlee” |
24755 40 7HAY N | By 19" 15. 880" E
24° 56" 0 4H4" N | Ha® iy s09m™ B
24° 55" in.gal" N Ba® 1y’ huhgl™
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14 2y ma' s gl N | By 10" ge.on" E
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z 44" 50" gregut N ‘K a2n.638"
3 24750 45.765" N | Hy' W 4o

4 24" 50 su.ngg" N | Hy° B 55004

—

# | 24" 557439538 | R4 vy e g50"F |
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" 24" 55 42786 N | Ry7 1y a2y F
12 | 2455 41946 N | A5 ) 2gRa" E |
e ] | 24753 41.740° N | 8470y 22 900" F
| | 2SS AR | AT vy apnas F
=N | 2455 4r.005" N [ 897 13° 23,16 F |
1h | 24° 55" 39. 780N | R4° 01 29 706" F |
T | 24" 557 39.658° N | 83" 1) 25 86)"F
1A | 24735 38 00" N | Ba 1y 259557 F |
1 : - | 247557 39.520° N | 84713 26.297" F |
ro | TN P e | par N [ iy eI ] s
o1 2475573702 N | Rty anagy" F
22 | 247557365007 N [ 847137 28 839" F |
23 24755 36.079° N | Ry 1) 28992 F |
T | 24°55°33:572° N | 84" 1y 3n.000"F |
25 | 24°55° 35297 N | 8y 1) 30355 F |
2h | 24755 34-5237 N | Ry" g 30.330" F
27 | 247 353° 244397 N | Ra” 12 114 36" F |
2R Y53 D572 N [ ATy 25387 E
20 24" 55 33353 N | Myt iy jalasT E
40 g4 st gz e=="N | 84" 1 33.806" E
at 24° 5532424 N | B4 )" 330737 F
32 24" 55 314377 N | B4 1y 351977 E
3 24755" 412607 N | R4T iy a5 410" E
34 24° 55 30.638° N | H9" 13" g6.a233" FE
247" 55" 0.6 N | Be" 1y 36572 E
b 24" 55" g0.030" N | 847 13' 368627 E
37 24" 55'20.055" N | 84" 13" 367247 E
| 28 244" sH.527" N | By"13'0.8390"F
a9 24°55"10.528" N | 84713 6.608"E
1 24" 54'37.435" N | g% 12’ 667" E
2 24° 54" 4B. 864" N | B4"12"18.579"E
K 24°54'51.520" N | Bgtir'as.nTE
4 24° 55" 7.856" N | 84" 12' 455" E
5 RD]IT;:B SON PG_IEI;_SN_ 24°55'5.457" N | 84" 12" 38.340"E .7
] 24" 54'50.730" N | 84" 12" 470887 E
- 24° 54' 50.805" N | 84% 12" 33.006" E
L] 24" 54' 41.812" N | 84°12"' 37.060" E
o 24°54'37.435" N | H3"12' 31,6677 E
1 24° 53" 3.846" N | By" w0 38 920" E
2 24" 52' 40.939" N | 84" 10' 50.133" E |
4 24*52' 25.751" N | 84" 10" 20.088" E
4 24° 52" 14.641" N | 834" 10" 10.551" E
5 RUHT;';S SON m—:TESN' 24° 52" 15.004" N | B4"10°6.554"E g
] 24" 52" 43.629" N | B4 10" 29032 E
7 247 52' 53.250" N | 84% 10" 36000 " E
L] 24" 52' sH.7H5" N | Rg" 10" a6ab60™ E
7 24° 54" 38467 N | Hy* 10" gHg20" E
1 24 52" B N | B4* 10" oaon” E
2 23" 51" 28.726" N | B4 'm0 E
3 24° 51" 26.86" N | H1*0 se000™ E
4 4" 50 2o el N | By sey” E
5 24" 51" 19.067" N | Hy" o' 586" E
[ 24" 51" g hpa” | Hy“u' 43.748" E
7 HOITAS SON [ PO_RT_SN_ | 24" 51" iugo” N | Hy" o' Jrogz™ E 86,3
H 10 1A 24° 51 q00T6" N | Byt o' 4raget E g
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521 | 11 24 s b2 N | Bat g’ 13.796" E
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KAW RIVER
SELNO|MSTRICT | RIVER NAMFE| 10 CODE | SANBAR CODE IATITUDE LONGITUDE | AREA[{ha)
! 1 25" V47 700" N | Ba*qlogm"E
2 2 25 1" 47515 N B4" o' 1.o72" F
LSO 1 a5* 1" J7.mg” N 84" 9 2.222" E
4 4 | 25" g7.519" N Ay 0’ Lagy” E
5 & 25" 1" 47.320" N By 0' 173" E
f [ KOWor |[PO_RT_KW_io| 25" ¢ g7.029"N | 8370 1475 F. .y
7 7 25° 1' 47.2065" N B0’ Ly E
H [ 25" 1" 470" N A% 0 o K
1 i 25" 1" g7.067" N 13" 9 753" E
10 in 25" 1" 47.750" N Ba" o' o.6i1” E
1 1 25° 1" g7 700" N R q'u.575"E
12 1 25" 1' 35.0i4" N 84" 11" B.Boa" E
L 2 25" Vb N | 84" 10 BAsY"E
14 3 25" 1" 366387 N | Ag" o' nGog" B
15 4 251" 36.850" N | Ha" v’ 7.049" E
16 5 251" 37aTH" N | 84" ' 7oA E
17 [ 2F°UA7576" N | B4t ' 7a52° B
1R 7 25° 1" 37.797" N | B4*n'7.408"E
11 ] 25" 1'38.004"N | B4"u'gR3anE
20 q 25" 1"38.004"N | B4*n'8B.554"E
a1 10 25°1 38.004" N | B4' 11 Boga" E
32 T} “1'gio34"N | 83°uw'Bas3"E
23 12 KOWea [P0 RY. KW 09 25" :'g'?.wn' N 84" 11 H.uis" E ouh
EE | 13 25°1"37.900" N | 84°1'7.024"E
2 14 a2 1" 7200 N B 77a4"E
26 15 25"1'37.395" N | 84" 0’ 632" E
27 1 25" 1" 37.077" N 84" 11" 7.666" E
28 17 251 6.742" N | 84" u' 783" K
20 8 25°1'36.570" N | B4*n'B.n47"E
40 19 '__ﬁ" 1" 36.517" N Ba* 11' Bg66" E
1 20 | =25%1" 36957 "N Ba" 11" B.742"E
g2 21 |ﬁ' 1" ghoof"N | By*n'8.923"E
11 23 25" 1°35.000" N | B4* n'B.8g2"E
KE] 1 25° 1 59.440" N | Ba4® ' 36.50" E
a5 S 25°1'50.750" N | 84" 11’ 36.235" E
36 1 25" 2 oy N H4" ' 36h.447" E
a7 4 25" 2 o.651" N H4" 01" 36 B2a™ K
a8 [ 25'2'0.024"N | 84" u'a7.a35"E
[ [ 25" 2' Loga" N | Byt ' g7.603" E
i = KOW o3 [PO_RT_KW_o# 35° 2 0.970°N_| 84" 11 47.2806° 0n.049
41 B 25" 1" 50.664" N | Ba"n'g7.097" B
4 q 25" ' 50.570" N | 84° 00 36.845" B
41 10 25°1'59.501" N | H3®n'6.812"E
44 1 25" ' 50544 N | B4 ' abgi5" B
45 13 25°0'50.440" N | B4" 1" 36a59" B
4 1 25" 2" 10.621" N | B4 1" qo.688" E
47 2 25" 2" 19.841" } 84" 11' yo.920" E
48 3 25" 2 20.800" N | B4° 1" 41.950"E
44 4 25°2"21.208" N | 84" 10" J1.258"E
50 5 25" 2" 20.070" N | B4" ' 41.590"E
51 [] KOW o04.1 [PO_RT_KW_o7| 25" 2'20.488" N 84" ' yu. 77" E o.08
52 7 25" 2' 200B8° N | 84° 1’ 1.909" B
B 8 25" 2" 19.055" N | B4 m' g B
54 a 25"2'19.654" N | 4" 11 41.548" E
55 10 25" 2 10.5600" N | By" ' yo.g78" E
50 i1 25" 2 1.621" N | 84" 11' 4o.688" E
e 1 25" 2'25964" N | B4" 11’ 19.967" E
] 2 25" 2'26.060" N | R4 n'39.8i8" F
=g | ROITAS HAW a 25" 2'26.364" N | B4 11’ 39.640" E
60 4 25" 2" 26.650" N | Ba®* 1’ go0.708" E
bt 3 KOW o4.2 |PO_RT_KW _ob 25 11.2""]52" N | 84° 11’ jo.005" E .04
Y & 25" 2" 27001" N | 84" 11’ yo.go0” E
63 7 25" 2" 27.310" N | 84" ' yr.o3h" E
B 8 25" 2" 26.032" N | Hy®* 11" 4n.406" E /ﬁﬂ?ﬁ?j :
[ [ 25" 2" 26.520" N | 84" 10’ 39.933" FAO :
(1] 10 25" 2'25.064"N | 8471’y
67 I 25" 2 3B N | 84° i gr.oogd’
68 = 25" 2 J1.407" N | Bahn Eﬁ P‘P\
iy 3 25° 2" 30.817" N | Baf 1 #aj X
70 4 25" 2 qo.260" N | Bq¥ 0
7 5 | 25" 2" 20.886° N | 84%1 32,00
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L 252" ag.962" N | B4" 11' 32827 E
Z el 25 2 28.8 N | 84"’ g2.588" E 5
74 E; KOW 043 |PO_RT_KW_os 220 _.E: = E:_ ",LMF_ = 0.36
73 L) z5°z' 28.a007" N | Ba"na1592" K
rid mn 25" 2" 27.024" N | Ha" ' qrang”E
11 i 25"z 2R.431" N | Ry ni"qrgo2”E
78 12 25*2'20.230" N | 84" ' 4r343" E
79 3 25" 2" qn.063" N | 83710 41,263 E
0 14 z5" 2" p.Big" N | By°ar’ 42.005" E
o 1 a5 2 a0.663" N | By 11’ 49.320" E
Rz 2 25" 2" go.nfi" N | By 11 49.623"F
:3 b 2;3°2' g0.mn2" N | A3° 11" 502327 E
4 P 25" 2" gnogh” N | R4” 1 506" E | 0
Bs 4 KOW 0.4 PO_RT_KW o282 o] O
Bé fi 25”2 guogn” N | By" ' 500097 E
87 7 25" 2" 30.638" N | B4 11" 40.408" E
Sk L) 25" 2 30.6hy" N | B3" 11" g9.320" E |
89 1 25712 3775 N | R4t 16°16.3337E
29 2 25°12' 37.20" N | RA4" 6" 16252  E
1] 1 25" 12’ 47507 N | Ryt iRt i6an” E
22 9 257 12'37.043" N | By 16'16.224"E
25" 12 gH.048° N | Byt 16" 162847 E
9: 2—| KOW o5 [PO_RT_KW_o3 as m"i;n_: 37N s:- 6 1686 E]
95 - 25" 12° H.080" N | B3 16" 16.963" E
96 [ 25" 12" 37.846" N | By" 16" 16.380" E
a7 ] 25" 12" 37.3871° N | 83" 16" 163127 E
L] 10 2512 775" N | Byt 16 16.333" E
29 [ 257 17'36.713° N | By 14'31.338" E
100 z | 25%13"36.765" N | B4"14'31.235"E
i 3 25° 13 37.136" N | Ba* 14" 31237 E
1oz 4 2513 37.323" N | 83%14" q1.326" E
103 |5 | 25"13"37.438"N | B4"14'314m"E
104 L] 25°13'37.510" N | 84% 14 30657 E
105 b KOWobt |PO_RT_KW_oz2| 25"13'37.508" N | 84" 14" 32.065" E 0.073%
106 8 25"13' 37.592" N | 84" 194' 33 134" E
107 '] 25" 13" 37465 N | 84%14'32.105" E
108 10 25%13'37.446" N | 84" 14 32.072" E
109 11 25°13'37.304" N | 84" 14" 31,0087 E
110 1z 25°13' 37.088"N | B4" 1" 518" E
128 13 25°13°36.713° N | 84°14'31.338E
e 1 | 25%17 29.808" N | 84°15'36.312"E
113 2 25°17 29.210" N | 84*15"36.420"E
14 3 25" 17 28.5:8° N | B4" 15" 369033 E
oors 2| xowo7 (PO RT KW ai| 8 T ] oo
fis 5 25" 17 20.153" N | 84°15 36.180" E
117 & 25°17'20.808" N | B4"15'36.312"E
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39 1 25 20" 1.322" N | 4" ' 3maaon” E
o 2 25% 20" 31.151" N | B3t 10" 3m.624" E
41 q 25" 20" q0.555" N | 83* w0’ pH.ogR" E
42 4 25" 20’ qo0.362" N | 84" 10" 1~ 873" E
43 5 Thora 3 I'D_R'l:;_‘l'll_n | 25* 20’ gq,ﬁ_;::l" N Byt e’ goueog™ E .03
44 (1] 25" 20" 20.981" N | 23" 0" g6y E
45 brd 25" a0’ 40.245" N | He® ' a2 E
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Annexure -IX

(Profile section of Rivers of Rohtas District )
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Profile section of Rivers of Rohtas District
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Annexure -X

(A certificate regarding distance of ghats from the boundary
of Forest/Protect Area as well as the modification status and
extent of the Eco-sensitive Zone issued by the Ministry of
Environment, Forest and Climate Change, Govt. of India)
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IR THEEIET L
Qe ud g Qe

Rio¥io—2 THOTO (A10)~36 /21—I.25...... /o, e, R || 2|70

9,

INER © Ya |
[ar ¥,

wit affor fAer ggRar

Reg— #reim Seaw =mrem d AR waer gre R R s
HET—3661—3662 /2020 fABR W0 Ua 3= @101 AT AR Yd a4
e ¥ fRie—-10.11.2021 B Gia sl amdy @& @l arpurer
& HaE ¥ |

He,

Swfan s daw § wew € [ arpisen UMY gr dar e
wderor wfedes (DSR) ey @) wiler fR=iid 25.03.2022 T RATR o WY
Fiver ARy (SEAC, Bihar) @ grr a0 € & | dow ) wrfadl @ ol
wHo—1 @I ®few (iv) A R -

(iv)  In case sand ghat is located near by the Forest/Wildlife
Protected Area, (Bird/Wildlife Sanctury/National Park/Tiger Reserve) a
certificate regarding distance of such ghat from the boundary of Forest/Protect
Area as well as the notification status and extent of the Eco-Sensitive Zone

issued by the Ministry of Environment, Forest and Climate Change, Govt. of
India should be enclosed with the DSR.

SWRIGT B ATeld § IRTY Had, e A Fh dufea o, IREw
a9 849, 99 Wii9 IRV & ey @ fiv aRvg wgq, geAr ¥ KML wred
urer faar ar 2

I Wt KML Wigel & 93 & 91 o= &y, e far smer 2
f6 amud Rrem @& g1 AR A T KML wiEd @ guar  Ma
TR/ AAEHATTIR |afed & SEAC/SEIAA T =il &% |

I AH— KML BT |

Please refer to Annexure XllI,
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Annexure -XI

(Undertaking regarding aquatic animal found in river/
proposed sand ghat area)
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. kor e Kwwsy  Mineral  Development  Officer, District p"-iinlng;: :
Rohtashereby undertake the following:

. ‘ {
1. The Sand ghats are proposed in dry Part of the river bed, wh erc no
animals are found.

. The Potential sand mining areas are identified kﬂcp,hig!}.-l?h
Ecological and Biological Environment. ol e -

3. The proposed area is not used by protected, important or 5enamv1=
flora or fauna for breeding, nesting, foraging, resting, over winté
migration. :

-—'-’('I[__-En.au-—-
Mineral Development Officer
(District Mining Office, Rohtas)

oy

P

t ot

4
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Annexure -XII

(Clear and high-resolution colour images)
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Clear and high-resolution colour images provided az soft copy in pen drive
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Annexure -XIII

(Annexure as prescribed in the EMGSM, 2020)
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171 174
Anncxure-l
t}ﬂ'ﬂ"‘ nf 51! I‘lil!.\l-ﬁn nﬂ !";ﬂlll'tt'!
a) Rivers: B B
River Name/M-Sand Total Stretch of River (in KM) | Type of River (Perennial or
Mlant Non-Perenmial |
SON o I © Perenmal
KOW 1" @nl | Non-Perennial
THORA o 272 B Nan-Perennial

b) De-Siltation Location: (Lakes/Ponds/Dams ele.)

Name of | Maintain/Controlled | Location| District | Tehsil | Village| Size(Ha)
Rescrvoir/Dams | by State Govt./PSU
ele.
Nil Nil Nil MNil Nil Nil Nil
€) Patta Lands/Khatedari Land: _
Owner Sy.No | Area (Ha) District Tehsil Village | Agricultural
Land
(Yes/No)
None Nil Nil Nil Nil Nil Nil
d) M-Sand Plants:
Plant Owner | District | Tehsil | Village Geo- Quantity Tonnes
Name location /Annum
Nil Nil Nil Nil Nil Nil Nil

Note: For inclusion of M-Sand Plant/Patta Land in DSR the plant/landowners need to
submit the request to the Mining Department with complete details.Inclusion in DSR does
not give them the right to operate the M-Sand Plant/Sand Mining lease.
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Annexure-I1
EXISTING GHATS
Total [
Mining leases Sxsavation ||
Distance (in . ; in Tonnes | Mineralto | Existing
River Lease Details '}::‘ KM) from FD |stn:;u I’rm:l W :th'i“ EE_I]I] /Annum be mined / !
Details f1a) | PA/BRAWC “’“’mﬁ““ (n | me ;;‘“[;‘_3 ® | considerin | (Sand/Bajri | Propose _:
/ g digging | / RBM ete.) d
area)
depth max
as 3 meters
Son Amiyawar Ghat A | 22.5 NA Approx. 24.88 km NO 972000 Sand Existing |
Son Amiyawar Ghat B | 22.5 NA Approx. 23.06 km NO 972000 Sand Existing
Son Mangrawan Ghat A | 22.5 NA Approx. 35.83 km NO 972000 Sand | Existing
Son Mangrawan Ghat B | 22.5 NA Approx. 37.10 km NO 972000 Sand Existing |
Son Sankarpura Ghat A | 24 NA Approx. 4.54 km NO 1036800 Sand | Existing
Son Sankarpura Ghat B | 24 NA Approx. 4.41 km NO 1036800 | Sand | Existing
Son Darihat Ghat 3 24.8 NA Approx. 18.21 km NO ~ 1071360 \ Sand | Exisnng
Son Kaithi Ghat 24 NA Approx. 40.09 km NO 1036800 | Sand Existing
Son Danwar Ghat 24 NA Approx. 42.84 km NO 1036800 | Sand | Exisane
Son Paruahara Ghat 2 24 NA Approx. 21.83 km NO 1036800 ~ Sand Exisung
Son Katar Ghat 2438 NA Approx. 390 km NO 1071360 | Sand Existing
Son Kerpa Ghat 24.8 NA Approx. 1.54 km NO | 1071360 |  Sand | Existing |
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Son Majhiao Ghat 24 NA Approx. 19.19 km NO 1036800 |  Sand Existing |
Son Paruhar Ghat 248 NA Approx. 20,06 km NO 1071360 Sand Existing
| Son Chaknaha Ghat | 24.8 NA Approx. 5.09 km NO 1071360 Sand | Existing
| Son Hurka thal 24 NA Approx. 11.59 km NO 1036800 Sand Existing
Son Jarha Bigha 1 24 NA Approx. 2.86 km NO 1036800 Sand | Existing
Son Jarha Bigha 2 24.8 NA Approx. 2.85 km NO 1071360 Sand | Existing
Son Mahadeva | Ghat | 24 NA Approx. 33.40 km NO 1036800 Sand | Existing
Son Ramdhira Ghat1 | 24 NA Approx. 1.18 km NO 1036800 Sand | Existing |
Kow Samri Ghat 1 NA Approx. 48.20 km NO 43200 | Sand | Exisnng |
Kow Sadaudihra Ghat | 1.5 NA Approx. 41,68 km NO 64300 Sand | Existing |
Kow Gosaldih Ghat | NA Approx. 40,88 km NO 43200 Sand | Existing |
Thora Jamsona Ghat 1 NA Approx. 46.18 km NO 43200 Sand | Existing |
SON DARIAHAT 2 4.8 NA Approx. 15.08 km NO 241883 | Sand | Existing : |
SON DARIAHAT | 3.1 NA Approx. 13.95 km NO 150187 | Sand | Existing
SON DALMIANAGAR 4.9 NA Approx. 10.68 km NO 237010 Sand | Exisnng |
TILOUTHU 49 NA Approx. 4.58 km NO 239550 | Sand | Ewisting
RAMDIHRA 15.5 NA Approx, 0.40 km NO 739198 Sand | Existing |
MAHADEV 4.7 NA Approx. 34.45 km NO | 222788 Sand | Existing
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PROPOSED GHATS
Total I
; Mining leases SXERVfvon | 5 g I
Aved Dés’:?n:n (in Dlitasics o within 500 in Tonnes Miner.nl to | Existing [
Lease Details (in M) trom Forest Area (in meters (if yes e, | B mmﬂ.’ d i
H PA/BR/WC considerin | (Sand/Bajri | Propose |
a) / KM) cluster : i

area) g digging | / RBM etc.) | d |
depth max ! |
as 3 meters | |
17.8 _ .
SON ROHTASSON1 | '] NA | Approx. 35.80 km No 5777244 | Sand | Proposed |
A e 1 |
SON ROHTASSON?2 | 287 | Na i No 929830 | Sand | Proposed |
SON ROHTASSON3 | 725 | NA il No 2349000 | Sand | Proposed |
SON ROHTASSON4 | 998 | NA S A Yes 3233520 |  Sand | Proposed |
SON ROHTAS SON'S | $6.4 NA ARRES Yes 2799360 | Sand | Proposed |
SON ROHTASSON6 | 466 | NA BIE S 490 Yes 1509840 |  Sand | Proposcd |
SON ROHTAS SON7 | 98.8 NA o No 3201120 | Sand | Proposed |
SON ROHTASSONS | 965 | NA Sk 1730 Yes 3126600 \ Sand | Proposed |
SON ROHTAS SON9 | 983 NA ﬁ“p":‘; e Yes 3184920 \ Sand ll Proposcd |

SON ROHTAS SON 10 935‘9 NA A““‘?{fﬁ Gl Yes 3205980 \ Sand | Proposed
SON ROHTAS SON 11 | 96.7 NA ‘““““{:’1‘1" Lk Yes 3133080 \ Sand | Proposed |
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SON ROHTAS SON 12 | 29 NA AR 32 Yes 2915704 Sand | Proposed

SON ROHTAS SON 13 | 57.8 NA "‘PP% 1523 Yes | 1872720 Sand | Proposed

SON ROHTASSON 14 | 337 | Na e No | 1091%0 Szzd | Proposed

SON | ROHTASSON 15 | 69.6 NA Approx. 6.64 km | No 2233020 Sand Proposed

SON | ROHTAS SON 16 | 86.1 NA Approx. 6.02 km | No | 27RGELD Sand | Proposed

SON | ROHTASSON 17 | 97.4 NA Approx. 5.23 km | No | 3135760 Sand Propossd

KOW | ROHTAS KOW 01 | 0.03 NA "“FF“;‘;;I 2l No 63 Sand | Proposed

e
KOW ROHTAS KOW 02 | 0.06 NA *"‘pp”’h’; 1342 No 1296 Sard Pronosad
57

KOW ROHTAS KOW 03 | 0.09 NA Appm}; aes No 1521 Sard | Proposed

KOW RDHT{;";SI ROW! loog| mNa | Apprex is0bm 1728 Sind | Prosesed

j ROHTAS KOW Approx. 15.10 e R T

KOw 042 0.04 i km Yes, Arca 051 = i isinal

x. 13, H — :

O RDH'];}.:S} KOW [ (3¢ NA APPTT; 15.19 o 716 Sznd Proposed

KOW Ri::-[r11.:';ﬂ;4$4 KOW | 003 NA Appr?{-‘:[-‘ 15.55 648 Sand | Proposed
Approx. 34.77 . 5 Sand — 1

Kow ROHTAS KOW 05 | 0.01 NA Ve No | =10 260 i e

x. 34.93 : ™ ase TR

KOW ROHTAS KOW 06 | 0.03 NA Appr?;n ) No e Sand | Proposed

= T Approx. 42.16 ! ' 5 " b

/q L KOW | ROHTAS KOW 07 | 0.02 NA 5 No | Sand | Proposed
=/ i ooy Approx. 45,94 Yes, Area 027 | in - | e
./ ©'% [\"THORA | ROHTAS Thora 1.1 | 0.07 NA 4 He | 151 Sand | Proposed |

7

1
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ROHTAS Thora12 | 0.02 |  NA APPIRASSS 432 Sand | Proposed
ROHTAS Thora2 | 0.18 |  Na A R 3888 Sand | Proposed
ROHTAS Thora3 | 0.03 NA ‘“”’T:;\M'“z No 648 Sand Proposed |
Patta Lands/Khatedari Land: (existing & proposed)
Owner Sy. Area Distriet | Tehsil | Village | Total | Total Exisling
Nao Reserve | Mineral to {Proposed
(MT) be mined
(MT)
MNone Nil Nil Nil Nil Mil il Mil Nil
De-Siltation Location :( Lakes/Ponds/Dams etc) (Existing&proposed)
Name of Maintain |Location | District |Tehsil [Village Size Quantity Existing
Reservoir | jcontrolled (Ha) | MT /Year [Proposed
/Dams by State
Govt./PSU
ele.
None Nil Nil Nil Nil Mil Nil Mil Wil

M-Sand Plants :( existing & proposed)
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Plant Owner | District Tehsil Village Geo- location Quantity Existing/
Name Tonnes/ Proposed
Annum
Nane Nil Nil Nil Nil Nil Nil None

180



178

Cluster & Contignoms Clocer detaile

woneanre U1

Clusters: _ E— ) o
River S [T T : Lenee N Locatin] Village | Arex [0 " Total . Total
n
Nume Nn {Riverh Flat Faeavatinn Mineral
ed . |
/ Patia { Ton}d I-.1-:..1'- mwhon
SON | 1| RONTASSON4 ([Riverbed 998 3233510 23533
ROHTAS SON 5 g6 4 2704160 1790360 |
ROHTAS SON 6 466 | 1s09sd0 | 1509848
SON 5T RONTASSON® | | 965 | 2126600 | 3126600
RONTAS SON Y 98.3 3184920 | 38492
ROHTAS SON 10 98.95 3205980 | 3205980
ROHTAS SON 11 926.7 3133080 jl_m_lfjﬂﬂ .
ROHTAS SON 12 89.96 2914704 :l}l-lilu '|
ROHTAS SON 13 57.8 1872720 1872720 |
KOW 1 RONTAS KOW 04,1 |[Riverbed - 0.51 L1016 L
ROHTAS KOW 04.2 {
ROHTAS KOW 04.3 -
ROHTAS KOW 04.4 :
THORA | ROITAS THORA 1.1|Riverbed] - 0.27 §832 3332 _
ROHTAS THORA 1.2 .
ROHTAS THORA 2 i
Contiguous Clusters:
River | Contiguous| Cluster] Number | Location | Distance Village | Area Towl |
Name | ClusterNo.| No | OfLeases| (Riverbed/| between of Mineral |
in the Patta clusters Cluster | Excavaton |
cluster Land) ( Ha) (Ton)
SON Nil Nil Nil Nil Nil Nil Nil Nil
KOwW Nil Nil Nil Mil Nil Nil Nil Nl
THORA Nil Nil Nil Nil Nil Nil Nil Nil J
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Road pomg
:":":"'*:: | NA 0,74 Unpaved Unpaved | Lease Owner | Route Map Attached
N AN
Hahaon
| Road going
ROHTAS KOW 02 towards ! NA (.5 Unpaved Unpaved | Lease Owner | Route Map Attached
Suata
! Road Sl::ng
VT rnr | Towards g T
ROHTAS KOW 03 | Bagah Khoh & I NA 0.28 Unpaved Unpaved | Lease Owner | Route Map Attached
Niman
Roads gomng
ROUTAS KOW DS | Towards 1 NA 0.3 Unpaved Unpaved Lease Owner | Route Map Attached
| Renya
[ ROHTAS KOW 06 | SH 15 ! NA 0.9 Unpaved Unpaved | Lease Owner | Route Map Attached
AP i
ROHTAS KOW 07 Il : "“it::;dm I NA 0.85 | Unpaved | Unpaved | Lease Owner | Route Map Attached
| Ruad poing
ROHTAS Thore 3 | towards I NA 0.25 Unpaved Unpaved | Lease Owner | Route Map Attached
{ Chhitm
e T o Number - -
[ Niiisilie of Length Iype ol | Recommend “'.u road
3 Roud utlon for will be
Transporta of tippers ol (Black il Constews il Route Map
Cluster No. tion Koute tippers Iy Route Tt (Bluck " & Locati
No fdayol | of all the In o/ Lo T vV | Gy !i e on
Lense leuse:on KM unpuy uppet vt/ Liease
ed) unpaved) Owner

I B




Transportation Routes for individual leases and leases in Cluster
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Annexure-1V

RaRmer Type of | Recommend | The road
Number of Length
: : Road ation for will be Route M
Transporta ol tippers of (Black Rz Consteue tod ou ap
Lease No, tion Route tippers [day Route Toppe (Black by & Locati
Mo .I’daiyn.l' u]l'.nll.the I:R’.I d/unpay Topped/ Govt/ Lease o
iz e ced) unpaved) Owner
route
1| Road going
ROHTAS SON | Nl::':';_':f;_ 89 NA 0.24 Unpaved Unpaved Lease Owner | Route Map Attached
Mangraon
Road going
lowards
i A Nasirganj-
ROHTAS SON 2 ’ 144 NA ] Unpaved Unpaved Lease Owner | Route Map Attached
Mangraon &
Daudnagar-
Nasibgan)
Road going
T towards
ROHTAS SON 3 Uu‘:mmgm_ 363 NA 2 Unpaved | Unpaved | Lease Owner | Route Map Attached
Nasibganj
ROHTAS SON 7 Sh-15 4904 NA 0.25 Unpaved Unpaved Lease Owner | Route Map Attached
| ROHTAS SON 14 Sll-15 169 NA 0.68 Unpaved Unpaved Lease Owner | Route Map Attached
I{E! I!Ah "u_UN 15 NI- 119 J48 NA 1.85 Unpaved Unpaved Leasc Owner | Route Map Attached
ROINITAS SON 16 NII-119 431 NA 24 Unpaved Unpaved | Lease Owner | Route Map Attached
i I'TAS SON 17 NH-119 447 NA 2.5 Unpaved Unpaved Lease Owner | Route Map Attached
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R;)[I;I;I' :::S SH-15 499 NA 0.65 | Unpaved Unpaved | Lease Owner | Route Map Attached
ROHTAS Rohtas
SON 3 Son SH-15 432 NA 0.3 Unpaved | Unpaved | Lease Owner | Route Map Attached
RONTAS cluster |
SON 6 SH-15 233 NA 0.3 Unpaved Unpaved | Lease Owner | Route Map Attached
Rgéﬁgs SH-15 483 NA 24 Unpaved Unpaved | Lease Owner | Route Map Attached
R?[I;II\T .»;\5 SH-15 492 NA 24 Unpaved Unpaved | Lease Owner | Route Map Attached
IEES:JT&S Rohtas SH-15 495 NA 1.6 Unpaved Unpaved | Lease Owner | Route Map Attached
RONTAS |, SO"
SON 11 cluster 2 SH-15 484 NA 1.3 Unpaved Unpaved | Lease Owner | Route Map Attached
IEESLT;‘;S SH-15 450 NA 0.82 | Unpaved Unpaved | Lease Owner | Route Map Attached
RS%}ILTﬁS SH-15 289 NA 0.88 | Unpaved Unpaved | Lease Owner | Route Map Attached
ROHTAS KOW 04.1 | Road Going 0.5
ROHTAS KOW 04.2 towards 0.8 d L .
ase Owner | Route Map Attached
ROHTAS KOW 043 | BagshKhoh & | © NA |y | meewed | usprved | BraseOwm ?
ROHTAS KOW 04,4 Niman 0.84
ROHTAS Thora 1.1 | RoA0 20ine 0.34
ROHTAS Thora 1.2 i,w“ 15:3: 3 NA Unpaved unpaved | Lease Owner | Route Map Attached
ROHTAS Thora 2 mT:;;i 0.14
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inal List of Potential Mining Leases (existing & proposed) Rivers

Annexure-V
T EXISTING GHATS
4f Total
Distance (in Mining leases L:“'T":amn Mineral to | Existi
River Area | oD from | Distance from within 500 “; M“"u"“ ‘he""f“ d" ’“j ng
; Lease Detail i F i i m mine
Details ® : . PA/BR/WC ores: Aven(in WRders (o1 ye considerin | (Sand/Bajri | Propose
Ha) / KM) cluster e
area) g digging | / RBM etc.) d
depth max
as 3 meters

Son Amiyawar Ghat A | 225 NA Approx. 24.88 km NO 972000 Sand Existing

Son Amiyawar GhatB | 22.5 NA Approx. 23.06 km NO 972000 Sand Existing

Son Mangrawan Ghat A | 22.5 NA Approx. 35.83 km NO 972000 Sand Existing

|

Son Mangrawan Ghat B | 22.5 NA Approx. 37.10 km NO 972000 Sand Existing
Son Sankarpura Ghat A | 24 NA Approx. 4.54 km NO 1036800 Sand Existing
Son Sankarpura Ghat B 24 NA Approx. 4,41 km NO 1036800 Sand Existing
Son Darihat Ghat 3 24.8 NA Approx. 18.21 km NO 1071360 Sand Existing
Son Kaithi Ghat 24 NA Approx. 40.09 km NO 1036800 Sand Existing
Son Danwar Ghat 24 NA Approx. 42.84 km NO 1036500 Sand Existing
Son Paruahara Ghat 2 24 NA Approx. 21.83 km NO 1036800 Sand Existing
Son Katar Ghat 248 NA Approx. 5.90 km NO 1071360 Sand ﬁ Exi_slilng
Son Kerpa Ghat 24.8 NA Approx. 1.54 km NO | 1071360 | Sand I Existing ]|
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183

! gy o
(*{ =M 1'54 Total
\" .1. - % | 32 Minine leases excavation
"\:/ Va7 X Distance (in | oo will:;;n 500 in Tonnes | Mineral to | Existing
Qi pmne ,_I/’ River Lease Details {{li:a M) tyous Forest Area (in meters (if yes tAnnum be mined /
1" Details Ha) PA/BR/WC KM) r.:luster}r considerin | (Sand/Bajri | Propose
/ g digging | / RBM etc.) d
area)
depth max
as 3 meters
SON ROHTAS SON 1 ”;'S NA Approx. 35.80 km No 577724.4 Sand Proposed
SON ROHTASSON2 | 28.7 NA A L No 929880 Sand | Proposed
SON ROHTASSON3 | 72.5 NA Aboack 2140 No 2349000 Sind || Provosed
SON ROHTASSON4 | 998 | NA ‘“P"'”:E’:‘; A Yes 3233520 Sand | Proposed
SON ROHTASSONS | 86.4 NA hpnr?:lcﬁ 23.48 Yes 2799360 Sand Proposed
SON ROHTASSON6 | 46.6 NA ‘”‘Ppmkff”“ Yes 1509840 Sand | Proposed
SON ROHTASSON7 | 988 | NA npEge At No 3201120 Sand | Proposed
SON ROHTAS SON& | 96.5 NA ‘“‘Ppr?(’; 17.38 Yes 3126600 Sand Proposed
SON ROHTASSON9 | 983 | Na o S Ll 3184920 Sand | Proposed
98.9 14,
SON ROHTASSON 10 | %% NA A Li 3205980 Sand | Proposed
SON ROHTASSON 11 | 967 NA "’"’p’z’; L81 TS 3133080 Sand Proposed




Son

184

Majhiao Ghat |I 24 NA Approx. 19.19 km NO 1036800 Sand Ex?stfng
' Son " Parubar Ghat l 48 NA Approx. 20,06 km NO 1071360 Sand Existing
2 Son | Chaknaha Ghat I 248 NA Approx. 5.09 km NO 1071360 Sand Existing
| Son '1 Hurka Ghat 24 MNA Approx. 11.59 km NO 1036800 Sand Exfﬂ?“g
| Son | Jarha Bigha 1 24 NA Approx. 2.86 km NO 1036800 Sand Existing
'[ Son | Jarha Bigha 2 248 NA Approx. 2.85 km NO 1071360 Sand Existing
i Son ll Mahadeva | Ghat 24 NA Approx. 33.40 km NO 1036800 Sand Existing
\ Son li Ramdhira Ghat | 24 NA Approx. 1.18 km NO 1036800 Sand Existing
[_ Kow Samn Ghat 1 NA Approx. 48.20 km NO 43200 Sand Existing
5 Kow :! Sadaudihra Ghat 1.5 NA Approx. 41.68 km NO 64800 Sand Existing
Kow |  Gosaldih Ghat | NA Approx. 40.88 km NO 43200 Sand Existing
Thora | Jamsona Ghat I NA | Approx. 46.18 km NO 43200 Sand Existing
SON | DARIAHAT?2 4.8 NA Approx. 15.08 km NO 241883 Sand Existing
SON ‘. DARIAHAT | 3.1 NA Approx. 13.95 km NO 150187 Sand Existing
SON | DALMIANAGAR | 49 NA Approx. 10.68 km NO 237010 Sand Existing
SON |  TILOUTHU 49 NA Approx. 4.58 km NO 239550 Sand Existing
SON ! RAMDIHRA 15.5 NA Approx. 0.40 km NO 739198 Sand Existing
| SON | MAHADEV 4.7 NA Approx. 34.45 km NO 222788 Sand | Existing |
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SON | ROHTASSON12 | 991 Na Appesakil s 2914704 | Sand | Proposed |
SON ROHTAS SON 13 | 7.8 NA RS M e 1872720 Sand \ Proposed
SON ROHTAS SON 14 | 33.7 NA PR o No 1091880 i Sand | Proposed
SON ROHTAS SON 15 | 69.6 NA Approx. 6.64 km No 2255040 Sand 'L Proposed
SON ROHTAS SON 16 | 86.1 NA Approx. 6.02 km No 2789640 Sand Proposed
SON ROHTAS SON 17 | 974 NA Approx. 5.23 km No 3155760 Sand Proposed

KOW | ROHTASKOWO! | 0.03 NA AP 1A No 643 Sand | Proposed
KOW | ROHTAS KOW 02 | 0.06 NA a7 No 1296 Sand | Proposed
KOW | ROHTASKOWO3 | 009 | NA AFP’“;]; e No 1944 Sand | Proposed
KOwW RDHT;;SIKDW 0.08 NA Approx. 15.0 km 1728 Sand I Proposed
ROHTAS KOW Approx. 15.10 -
KOW 04.2 0.04 NA i ik s 864 Sand Proposcd j
KOW RGHTL:];:SS KOW 0.36 NA *"iPFri; 15.19 Ha 7776 Sand Proposed
m— ROHTASKOW | - X Approx. 15.55 648 Sand | Propesed |
04.4 km , |
Approx. 34.77 5 ) .
KOW ROHTAS KOW 05 | 0.01 NA krm No 216 Sand | Proposcd
KOW | ROHTASKOWO6 | 003 |  NA ”"'“Ef“‘w‘ No 648 Sand | Proposcd |
7
KOW | ROHTASKOW 07 | 002 |  NA L No 432 Sand | Proposed
.k b 9 Y 26, AT 0.27 ¥

| THORA | ROHTAS Thora 1.1 | 0.07 NA “r""",’:“ aee e 1512 Sand | Proposcd |

= -

N,




6.1

ROHTAS Thora 1.2 | 002 |  NA ‘ﬂ"p"mk’j‘r'l“”s 432 Sand | Proposed
ROHTAS Thora2 | 0.18 NA ﬁpprm‘liﬂﬁ 3888 Sand Proposed
ROHTAS Thora3 | 003 | NA b No 648 Sand | Proposed
Patta Lands/Khatedari Land: (existing & proposed)
Owner Sy. Area District | Tehsil | Village | Total Total Existing
Nao Reserve | Mineral to /Proposed
(MT) be mined
(MT)
None Nil Nil Nil Nil Nil Nil Nil Nil
De-Siltation Location :( Lakes/Ponds/Dams etc) (Existing&proposed)
Name of Maintain |Location | District [Tehsil |Village Size | Quantity Existing
Reservoir /Controlled (Ha) | MT NYear 'Proposed
/Dams by State
Govt./PSU
elc.
None Nil Nil Nil Nil Nil | Nil | Nil Nil ‘1
|
M-Sand Plants :( existing & proposed)
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Annexure v

Final Cluster & Contiguons Cluster details

Clusters: - o Jm——
River | Cluster Lease No Locatio] Village | Area (in Total Total
n
Name No, (Riverh I1a) Excavation Mineral
el
/ Talta {Ton) Excavalion
Land) {Ton)
SON 1 ROIITAS SON 4 [Riverbed) - 09.8 3233520 3233520
RONTAS SON 5 R6.4 2799360 2799360
ROHTAS SON 6 46.6 1509840 1509840
SON 2 ROHTAS SON S Riverbed - 06,5 3126600 3126600
ROIHTAS SON 9 98.3 3184920 3184920
ROHTAS SON 10 08.95 3205980 3205980
ROHTAS SON 11 06.7 3133080 3133080
ROHTAS SON 12 89.96 2914704 2914704
ROHTAS SON 13 57.8 1872720 1872720
KOow 1 ROHTAS KOW 04,1 Riverbed - 0.51 11016 11016
ROHTAS KOW 04.2
ROHTAS KOW 04.3
ROHTAS KOW (4.4 : ]
THORA 1 ROHTAS THORA 1.1 Riverbed)| - 0.27 5832 5832
ROHTAS THORA 1.2
ROHTAS THORA 2
Contiguous Clusters:
|_ River Contiguous | Cluster| Number Location | Distance | Village | Area Total
Name Cluster No, No | Of Leases| (Riverbed/| between of Mineral
in the Patta clusters Cluster | Excavation
cluster Land) ( Ha) (Ton)
SON Nil Nil Nil Nil Nil Mil Wil Nil
KOW Nil Nil Nil Nil Nil Nil Nil Nil
THORA Nil Nil Nil Nil Nil Mil Nil Nil
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Road going
ROHTAS KOW 01 towards I NA 0.74 Unpaved Unpaved Lease Owner | Route Map Attached
Lilari & Bahaon
Road going
ROHTAS KOW 02 towards 1 NA 0.5 Unpaved Unpaved Lease Owner | Route Map Attached
Suara
Road going
P toward
ROHTAS KOW 03 Bng:?l:‘;rh;h & 1 NA 0.28 Unpaved Unpaved Lease Owner | Route Map Attached
Niman
Roads going
ROHTAS KOW 05 Towards 1 NA 0.3 Unpaved Unpaved Lease Owner | Route Map Attached
Reriya
ROHTAS KOW 06 SH 15 1 NA 0.9 Unpaved Unpaved Lease Owner | Route Map Attached
Road towatds
ROHTAS KOW 07 Nima 1 NA 0.85 Unpaved Unpaved Lease Owner | Route Map Attached
Road going
tuwarrd*_s I NA 0.25 Unpaved Unpaved Lease Owner | Route Map Attached
Chhitmi
Number
Number | of | Length | T¥Pedf | Recommend | The road
Transporta of tippers of i o hiooo i R
Cluster No. tion Route tippers [day Route {Bilack A Construc ted ;uie M:]jp
: Toppe (Black by o
No /dayofl | of all the in d/ on
dis e lease on KM unpav Topped/ Govt/ Lease
ed) unpaved) Owner

route
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Final Transportation Routes for individual leases and leases in Cluster
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Annexure-VII

| Number
Notalics of Length Typeof | Recommend The road
Road ation for will be
Transporia of tippers of Route Map
e . A (Black road Construc ted 3 :
Lease No. tion Route tippers [day Route 1 . & Locati
1 Toppe (Black by
No fdayol | of all the in an
d/unpay Topped/ Govt/ Lease
| lease leascon KM
ed) unpaved) Owner
i route
| Road going
| ROHTASSON I s 89 NA 024 | Unpaved | Unpaved | LeaseO Route Map Attached
| Nasirganj- . p np ase Owner oute Map
| Mangraon
| Road going
| towards
' « Nasirganj-
I ROHTAS SON 2 Mang ngr;f & 144 NA I Unpaved Unpaved Lease Owner | Route Map Attached
i Daudnagar-
Masibganj
Road going
lowards
ROHTAS SON 3 Daudnagar- 363 NA 2 Unpaved Unpaved Lease Owner | Route Map Attached
Nasibganj
ROHTAS SON 7 SH-15 494 NA 0.25 Unpaved Unpaved Lease Owner | Route Map Attached
ROHTAS SON 14 SH-15 169 NA 0.68 Unpaved Unpaved Lease Owner | Route Map Attached
ROHTAS SON 15 NH- 119 348 NA 1.85 Unpaved Unpaved Lease Owner | Route Map Attached
ROHTAS SON 16 NH-119 431 NA 24 Unpaved Unpaved Lease Owner | Route Map Attached
ROHTAS SON 17 NH- 119 487 NA 2.5 Unpaved Unpaved Lease Owner | Route Map Attached
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ROHTAS —]
SON 4 Rohtas SH-15 499 NA 0.65 Unpaved Unpaved Lease Owner | Route Map Attached
ROHTAS
SON 5 cfu‘i?ﬂ SH-15 432 NA 0.8 | Unpaved | Unpaved | Lease Owner | Route Map Attached
ROHTAS I
SON 6 SH-15 233 NA 0.3 Unpaved Unpaved Lease Owner | Route Map Attached
ROHTAS
SON § SH-15 483 NA 2.4 Unpaved Unpaved | Lease Owner | Route Map Attached
ROHTAS
SON 9 SH-15 492 NA 24 Unpaved Unpaved Lease Owner | Route Map Attached
ROHTAS | Roht
SON 10 ;2; ? SH-15 495 NA 1.6 Unpaved Unpaved Lease Owner | Route Map Attached
ROHTAS lust
SON 11 © u; e SH-15 484 NA 1.3 Unpaved Unpaved | Leass Owner | Route Map Attached
RS%I-?LTES SH-15 450 NA 0.82 Unpaved Unpaved Lease Owner | Route Map Attached
RS%iTﬁS SH-15 289 NA 0.88 Unpaved Unpaved Lease Owner | Route Map Attached
ROHTAS KOW 04.] Road Going 0.55
ROHTAS KOW 04.2 towards 0.8
aved Lease O Route Map Attached
ROHTAS KOW 04.3 | Bagah Khoh & 6 NA 01 Unpaved unpave ease Owner | Route Map Attache
ROHTAS KOW 04 .4 Niman 0.84
Road gaing 0.34
ROHTAS Thora 1.1 d
ROHTAS Thora 1.2 ‘f'(":\f f:& 3 NA Unpaved | unpaved | Lease Owner | Route Map Attached
ROHTAS Thora 2 . 0.14

Awadhi
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Project: ROHTAS KAW 1
Sand Mining Project at Kaw River
Area: 0.03 HA
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Annexure -XIV

(Letter to FMISC (Flood Management Improvement Support
Center), a R&D unit under WRD (Water Resource
Department) at Anishabad regarding requirement of high-
resolution satellite maps of river systems of Bihar)
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e @ srafay, dsard (%

To,

The Member Secretary,

State Environment Impact Assessment Authority,
Patna, Bihar

support the DSR.

In this connection,we have contacted the FMISC for procurement of _' i
but we have not obtained the Map so far. :

'-

Further we would like to bring to your notice that we have pmwdeq;ﬁ
(Pre- Monsoon) having resolution 5 M & FCC-USGSLANDSET 8 ('i’bst— ,_
having resolution3o M in the DSR. L :
These Maps have high resolution and may be used in place of FMISC Maps

We request you to kindly consider the same and do the needful.
Thanking you

Yours faithfully

AV
H-D.'- gt
e e
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Plate 1

' (Plate showing sandbars in pre-monsoon & post

monsoon)
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Plate No. 1A: Plate showing sandbars in pre-monsoon of Sone River
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Plate 2A River Wise Composite Map-Sone River
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Plate 3 Composite Map of Rohtas District
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=
L=
I~
-l
-
.
=

1
MEST'IS"N

LEGEND -
® COORDINATE
[ ] POTENTIAL BLOCK
SAFETY BARRIER
_- SONE RIVER

- -
" - _3 DISTRICT BDUNDARY[RDHTAS]J
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prrp ey

= . L LR
By 1

B
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Tl K

RONTAS SON 09

eI N

AN

\‘t
&
ROHTAS SON 10
H'I-il".ll'l-f l-l"HI'IS'E
ROHTAS SON o9

POINT NO LATITUDE LONGITUDE

1 24° 57 2.698" N | 84° 14' 26.732" E

2 24° 57 25.933" N| 84°15'3.574"E

3 24° 57 26.095" N| 84°15'3.564" E

4 24°57' 25.448" N| 84° 15' 4.576" E

5 24° 57 25.003" N| 84°15' 5.269" E

6 24°57' 24.623" N| 84° 15' 5.862"E

7 24° 57' 24.027" N| 84° 15' 6.793" E

8 24° 57 22.454" N| 84° 15' 9.248"E

9 24° 57 22.368" N| 84°15'9.383" E LEGEND

10 24° 57' 21.505" N| 84° 15’ 10.730" E COORDINATE

11 24° 57'19.684" N| 84° 15'13.573" E ==

12 24°57'17.103" N| 84" 15' 17.602" E [_— | POTENTIAL BLOCK

13 24° 57 15.209" N| 84" 15' 20.558" E 7 SAFETY BARR

IER

14 24° 57" 13.497" N| B4° 15' 23.291" E

15 24° 57' 13.416" N| 84° 15' 22.860" E - SONE RIVER

16 [24°56'44.166" N 84° 14' 56.272" E ! DISTRICT BOUNDARY(ROHTAS)

17 24° 57 2.698" N | 84° 14' 26.732" E

KRR R RAA NP

—
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‘I'J
._'.1,'.H
" I 4
HOIWEAM BON 1] .EM
Y- [ A 14A"Y
__ROHTAS HSON 10 ]
FOINT_NO|  LATITUDE, LONGITUDE,
1 |24" 56" 34.357" N| 84" 14" 3.551" V. _
2 24" 57" 2.6050" N | B4" 14" 206.0692" 1.
-‘3“_._L = ﬂ ,,j?‘ f"}"" N Hl“” '.-I"l J‘l ?'i‘"‘-!f
4 1 24"57"1.951" N | 84" 14" 27.924" 1
5 24" 560' 58.143" N| B4" 14" 33.9093" 1
6 24" 5( ' 57.5606" N Ha" 14" gq.912" I\
7 |24" 50 _,,;.ﬁlﬁ" Nl B3" 14" gr.208" I
B 24" 56" 53.285" N| 84" 14" 41.730" 1L .
"9 24" 56 49.475" N| 84" 14" 47.800" 1. LEGEND
L 24" 50" 48, m;l" Ha" 14" go.og6" 1 - COORDINATE
11 24" 50" 45.252" N Bq4" 14" G4.5ar" 1. ———
12 24" r'ﬁ 45.2 ;u N Ba" 14" 4.577" 1L | | POTENTIAL BLOCK
13 4 rﬁ 44-411" N| 84" 14" 55.B81" I ﬂﬂxFFTY BARRIER
14 4" 50" 44.1600" N| Ha" 14" O.272" 1, V/
15 .14" 50" aa.135" N| B4" 14" n6.009" I - HONE RIVER
16 24" 50" 1K.683" N| 84" 14" 23.9006" I, i~ DISTRICT BOUNDARY(ROHTAS)
I'? 241-1 5.«. I4 ‘ ,?.trN Hq“ lql:i'ﬁﬁ'" l,; B o -
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ROHTAS SON 12
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ROITAS SON 11

ROHTAS SON 13 S
|
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? ROSVUNTN A gk ] 1 M Cat W W CF
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TS HagT N u.; q_;l_.:ﬁl_nt II . - 1.| A bR Ny IL.:‘“. ™ | J’ SAFETY BARRIER >
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I TN B et | o "G EATY N By 5yt mee " : Py %
¥ ;: b L B T I e T i"-ﬂ-:" e ul' ::.-u:" K o ) DISTRICT BOUNDARY(ROATAS)
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BINIETE

ROHTAS SON 13 2

[ T b

LY
i

e L]

ROMTAS SON 11

%™

ROITTAS 50N 12

FTRLN Lb]

..

LRI A

- B30k BPIVASE T
ROHTAS SON 12
POINT NO LATITUDE LONGITUDE
1 24" 56" 9.484" N| 84° 13' 2z0.731" E
2 24° 56’ 19.846" N| 84° 13’ 26.610" [
3 =24° 56' z0.284" N| 84° 13’ 26.840" E
4 24" 56" 11.872" N| B4" 13' 34.857" E
5 24° 56" 10.578" N| B4° 13" 16.001" E
6 24° 56' 5.334" N | 83° 13" 41.089" |
7 24" 50" 4.068" N| 84" 13’ 42.296" E
B 24" 55' 58.9069" N| 84° 13' 47.156" E
9 24" 55' 56.941" N| 84° 13’ 39.089" 1%
10 24" 55' 54.112" N| 84" 17" 51.7H5" I
11 [24° 55' 53.965" N| 84° 13' 51.925" I
12 z24° 55 5.1 14" N | Ha" 1y’ 52:-7;(1“‘17, LEG END
13 24" 55' 51.508" N| Ha" 1:;'_:'4_.75-1_‘?'
1S [24° 55' 51.066" N| 84° 134’ 54.688" 1L | | POTENTIAL BLOCK
16 124° 55’ 50.873" N| B4° 14" 54.87=" I o
17 24° 55' 50.742" N| 84" 13’ 54.71" | '//rm SAFETY BARRIER
18 24° 55" 30.130" N| 83° 13’ 16.862" - SOME RIVER
19 24° 55' 46.783" N| 84° 13" 15.889" E i =
s 24° 56° 9:aB84" N| 84% 13" S8 " B & = = ot DISTRICT BOUNDARY(ROHTAS)
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e /. YEGEND
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AT amTe s L LT N T Y N S A L [ECTe ™ ™ LA RDIMATE
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L BN

.::-

R AIETF

I..I"I,I-;J'!'T

RITIY4STF
1

M IYIS"E

ROHTAS SON 14

LATITUDE

LONGITUDE

24° 54' 37.435" N

84° 12' 31.667" E

24° 54' 48.864"

84° 12" 18.579" E

ROHTAS SON 12

T
T LU

MO TN

1558° 18N

4E58N

24° 54' 51.520" N

84° 12' 25.417" E

24° 55' 7.856" N

84° 12’ 45.579" E

24° 55' 5.457" N

84" 12" 48.340" E

24° 54' 59.730" N

84° 12' 47.988" E

24° 54' 50.805" N

8411 19" 44-096" E

B%1307E
POINT_NO

1
2
3
4
S
6
7
8
9

24° 54' 41.812" N

24° 54' 37.435" N

84° 12' 37.060" E
84° 12' 31.667" E

®* COORDINATE

' 7] POTENTIAL BLOCK
P77 SAFETY BARRIER

Bl sonE RIVER

- = JDISTRICT BOUNDARY(ROHTAS)
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HHYIN

BT

EFIRISTE

F TRl - ]

BT L)

ROHTAS SON 15

BT E

ROHTAS SON 15

POINT NO

LATITUDE

LONGITUDE

24° 53" 3.846" N

84 10' 38.420" E

24° 52' 40.939" N

84°10'59.133" E

24° 52" 25. 751" N

84° 10' 29.088" E

EFITASTE

I-I'I'I‘I"lj

AN

TFALIATN

WN

1AL I8N

24° 52'14.641" N

84° 10' 10.551" E

24° 52' 15.004" N

84° 10' 6.554" E

24° 52' 44.629" N

84° 10' 29.132" E

24° 52'53.250" N

84° 10' 36.190" E

& ol~d|on |t || =

24° 52'58.785" N

24°53"'3.846" N

84°10' 36.169" E
84°10'38.420" E

LEGEND . =

bl COORDIMATE A

| POTENTIAL BLOCK =554 V-
V4 SAFETY BARRIER

B sonE RVER

b = = J DISTRICT BOUNDARY(ROHTAS)

- o . 7
b, Nt T
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BT AT}

R inaT

ROHTAS SON 16

MHTIeTE

L L e

B0 IS"E

ROHTAS SON 16

POINT _NO

LATITUDE

LONGITUDE

24° 52' 5.389" N

84° 10' 39.011" E

24° 51' 28.726" N

84°10'7.739" E

24° 51’ 26.85:_5“_11

84° 9' 51.919" E

24° 51' 20.428" N

84° 9' 51.313" E

24° 51" 19.067" N

84° 9'58.776" E

24° 51' 3.642" N

84° 9' 45.748" E

24° 51' 10.299" N

84° 9' 41.932" E

Lo Ll

A7 457 F

SIS N

145100

2551187

24° 51' 30.976" N

84° 9' 47.946" E

24° 51' 35.456" N

84° 9' 46.096" E

24° 51' 46.008" N

84° 9' 51.143" E

el ol | B (|1 -
sl2lae|e||e|n

mﬂ 511‘ 53.980" N

84° 10' 0.199" E

24° 51' 54.293" N

84° 10' 16.555" E

-
L

—
da

24° 51' 59.453" N

24° 52' 5.389" N

84° 10" 27.407" E
84° 10' 39.011" E

LEGEND

®  COORDINATE
| POTENTIAL BLOCK

777, SAFETY BARRIER

B sonE RIVER

L - o IDISTRICT BOUNDARY(ROHTAS)
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ROHTAS SON 17

ROHTAS SON 17

LATITUDE

LONGITUDE

24°50'19.613" N

84°8'53.211"E

24° 50" 37.940" N

84° 8'29.648" E

24° 50' 45.765" N

84° 8'42.785" E

24° 50' 50.044" N

84° 8'55.614"E

Lo Bl

bk 1 R

x

=

i

-

;

-

=

?

-

z

2

=

{.

-

HTIS"E HYMTE

#4-"'___.‘\\

.
m—
b

\\,

\':_u

24°51' 0.466" N

84°9'4.518"E

24° 51'7.127" N

84°9'6.989" E

24°51'9.633" N

849 gl 1“.534“ E

24° 50' 54.641" N|

84°9'24.795"E

o loe <o | | da |t |1 |

24° 50' 45.301" N

84°9'13.188" E

=2

24° 50'37.162" N

24° 50'19.613" N

84°9'13.796" E
84° 8'53.241"E

LEGEND
® COORDINATE

[ ] POTENTIAL BLOCK
V/Z) SAFETY BARRIER

B sonE RivER

L = « JDISTRICT BOUNDARY(ROHTAS)
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'f‘i{‘:{}a' ': ‘,‘f / d d ¢
i
Wn”

1*47"MN

KOW 01
POINT NO| LATITUDE LONGITUDE
I 25°1'47.799"N | 84°9'0.575"E
] 25°1'47.515"N | 84°¢' 1.072"E
3 25°1'47.714"N | 84°¢' 2.222"
4 125°1'47.519"N | 84°9'1.949"E
5 25°1'47.326"N | 84°9'1.733"E
6 |25°1'47.22"N| 84°0'1.475"F |
1 [25°1'47.265"N| 847 3 1:I: B | | M
8 zsa 1 47.316" N 840 9' 107" E :j POTENTIAL BLOCK
9 25° {' 4'?,ﬁﬁ7" N 84“ 9‘ 0.752" % SAFTY BARRIER
10 |25°1'47.750"N | 84°9"0.601" ¢ | | I kawriver
1 25° 1" 47.799" N 84° ¢' 0.575" E :__ ADISTRICT BOUNDARY(ROHTAS)
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(A i
L
S

7
' /
7
J: .Jr:

LA |

i

>

L i

777 e

IF TN

||
| I|I

14T

KOW o1
POINT NO LATITUDE LONGITUDE
1 25" 1'47.799"N | 84°9' 0.575"E
2 25°1'47.515"N | 84°¢" 1.072" I
3 25" 1'47.714" N | 84° ¢9' 2.222" |
4 25°1'47.519"N | 84°¢' 1.949" E
.; 25., 1‘ 4'?-:12{1“ N| 84°9"1.733"E LEGEND
25 1 47.229"N | 84°9'1.475" E
- 25° 1 47.265" N | 84°0'1 212" E r_- COORDINATE
g 25°1'47.316"N | 84° ¢ 1.071" E ] POTENTIAL BLOCK
- 25° 1 47.667° N | 84°9' 0.752" I Y77) SAFTY BARRIER
10 |25°1'47.750" N | 84°9' 0.60r" & | | HE Kawriver
1 |25°1'47799" N | 84° o' 0.575" E & = = A DISTRICT BOUNDARY(ROHTAS)
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m@’ﬂﬁlﬁ BLOCK
SAFTY BARRIER

E - KAW RIVER

& « = & DISTRICT BOUNDARY(ROHTAS)
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’ n
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S

o
AL LIS, o
WA S

4:,? 7

BTN

POINT NO LATITUDE LONGITUDE
1 25°1'59.449" N | 84° 11’ 36.159" E
2 25°1' 59.759" N | 84° 11’ 36.235" E
3 25°2'0.213" N | 84° 11" 36.447" E
4 25° 2' 0.651" N | 84° 11' 36.822" E
5 25°2' 0.924" N | 84° 11’ 37.235" E
6 25°2'1.092" N | 84° 11" 37.693" E LEGEND
7 25°2'0.379"N | 84° 11' 37.286" E
8 25°1'59.664" N | 84° 11’ 37.037" E s OPOINATE
= 25° 1" 50.570" N | 84° 11" 36.845" E ] POTENTIAL BLOCK
10 25° 1' 59.591" N 84° 11' 16.812" E SAFTY BARRIER
1 25°1'59.544" N | 84° 11 36.415" E !.. .
2 25° 1 59.449" N | 84° 11" 36.159" E & = = A DISTRICT BOUNDARY(ROHTAS)
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4

i’
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i

KOW 041

MK

KOW 4.1

POINT NO

LATITUDE

LONGITUDE

25° 2' 19,621" N

84° 11" 40.688" E

25°2'19.841" N

84° 11' 40.920" E

25° 2' 20,809" N

84° 11' 41,259" E

25° 2' 21.298" N

84° 11" 41.258"

}}
4
%
Y,

7
z:/ !:?

0
W

o S LA s SIS

- ”_—&“

Ieeremy

Bty

25" 2' 20.970" N

84° 11' 41.590" E

25°2' 20,488" N

84° 11' 41.777"E

25° 2' 20.188" N

84" 11' 41.799" E

25°2' 19.955" N

84 11' 41.743" E

LN E--N A W E- 0 7 -y Ly N

25° 2'19.654" N

84" 11' 41.548" E

p— —
_——

25° 2' 19.561" N
25° 2' 19,621" N

84° 11' 40.978"
84° 11' 40.688" E

LEGEND
* COORDINATE

-

| | POTENTIAL BLOCK
V7 SAFTY BARRIER
B «AwriveR

&« » 4 DISTRICT BOUNDARY(ROHTAS)
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f/:":";'/ .r Ay
W A
44
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r’

f f‘/}“.".-‘;r' -

B0 E
KOW 4.2
POINT NO LATITUDE LONGITUDE
1 25° 2' 25.964" N | 84° 11" 39.967" L
2 25° 2' 26.069" N | 84° 11’ 390.818" E
3 25° 2' 26.364" N | 84° 11’ 39.649"
4 25° 2' 26.650" N | 84° 11’ 39.708" L
5 25° 2' 26.952" N | 84° 11' 40.005" LEGEND
6 25° 2' 27.191" N | 84° 11" 40.390" E *  COORDINATE
7 25° 2' 27.310" N | 84° 11' 41.036" & [ ] poTENTIAL BLOCK
8 25° 2' 26.932" N [ 84° 11' 40.406" E| | A sarry sarrier
9 25° 2' 26.520" N | 84° 11' 39.933" & B kAW RiVER
10 25° 2' 25.064" N -

84° 11" 39.967" £

|_-' -t DISTRICT BOUNDARY (ROHTAS)

L 1
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BEIUAry

Lot L i

‘ .._5;

1990
g

19999
wfon /L

]
"

KOW 04.3

MTIF4I"E

BEI4ITE

KOW 4.3
POINT NO| LATITUDE LONGITUDE
25°2"'31.813" N | 84° 11' 42.005" E
25°2'31.407" N | 84° 11' 42.351" E
25°2'30.817" N | 84° 11' 42.763" E
|25° 2' 30.260" N| 84° 11' 43.005" E

B4~ E

[25° 2' 29.886" N| 84° 11' 42.993" E

| 25° 2' 20.362" N[ 84° 11’ 42.827" E

25° 2'28.877" N | B4° 11' 42.588" E LEGEND

25°2'28.486" N| 84° 11" 42.149" E

25°2'28.107" N | 84° 11' 41.502" E ® COORDINATE

10 25°2'27.924"N| 84°11"'41.104"E | | |___| POTENTIAL BLOCK
25°2'28.433" N | 84° 11'41.302"E | | ZZ74 SAFTY BARRIER

11
[25° 2'29.250" N | 84° 11' 41.343" E B KAw RIVER

I
2
3
4
5
6
7
8

13 Izs" 2'30.063"N| 84°11' 41.263" E | | aman,
25°2' 31.813" N 84° 11" 42.005" E . 1 DISTRICT EDUNDﬂRY[RUHTﬂS]
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TR ]

191 41I"N

S
p 4

W

BEI4E

KOW 4.4 ) .
[ 1 [25°2'39.664"N| 84° 11 49.320" E LEGEND " -
[ 2 [2572°40.081"N[84°1'49.623"E| | . cooromare )
4 [25°2'41.046"N| 84° 11'50.416"E | | L__| POTENTIALBLOCK /=
5 [2572°40.057 N[ 84" 1150459 | | 2222 SAFTY BARRIER— ~
6 25° 2" 40.030" N | 84° 11' 50.109" E - KAW RIVER
25" 2" 39.658" N | 84° 11' 49.408" E -

25° 2' 39.664" N | 84° 11 49.320" E | | === DISTRICT BOUNDARY(ROHTAS)
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11N

25° 12' 37.175" N
84° 16" 16.224" E
e
____| POTENTIAL BLOCK
Y/ SAFTY BARRIER
25° 12' 37.846" N

25° 12' 37.383" N| 84° 16' 16.312" E ----. RAWRIVER

25° 12' 37.175" N | 84° 16’ 16.333" E || === DISTRICT BOUNDARY(ROHTAS)
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B IINE

285

191N

KOW o6
POINT NO LATITUDE LONGITUDE
1 25" 13' 36.713" N| 84° 14' 31.338" E
2 25" 13’ 36.765" N| 84° 14' 31.245" E
3 25" 13" 37.136" N| 84° 14' 31.237" E
4 25" 13' 37.323" N| 84° 14’ '31.326" E
5 25" 13' 37.438" N| 84" 14" 31.471" E
6 25 13' 37.510" N| 84" 14" 31.657" |
7 25" 13' 37.598" N| 84° 14' 32.065" E
M 25°13'37.532" N| 84° 14" 32.134" E
9 25° 13" 37.465" N| 84" 14' 32.105" |
10 25° 13' 37.446" N| 84" 14" 32.072" E
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[Sren @ wralan, Qeara (@

Ty,

The Member Becootnny,

Hiate nwvironment Tmpact Assessmont Al wity
Patna, Nhar '

Subject: Regarvding fablie consuluntl : 4 i
District. ntion for District Survey Report of B 'fm[ K
e SRR

a i i
I"h‘nr .“'il‘. . i A :h':"
" T) . = ; J :.i'I"T'I. )
Whh Wf““-l“‘r o ..“‘ "I“““ I““""'““-l. HIII.I_I:“LI. Wit I.\'l:llll" like L[4 Inl’un‘n j’ﬂu- ] 3 F .
e ¥

complianee of the Minutes of Meeting held on dated 25.05.2022 of SEAC, vide letit N
132 dated 07-04-2022, District Mining Office, Rolitashas ploced the District “.P-l.'1 L5

Report (DSR) in the public domain for more than One Month forobtaining comments of
the general publie, ] S

As of date the Department has not been in receipt of nny comments from the geor
Mublic. e

Thanking you

Yours faithfully ot

e
M. D-5-
R_"'-"'D.-J
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1. Rolitas (As per Minutes Ref No. 236 Patna Dated 02/08/2023, Meeting Date 22 July
s

' Shno
—

A

| District- Rohtas

Reply

‘Submit the coloured Map of all the sand
mining blocks.

We are submitting coloured
map of all the sand mining
blocks.

B

Approach roads of mining blocks should
not be built across the active flow of the
| river. So, submit the alternative approach
| road of the sand mining blocks.

Rule 29 (I), of Bihar Minerals
(Concession, Prevention of
Illegal Mining, Transportation
& Storage) Rules, 2019, is
furnished below: -

“No objection from Water
Resources Department: -
In case of lifting sand from any
sand ghat if any natural water
course / irrigation canal falls in
between the link road and the
sandghat then the settlee may
erect temporary structure for
transportation of sand with
prior permission of water
resources department. Such
application for prior
permission shall be submitted
by the settlee before the
concerned Chief Engineer of
Water Resources Department.
If no decision is communicated
in this regard to the settlee
within one month from the date
of application then il will be
deemed that the councerned
Department has no objection in
the proposal.”

Compliance will be done
accordingly. .

Submit all documents in hard copy.

Noted.
b

\¢ =
w sy nrisd

e, Waioy
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Ref. No.- 361

293

State Environment Impact Assessment Authority, Bihar

2™ floor, Beltron Bhawan, Shastri Nagar, Patna - 800 023.

Patna, Date:- 16 } [o / 20923

Minutes of the 44 meeting of SEIAA, Bihar, constituted on 12-08-2021 convened on 11°

October, 2023

A meeting of SEIAA was convened on Wednesday, 11.10.2023. Following members were

present in the meeting,.

Present: -

>

1. Shri Atul Aditya Pandey - Chairman.
2. Shri Arun Prakash - Member.
Member Secretary

3. Shri Sudhir Kumar -

Acenda Item No.- 01

Discussion regarding amendment in District Survey Report of Aurangabad district of State

Bihar.

Resolve of the SEIAA:-

In view of the consideration of SEAC and its recommendation to grant of
Amendment of Approved District Survey Report (DSR), the SEIAA resolved to grant

Amendments in the Approved District Survey Report (DSR) (Letter No. 963, dated

17.05.2023 of District Magistrate, Aurangabad and Letter No. 1585, dated 21.08.2023 of

District Mining Office, Aurangabad).
Stabilised area / areas / must be taken care of at the time of auctioning the ghats. The

conditions be fulfilled along with additional conditions as imposed by the SEAC in its MoM

(Ref. No. 316, dated 15.09.2023).

Agenda [tem No.- 02

Discussion regarding_amendment in District Survey Report of Bhojpur district of State
Bihar.

i
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Resolve of the SETAA:-

In view of the consideration of SEAC and its recommendation (Ref. No. 316,

dated 15.09.2023) to grant of Amendment of Approved District Survey Report (DSR), the
SEIAA resolved to grant Amendments in the Approved District Survey Report (DSR)
(Letter No. 3292, dated 20.07.2023 and Letter No. 3565, dated 14.08.2023 of District

Magistrate, Bhojpur).

Agenda Item No.- 03

Discussion resarding amendment in District Survey Report of Patna district of State Bihar.

> Resolve of the SETAA:-

In view of the consideration of SEAC and its recommendation (Ref. No. 31 6, dated
15.09.2023) to grant of Amendment of Approved District Survey Report (DSI’i), the SEIAA
resolved to grant Amendments in the Approved District Survey Report (DSR) (Letter No.
1577, dated 26.05.2023 and Letter No. 2489, dated 23.08.2023 of District Magistrate,

Patna).

e

Avenda Item No.- 04

==

Discussion regarding amendment in District Survey Report of Rohtas disftrict of State Bihar.

> Resolve of the SEIAA:-

In view of the consideration of SEAC and its recommendation (Ref. No. 316, dated
15.09.2023) to grant of Amendment of Approved District Survey Report (DSR), the SEIAA
resolved to grant Amendments in the Approved District Survey Report (DSR) (Letter No.
1335, dated 01.06.2023 of District Magistrate, Rohtas and Letter No. 1882, dated
21.08.2023 of District Mining Office, Rohtas).

Agenda Item No.- 05

\' Rr J"'; —— L '.‘“,". 2
\_‘.' ‘-'.:'l.‘ - " 287
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» Resolve of the SEIAA:-
In view of the consideration of SEAC and its recommendation (Ref. No. 316, dated
- o * 4 IAA
15.09.2023) to grant of Amendment of Approved District Survey Report (DSR), the SE
resolved to grant Amendments in the Approved District Survey Report (DSR) (Letter Ho;
783, dated 16.08.2023 of District Magistrate, East Champaran).
Agenda Item No.- 06
Discussion regarding amendment in District Survey Report of Muzaffarpur disiﬁggfjlﬂg
Bihar.
» Resolve of the SEIAA:-
In view of the consideration of SEAC and its recommendation (Ref. No. 316, dated
15.09.2023) to grant of Amendment of Approved District Survey Report (DSR), the SEIAA
resolved to grant Amendments in the Approved District Survey Report (DSR) (Letter No.
863, dated 22.07.2023 of District Magistrate, Muzaffarpur).
- n
_(3 [L[to| W3 Sd/- NS 10 2
(Sudhir Kumar) (Arun Prakash), (Atul Aditya Pandey)
Member Secretary, SEIAA Member, SEIAA Chairman, SEIAA
Copy to:-
1. Member Secretary, SEAC, Bihar.
Z The Director, Mines and Geology Deptt., Govt. of Bihar, Vikash Bhawan, Patna—15.
3 The District Magistrate, Aurangabad.
4. The District Magistrate, Bhojpur.
5: The District Magistrate, Patna.
6. The District Magistrate, Rohtas.
7. The District Magistrate, East Champaran.
8. The District Magistrate, Muzaffarpur.

for information and necessary action.
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State Environment Impact Assessment Authority, Bihar

2" floor, Beltron Bhawan, Shastri Nagar, Patna - 800 023.
Patna, Date:- 16 / 2 / 2023

Ref. No.- 344
th

October, 2023

A meeting of SEIAA was convened on Wednesday, 11.10.2023. Following members were

present in the meeting.

Present: -
1. Shri Atul Aditya Pandey - Chairman.
2. Shri Arun Prakash - Member.
Member Secretary

3. Shr Sudhir Kumar =

Avgenda Item No.- 01

Discussion regarding amendment in District Survey Report of Aurangabad district of State
Bihar.

» Resolve of the SETAA:-

In view of the consideration of SEAC and its recommendation to grant of
Amendment of Approved District Survey Report (DSR), the SEIAA resolved to grant
Amendments in the Approved District Survey Report (DSR) (Letter No. 963, dated
17.05.2023 of District Magistrate, Aurangabad and Letter No. 1585, dated 21.08.2023 of
District Mining Office, Aurangabad).

Stabilised area / areas / must be taken care of at the time of auctioning the ghats. The
conditions be fulfilled along with additional conditions as imposed by the SEAC in its MoM
(Ref. No. 316, dated 15.09.2023).

Awvenda Item No.- 02

Discussion_regarding amendment in District Survey Report of Bhojpur district of State
Bihar. 3

289
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Resolve of the SETIAA:-

In view of the consideration of SEAC and its recommendation (Ref. No. 316,
dated 15.09.2023) to grant of Amendment of Approved District Survey Report (DSR), the
SEIAA resolved to grant Amendments in the Approved District Survey Report (DSR)
(Letter No. 3292, dated 20.07.2023 and Letter No. 3565, dated 14.08.2023 of District
Magistrate, Bhojpur).

Agenda Item No.- 03

Discussion regarding amendment in District Survey Report of Patna district of State Bihar.

Resolve of the SEIAA:-

In view of the consideration of SEAC and its recommendation (Ref. No. 316, dated
15.09.2023) to grant of Amendment of Approved District Survey Report (DSR), the SEIAA
resolved to grant Amendments in the Approved District Survey Report (DSR) (Letter No.
1577, dated 26.05.2023 and Letter No. 2489, dated 23.08.2023 of District Magistrate,

Patna).

-

Avcenda Item No.- 04

-

strict Survey Report of Rohtas tiisftﬁct of State Bihar.

Discussion regarding amendment in Di

Resolve of the SEIAA:-

In view of the consideration of SEAC and its recommendation (Ref. No. 316, dated
15.09.2023) to grant of Amendment of Approved District Survey Report (DSR), the SEIAA
resolved to grant Amendments in the Approved District Survey Report (DSR) (Letter No.
1335, dated 01.06.2023 of District Magistrate, Rohtas and Letter No. 1882, dated

71.08.2023 of District Mining Office, Rohtas).

Agenda Item No.- 05

I;!i;»_c_uﬁs_ign_r;ga.rﬂiniamgn_dm_em_in_m&u rvey Report of East Champaran district of
State Bihar.

L
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» Resolve of the SEIAA:-
In view of the consideration of SEAC and its recommendation (Ref. No. 316, dated
15.09.2023) to grant of Amendment of Approved District Survey Report (DSR), the SEIAA
resolved to grant Amendments in the Approved District Survey Report (DSR) (Letter No.
783, dated 16.08.2023 of District Magistrate, East Champaran).
Agenda Item No.- 06
Discussion regarding amendment in District Survey Report of Muzaffarpur district of State
Bihar.
> Resolve of the SETIAA:-
In view of the consideration of SEAC and its recommendation (Ref. No. 316, dated
15.09.2023) to grant of Amendment of Approved District Survey Report (DSR), the SEIAA
resolved to grant Amendments in the Approved District Survey Report (DSR) (Letter No.
863, dated 22.07.2023 of District Magistrate, Muzaffarpur).
T ol |
wn- ’
(Sudhir Kumar) (Arun Prakash), (Atul Aditya Pandey)
Member Secretary, SETAA Member, SEIAA Chairman, SETAA
Copy to:-
1. Member Secretary, SEAC, Bihar.
2. The Director, Mines and Geology Deptt., Govt. of Bihar, Vikash Bhawan, Patna - 15.
3. The District Magistrate, Aurangabad.
4. The District Magistrate, Bhojpur.
5. The District Magistrate, Patna.
6. The District Magistrate, Rohtas.
7. The District Magistrate, Easl Champaran.
8. The District Magistrate, Muzaffarpur.

for information and necessary action.
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Details of Sand/M-Sand Sources

a) Rivers:

305

Annexure-I

Type of River (Perennial or

River Name/M-Sand Total Stretch of River (in KM)
Plant Non-Perennial)
SON 121.80 Perennial
KOW 69.61 Non-Perennial
THORA 22.72 Non-Perennial

b] De-Siltation Location: (Lakes/Ponds/Dams ete.)
Name of | Maintain/Controlledby Location | District | Tehsil Village | Size (Ha)
Reservoir/Dams State Govt./PSUelc.
Nil Nil Mil Nil il Nil Nil
€) Patta Lands/Khatedari Land:
Owner Sy.No | Area(Ha) District Tehsil Village | Agricultural
Land
{Yes/No)
None Nil Nil Nil Nil Nil Nil
d) M-Sand Plants:
Plant Owner | District | Tehsil Village Geo- Quantity Tonnes
Name location JAnnum
Nil Nil Nil Nil Nil Nil Nil

Note: For inclusion of

M-Sand Plant/Patta Land in DSR the plant/landownersneed to submit the request to

the Mining Department with complete details.Inclusion in DSR does not give them the right to operate the
M-Sand Plant/Sand Mining lease.

295
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Annexure-11
st of Potential Mining Leases (existing & proposed)Rivers
Mining "
Lease Total Total Minera
Distance | within | excavation | excavationin Total to be
A Distance in from 500 in Tonnes Tm}ncs_ Mineable "f!"“{r Existing/
S1. No. # Name of Ghat (Hay | Kmfrom | forest | meters (Bulk | (Considering | 0 Cotion | Sond/ | b hosed
7 | PA/BR/WC | Area(in | (if Yes | Density: 60% as per i i Bajri/
Km) Cluster | 1.8, Depth: EMGSM, RBM
Areain 3.0 m) 2020) etc.)
ha)
l ROHTAS SON 1 17.83 NA NA NO 962874 5777244 320958 Sand Proposed
2 ROHTAS SON 2 28.7 NA NA NO 1549800 929880 516600 Sand Proposed
3 ROHTAS SON3 A 35.5 NA NA CTES‘ 1917000 1150200 639000 Sand Proposed
uster
4 ROHTAS SON 3 B 37 NA NA ';T;' 1998000 1198800 666000 Sand Proposed
5 ROHTAS SON 4 99.8 NA NA Yes, 5389200 3233520 1796400 Sand Proposed
6 ROHTAS SON 5 86.4 NA NA Ci:mﬁf 4665600 2799360 1555200 Sand Proposed
7 ROHTASSONG6 | 466 NA NA | g3pg | 2516400 | 1509840 838800 | Sand | Proposed
8 ROHTAS SON 7 98.8 NA NA NO 5335200 3201120 1778400 Sand Proposed
9 ROHTAS SON 8 96.5 NA NA 5211000 3126600 1737000 Sand Proposed
10 ROHTAS SON9 A 498 NA NA 2689200 1613520 896400 Sand Proposed
11 ROHTAS SON 9 B 48.5 NA NA Fex 2619000 1571400 873000 Sand Proposed
12 ROHTAS SON 10 08.95 NA NA Cluster | 5343300 3205980 1781100 Sand Proposed \
13 ROHTASSON 11 A | 48 NA NA s?éczai 2592000 1555200 864000 Sand | Proposed |
14 ROHTASSON 11 B 48.7 NA NA ‘ 2629800 1577880 876600 Sand Prupubcd—l
15 ROHTAS SON 12 89.96 NA NA 4857840 2914704 1619280 Sand Proposed |
16 ROHTAS SON 13 57.8 NA NA 3121200 1872720 1040400 Sand Proposed l
17 ROHTAS SON 14 33.7 NA NA NO 1819800 1091880 606600 Sand | Proposed |
18 ROHTAS SON 15 69.6 NA NA NO 3758400 2255040 1252800 Sand | Proposed ‘
19 ROHTAS SON 16 86.1 NA NA NO 4649400 2789640 1549800 Sand l Proposed |
20 ROHTAS SON 17 97.4 NA NA NO 5259600 3155760 1753200 Sand ‘ Proposed l
_Total 1275.64
RN 22 R 't"_.!"7"5FH.*'ﬁ-ﬁh'ﬁﬂ*ﬂﬁnﬂﬂﬁmﬁntmn‘
— __,.( (/(L(ﬁf/; A p i |
e T l\;‘- O R B Sl o [ | ,I 1f --f -|'|( -ll“ ] i | = - £ | !
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Patta Lands/Khatedari Land: (existing & proposed)

304

Owner Sy. Area District | Tehsil | Village | Total Total Existing
No Reserve | Mineral to | /proposed
(MT) - be mined
(MT)
None Nil Nil Nil Nil Nil Nil Nil Nil
De-Siltation Location :( Lakes/Ponds/Dams etc) (Existing&proposed)
Name of Maintain | Location | District |Tehsil [Village Size | Quantity Existing
Reservoir | /Controlled (Ha) | MT /Year | /proposed
/Dams by State
Govt./PSU
etc.
None Nil Nil Nil Nil Nil Nil Nil Nil
M-Sand Plants :( existing & proposed)
Plant Owner | District Tehsil Village Geo- location Quantity Existing/
Name Tonnes/ Proposed
Annum
" None Nil Nil Nil Nil Nil Nil None
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Annexure-III
¢
Cluster & Contiguous Cluster detailsClusters: Total L
Mineral |
Excavation
Rive B A Tﬂtal (Tu“}
Location . rea
1l . . ideri
.0 Cluster Lease No (Riverbed/Patta/Lan “:g (in Excavatio | (Considerin
Nam No. d) Ha) n (Ton) g 60% as
¢ per
EMGSM,
2020) 7
S50 Roha:s Son | Rohtas Sc;: 3JA&S] Hierbad 725 3915000 2349000 i:
Son Rnha;s S0 Rohtas Son 4,5 & 6 Riverbed 232.8 | 12571200 7542720 L
Son [ ROMISSOM | pontas Son 8- 13 Riverbed 382 | 29063340 | 17438004 'E
ks
Contiguous Clusters:
&
. Numbe Distanc -
Rive :
Contiguou rof . " e Area of Forl -
r Location (Riverbed Villa Mineral
§ Cluster | Cluster No | Leases betwee € | Cluster era
Nim No. in the / Patta /Land) 7 e (Ha) Excavatio
cluster cluster n (Ton)
SON Nil Nil Nil Nil Nil Nil Nil Nil
[
S,
&
&
r.
e
[ gt
e
&N
A
£
—_— 298
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Annexure-I1V
Transportation Routes for individual leases and leases in Cluster
The
Number road R
Recommen : oute
Transportati NRRIBEE - ol Lengs Type of dation for Wil be Map
of tippers/ | thof Road (Black Y Constru &
L.case No “;a tippers/ | daysof | Rout | opped/Unp road (B :}: cted by | | oo
Name? e daysof | allthe | ein aved) TUPPF Govt/Le b=
L lease | leaseon | Km unpaved) dse
route Owner
Route
Road going FasE Map
RIS kwilils 201 NA | 024 | Unpaved Unpaved | Guner | Attach
SON 1 NasirganjMa ed
ngraon
Road towards F;vo{utc
Nasirganj Lease ap
RGHT?S Mangraon & 323 NA 1 Unpaved Unpaved Owner | Attach
3ON2 Daudnagar ed
Masibganj —
Lease Map
E;gg'[:f Road 399 NA | 033 | Unpaved Unpaved Owner | Attach
towards ed
Nasariganj Route
Daudnagar ik Map
s Rd 416 | NA | 035| Unpaved | Unpaved | st | Atach
ed
Route
z Lease Map
Rgggis 1123 NA | 0.65 | Unpaved Unpaved | oo | Aleack
ed
Route
ROHTAS Road towards Lease Map
SON 5 SH-15 972 NA 0.8 Unpaved Unpaved Dwner: | Akach
ed
Route
ROHTAS Lease | Map
SON 6 524 NA 0.3 Unpaved Unpaved Bioomer: | thadt
ed
Route
ROHTAS Road towards i Lease Map
SON 7 SH-15 1112 NA 0.25 Unpaved Unpaved Swner: | Aueaeh
ed
Route
ROHTAS Road towards - e Lease Map
SON § SH-15 1086 NA 24 Unpaved Unpaved Ovmer: | Mttt
ed
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e 307 3105
™ |
T | Route B
4 Lease Map £
ROHTAS 560 NA 2.3 Unpaved Unpave Owner Atlzch H
SONY A e P
Lease
ROHTAS 546 NA | 22 | Unpaved Unpaved | Oyner
SONO9B
Lease Map T:
ROHTAS 1113 NA 1.6 Unpaved Unpaved Owner | Attach |
SON 10 ed
Route L
Lease Map |-
ROHTAS 540 NA 1.43 | Unpaved Unpaved Owner | Attach —
SON 11 A ed |
Route —
[ease Map
ROHTAS 548 NA 0.85 Unpaved Unpaved Owner | Attach ¢~
SONIIB o
Route i‘,,-
Lease Map |_
EOMTAS 1012 NA 0.82 Unpaved Unpaved Owner | Attach =
SON 12 - I—J
Route S
ROHTAS 650 NA 0.88 Unpaved Unpaved - Map
SON 13 ' P P Owner Attzch =
e
Route
ROHTAS Road towards Lease Map e
SON 14 SH-15 379 Wk || g Unpaved | Owner | Attach
ed =
Route
ROHTAS Road towards Fense By 7t
783 NA 1.85 Unpaved 0] P
SON 15 NH-119 ¥ "Paved | Owner | Attach |
ed “E—
ROHTAS | Road toward RO
'S oad towards Le M =
A 969 NA 2.4 Unpaved Unpaved ase ap .
SON 16 NH-120 P Owner | Attach |
ed
Route
ROHTAS Road towards 1096 N e
: : A 2.5 Unpaved Unpaved Lease Map
SON 17 NH-121 p Owner | Attach |
ed T
X
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]' Number Theunlmd
| - | Number of Leng —— Recommend | willbe | Route
Clust | Transporta of tippersid | th of T'ype of ation for Constru | Map
| Leas tion Road (Black } By &
| ST | eNo | Name/Rout tippers/d | ays of all | Rout | 0 i road (Black | cted by
| No ‘ l Ny ays of the ¢in nltpwd} ' Topped/ Govt/Le | Locati
; s Cluster | clusters | Km a unpaved) ase on
; on route Owner
-
I Rolu
Roht s 13?1115 Route
| S " Lease Ma
| @& | .,0: Nasarigan) 816 NA 0.68 Unpaved Unpaved Bincs Atlazh '
son | , Daudnagar
&3 = ed |
B Re |
)
Roht
' Roht | as Road Rfmte
| i Lease Map
as | Son | towards 2619 NA 1.75 Unpaved Unpaved 0
. =3 wner | Attach
[son2 | 4.5 SH-15
| &6 ed |
i |
' Roht . !
| Roht | as Road : - \':l'm'z !
| as Son towards 6055 NA | 1248 | Unpaved Unpaved easc Map |
| son3 8]- SH-15 | | Owner | Attach |
13 1' | ed
| | [
| : |
\\‘:-1-_-‘1‘

"'.r Af
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Annexure-V

W7

7!

» -

DIDPITOEPDITIDY

!

Mining
Lease Total Total Mineral
Distance | within | excavation | excavation in Total to be
Distance in from 500 in Tonnes Tonnes W mined 3= 2
Sl No. # Name of Ghat E\I_;:"; Km from forest meters (Bulk (Considering l:::::r;‘ (Sand/ E:;“;:Eé
’ PA/BR/WC | Area(in | (if Yes Density: 60% as per .in Cii Bajri/ P
Km) Cluster | 1.8, Depth: EMGSM, RBM
Areain 3.0m) 2020) ete.)
ha)
I ROHTAS SON | 17.83 NA NA NO 962874 5771724.4 320958 Sand Proposed
2 ROHTAS SON 2 28.7 NA NA NO | 1549800 929880 516600 Sand | Proposed
3 ROHTAS SON3 A 355 NA NA CTES‘ 1917000 1150200 639000 Sand Proposed
uster
1 ROHTAS SON 3 B 37 NA NA {’;;E; 1998000 1198800 666000 Sand Proposed
5 ROHTAS SON 4 99.8 NA NA Yes, 5389200 3233520 1796400 Sand Proposed
6 ROHTAS SON 5 86.4 NA NA | Cluster | 4665600 | 2799360 1555200 | Sand | Proposed
A
7 ROHTASSONG | 46.6 NA NA | g3y | 2516400 | 1509840 838800 | Sand | Proposed
g ROHTAS SON 7 98.8 NA NA NO 5335200 3201120 1778400 Sand Proposed
9 ROHTAS SON 8 96.5 NA NA 5211000 3126600 1737000 Sand Proposed
10 ROHTAS SON 9 A 49.8 NA NA 2689200 1613520 896400 Sand Proposed
11 ROHTAS SON 9 B 48.5 NA NA Yes 2619000 1571400 873000 Sand Proposed
12 ROHTAS SON 10 98.95 NA NA Cluster | 5343300 3205980 1781100 Sand | Proposed l
13 ROHTAS SON 11 A 48 NA NA r"‘tTF;' 2592000 1555200 864000 Sand Proposed 1
14 | ROHTASSONIIB | 487 NA Na | 23821 T a600800 | 1577880 876600 | Sand | Proposed |
15 ROHTAS SON 12 89.96 NA NA 4857840 2914704 1619280 | Sand Proposcd |
16 ROHTAS SON 13 57.8 NA NA 3121200 1872720 1040400 | Sand | Proposed |
17 ROHTAS SON 14 33.7 NA NA NO 1819800 1091880 606600 Sand | Proposed |
18 ROHTAS SON 15 69.6 NA NA NO 3758400 2255040 1252800 Sand ] Proposcd L
19 ROHTAS SON 16 86.1 NA NA NO 4649400 2789640 1549800 Sand Proposed '[
20 ROHTAS SON 17 97.4 NA NA NO 5259600 3155760 1753200 Sand Proposed ‘
Total 1275.64
gs qr ¢4 Tl T G g @ O D
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Patta Lands/Khatedari Land: (existing & proposed)
Owner Sy. Area District | Tehsil | Village | Total Total Existing
No Reserve | Mineral to | /proposed
(MT) be
mined
(MT)
NIL NIL NIL NIL NIL NIL NIL NIL NIL
De-Siltation Location: (Lakes/Ponds/Dams ete.) (Existing &proposed)
Name  of | Maintain/ Location | Distt. | Tehsil | Village | Size (Ha) Quantity | Existing/
Reservoir/ | Controlled MT/Year | Proposed
Dams by  State
Govt./PSU
etc.
NIL NIL NIL NIL NIL NIL NIL NIL NIL
M-Sand Plants :( existing & proposed)
Plant | Owner | District | Tehsil | Village | Geo- Quantity Existing/Proposed
Name location | MT/Annum
NIL NIL NIL NIL NIL NIL NIL NIL
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Annexure-VI
€
Final List of Cluster & Contiguous Clusters: o
|| e o Total
Mineral
Excavation
Rive Ton)
=K Location ¢ Area Total (To
\.r £ l:sh.r Lease No (Riverbed/Patta/Lan Villag (in | Excavatio {Cuns;derin
am IR11 M d] C [I“) n (Ton) g ﬁﬂ ‘/ﬂ, as
¢ per
EMGSM,
2020)
oy | MAMASGN | Rohiss . B Riverbed 72.5 | 3915000 | 2349000 it
goii | NOMRGIN | Bond 5 e Riverbed 232.8 | 12571200 | 7542720 f
Son | ROMSSon | o 13 Riverbed 2021 29063340 | 17438004 f
i =
Contiguous Clusters: €
- Numbe Distanc E
R‘:“ Contiguon rof Location [ Villae Area of h:;:?:*lal I
; s Cluster | Cluster No | Leases | (Riverbed/Patta/Lan | betwee ® | Cluster e T
Nam : : ¢ Excavatio
: No. in the d) n (Ha) (Ton) Y
cluster cluster Rt 1
SON Nil Nil Nil Nil Nil Nil Nil Nil ]
G
K

T
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Annexure-VII
Final Transportation Routes for individual leases and leases in Cluster
Number :;::el
Transportati Number of Leng Type of Recommen will be | Route
- ot of tippers/ | th of Road (Black dation for Const Map
-case No N tippers/ | daysof | Rout “*| road (Black St &
Name/Route A Topped/Unp cted by
No. days of all the ein e Topped/ G Locat
lease lease on | Km ) unpaved) oydie ion
route Ak
Owner
Road going Route
ROHTAS towatds 201 Lease Map
SON | NasirganjMa L Ued Lnpayed Unpayed Owner | Attach
ngraon ed
Road towards Bk
Masirganj -
ROHTAS gany
SON 2 Mangraon & 323 NA 1 Unpaved Unpaved Lease Man
D Owner | Attach
Nasibganj s
ROHTAS vy
Road 399 NA | 033 | Unpaved scase: | hap
SON3 A tomarde pee Unpaved Owner | Attach
Nasariganj o
ROHTAS Daudnagar Route
Rd 416 NA | 035 | Unpav Lease | Map
SON3IB z npaved Wnpaved Owner | Attach
ed
ROHTAS -
+ 1123 NA | 065 | Unpaved Lease | Map
SON 4 npave apavgd Owner | Attach
ed
ROHTAS Road t d g
/ oad towards Lease Ma
SON 5 SH-15 Pz NA. | 08| Unpaved | uspived | o000 | woh
ed
ROHTAS S
e 524 NA | 03 | Unpav Leage: | /Mg
SON 6 paved vhpeed | ovde | abask
cd
ROHTAS Road d ok
‘ vad towards o Lease Map
SON 7 SH-15 112 NA 0.25 Unpaved Unpaved Owner :‘:ltml:h
ed
ROHTAS Road t d e
. (81 ODWiHrds «
. : S 108 NA | 24 | Unpave ave ese | Map
SONH 5H-15 ' npaved Unpaved Owner | Attach
e ed
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o
= Route Tt'
— Lease Map
Rl 1,1‘;\3 560 NA 23 Unpaved Unpaved Owner | Attach F
SON9A wd .
Route t
Lease Map (=
%EQ-E}ABS 546 NA 22 Unpaved Unpaved Owner | Attach
l ced b
Route |
Lease Map
RS?ZTE;JT{BS L3 NA 1.6 Unpaved Unpaved Owner | Attach |
ed
Roule
Lease Map
SRgr:IT?i 540 NA 1.43 Unpaved Unpaved Owner | Attach Ja F
@ T
Route l-
Lease Map |
ggﬂ Tf\g 348 NA 0.85 | Unpaved Unpaved Owner | Attach -
ed T
Route f:
Lease Map
RS%ILT?ES 1012 NA 0.82 Unpaved Unpaved Owner | Attach ¥
ed L
Route { r
ROHTAS e 2 Lease Map
SON 13 650 NA 0.88 Unpaved Unpaved Biae | kitach §
ed -
Route
3 M s
el R"asd&‘_’;;"“ds 379 NA | 063 | Unpaved | Unpaved | SO M:Eh i
Routc IL
ROHTAS Road towards Z . Lease Map =
SON 15 NH-119 e WA f 39| Unmeved | Unsdyed: | oo | e [‘:
ed s
Route 1
ROHTAS Road towards 969 NA 24 Unnave Lease Map =
2. paved Unpaved
SON 16 NH-120 - L
ed &
Route |_
RSF:)I;JTﬁS Ro;di_;f';' ;;:rds 1096 NA 2.5 Unpaved Unpaved é':ﬁ:r &I‘IEEh r
ed &
-
A oy, S
.-..:I_P‘faﬁ-", "y
P i
L r

SFraa,
Binar

‘]'!'-!!' e ?‘ ‘\h‘"

M})
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317
Number The road
L e Number of Leng T [ Recommend | will be | Route
Clust | | "'“I“ : of tippers/d | thof Rnnflp{;?nck ation for | Constru | Map
e N0 | Name/Rout | fiPPers/d | ays ofall | Rout | o 04 road (Black | cted by &
No ' No ays of the ein p.fve d) "P Topped/ Govt/Le | Locati
' Cluster | clusters | Km unpaved) ase on
on route Owner
R
_:}:“ Road
Roht | .00 towards Route
5 Son A Lease Map
as 3 A Nasariganj 816 NA 0.68 Unpaved Unpaved 0 h
sonl | ° Daudnagar wner | Attac
B
Roht i
Roht as Road oute
Lease Map
as Son towards 2619 NA LTS5 Unpaved Unpaved
son2 | 4.5 SH-15 Owner | Attach
&6 ed
Roht
Roht as Road . f;&ute
as Son towards 6055 NA 12.48 Unpaved u ease ap
son3 | 8- SH-15 AR Npaved Owner | Attach
13 ed
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Rohtas Son Ghat List
Sl No Name of Ghat(OLD) Area (Ia,) Name of Ghat(NEW ) Arca (1) Pillar Latitude Longitude

| 25° 2'46.98"N 84°21'8 34"1:
2 25°2'56.78"N 84°21'3.97°L;
3 25°2'54.19"N 84°21'0.01"L:
4 25° 2'53.51"N 84°20'55. 11"
5 259 249 80N 84°2045.57"1:
. 6 25° 2'51.23°N 84°20443.77"E
Rohias 3ol 3 — 7 25°2'55.63"N 8492046.40"T:
8 259 2'52.72"N 84°20'39.1 1"
9 259 2'50.17"N 84°2036.21"1
10 25¢ 1'43 79°N 84°2032.75";
i Rohlitas Son 03 725 I 259 234.41"N 84220039, 121
12 25° 245 91"N 84°21'4 89"
| 25° 2'48.79"N 84°20'32.75"E;
2 25° 234 41"N 84°20'39. 12"
3 25° 249 82"N 84°2027 51"
4 25° 241 .90"N 84°20'16.73"1;
Rohtas Son 3B 37 5 J5°2'35.30"N 84°20M 19"
6 259 2'31.25"N 84°20'6.30"F
7 25°2'30.38"N 84°20'8. 17"
8 259 228.79"N 84°20'15.23"C
9 35°226.37"°N 84°2020.82"
| 24°5725.71"'N 84°153 54"
? 2 24°57'13.48"N §4°1522 82"
Rolitas Soi 34 — 3 34°56'55.94"N 84° 15710
4 24°57'13.48"N $4°1444 37"E
2 Rohitas-Son 09 Ll 1 24°56'55.91"N 845157 10"E
i . 2 24°57'13.48"N 84°14'44 37"
Rohtas Son 9B 48.5 3 24°572.59"N 84°14'26.77"L:
4 24°56'44.03"N 84°14'56.25":
| 24°56'34.29"N $4°14'3.47"E
7 24°56'18.52"N 84°1423 88"

Rahine €oan 11 A aQ
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Rohtas Son 11

96.7

EARILLES s uii ) Ly
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3 24°56'3.15"N 84°14'5.66":
4 24°56'22_ 78"N 84°13'47.52"F
| 24956'3.15"N B4°14'5.66"E
2 24°56'22 78"N 8491347527
Rohtas Son 11B 48.7 3 24°56'20.10"N 84°1326.87"1-
4 24755'50.83"N 84°13'54.87"E
3 24°56"2.04"N 84714 39"
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Annexurelll

Name and address of the sand ghat
settlement holder

Name of auctioned Sand
Ghat/ Clusters

Status of
Auctioned
Sand Ghat

M/s Banshidhar Construction Pvt.
Ltd., Smt. Lalti Devi, Director, 2nd
Floor, Plot No.-388/389, Near Biscuit
Factory More, Nasriganj Digha,
Danapur, Dist.-Patna-800012

Son Block-1/ Mahadewsa,
Itawa, Bagha Khoh, Chit
Bisawan, Suara, Kusadhar,
Bikramganj, Dhangain,
Paraiya, Dharkanha,
Jamsona

Operational

Sri Santosh Kumar, S/o Sri Mahendra
Prasad, M/s Aarunya Construction &
Supply Services Private Limited, Zila
Parishad Market, Rajgir, Dist.-
Nalanda.

Son Block-2 /Atimigan;

Non-
operational

M/s Pragati Indian Road lines, Sri
Amendra Thakur, Ashirwadpuram
Colony, C-37, Dhimrapur Chowk,
Raigarh, Chhattisgarh-496001

Son Block-3A /Nasarigan;

Operational

M/s Rakesh Chaubey, Sri Rakesh
Chaubey, S/o Sri Ramesh Chandra
Chaubey, 89, Canal Road, Jakki
Bigha, Dehri, Dist.-Rohtas-821307

Son Block-3B /Nasarigan|

Extraction Path
under
construction

Sri Premchand Singh,

S/o Radheshyam Singh,

M/s Ganpati Fuel,

At- East Pdli, Dehri on Sone,
Dist.-Rohas-821305

Son Block-4 /Amiawar

Non-
operational

M/s Jai MataDee & Maa Sita
Construction Sri Sanjay Kumar, S/o
LalaBahadur Rai, Vill.-Khairhi, P.O.-
Pachpokhri, P.S.-Baghaila, Dist.-
Rohtas-802217

Son Block-5 /Sabdala

Operational

M/sB. D. Enterprises, Sri Umashankar
Singh, S/o Lalan Singh, Sarveshwari
Bhawan, Near Sadanath Mahadev
Mandir, P.o.-Gutwa, P.S.-Nagri,
Katha More Randhi, Dist.-Jharkhand-
835303

Son Block-6 /Sabdala

Operational

M/s Mor Mukat Marketing Pvt. Ltd.,
Prabhawati Devi, Plot No.-388/389,
Near Biscuit Factory More, Nasrigan;,
Danapur, Dist.-Patna-800012

Son Block-7 /Paruri

Operational

M/s Shivam Coke Pvt. Ltd., Sri
Rakesh Kumar, Bunglow No.-06, At-
Chanchani Colony, Near Hirak Point,
Dhanbad, Jharkhand-826004

Son Block-8 /Darihat

Non-
operational
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10. | Sri Arvind Kumar, Son Block-9A /Darihat Non-

S/o Shiv Narayan Prasad Gupta, Ward operational
No.-13, East Pali, Dehri on son

Rohtas.

Dist.-Rohtas. 821305

11. | M/sLaxmi Traders, Pro-Sonu Kumar, | Son Block-9B /Darihat Non-

S/o- Sri Umesh kumar Soni, Vill- operational
Nasariganj, Ward No.-6, P.O.+P.S.-
Nasariganj, Dist-Rohtas-821310

12. | Sri Sonu Kumar, S/o- Sri Dayanand, Son Block-10 /Chainpur Non-
House No.-99, Pocket-10 Sector-22, operational
Rohini, New Delhi-110085

13. | Sri Karan Kumar Bhutoria, Innocent Son Block-11A /Berkap Non-
Traders Ltd; 16 Strand Road, Diamond operational
Heritage, 7th Floor, Room No.-701-D,

Kolkata-700001

14. | Sri Gopa Kumar Singh, S/o- Sri Son Block-11B /Berkap Non-
Ramratan singh, Vill.-Madhurapur operational
VichlaTola, Ward No.-25, P.S.+P.O.-

Teghda, Begusarai-851133

15. | Sri Arvind Kumar, Son Block-12 /Berkap Extraction Path
S/o Shiv Narayan Prasad Gupta, Ward under
No.-13, East Pali, Dehri on son construction
Rohtas.

Dist.-Rohtas. 821305

16. | Sri Vikash Kumar Singh, S/o Ram Son Block-13 /Hurka Non-
Lakhan Singh, Chandanpura Mohalla, operational
Civil Line, P.O.+P.S-Sasaram, Dist.-

Rohtas

17. | M/sRudraMining LLP, Pro- Sri Son Block-14 /Makrain Non-
Vishwajit kumar, S/o- Visheshwar operational
Prasad, Pareo, P.O.-Pareo, Dist.-Patna-

802160;

18. | Sri Sanjay Kumar, S/o Sri Ganga Son Block-15 /Dehri Non-
Kumar Yadav, M/s Sanjay Kumar operational
Technocrate Private Limited, Mohalla-

Indai, P.O.+P.S.-Sheikhpura, Dist.-
Shelkhpura-811105

19. | M/sKatyani Natural Resources Ltd., Son Block-16 /Bardiha Non-
Sri Sudama Kumar, S/o- Rameshwar operational
Ram, At- Pareo, Thana-Bihta, Dist-
Patna-802160

20. | M/sUmaAssociates Infratech Son Block-17 /Sikaria Operational

Developers Pvt. Ltd., Director-Sri
Anand Singh, S/o- Sri Ramgopal
Singh, Vill.-Jahanabad, P.O.+Thana-
Kudra, Dist.-Kaimur (Bhabhua)
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AnnexurelV

Table 1: Environmental Clearancesissued by State Environmental | mpact Assessment

Authority, Bihar

Lease Holder

Sand
Ghat/Cluster

EC Identification No.

Date

Issue

Valid upto

M/s
Banshidhar
Construction
Pvt. Ltd.,
Smt. Lalti
Devi

Son Block-
01

EC24B001BR150203

31.01.2024

The
Environmental
Clearance will be
valid for mine
lease period
subject to a
ceiling of 5 Years.

Aarunya
Construction
& Supply
Services
Private
Limited,

Sri Santosh
Kumar,

Son Block-
02

EC23B001BR110207

22.09.2023

5 Years

M/s Pragati
Indian Road
lines, Sri
Amendra
Thakur,

Son Block-
3A

EC24B0107BR5465496N

10.08.2024

5 Years

Rakesh
Chaubey,
Sri Rakesh
Chaubey

Son Block-
3B

EC24B0107BR5959022N

11.08.2024

5 Years

M/s Ganpati
Fuel,

Sri
Premchand
Singh

Son Block-
04

EC23B001BR181126

22.09.2023

5 Years

Jai Mata Dee
& Maa Sita
Construction
Sri Sanjay
Kumar

Son Block-
05

EC23B001BR181750

20.10.2023

5 Years

M/s B. D.
Enterprises,
Sri
Umashankar
Singh,

Son Block-
06

EC23B001BR164234

22.09.2023

5 Years

Mor Mukat
Marketing
Pvt. Ltd.,

Son Block-
07

EC23B001BR158011

01.12.2023

5 Years
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Director-
Prabhawati
Devi

Sri Sonu
Kumar,
S/o- Sri
Dayanand

Son Block-
10

EC23B001BR113708

22.09.2023

5 Years

Innocent
Traders Ltd;
Sri Karan
Kumar
Bhutoria

Son Block-
11A

EC24B0107BR5328156N

10.08.2024

5 Years

Sri Gopal
Kumar
Singh,
S/o- Sri
Ramratan
singh,

Son Block-
11B

EC24B0107BR5854990N

10.08.2024

5 Years

Sri Arvind
Kumar,

S/o Shiv
Narayan
Prasad Gupta

Son Block-
12

EC23B001BR110499

20.10.2023

5 Years

Sri Vikash
Kumar
Singh,

S/0 Ram
Lakhan
Singh

Son Block-
13

EC24B0107BR5396205T

10.08.2024

5 Years

M/s Rudra
Mining LLP,
Pro- Sri
Vishwajit
kumar,

Son Block-
14

EC23B001BR170379

20.10.2023

5 Years

M/s Sanjay
Kumar
Technocrate
Pvt. Ltd,

Sri Sanjay
Kumar

Son Block-
15

EC23B001BR124640

22.09.2023

5 Years

M/s Katyani
Natural
Resources
Ltd.,

Sri Sudama
Kumar,

Son Block-
16

EC24B001BR110703

01.01.2024

5 Years

M/s Uma
Associates
Infratech

Son Block-
17

EC24B0107BR5119301A

25.04.2024

5 Years
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Developers
Pvt. Ltd.,
Director-Sri
Anand Singh

Table 2: Consent to Operateissued by Bihar State Pollution Control Board

Lease Holder Sand Ghat/ CTO Date
Cluster No. Issue Valid
upto
M/s Banshidhar Construction Pvt. Ltd., Son Block-01 | 479 19.02.24 | Five
Smt. Lalti Devi 480 year
Aarunya Construction & Supply Services | Son Block-02 | 2530 19.10.23 | Five
Private Limited, 2531 year
Sri Santosh Kumar,
M/s Pragati Indian Road lines, Sri Son Block-3A | 2409 21.10.24 | Five
Amendra Thakur, 2410 year
Rakesh Chaubey, Son Block-3B | 2447 25.10.24 | Five
Sri Rakesh Chaubey 2448 year
M/s Ganpati Fuel, Son Block-04 | 2123 17.10.23 | Five
Sri Premchand Singh 2124 year
Jai Mata Dee & Maa Sita Construction Son Block-05 | 2510 30.11.23 | Five
Sri Sanjay Kumar 2511 year
M/s B. D. Enterprises, Son Block-06 | 2296 07.11.23 | Five
Sri Umashankar Singh, 2297 year
Mor Mukat Marketing Pvt. Ltd., Son Block-07 | 90 11.01.24 | Five
Director-Prabhawati Devi 91 year
Sri Sonu Kumar, Son Block-10 | 2005 05.10.23 | Five
S/o- Sri Dayanand 2401 13.10.23 | year
Innocent Traders Ltd; Son Block- 2451 25.10.24 | Five
Sri Karan Kumar Bhutoria 1T1A 2452 year
Sri Gopal Kumar Singh, Son Block- 2465 04.11.24 | Five
S/o- Sri Ramratan singh, 11B 2466 year
Sri Arvind Kumar, Son Block-12 | 2381 10.11.23 | Five
S/o Shiv Narayan Prasad Gupta 2382 year
Sri Vikash Kumar Singh, Son Block-13 | 2487 19.11.24 | Five
S/o Ram Lakhan Singh 2488 year
M/s Rudra Mining LLP, Son Block-14 | 2383 10.11.23 | Five
Pro- Sri Vishwajit kumar, 2384 year
M/s Sanjay Kumar Technocrate Pvt. Ltd, Son Block-15 | 2157 19.10.23 | Five
Sri Sanjay Kumar 2158 year
M/s Katyani Natural Resources Ltd., Son Block-16 Five
Sri Sudama Kumar, year
M/s Uma Associates Infratech Developers | Son Block-17 | 939 14.05.24 | Five
Pvt. Ltd., year
Director-Sri Anand Singh
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Table 3: Letter of Intent issued by the District Administration, Rohtas

Lease Holder Sand Ghat/ | Lol Date
Cluster No. Issue Valid
upto
M/s Banshidhar Construction Pvt. Ltd., Son Block- | 4525 | 30.11.2022 | Lease
Smt. Lalti Devi 01 Period
Aarunya Construction & Supply Services | Son Block- | 4521 | 30.11.2022 | Lease
Private Limited, 02 Period
Sri Santosh Kumar,
M/s Pragati Indian Road lines, Sri Son Block- | 52 09.01.2024 | Lease
Amendra Thakur, 3A Period
Rakesh Chaubey, Son Block- | 25 01.01.2024 | Lease
Sri Rakesh Chaubey 3B Period
M/s Ganpati Fuel, Son Block- | 4654 | 14.12.2022 | Lease
Sri Premchand Singh 04 Period
Jai Mata Dee & Maa Sita Construction Son Block- | 4651 | 13.12.2022 | Lease
Sri Sanjay Kumar 05 Period
M/s B. D. Enterprises, Son Block- | 4520 | 30.11.2022 | Lease
Sri Umashankar Singh, 06 Period
Mor Mukat Marketing Pvt. Ltd., Son Block- | 4234 | 01.11.2022 | Lease
Director-Prabhawati Devi 07 Period
Sri Sonu Kumar, Son Block- | 03 02.01.2023 | Lease
S/o- Sri Dayanand 10 Period
Innocent Traders Ltd; Son Block- | 26 01.01.2024 | Lease
Sri Karan Kumar Bhutoria I1TA Period
Sri Gopal Kumar Singh, Son Block- | 24 04.01.2024 | Lease
S/o- Sri Ramratan singh, 11B Period
Sri Arvind Kumar, Son Block- | 4524 | 30.11.2022 | Lease
S/o Shiv Narayan Prasad Gupta 12 Period
Sri Vikash Kumar Singh, Son Block- | 955 12.06.2024 | Lease
S/o0 Ram Lakhan Singh 13 Period
M/s Rudra Mining LLP, Son Block- | 4232 | 01.11.2022 | Lease
Pro- Sri Vishwajit kumar, 14 Period
M/s Sanjay Kumar Technocrate Pvt. Ltd, | Son Block- | 4522 | 30.11.2022 | Lease
Sri Sanjay Kumar 15 Period
M/s Katyani Natural Resources Ltd., Son Block- | 4233 | 01.11.2022 | Lease
Sri Sudama Kumar, 16 Period
M/s Uma Associates Infratech Developers | Son Block- | 318 16.12.2022 | Lease
Pvt. Ltd., 17 Period
Director-Sri Anand Singh
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Table4: Mining L ease granted by District Mining Office, Rohtas

332

Lease Holder Sand Lease/ Date
Ghat/Cluster Work order | Issue Valid
No. upto
M/s Banshidhar Construction Pvt. | Son 493 15.03.24 | Lease
Ltd., Block-01 Period
Smt. Lalti Devi
Aarunya Construction & Supply Son 2429 27.11.23 | Lease
Services Private Limited, Block-02 Period
Sri Santosh Kumar,
M/s Pragati Indian Road lines, Sri | Son 1893 26.11.24 | Lease
Amendra Thakur, Block-3A Period
Rakesh Chaubey, Son Block-3B 1876 21.11.24 | Lease
Sri Rakesh Chaubey Period
M/s Ganpati Fuel, Son 100 13.01.24 | Lease
Sri Premchand Singh Block-04 Period
Jai Mata Dee & Maa Sita Son 2447 01.12.23 | Lease
Construction Block-05 Period
Sri Sanjay Kumar
M/s B. D. Enterprises, Son 23 04.01.24 | Lease
Sri Umashankar Singh, Block-06 Period
Mor Mukat Marketing Pvt. Ltd., Son 166 24.01.24 | Lease
Director-Prabhawati Devi Block-07 Period
Sri Sonu Kumar, Son 2424 25.11.23 | Lease
S/o- Sri Dayanand Block-10 Period
Innocent Traders Ltd; Son 1971 12.12.24 | Lease
Sri Karan Kumar Bhutoria Block-11A Period
Sri Gopal Kumar Singh, Son 1945 09.12.24 | Lease
S/o- Sri Ramratan singh, Block-11B Period
Sri Arvind Kumar, Son 2561 16.12.23 | Lease
S/o Shiv Narayan Prasad Gupta Block-12 Period
Sri Vikash Kumar Singh, Son 1944 09.12.24 | Lease
S/o Ram Lakhan Singh Block-13 Period
M/s Rudra Mining LLP, Son 2425 25.11.23 | Lease
Pro- Sri Vishwajit kumar, Block-14 Period
M/s Sanjay Kumar Technocrate Son 2426 25.11.23 | Lease
Pvt. Ltd, Block-15 Period
Sri Sanjay Kumar
M/s Katyani Natural Resources Son - - -
Ltd., Block-16
Sri Sudama Kumar,
M/s Uma Associates Infratech Son 1063 05.07.24 | Lease
Developers Pvt. Ltd., Block-17 Period

Director-Sri Anand Singh
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ENVIRONMENTAL

CLEARANCE

PARIVESH

(Pro-Active and Responsive Facilitation by Interactive,

and Virtuous Environmental Single=Window Hub)

333 Annexure 336

Government of India
Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment
Authority(SEIAA), BIHAR)

The -1
BANSHIDHAR CONSTRUCTION PRIVATE LIMITED

2nd Floor, Plot No.-388/389, Near Biscuit Factory More, Nasriganj Digha,
Danapur -800012

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,

This is in reference to your application for Environmental Clearance (EC)
in respect of project submitted -to the SEIAA vide proposal number
SIA/BR/MIN/444012/2023 dated-12°Sep-2023..The particulars of the environmental
clearance granted to the project-are as below.

1. EC Identification No. EC24B001BR150203
2. File No. SIA/1(a)/2366/2023
3. Project Type New
4. Category B
5. Project/Activity including 1(a) Mining of minerals
Schedule No.
6. Name of Project Sand Mining Project of Area 18.88

Hectare at Rohtas Sone, Know, Thora
Sand.Ghat (Block-1) on Sone, Kow,
Thora River of District-Rohtas State-
Bihar.

7. Name of Company/Organization BANSHIDHAR CONSTRUCTION
PRIVATE LIMITED

8. Location of Project BIHAR
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

(e-signed)
Mr. Sudhir Kumar
Date: 31/01/2024 Member Secretary
SEIAA - (BIHAR)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC24B001BR150203 File No. - SIA/1(a)/2366/2023 Date of Issue EC - 31/01/2024 Page 1 of 18
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334

STATE LEVEL ENVIRONMENT IMPACT ASSESSMENT AUTHORITY.BIHAR

Sub:

Reference:-

Sir,

F. Ne.:» 814/ (a2 366/2023

Proposed Sapd Mining Project on Rohtas Sone Kow, Thora
sand Ghat (Block-01) om Sone, Kow, Thora River at
“Rohtas” Sand Ghat, at Mauvza:— Mahadeva, [tawa, Bagha
Khoh, Chit Bisawan, Saura, Kesadhar, Dharupur, Dhangain,
Paratiya, Dharkanha, Jamsowa, Block:-Nasriganj, Mokha,
Dawath, Suryvapura, Bikramgpanj, Rajpur, Akodhigola,
Dhstriei:-Roheas,, Siate:— Bihar: Arep:- 1588 Ha, [Torld
Froduction Capacity:- 333558 cum per Ansum,| -
Environmeatal Clearance regarding.

1. MoEF&CC ToR Proposal Mo, - SIA/BRMINA2Z3TTS2023,
MoEF&CC EC Proposal No. - SIA/BR/MIN/A44012/2023 &
SELAA File No.:- SLA/1(a)2366/2023.

g Seruliny for submission dated 2 1-04-2023.

3 ToR isszed date 23-04-2023.

4.  Final E1A submission dated 14-09-2023.

5, SEAC meeting held on 22-09-2023 to 23-09-2023 &
10-01-2024 (For EC).

6. SEIAA meeting held on 15-01-2024 to | 7-01-2024 (For EC).

This has reference to your oaline application for River Sand Miuung by Mis

Banshidhar Construction Private Limited fir Minng of Rehtas Sone Kow, Thors Sand Ghat
{Block.-01} Sand Ghat on Sone, Kow, Thora River of Disirict- Rohtas, State:- Bihar. The details
of the projects as mentioned in applicaticn are as below:-

sl
M.

1. Mame of the project

Ttem o Details

337

| Proposad Sand Mining Project an Sone. Kow. Thora River
at Rohtas Sone Kow, Thora Sand Ghat (Bleele-01) Sand

Ghan,
2, | Arca of the project 13.88 Ha, =
3. | Deepth of Mining U3 Meter
4, Proposed Production 333558 cum per Annum
S Name of Fiver Some, Kow, Thaora River
(i} Wame of Mineral Band

e —

4

EC Identification No. - EC24B001BR150203 File No. - SIA/1(a)/2366/2023 Date of Issue EC - 31/01/2024 Page 2 of 18
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338

|Ma:_|za:— Mahadeva, [ewa. Bagha Khoh, Chit Bisawvan,
| Savra. Kusadhar, Dhanupur, Dhangain, Perariya, Dharkanba,
T Eocation of the Project Jamgona, Block:-Masriganj, MMokhaDawath, Suryapurs, |
Bikrampany, Rajpue, Akodhigola, District:—Rohtas,, State—
| G il i ]
GPS Co-Ordinates Latiude & Longituwde
_ _ Rohtas¥one, KowThera Sand Ghat (Block-1)
5. | Mameof | Ha. Latitudas Longnudes
Mo, | Eiver
1 1783 | 2524 3004 N | 84° 24"37491"E
2 I I5I6IN | 340 M 42IET'E
R 259 4 34, TION | BT M 43455 E
[ 4 TR LIIAIZN | B M 4LTI4E
5 | 2L I | 30 MM E
f 50 4 3 AN | SP 4 19104 E
Fa ISTAGNGISTN | N 24 3TN E
|
F: | 5L IS BT M AEITE
A |
' g SRR MM MM 4TI E
10 | TEE LT RLTV N | BA° 24115 E
8. | Latitnde & Longitude | 5. o
. T 155 4T3 REA" N | RG24 PBETEE
| TN 75 4107 480" N | $45 24 8T E |
i 250 21364° N | $4* A 24418 E |
14 D254 106797 W | g4t 2 21863 E
[ 15 14T N | §4° 20 | 75967 E
16 25°4'15.571"N | 84°24'13.744"E
17 2574 |4428" N | §4° 24 {15367 E
SO - .
T 25 4 11633 M | F47 24 102H" E
[ | {MM Ll N s n [ LT "E_
| Tl et 204 ZAMEN | B47 24" 7.309
| 20 2504 L0685 N | $4TZ1OB45"E
- = ol =
' 21 2 H9THTN | B4° 23 SLTHE
‘ 27 | 2800 TASESTN | 84723 41683 E
| | | |

EC Identification No. - EC24B001BR150203  File No. - SIA/l(a)/2366/202-; Date of Issue EC - 31/01/2024 Page 3 of 18
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339

336
EX| 284 5TI0N | R4° 23 3LHIE
4 25 4 5.665°N | B4° 23 26.960" E
2% 2574 §493"N | B4°2F 31007 E
2% | 155 4 ITEMET N | 49 2331245 E
| 37 L 1IS93N | 84° 23 56619 E
28 28X 1202T°N | B4 23 SL150E
| % 154 1242 N | A" 23 S5 S10°E
30 T2 137N | B 2F S0 B
ER 255 1545 N | B4 2 GETE
32 | 1§ 2L693"N | BT 142007 E
33 | 155 4'23.3TS"N | B 24 11395 E
| 34 | 1426126 N | 84724 8868 E
35 2542071 1N | B0 24 35263
16 250 4 30.904" N | B4° 24" 31T 491 E
| P ATTON | MW OSTSUE
< IS PATSIETN | B¢ 1L0TE
N 135 14T TN | &40 2201
= 155 P 4TSI07 N | B4* O 1.040°F
ER 251 4T3% N | g4t ¢ ILTIINE
"6 | KOW 15 1'47.220" M | B4 ¥ 1475°E
rE = 003 | 2577 47265"N | 8% |213°C
| Itawa ) | L |
3 255 17473516 N ¥ 10N E
9 25° 47667 N | S4°¥ 0,75 E
10 255 '4TT50" N | B4° ¥ 06017 E
11 157 "A7T9"N | B ¥O.575E
1 355 1'35014°H | 84° I £392°F
— 25 1U36039"N | B INBESYE
| 3 257 1'36,638" N | $4° 11’ T.e03" E
—
EC ldentification No. - EC24B001BR150203 File No'k}SlAll(a)/2366/2023 Date of Issue EC - 31/01/2024 Page 4 of 18
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337 340

4 FI 36BN BA° 11 TR E
5 25U ITITETN | 840 11T T22°E
: j 255 I"373T6°N | 84° 117352
7] LT ALTITN | R4 11 7403 E
g | KOW 257 ' 350147 N | #4171V TRIICE
Tm 006 | 25713500 N | 849t ES5°E
10 | Bﬁﬁm 250 1V 3R004" N | 847 B1'3.742°F
i 1 250 I"3RO34N | BA° LIP3 E
iE 23 U3T00"N | #4° §1'8.115"E
i 13 25 3TN | 847 11" 29247 E |
14 25 ITINOON | WP LI RTMNE
: (15 | L 25°1°37.305°N | 3411 76ITE
16 157137077 N | W11 T666"E
|17 ' ' 250 136N | MU RBITE
IR TSR | W ITSHTE |
{19 | | 25°1'36.517"N | 84° 11'8.466" E
205 5 1 36ISTN | 84° 15 B.MIE
| 21 25° I'36003" 1N | $4° 11 BO2TE
|22 25 I'35.914° 1% | 84" 11'8892°E
| . | ju T LU I . L
al 255 P 507567 N | 84° 1136135 E
‘ B 1 IOINFN | 34° [1'T6HTE
== Kow 350 2 DASLT W | 84° 11'36.822° E
5 | i 009 | 250 > (929" HJ B4® i1' 37235 E
| Chit o B i |
'l & | Pisawan 250 2 (062" N | 84° 11'17 639 E
i T{ 2T OITCN | RA° L1 3T 286 E
] 259 ' S0.664" N | 847 11 3TO3F
9 | 257 ' SWSTP N | 34 11 36.845" E |

T
EC Identification No. - EC24B001BR150203 File No. - SIA/l(a)/Z;BG/2023 Date of Issue EC - 31/01/2024 Page 5 of 18
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338

341

EC Identification No. - EC24B001BR150203

[ 14 e Al ol I Ll 3 i
e 255 159544 N | 347 1136415 E
T 15% 1" 50 440" N | 84° 11" 36,159 E

H [P IGRIM | BT 11404887 E
F 2 15T 19841 N | 847 11" 40920°E
T3 | KOW 57 20800 N | 849 1141 250" E
[ 4 o) 2592 21 298" N | 84¢ 11'4], 258 E
| | Buada

3 25220070 N | 84° 11'41,590%E
e 008 | 2572 20488 N | 3F IT4LTITE |
3 T2 20 185" N | 84° 1141 790V E |
i_'s" F %X 905N | 8% 1141 T43"E |

9 2552 1063 N | 84% V' 4] 548" E |

m—J 250 X 19.561" N | B4° {1"40978"E |
1 WP IOGIN | §4° 11 40.688"E

| | [ e rasete N | 8 RNNTE

2 ] IS TIROON | 340 11 IORIEF

3 ISP T IEIE64 N | K40 117 F06407F |

4 AR MO ESONN | 847 113D METE |

3 28 P 26052" M | 847 1140005 E
[ &6 | Kﬂ‘f 004 | 2502037 101" N | 34° 11"40.300"E |

7 3 2577 2TIO"N | 342 1141036 E
| Eusadha

8 r 25026932 N | 34° 140,406 E
KR I5° 2 2650 N | 847 11'39933°E
10| ISP TIIMA"N | 347 139967 E

| 25 P I1EL3"N | 84° 1142005 E

% 2557 ILAMT N | 847 11'42351°E |

¥ CI5FTI0BIT"M | 347 1142.763°E

4 |KOW 255 T 260N | 84° 11'43.0057 E

e
ks

File No. - SIA/1(a)/2366/2023 Date of Issue EC - 31/01/2024

Page 6 of 18
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339

342

5 |43 (036 | 150856 N | 340 1142993 E
6 | Kuzadha 1SR F 19362 M | R4° 11 4IRITE |
=1 1P IGETIH | B4 | ' 42388 E
|T I Ja9 2 IR ARG M B40 1142119 E |
| ra 328107 H | B4 I 415927 B
[ 10 | 1572704 N | & T4l E
|10 ] D e IRAEINN | R0 11413027 E
[ 12 | T3R50 N | 4% 11'41.343°E
=T V30067 N | 40 11126 E
BNt AN | 845112005
| 1 A5 FO604" N | 345 11493207 E
= TN | B4t 1149625
| 3 AL N | 8011 5022°E
4 | KOW 259241046 N | #4° 11750416 E
51 M e D raer N 8 T E
I Kusadha
1| & r EXA00ME N | B 1N S) 108" E
‘: 7 330458 N | 847 [P 49.408"E
IER 2597 39664 N | 84° 11'49.320"E
[ 252 3T AT N | B4° (6 16313 E
ES 5512 3T201"N | 84° 16 16 252" E
I 50 12037507 N | 84° {6 16.211"E
1 255120 37043 N | B4° 16 [6.224"E
' 5 | KOW | 0 | 235 {238 0486 W | B4 16" 16.284" C
6 [ 261N | 84° 16 16,3867 E
Bikrang I _ i
7 anj 257 [2 35.089° N | §4° 16' 16.463" E
5 ‘ 25712 37.4967 N | §4° 16' 16350 E |
g | 25712 373837 N | 84° 16163112 E
i I AL1TN R 1 163337 E

EC Identification No. - EC24B001BR150203  File No. - SIA/1(a)/2366/2023 Date of {@?Eg 31/01/2024  Page 7 of 18
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o
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T T
Grand Tofal ! 14.07 10.44

12,

!Pm_iect Cest of Project Site | Project Cost - T 193345930/

|
_

YREMISES OF THE ENVIRONMENTAL CLEARANCE

This Envitotunental Clearanes is being issued on the premises which have been substantiated /
described in detad! in the format of application along with enclosed affidavits / cepilicates {
urdertakings e, fumtushed fherewith by the project proponent:-

(i} Infoemation provided, desctiptions mentionad are complete, true and sctual and no relevant
fact has besn concealsd to obtsin Environmental Clearance deccitfully by the project

propoenl.

{iiy  River Sand Mining shall not be done in rainy Season {mid June 16 mid Oclober) of each
calendar year,

{iitx  The Favironmentat Clearance holder shall take all pomihl& precauticns and safegizards for
protection of Enviremsnent and control of pollution as well as road safely and mining shall
be done n socially responsibile mamer,

Adr, waler, Noiss pollulion and visual impact due 1o mining operations / extraction /
‘Iranspartation of minesl mineral ! over burden gte. shal be kept within prescrted limits in
the opemtional area,

{iv} Mining shall only be dome after obiaining valid mining fesse £ permit from the competent
authorities and operadons shall taka place only within validity period of lease / perml.
All ke provisions made and restrictions imposed as covered in the relevant minor mineral
Rule, shail be complied with, particularly regarding EMP.

(v Dept of Mives & Geolagy, Govt. of Bihar shofl keep o swict vigil in the compilace af

relevamt pravisions of applicable Bifiar Mincrals (Concession, Prevenarion of Hivgol
mining, Trangporiation awd Storaget Rule 2019 and is amendment especiafly sclemific
ereciion of mining plan (as approved by they themselves) and report viclations i ary s

<
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{vi)  Project Proponent shall submit (e the SEIAA, Bihar, Begional Office of MoEF&CC at
Ranchi, Bihar Sialr Folluiion Control Board) six menthly compliance repert with cvidence
of the conditionz within 2 fertmight after the end of svery six month all validity peried of
Envirnnmental Clearoce.

vy  Emvironmentod Cleaeanpe shofl be fable fr be revoked I furnished inforaatien, provided
deseription £ Certlfioates @ Affidacire & Underiaking ele ore found fofee £ voncocted ai oy
skage af its validin.

(viti) This Envirermental Cleoramee i fisoed withoo! affecting ey courl avder / stalufory offer
instirerions or well gy relevamt other fows enarted by MoEF&CC God, New Delli.

finy  Mining and transpodation of inioed material from mine site 10 stock yard shall be done in

the day time only to avoid neiz2 pollution in the nearby human habitation avea.

() Mo part of the mining areo {s is o protecied or Reserve forest amd it also does ool (&l sither

within a wiidlife protected area or within itz 2o0.sensitive zone.

(xi}  Project Proponent shall inimate SEIAA immediatzly it there is any change in theit official
address S C-mail / Ph, Mo / Cell, o ctc failing which commuanication sent to thein on old
address shall be considered as delivered.

A: Specifie Condition

1. The Project Proponent shall obtain atl necessary clsarance’ permission from all concemned

departmentz before commencenaent of ninng works,

2  The Envircnmental Clearsnce will be valid for mine dease period sabject to 8 ceiling of 5

Yeara,

3.  The profect proponent before starting any activity Spreparation of groond, on the leasad area
shall demarcate s lease hold by RCC pillars erected al the cost of lease holder afler
certification of the miring officer. Om 2ach pillar Geo-Coordinate and fore hearing/ back
beaning shell be written with permanent paint mark as described in the mining plan. All the
piltars should remain inlact ai same geo—coordinate, Establizhment/ labeling of Benchmark at
each prillurs or growpd conprgl poinis.

4. Extmeiion of sand bevond annual production capacity is not peraited.
L

L
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5. The Pmjeci Proponent should undettake the sand mining limited to 03 meter (three meter)
depth by semi-nechanised method (without using any heavy machine), preferably by manual

exNcavation

fi. Extmaction will be carvied our up 1o 2 maxinum depth of 03 meter from surface of mineral
deposit and not less (han one meter from the waler level of the Kiver channe] whlchever is

carlicr.

7. Mo mining shall be camried ot in the areas procinently wsed by wild animals (birds and
rephiles) for nesting. Restricted working hours-Sand mining opsraton has to be catied out
Belween & ar to 7 pro.

£. Mo mining shall be cattied out in 3 meter wide strip from (e over bamlc in & River floed plain
apd within flowing/live water channel.

9, To maintain the safaty and gtabilicy of Riverbanks. 3 meter or 10% of the widih of the River
whichever is more will be befl intact as "No Mining Zone”,

19, Wo sizcam shal] be diverted for the purpose of sand mining. No naturgl water eourse and / or
water reservoire shall be obsmuctad due th mritang apetatinns.

1i. The pollution due w innsportatien load on the eaviroorment vall bo effeelively contmolbed &
water sprmblmg will also be done regularly, Vehicles with FUCC anly will be aowed 1o ply.
The mineral transportation shall be camrigd ot thriough covered vehicles / trucks only and ihe
vehicle shall oo be overloaded. Project shoid obtain "PLIC certificate for all 1he vehicles
from sathorized pollulken tesiing centre.

17, The stacking area of mined-out zand which shall be situated near the mining site wihin a
fetwoed area from all sides to avoid being spread o the nearby areas by high winds and the
Tweight of wacking should ot exveed 2 meter. Transpodation shall be confined fo day fime
only thal is frev sunnise to sunset to avoid theotvendance o koeal papulation in anyway.

13. Kuabbish bunal shall not ba dooe ity e Hivers.

14. Adequate steps shall be taken w check soil erosion and comtrol of debeis flow ete. by
consmucting engaednng struciures.

15. bining activity shall pot be done for mine lease where mining ¢an ¢ause danger 1o site of
flood protection works, places of cultural, religows, historical, and archaeclogical
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22,
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The appmach 1oad from loading point upte man road shall be properly developed with
praper width and gometry required for safe movement of traffic by lease holder at his own

COsE.

Main haulage road in (be mine shall be provided with permanent water sprinklers and other
roads shall be regularly wetted wilh water 1ankers litied with sprinklers.

Transporiation of the Minetals by road passing through the village shall not be allowed, A
‘Dypass' read should be constructed (say, leaving a gap of at least 200 metars) for the porpose
of wansportation of the minerals so that the inpact of scund, dust and accidents could be
mitigated. Tha Project Proponent shall bear the cost towards the widening and strengihen g
of existing public road-network in case the same is proposed to be wsad for the Project, Mo
road movement should be allowed on existing village road network without appropriately
incrcasing the corryring ¢apacity of such mads.

The project proponent shatl comply with the provisions contained in this Ministry's O vide
FNo. ZI-60R01 AN danedd Ist May 2018, as spplicable, megapding  Comporats
Envicsnment Besponsibility.

- Project Proponent shatl appoint a Moniforing commiliee 10 monitor the replenishment siudy.

traffic mansgement, levels of production, river Bank evosiom aod maintenance of Fowd ete,

- Project Proposen! shall aubmit the aonoal veplenishenent eeport cerified by an authorized

agency In case Ihe replenishment is lowser than the spproved mie of production, then the
mmng adfivity © production levels shall be decreased / stopped accordingly Gll the
replenishinent is completed.

Regular monikoring of the fow rate of the spongs and sessonal stream flowing in and aroumnd
the mine lease shall be carried ont and records maintained. Regular moniloring  of waler
quality upamweany and Jdownstream of water bodies shall be carried out eand record of
monitoning &ats chould be raintained and submined o the SELAA, Bihar, Regional offics,
Ratchi. Centtal Ground water Authority, Regional Directer, Central Ground water Board,
State Polhntion Conirel Board and Cerural Pollution Control Board.

The project propencnt shall abide by the Hon'Me Supreme Court order datsd 08,01,2020
[Writ Petiticn 9 () (Civil No. {5} 114/2014]. Proposal of re-grassing the mining area and any

other arca which may have been disturbed dug to their mining activitica and restore the land
(O
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1o a condition which iz [ for growth of fodder, fora. fawna e, In compliance to the
dirscrion dmed §" January, 2020 of Hoo'ble Supreme Count in Writ Petiioner;s) Civil Mo,
1142014, Copntivon Cause Vs Union of India & Ors,

. The individual s2nd ghat-miner will wke appropriale measures o avoid parking of cmpry /

Toaded vehicles on nearest highway! public roads to avoid traffic congeslion,

Project Proponent wilt adhere  to all applicable provisions of Susteinable Sand Mining
Mamagetmenl Guidelines 2016 and Enforcement & Moniloring Guidelines for Ssed Mining,
2020 (EMIGSM — 2020} issusd by Minisry of Envitonment, Foresd and Climale Change,
Government of India. In case, any ambiguily or variatlon batween the provision of both these
decument arises. the provision mads in “Enforcement and Monitoring Guidelines for Sand
Mining = 2020 shall prevail.

All specific and zeneral conditions which are of public concer at large shall be permanenily
displaved at a promirent piage for public long with address and contect details o authoricy
v the violation of EC conditions can be reported.

Project propunent shatl erecl a signboard on his project site and display information regarding
narme of the project, No_ & date of validity period of EC, annual production capacity of the
mineral and other relévant information (ot the general public,

General condition

Mo stacking of sand is allowed on read side of any public rom] including national Highways!
State highwaya.

Mo Lzbour camp shall be allewad 1w raverbed,

Provision shali be made for housing labowr with sll necessary infrmstucture and facilities
{outside mining Block and rfver-bed) such as fued for cooking. toilets ¢ mobile toilets, safe
drinking watet, First-Afd facilities, eréche ¢1¢. The houzing may be in the form of temporary
sruciures bo be removed afier the complation of the praject.

Labour & Personne] working in dusty areas shall wear protective respiratory devices and they
shall alse be provided with adeguate raining and infommation on safety and health aspects.
Crecupational health surveillance program of the wotkers shall be nndertaken periodically to
oheerve any rse health impact due (o exposure 10 dust and take correclive measures, if
peeiled,
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5. The Project Proponent shall make arrengemerts for safe drinking water, first aid facility
along Wrth an-vetiom impestion, i case of mergeny for the workers.

4. The project proponemt shatl maintein register For prodwction and dispatch of mineral and
submil periedic return {six-monthly) to the SEIA A, Bihar 7 Begiopal Cffice of Mimistry of
Envirommeant, Forest and Climats Change, Goveromest of Tndia, Ranchi, if the remaining
pertod of lease is for kess thon a year, the Project Proponent shall submit o monthly return of

production.

7. The EC holder shall keep a correct account of quantity of mineral suined out, dispatelved from
the mive, mode of transport, eegisteation nunber of vehicle and mine plan. This should be
vreduced before of icers of Central and State Governmenl for inepection whenever asked for.,

%. Begular monitoring of ground water table shall be carmied oul 3t the upsiream and depth of
water available in the adjoining dug-well,

9. Monitoving of Ambicn Atr Qualivy, Warer Quality & Nodise Quality shall be cammicd ot as
per the Motifieation, ax amended from fime (o time by the Central Polhfion Control Rogrd.
Waier gprinkling shonld be increzsed at places of loading and welpading poists & trapsfer
pointy 1 reduce all sorty of fugitive amissions.

10, The funds catmwrked for epvirontmental peeleclion meastres should be kept in 8 separate
bank account and should not be diverted for other purposs. Year-wise expenditure should be
reponted to the SELAA, Bibar,

11. The Project propenent shall provide all recessary logistic support to the authonzad officer of
this aulhority as and when required. They will [acilitate and assist the authonity in sits
irspection and monitoring.-

12. Al the provizions made and resimiclions imposed s envizaged in the Bihar Minor Mineral
Fuls, shall be complicd with; parhicularly regarding Envitomenent Management aod parment
of compensation to the affected Tand ownesis).

13. Mo change in mining wehnology and scope of working should be made withow prico
approval of the SELA A, Bihar,

14, The Ministry " SEIAA may alier / modiy the above conditlois ot supulate any addional
condition{s) in the interest of environment, ~——

5
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13, Concealing of faciual data or submission of false / fabricated data and failure to comply with
any of the condidons mentioned above may result in withdrawal’suzspension of this clearance
and atiract actlon wnder the provisions of the Eavironment (Protection) Act. 1936,

16, The instruction corainsd herein above regarding air and nolse pollution and details of mining
propasals skall e displayed on Stenboard in Hindi for the public information.

17. The SEIAA may wmpose additional conditions in the interest of Environment & Ecology
whenever it becomes nétessary to do so.

18, Any appesl against this environmental clearance shall lie will the Hon’ble hational Creen
Tribumal, if preferred, within a period of 30 days as prescribed wmder scction 16 of The
National Green Tribunal Aet, 2010,

C. Special Coaditions

1. The proposed plantation consising of mixtue of indigenous and fast growing spectes of mees
musi e done and proper caq kst be taken to epsure 100% survival. Plantation of a
minimum of 5 feet tall planss must be done in the |® year of lease period and prapedy
matatained till the vahdity of Foviconmental Cleatance.

2. The Project Proponerd shall execute and condust measurable Corporate Environenent
Responsibility (CER) activities Tike facilities for drinking water supply, infrastructure
creadion, solar power, Rain Water Harvesting, Solid Waste Management Facilites, samitation,

; esseqlial Turnitures for the local government schovls and Anganwadi Eendras, A display
board must be placed for the information t the public {with intimation 1o the woncernad
Dhistrict Mapistrane and the concemed district level officers of the concemed departments).

3. Under the Corporate Envicorment Responsibilites the modalities off all expenditure on skill
development programme need 10 be done in consultation with and guidance of Bihar Skill

Drevalvernent Mission.

4. The Projost Proponent has 1o fix display board on each mining site mentioning thereupen
Vvarions activities to be dowe unday Ervironment Manapement Plan (ERP).

5. The Project Proponent must maintain existing ponds nearby | if any .r-’B—""
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Propes care should to be taken during transportation of sand from the sand mining site. There
shodd be ficeboard of atleast 03 inches from the body level of the vetucls, s0 thal the sand
doesn’t et spifled on (he road and doesn™ allec! the air uatily as well.

The Progect Proponest (o install lightming asmeséor in the ared converned o pmodect the
inhabitapls from hazards ke lightning.

The Proponent must subanil untreated high rezelution satellit® images with sterecscapic 1D
view from the National Remote Sensing Centre (NR3C)L Hyderabad for the month of June
and Decernber svery yvear, along with the respective half-vesrly compliance report in hard and
w0k vopy,

Sl

{Sudhbir Komar}
Member.Secretary
5ElAA, Bihar

Copy, throngh emaid, for information and necessary action to -

1.

1
H

T

EC ldentification

The Sacredary, Environment, Forest and Climate Change Depa,, Oost. af Ribar, Sinchai BEhwasn,
Pamna - |5,
The Additional Chief” Secretmry. Mines and Geology Deprt, Govl of Bihar, YVika: Bhawan,
Fatna - 15
The Chainnan, SEAC, Bitar,
The Member Seorstary, Bibar Fate Pollwtion Control Boanl, Pama-23,
The Dirzewr, Mines and Geabowry Deptt . Govt. OF Bahwr, Yikash Bhawan, Patoa — | 5.
MoEFRCC, Inegrated Regiomal Office, Ranchi, 2% Floor, Headquarter - Jharkhand State
Housing Board, Harmu Chowk, Ranchi, Jharkhand - 34002,
Guan] file.
8
(Sudhir Kamar)
hember Secretary,
SELAA, Bihar

Slgnatur Verified
Digitally S|gne . Sudhir Kumar
Designation: Mem r Secretary
Date and Time: /2024 1:36:44
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T %\ S!rIMadam, ?
m 1
S X ; his is in ref
o N fespacy o erence to yoyr applicati :
8 3 SIA/R leqwf.ira]z%czts Submifteqy o lhgﬂgE]rAEEvzggmental Clearance (EC)
S 3 Clearance oranied da_ted 15%;9 20230 . Yide proposal number
g E o the ﬂrokect.a (6 35 b o ‘e'_ga?l!"hcuiars of the Environmental
£ = W s o il Pt ¢ "
& S | ! ECldentificayon No. /7 N
S % Fiens - / . EC23B001BR119207
T 5 ._E? L Hodeerrons [ Q izl}:gr‘t "{a}fzzfjﬂz:nza
D Project/Activit g o s Al
S ¢ 3 Schedule No l““'ﬁ{ﬂil‘fs | = @) Mining of minerals
L 6. Nameofp -
ot 26 of Project 2 Proposed Sand Mining Project of Area
Cﬁ % g 5o+ .28.70 Ha at Rohtas Sone Ghat 02 on
q S E B E%r;a River.of District-Rohtas, State.-
o A AN {s '”‘ x §an *”
o :; N 7.  Name of Company.‘organizaﬁon AARUNYA CONSTRUCTION & SuppLy
& © _ SERVICES PRIVATE LIMITED
W 8. Location of Project BIHAR
T
c 3 9. TOR Date NIA
o
=3
= &
g =
T w
o E
o M
&,

g-signed}

Mr. Sudhir Kumar
Member Secretary
SEIAA - (BIHAR)

Naote: A valid environmental clearance shall be one that has EC identification

ber & E-Sign generated from PARIVESH.Please quote identification
:ﬁmber in all future correspondence.
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E

ATE LEVEL ENv}

RON

MFST IMPACT ASSESSMENT AUTHORITY, BIHAR
~20.:- STA/1(a)/2257/2023

Sub: P
roposed Sang Mining Proj
02" Sang it & Froject on Sone River at "Rohtas Sone
District.. Ruhta; ast Mauza:- Atimi, Block:— Nasriganj,
— o > | tate:~ Bihar; Area:- 28.70 Ha [Total
Environ pacity:- 516600 cum per Annum]
g mental Clearance regarding )
eference:- 1 ‘
. MoEF
Mgﬁpigi EER Proposal No. - SIA/BR/MIN/413771/2023,
SEIAA B Proposal No, - SIA/BR/MIN/440416/2023 &
lle No.:- SIA/1(2)/2257/2023,
2' . .
Scrutiny fee submission dated 25-01-2023.
3. ToR issued date 31-01 -2023.
4. Final EIA submission dated 13-08-2023.
S SEAC meeting held on 25-08-2023 (For EC).
6. i
SEIAA meeting held on 08-09-2023 and 09-09-2023 (For EC).
Sir,

This has reference to your online applicati i
‘ pplication for River Sand Mining by M/
Aarunya Construction & Supply Services Private Limited for Mining of Rohtas Sunegﬂz- San-:si

Ghat on Sone River of District:- Rohtas, State:- Bihar. The details of the projects as mentioned in
application are as below:-

| 5. | Item Details
No.
. ] Proposed Sand Mining Project on Sone River at "Rohtas
1. | Name of the project Sone 02" Sand Ghat
2 Area of the project 28.70 Ha
3. | Proposed Production 516600 cum per Annum
4. | Name of River Sone River
5. | Name of Mineral Sand SE—
. Mauza:— Atimi, Blocki~ Nasrigan), District:— Rohtas,
6. Location of the Project Sttes Bibar; _
Corner 1 - 25° 03' 16.241" N 84° 22'21.422"E
Comer 2 - 25° 03' 20.296" N 84°22' 19.448" E
7. Comier 3 . 25° 03! 24.667" N 84° 22/ 25 618" E
Latitude & Longitude o or 4 259 03! 26.134" N 84° 22 30637 E
Corner 5 - 25° 03' 31.355"N 84°22' 35.556“ E
l Comet 6-25° 03 35.335" N 84°22 42.764" E
e e J 2

s

A 1(a}l‘225?!2023 Date of lssue EC - 22109/2023
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Comner 7 - 25° 03' 35.560" N 84° 22' 49.200" E
Comer 8 - 25° 03' 42.259" N 84° 23' 08.408" E
Corner 9 - 25° 03' 50.205" N 84° 23' 15.461" E
Corner 10 - 25° 03' 46.815" N 84° 23' 20.342" E
Corner 11 - 25° 03' 38.440" N 84° 23' 05.406" E
Corner 12 - 25° 03' 23.155" N 84° 22' 37.099" E
Corner 13 - 25° 03' 16.241" N 84° 22' 21.422" E

Domestic Water — 0.33 KLD
3. | Water Requirement Dust Suppression — 05 KLD

Green Development — 0.861 KLD

B

Total Water Requirement — 06.191 KLD |
9 | Manpower | 33
- Capital Cost Recurring
MeEriphon \ {L:)khs) Cost (Lakhs)
Pollution Control & \
Dust Suppression Nil \ 20
| Pollution Monitoring | = | 28 |
Plantation and Salary
Environment Management fpr one g_ardener (part 0.86 1.0
10. | Plan Cost time basis)
| \ Haul Road \ - \ S ad
Maintenance Road ’ i
Occupational health
\ and Safety of the 1.0 \ 3.0
workers
(C'ER Budget (PH \ 15.0 \ .
Commitment) '
| Total | 18.36 | 9.44
1§ 2
Project Cost of Project Site | Total Project Cost - ~ 227621000/

PREMISES OF THE ENVIRONMENTAL CLEARANCE

This Environmental Clearance is being issued on the premises which have been substantiated /

described in detail in the format of application along with enclosed affidavits / certificates /

undertakings etc. furnished therewith by the project proponent:-

- elevant
() Information provided, descriptions mentioned are complete, true and actual and no relevan

fact has been concealed to obtain Environmental Clearance deceitfully by the project

proponent.

calendar year.

e - » & ® - " h

9
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(iif)

(iv)

)

(v1)

(vii)

(viii)
(ix)

(%)

v

The Environmental Clearance holder shall take all possible precautions and safeguards for

pmtcl:hﬂn of En\?“l}rﬂ“cn‘. and control of p(}lluﬂgn as well as road Sﬂfﬂt}' and mining Shﬂ“ be
done in socially responsible manner,

Air, water, Noise pollution and visual impact due to mining operations / extraction /
Transportation of mined minera / over burden ete. shall be kept within prescribed limits in
the operational areq.

Mining shall only be

done after obtaining valid mining lease / permit from the competent
authorities and operations shall take place only within validity period of lease / permit.

All the provisions made and restrictions imposed as covered in

the relevant minor mineral
Rule, shall be complied with, particularly regarding EMP.

Dept. of Mines & Geology, Govt. of Bihar shall keep a strict vigil in the compliance of
relevant provisions of applicable Bihar Minerals (Concession, Prevention of lllegal mining,
Transportation and Storage) Rule

2019 and its amendment especially scientific execution of
mining plan (as approved by they themselves) and report violations if any is found as well as
action taken for the same.

Project Proponent shall submit (to the SEIAA, Bihar, Regional Office of MoEF&CC at
Ranchi, Bihar State Pollution Control Board) six monthly compliance report with evidence of

the conditions within a fortnight after the end of every six month till validity period of
Environmental Clearance.

Environmental Clearance shall be liable to be revoked if furnished information, provided
description / Certificates / Affidavits / Undertaking etc. are found false / concocted at any
stage of its validity.

This Environmental Clearance is issued without affecting any court order / statutory other

institutions as well as relevant other laws enacted by MoEF&CC, Gol, New Delhi.

Mining and transportation of mined material from mine site to stock yard shall be done in

the day time only to avoid noise pollution in the nearby human habitation area.

No part of the mining area is in a protected or Reserve forest and it also does not fall either
within a wildlife protected area or within its eco-sensitive zone.

—
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\ ) Project Proponent shall intimate SEIAA immediately if there is any change in their official

address / E-mail / Ph. No / Cell, no etc failing which communication sent to them on o
address shall be considered ag delivered,

A.  Specific Condition

1. The Project Proponent shall obtain all necessary clearance/ permission from all concerned
departments before commencement of mining works.

2. The Environmental Clearance will be valid for mine lease period subject to a ceiling of 5
years.

3. The project proponent before starting any activity /preparation of ground, on the leased area
shall demarcate his lease hold by RCC pillars erected at the cost of lease holder after
certification of the mining officer. On cach pillar Geo-Coordinate and fore bearing/ back
bearing shall be written with permanent paint mark as described in the mining plan. All the
pillars should remain intact at same geo—coordinate, Establishment/ labeling of Benchmark at
each pillars or ground control points,

4,

Extraction of sand beyond annual production capacity is not permitted.
5.

The Project Proponent should undertake the sand mining limited to 03 meter (three meter)
depth by semi-mechanised method (without using any heavy machine),
excavation.

preferably by manual

6. Extraction will be carried out up to a maximum depth of 3 meters from surface of mineral
deposit and not less than one meter from the water level of the River channel whichever is
earlier.

7. No mining shall be carried out in the arcas prominently used by wild animals (birds and
reptiles) for nesting. Restricted working hours-Sand mining operation has to be carried out
between 6 am to 7 pm.

8. No mining shall be carried out in 3 meter wide strip from the river bank in a River flood plain
and within flowing/live water channel.

9.

To maintain the safety and stability of Riverbanks, 3 meter or 10% of the width of the River
whichever is more will be left intact as "No Mining Zone".

EC \dentification No. - EC238001BR110207  File No. - SIA/1(a)/2257/2023 Date of Issus EC - 22/09/2023
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\ j0. No stream shall be diverted for the purpose of sand mining. No natural water course and / or

11.

12.

13.

14.

15

16.

17.

18.

water reservoirs shall be obstructed due to mining operations.

The pollution due to transportation load on the environment will be effectively controlled &
water sprinkling will also be done regularly. Vehicles with PUCC only will be allowed to ply.
The mineral transportation shall be carried out through covered vehicles / trucks only and the

vehicle shall not be overloaded. Project should obtain 'PUC’ certificate for all the vehicles from
authorized pollution testing centre.

The stacking arca of mined-out sand which shall be situated near the mining site within a
fenced area from all sides to avoid being spread in the nearby areas by high winds and the
height of stacking should not exceed 2 meter. Transportation shall be confined to day time only
that

is from sunrise to sunset, 1o avoid inconvenience to local population in anyway.

Rubbish burial shall not be done in the Rivers.

Adequate steps shall be taken to check soil erosion and control of debris flow etc. by
constructing engineering structures.

Mining activity shall not be done for mine lease where mining can cause danger to site of flood

protection works, places of cultural, religious, historical, and archaeological importance.

The approach road from loading point upto main road shall be properly developed with proper
width and geometry required for safe movement of traffic by lease holder at his own cost.

Main haulage road in the mine shall be provided with permanent water sprinklers and other

roads shall be regularly wetted with water tankers fitted with sprinklers.

Transportation of the Minerals by road passing through the village shall not be allowed. A
'bypass' road should be constructed (say, leaving a gap of at least 200 meters) for the purpose of
transportation of the minerals so that the impact of sound, dust and accidents could be
mitigated. The Project Proponent shall bear the cost towards the widening and strengthening of
existing public road-network in case the same is proposed to be used for the Project. No road
movement should be allowed on existing village road network without appropriately increasing

the carrying capacity of such roads.

—
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\ g, The project proponent sh . 3 : i
19 s ;l!l comply with the provisions contained in this Ministry's OM vide

Responsibility, pledl Dot Miny 2018, as applicable, regarding Corporate Environment

20. Project Proponent sh : Rl
all appoint a Mumturmg committee to monitor the replenishment study,

traffic management ; .
g » levels of production, river Bank erosion and maintenance of Road etc.

21. Project Proponent shall submit the annual replenishment

report certified by an authorized

agency. In : ;
rf'n'ny f:a‘se the replenishment is lower than the approved rate of production, then the
1mni .
g' activity / production levels shall be decreased / stopped accordingly till the
replenishment is completed,

22. Regular monitoring of the flow rate of the springs and seasonal stream flowing in and around

the mine lease shall be carried out and records maintained. Regular monitoring of water quality
upstream and downstream of water bodies shall be carried out and record of monitoring data
should be maintained and submitted to the SEIAA, Bihar, Regional office, Ranchi, Central
Ground water Authority, Regional Director, Central Ground water Board, State Pollution
Control Board and Central Pollution Control Board.

23. The project proponent shall abide by the Hon’ble Supreme Court order dated 08.01.2020 [Writ

Petition 9 (s) (Civil No. (s) 114/2014]. Proposal of re-grassing the mining area and any other
area which may have been disturbed due to their mining activities and restore the land to a
condition which is fit for growth of fodder, flora, fauna etc. In compliance to the direction
dated 8% January, 2020 of Hon’ble Supreme Court in Writ Petitioner(s) Civil No. 114/2014,
Common Cause Vs Union of India & Ors.

24. The individual sand ghat-miner will take appropriate measures to avoid parking of empty /

loaded vehicles on nearest highway/ public roads to avoid traffic congestion.

25. Project Proponent will adhere to all applicable provisions of Sustainable Sand Mining
Management Guidelines 2016 and Enforcement & Monitoring Guidelines for Sand Mining,
2020 (EMGSM - 2020) issued by Ministry of Environment, Forest and Climate Change,
Government of India. In case, any ambiguity or variation between the provision of both these

document arises, the provision made in “Enforcement and Monitoring Guidelines for Sand

Mining — 2020" shall prevail.

EC Identification No. - EC23B001BR1 10207 File No. - SIA/1{a)/2257/2023 Date of Issue EC - 22/09/2023 Page 7 of 10
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Which are of public concern at large shall be permanently

Public along with address and contact details of authority
s can be reported,

\ 6. All specific and genera] conditions
displayed at a promineny place for

where the violation of gC condition

27. Project pr

oponent shall ereet 5 signboard on his project site and display information regarding
name of the project, No, & date of validity period of EC, annual production capacity of the

B. General condition

1. No stacking of sand is

allowed on road side of any public road including national highways/
State highways.

2. No labour camp shall be allowed in riverbed.

(outside mining Block and river-bed) such as fuel for cooking, toilets / mobile toilets, safe

drinking water, First-Aid facilities, créche etc, The housing may be in the form of temporary

structures to be removed after the completion of the project.
4. Labour & Personnel working in dusty areas shall wear protective res

piratory devices and they
shall also be provided with adequate

training and information on safety and health aspects.
Occupational health surveillance program of the workers shall be undertaken periodically to

observe any adverse health impact due to exposure to dust and take corrective measures, if
needed.

5. The Project Proponent shall make arrangements for safe drinking water, first aid facility along

With anti-venom injection, in case of emergency for the workers.

6. The project proponent shall maintain register for production and dispatch of mineral and submit
periodic return (six-monthly) to the SEIAA, Bihar / Regional Office of Ministry of
Environment, Forest and Climate Change, Government of India, Ranchi. If the remaining

period of lease is for less than a year, the Project Proponent shall submit a monthly return of
i

production.

7. The EC holder shall keep a correct account of quantity of mineral mined out, dispatched from
§ e

for inspection whenever asked for.
f Central and State Government
produced before officers o

5

10
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5 Regular monitoring of groung waler table sh

: ; all be carried out at the upstream and depth of
water available in the adjoining dug-well

9. Monitoring of Ambient Ajr Quality,

Water Quality & Noise Quality shall be carried out as per
the Notification, v Quality P

as ; .

inkling should amended from time 1o time by the Central Pollution Control Board. Water
rinkling s i

F & should be increased at places of loading and unloading points & transfer points to

reduce all sorts of fugitive emissions,

10. “The funds earmarked for environmental protection measures should be kept in a separate bank

account and should not be diverted for other purpose. Year-wise expenditure should be reported
to the SEIAA, Bihar.

I1. The Project proponent shall provide all necessary logistic support to the authorized officer of

this authority as and when required. They will facilitate and assist the authority in site
inspection and monitoring,

12. All the provisions made and restrictions imposed as envisaged in the Bihar Minor Mineral

Rule, shall be complied with; particularly regarding Environment Management and payment of
compensation to the affected land owner(s).

13.

No change in mining technology and scope of working should be made without prior approval
of the SE1AA, Bihar.

14. The Ministry / SEIAA may alter / modify the above conditions or stipulate any additional

condition(s) in the interest of environment.

15. Concealing of factual data or submission of false / fabricated data and failure to comply with

any of the conditions mentioned above may result in withdrawal/suspension of this clearance

and attract action under the provisions of the Environment (Protection) Act, 1986.

16. The instruction contained herein above regarding air and noise pollution and details of mining
. The in

roposals shall be displayed on Signboard i Hindi for the pithsinibematan.

SEIAA may impose additional conditions in the interest of Environment & Ecology
17. The Sk

whenever it becomes necessary to do so.

y appe v ie wi 'ble National Green
1 against this en ironmental clearance shall lie with the Hon b:: a; i re
8. An al a . . B
N f preferred within a period of 30 days as presl:nb:d under sectiop 16 of th Nationa
I'ribunal, if pretemred, y
Green Tribunal Act, 2010.

= . l sue EC = MEQ2 ag.e [+] 0
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§pginl Conditions

1. Plantation consistin :
g of mixtu 1
re of indi
and proper care mu genous and fast g :
st be taker st growing species of trees be
1. Plantati . must be done
ntation of a minimum of 5 feet tall plants must be done in the

sl [! 0 Environmen
1 year Df lease pcnt::id nnd pmpcr]y mai i
aintained till the Vﬂli it:f f i LEs

2. The Project Proponent shal
gy in; r:::ute and conduct measurable CER activities like facilities for
Waste Management Facilities, s cfunf creation, solar power, Rain Water Harvesting, Solid
N —— di;FlTl:tlnn. essential furnitures for the local government schools
intimation to the concerned [1'isl::i‘irct'::'1':‘[1‘d fnum g A
agistrate and the concerned district level officers of the

concerned departments).
3. The Proj
ject Proponent must maintain existing ponds nearby. if any

4. The Proponent
must i A
e n;ubmﬂ untreated high resolution satellite images with stereoscopic 3D
i T onal Remote Sensing Centre (NRSC), Hyderabad for the month of June and
ery year, along with the respective half-yearly compliance report in hard and soft

copy.
Sd/-
(Sudhir Kumar)

Member-Secretary
SEIAA, Bihar

ation and necessary action to =

tt., Govt. of Bihar, Sinchai Bhawan,

Copy, through email, for inform
Forest and Climate Change Dep

1.  The Secretary, Environment,

Patna - 15.
2. '{Ee Additional Chief Secretary, Mines and Geology Deptt., Govt. of Bihar, Vikas Bhawan, Patna -
3. The Chairman, SEAC, Bihar.
4. The Member Secretary, Bihar State Pollution Control Board, Patna-23.
5, The Director, Mines and Geology Deptts Govt. Of Bihar, Vikash Bhawan, Patna = 15.
6. MOEF&CC, Integrated Regional Office, Ranchi, 2* Floor, Headquarter - Jharkhand State Housing
Board, Harmu Chowk, Ranchi, Jharkhand - 834002.
0 Guard file.
——
6 v
(Sudhir Kumar)
Member Secretarys
SEIAA, Bihar
Signature@[g Verified
Digitally signe by Ak, Sudhir
Kumar
Membe S 3921 P
ala. i
i SIM1{a]J225?!2023 Date of Issue EC - 22.@9.'203? page 100f 10
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File No.: SIA/1(a)/2509/2024
Government of India
Ministry of Environment, Forest and Climate Change
(I'ssued by the State Environment I mpact Assessment
Authority(SEIAA), BIHAR)
* %%

Dated 10/08/2024 @

To,
AMENDRA THAKUR
Ashirwadpuram Colony, C-37, Dhimrapur Chowk, Raigarh, Chhattisgarh , RAIGARH,
CHHATTISGARH, 496001
pragatiindiansroadlines@gmail.com

Subject: Grant of prior Environmental Clearance (EC) to the proposed Mining Project under the provisions of
EIA Notification 2006-regarding

Sir/Madam,

This is in reference to your application submitted to SEIAA, Bihar vide proposal number
SIA/BR/MIN/486030/2024 dated 05/07/2024 for grant of prior Environmental Clearance (EC) to the
project under the provision of the EIA Notification 2006-and as amended thereof.

2. The particulars of the proposal are as below :

(i) EC Identification No. EC24B0107BR5465496N
(i) File No. SIA/1(8)/2509/2024

(iii) Clearance Type Fresh EC

(iv) Category Bl

(v) Project/Activity Included Schedule No. 1(a) Mining of minerals

Sand Mining Project on Sone River at Rohtas Sone

(vii) Namc'Gigiiicr e 3A Sand Ghat of District - Rohtas, State-Bihar.

(ix) Location of Project (District, State) ROHTAS, BIHAR
(x) I'ssuing Authority SEIAA, Bihar
(xii) Applicability of General Conditions No

3. Inview of the particulars given in the Para 1 above, the project proposal interalia including Form-1 (Part A, B and
C)/ EIA & EMP Reports were submitted to the SEIAA, Bihar for an appraisal by the SEAC under the provision of
EIA notification 2006 and its subsegquent amendments.

4. The above-mentioned proposal has been considered by SEIAA, Bihar in the meeting held on 24/07/2024 &
25/07/2024. The minutes of the meeting and all the project documents are available on PARIVESH portal which
can be accessed from the PARIVESH porta by scanning the QR Code above.

SIA/BR/MIN/486030/2024 Page 1 of 12
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. Details of the minerals to be mined along with production capacity and the brief on the salient features of the

project as submitted by the project proponent in Form 1 (Part A, B and C) in the reports and as presented during
SEIAA are annexed to thisEC .

. The SEIAA, Bihar in its meeting held on 24/07/2024 & 25/07/2024, based on information submitted viz: Form 1

(Part A, B and C), EIA/EMP report etc & clarifications provided by the project proponent and after detailed
deliberations on all technical aspects and public hearing issues and compliance thereto furnished by the Project
Proponent, recommended the proposal for grant of Environment Clearance under the provision of EIA Notification,
2006 and as amended thereof subject to stipulation of Specific and Standard EC conditions as detailed in the point
below.

. The SEIAA, Bihar has examined the proposal in accordance with the provisions contained in the Environment

Impact Assessment (EIA) Notification, 2006 & further amendments thereto and based on the recommendations of
the SEAC hereby accords Environment Clearance for the instant proposal to M/s. AMENDRA THAKUR under the
provisions of EIA Notification, 2006 and as amended thereof subject to compliance of the Specific and Standard
EC conditions as given in Annexure (2)

. The SEIAA, Bihar reserves the right to stipulate additional conditions, if found necessary.

. The Environmental Clearance to the aforementioned project is under provisions of EIA Notification, 2006. It does

not tantamount to approvals/consent/permissions etc. required to be obtained under any other Act/Rule/regulation.
The Project Proponent is under obligation to obtain approvals /clearances under any other Acts Regulations or
Statutes, as applicable, to the project.

10. The PP is under obligation to implement commitments made in the Environment Management Plan, which forms

part of this EC.

11. Any appeal against this EC shall lie with the National Green Tribunal, if preferred, within a period of 30 days as

prescribed under Section 16 of the National Green Tribunal Act, 2010.

12. Thisissue with an approval of the Competent Authority.

Annexure 2

Details of the Project

S Particulars Details
No.
. . Sand Mining Project on Sone River at Rohtas Sone 3A Sand Ghat of
a Details of the Project District - Rohtas, State-Bihar.
b Latitude and Longitude of the | 25.04291739919557,84.3424165525648
' project site 25.04916800429666,84.35231813821035
Nature of Land involved Areain Ha
Non-Forest Land (A) 0
c Land Requirement (in Ha) of the
' project or activity Forest Land (B) 0
Tota Land (A+B) 355

SIA/BR/MIN/486030/2024 Page 2 of
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363
S. . .
Particulars Details

No.
d. Date of Public Consultation Public consultation for the project was held on 2024-06-22
o Rehabilitation and Resettlement NO

' (R&R) involvement
f. Project Cost (in lacs) 272030000
0. EMP Cost (in lacs) 9.35
h. Employment Details

Details of Minerals Products & By-products

Name of the Mineral to be
mined

Classification of mineral
[Major/Minor]

Production capacity in
MTPA

Remarks

Ordinary Sand

Minor

1.1502

SIA/BR/MIN/486030/2024
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STATE LEVEL ENVIRONMENT IMPACT ASSESSMENT AUTHORITY, BIHAR

Sub:

Referemce:- 1.
3.
4
5.
b.

Sir,

F. No..- SIA/ (a)/2509/2024

Proposed Sand Mining Project on Som, Sone River at "Rohtas
Sone- 03A" Sand Ghat, at Mauza:— Pokhraha, Jamalpur &
Naariganj, Block:—Nasriganj, Districh— Rohtas, State:— Bibar;
Area:— 355 Ha, [Total Production Capacity:- 639000 cum per
Annum| — Environmental Clearance regarding.

MoEF&CC ToR Propasal No. - SIA/BRMIN/464339/2024,

MoEF&CC EC Proposal No. - STA/BR/MIN/4S6030/ 2024 &
SELAA File No.« S1AS (3)/25(0972024,

2- Scnutiny fee submission dated (4-03-2024,

ToP. isgped date 20-03-2024.

Dnline Final EIA sobmission dated (05-07-2024
SEAC meeting held on 13-07-2024 {For EC),
SE1AA meeting held o 24-07-2024 and 25207.2024 (Far EC).

This hus relersnee e yous oaline applleation for Kiver Sand Mining by MYs
Pragati (lndiag) Roead Lines for Mining of Hohtas Sope — 834 Sapnd Ghat on Sone River of
Distiict:- Rohtas, State:- Bihar. The details of the projects as aventioned in application are 2z below-

SL Ttems Details
k Proposed Sand Miming Projecl on Sooe River at ™ Roltas
L. . Name of the PIoyed] . Some = 09 A" Sand Cilar
2 Al of G project 35 Hae K ]
3. | Proposed Production | G300 curm per Antivn
4. Depth of Mining 03 Meters
5. | Mame of River | Sone River
6. | Mams of Minsral _ Sand
; . Mauza:— Pokhreha, Jfamal & Mastiganj, Block.-
7. | Locationofthe Project |\l et Robtas, States Bihar
SLMo.  Latitudes | Longitudes
1 C2EF T LN B2 R347E
I 2 252 S4TE"N | BRZIP3INTE

1 HTrAIYN (B4 210N E

B, 4 25°2 53.51"N | B4" 2 5501 E
Laticuds & Longitnde 5 TN Mo 2ra5 57 E

6 I5FT LN | B4° 07 43,77 F

7 XX ERGIN B4R 20 454 E

3 I HLTN | 547 20r 3%.11"E

9 AT MLITN | B4R 20r 3e21"E

10 252 43T N | 84" 2 J2T5"E

&Ar“'
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1T 25*2'3441"N B IGI2YE
12 2304591 N 34721 449" E
Doanestic Water — 0,50 KLD
Dust Buppression —3.0 KLILY
Crezn Developmen — 1.04 KLD
- Tolal Water Requiremenrt = 6.56 KLD

9. Waler Requivemeni

10. Manpower S0
Capital Cost  Recurring
Description | (Lakk ' Cost (Lakb)
Follution Cowtrol S Doust Nil 5 5
Supresst ! -
upression _ _
Pollution Monitoring | - 74
Planiation and Salary for
. Bavi it Maragement E:lsglm'dmer {part time A 1.0
lan Cogg [aul Road Maintenance . »
Occupational Health and 1.0 38
Safety of the workers ' -
CER Bodget (PH o _
Commitroent ) N _ : _
Lxrand Total 73,75 0.04
12.

Projeci Cost of Project Site Totzl Project Cost = T 2720.3 Lakbs/-

FREMISES OF THE ENVIRONMENTAL CLEARANCE

This Eavironmental Clearance is being isssed on the premise=s which have boen substantialed /
described in detsil in e formst of application along with cnclesed affidavits § certificates /
undertakings etc. furpished thewith by the progect proponet:-

(i)  Ilnformation provided, descriptions mentioned are complels, true and aciwal and no relevant
fuct has been concealed to obtain Enviroomenwal Clearance deceitfully by the peoject
propoeEnt.

(i River Sand Mining shall nor be done in rainy Season (mid June o mid October) of gach

calendar year,

(i) The Environmental Clearance holder shall tzke ail possible precautions and safeguards for
protection of Environment and control of pellution as well as road sufety znd mindng shall be
done in zocially responzible mannsr.

ATr, water, Moise pollution and visual impect due 10 mining opemtions ! calmclion /
Teanzportation of mined minetal / over burden ¢ic. shall b leapt within preseribed limita in
Ihe operational arée BV

L

SIA/BR/MIN/486030/2024 Page 5 of 12
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{iv) Mining shall only be done afier obtainiog valid mining lease  permit from the competent
aulhontiss mmd opembions shall lake place only within validity period of lease / permit.
All the provisions made and restrictions inposed as covered in te relevat minoe mieeral
Rule, shall be complied wik, particulady regarding ERP,

v Dwpt of Mines & Cealopy, Govi, of Blhar shell kegp o sivict vigh In the compliance of
relevard provizions of applicable Bifwr Minerals (Concession, Prevention of Nlegal mining,
Tramsportation and Storage) Rofe 207 and ity amendment especiolly sciendific sxecution of
rrininig s (s approveel by the themrselves) and report violations if any i found ag wel! as
CHR laker for the same.

{4} Project Propmooent zhall submit {10 the SE1AA | Bihar, Repional Office of MoEF&CT at
Ranchi, Bitar Stete Pollution Control Board) six monthly compliance report with evidence of
the conditions within a fernight afer the end of every six month ull validiy pedod of
Envirenments] Clearance.

{vi)  Ewmvronmental Cleerance shall be lioble fo be revoked i furnished informanion, provided
desoription ¢ Cerilficares - Affldavies / Underraking eic. are joursd false 7 cancocied i any

stage of Hs valldlin,

(Wlil} This Envirommental Clearance i bsted withomt affecting any courl grder 7 sialfory other
istiierans as well as relevan other faws enareied by MofEFACT, Gof, New Delhi.

{ix)  Minmyg and lersponation of mined malerial from mine site 1o stack vard shall be done in
the day time only t9 aveid noise pollution i the nearby human habitation area,

(%) Mo parl of the mitung area 15 0 4 protected of Reserve forest and it alzo does oot fall either
within a wildlife protecied area or within its eco-sensitive zone.

fxi)  Prjeci Proponent shall inlimale SELAA irunediately if there i3 any change in heir official
address / E-mail / Ph Me / Cell. ne ete failing which communication sent to them an old
address shall be considered as delivered,

A& Specifle Comdition

1. The Pooject Frponent shall obbin all mecessary clesmnce’ permission fmom all concemed
departients before commencernent of mining works,

=%

The Eovirconmental Clearanee will be valid Tor phbsé lease perlod smbject to & ceiling of 5

Years.

@b
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3. The project proponent before staring any activity /prepatation of ground, on the leased area
shall demarcats his lease hold by ROC pillars erecied 2t whe cost of lease holder after
cerification of the mining officer. On cach pillar Geo-Coordinate and fore bearing’ back
bearing shall be writen with permanend paint matk as described in the mining plan. All the
pillars should remain intact af same gee—coordinats. Hstablishment! labeling of Benchmark at
each pillacs or ground conrol poins.

4. Exiraction of sard bevond annusl production capacity is not permnibied.

5. The Project Proponcrt should undeniake the sand mining limited to 03 meter (three meter)
depth by sami-mechanissd method (withont using any heavy machine), preferably by mateal
axcavation.

6. Extraction will be carried out up to a maximuumn depth of 03 meiér from surface of mineral

deposit and ot kess than one merer from the water level of the River channel whichever is
edrlier.

T Na mining shall e carried out in the areas prominently used by wild animals (birds and
reptiles) for nesting, Restricted wotking hours-Sand mining operation has to be carried ou
berwcen & am bo 7 pm,

8. Mo mining shall be carried oot in 3 meter wide strip firom the river bank in a River flpod plan
and within fowing/live water chanoel.

9. To maintain the safety amd stability of Riverharks, 3 meter o 10%% of the width of the River
whichaver iz mare will be left inuact 35 “No Mimag Zone”.

10, Mo strearn shall be diverred for the purpose of sand tvining. No natural water course and / or
waler reservoirs shall be obatructed due to mining operations.

1. The poltution due to transportation load on the environrnent will be effectively conirciled &
water sprinkling will also be done regulacly. Vehicles with PUCC only will be allowed to ply.
The tninetal rransportarion shall be carried owt Ihrough covered wehicles / wacks only and e
vehicle shall not be overdeaded. Project should obtain 'PUC' centificate for all the vehicles fom
aithorized pollution testing cenure.

12, The stacking area of mnined-out sand which shall be simated near the mining site within a
fenced area from 4fl sides to avoid being spread in the nearby aress by high winds and the
beiutv of stacking should oot exceed 2 meter. Transpontation shall be confitved 10 day time only
that i frgnl sunrise (o suns=i, o avoid inconvenicnes w local pepeiation im whyway.

3. Fubbish buriai shall nod be done in the Rivers, ay""
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14, Adequate sizps shall be faken to check 200l erosion and coniedd of debris flow ete. by
Construcling engincering stcimres,

15, Mining activity shall not be done for mime kease where mining can cause danger (o site of flood
protection works, places of culural, religious, historical, and archasolegical importance.

16. The approach road from loading peint upto main road shall be propedy developed with proper
width and geometry required fivr safe movement of raffic by lease holder at his own cost.

17. Main baulage road in the mine shall be provided with permoamenl waler spnnklers and other
roads shall be rgulacly wetted with warer tankers fitted with sprinkders,

18. Transportation of the Mimewis by roald pussing through the village shali not be allowed. A
hypeirss” romd should be construeted (say, leaving a gap of at least 200 meters) for the purpose of
trapgporiation of the minerals so that e impaet of sound. dust and sccidents could be
mitigated. The Project Proponent shall bear the cost towards the widening end strengthening of
existing public mad-network in case the same is proposed to be used for the Project. No road
moverment should be allowed on existing village road network sathout appropriately increasing
the carrying capatity of such roads.

19. The project proponent shall comply with the provisions contained in thiz Ministry's OM vide
F Mo, 2265201 7-14 I dated =t May 2018, as applicable. regarding Corporate Environment
Basponsdbility,

20, Project Propovent shell appoind a Moritoring committes to monitor the replemshment siudy,
traffic management, levels of production, nver Bank crosion and mantensnce: of Road ele:,

21, Project Proponent shali submic the annual replenishment report certified by an authornized
agency. In case the réplenishrent is lower tham the apimoved tae of prodwction, then the
mining activity / production levels shall be decreased / stopped accordingly a6l the
replenidhement is complated,

22, Regular monitoring of the flow rate of the springs and seasonal gream Aowbog in and around
the mine leaze shall be carried out and recards maintained. Regular monitoring of water quality
upstream and downsiream of water bodies shall be carried out and record of monitoring data
should be maimained and submitisd 10 the SEFAA, Bihar, Regional office, Ranchi, Central
Ground water Authority, Regional Divector, Central Ground watcr Bosawd, Statc Polluwtion
Comtral Bosrd zid Central Pollution Control Board.

23, The projest proponsnt shall abide by the Hon’ble Supreme Court order dated 08.01.2020 [Writ
Petition 9 () (Civil o, (=) 114/2004]. Propazzl of re-grassing ibe mining arca and any ather

aréd which mzy have been disturbed due to their mining sctivities and restore the land 0 2
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conditict which is fi for growith of foddes, flora, fauma etc. In compliance to the direction
dated 8% January, 2020 of Hon'ble Supréme Court in Writ Petitionetts) Civil Mo, [ (42014,
Common Causs ¥s Union of Indin & Ors,

24, The Individoal sand ghal-miner will fake appropriate nessures to avoid parking of empty /
loaded vehicles on nearest highway! public roads to avoud raffic congestion.

25 Pmjoct Proponeat will adhere  to all applicable provisiens of Sustainsble Sand Minmg
bdanagement Guidelines 2016 and Enforcement & Monitormg Cuidelings for Sand Mining.
2020 {EMGSK — 20207 issued by Ministry of Envirormeent, Forest and Climate Change,
Govermoent of Tndia. Tn case, any ambiguity or variation batween the provision of both ibese
documen arises. the provision made in “Enforcement and Monitering Guidelines for Sand
Mining — 262G zhall prevail.

26, All specific and general conditions which are of public concern al larpe shall be permanently
displayed @t a prominent place for publie along with addresa and contact deails of avthoricy
where the wiolation of EC conditions can be reported.

27, Project proponent shall erect a signboard on bis projece sive and display infermation regarding
name of the project, Mo, & date of validity petiod of EC, annoal production capacity of the
minetal and ofher relevant information for the general public.

B. General condition

1. Mo stacking of sand is allowed on toad zide of any public road including natopal highways'
State highways.

2. Mo labour camp shall be allowsd in riverbed,

3. Provision shail be mads for howsing labour with gl necessary infrastmucture and facilities
(outside miniog Block aod over-tead) sach as fuel for cooking, Loilets ! mobile toilers, safe
drirdiing water, First-Aid facililies, créche e1c. The housing may be in the form of termpotary
stneciures to be removed afier the completion of fhe project.

4, Labour & Peesomtel woeking in dusty aress shall wear protective respiratory devices and they
ghall also be provided with adequate maining and information on safety and health aspects.
Occupational ficalth swrveillance program of he wodkees shall be undectaken periodicaliy o
nbserve zny adverse health impact fue 1o exposure 10 dust and take corrective measures, if
nediad.

5 The Projeci Proponent shall make strangements for safe drinking warer, first aid facility along

With anti-venom injection, in c2se of emergency for the workers,
SIA/BR/MIN/486030/2024 M Page 9 of 12
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6, The praject progwnent thall maintain register for production and dispatch of mineral and submit
periodic retum {six-menthly) to the SELAA, Bibar / Regional Oifice ol Mimstuy of
Epvironment, Forest and Climate Change, Govermrent of [ndia, Ranchi. If the remaining
pericd of lease is for less than a year, the Project Propenent shall submit a menthly retwn of
prosduction.

7. The BC holder shall keep a corrert aceount of quantity of mineral minad out, dispaiched from
the mine, mode of wansport, regizitation oumber of vehicle and mine plan, This should be
produced before afficers of Central and Siate Govermmend tar inspection whenever asked for.

3 Repular monitoring of ground water table shall be camicd ow at the upsirearn ard depih of
water available in the adicining dug-well

4 Monitormg of Ambienl Air Cuality, Waier Quality & Moise {Juality shali be carmied owi as per
the Maoification, as amendsd from e 0 Gme by the Central Pollutkon Control Board, Water
gprinkling should be increased at places of loading and unloading points & wansler poines Lo
reduce all serts of fopitive emiszions,

10, The funels eannarked for environmenlal pootection messures should be kepl 1o 2 scpacaie bank
aocount and should not be diverted for other purpose. Y ear-wise expenditure should be reported
to the SELAA, Bihar.

L1, The Project proponent shall provide all necessury logistic support to the antherized vilicer of
thiz= authotity az and when regursd. They will facilitate and aszsist the authority in site
inapeclion and monitoring.

12, Al the provisions muds s restriclions imposed as envisaged in Ihe Bihay Minor Minersl
Rule, shall be complied with, particularly regarding Environment Management and payment of
compensation io the affected land ownens).

13, Mo change in mining technology and scope of working should be mude withoul pror approval
of the SE1AA, Bihar,

14, The Minisiry ! SEIAA may alter / modidy 1het above conditions or stipulate any sdditional
condition(s] in the interest of enviconment.

15, Concesling of factual data or submizsion of false / fabocated dala and failure to comply with
any of the conditiona mentioned above may result in withdrawal’suspensien of this clearsnce
amd aliract action wder the provisions of the Bavivonzcent (Protection} Act, 19846,

16, The insivuction contamed herein above regarding air and toise podlution and details of mining
pioposals shell be displayved om Signboard in Hindi for the public information.
@P
SIA/BR/MIN/486030/2024 Page 10 of 12
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17. The SE1AA may impose additional conditions in the inferest of Environment & Ecology
whenever it beromes necessary o do so-

1%, Any appeal againsi this environmental clearance shall lie with the Hon'He hational (reen
Tribunal, if preferred, within a pericd of 30 days as prescribed undér section 16 of the National
Grcen Tribunmal Act, 2000,

. Specisl Condithams

I. The proposed plantation consisting of mixturs of indigenous and fast growing species of tress
musl be done and proper care must be taken, Flantalion of a minimum of 5 feet tall plants must
be done in the |® year of lease perod itself and properly mamtained Gl the validity of
Environmental Clearznce and presecve the exisling trees ai the proposed site.

2. The Projet Proporemt shall execuiz and conduct measwrable Corperale Envicorunent
Recporaibilicy {CER) aceivities like faciliiies for drinking, water supply, infrastrochure creation,
zolar power, Rain Water Harvesting, Sofid Waste Management Facilities, sanitaticn, sssential
furmiturea for fhe keeal povertshent schocis and Angapwadi Kendrae & display board of the
CER activities musd be Bixed for the toformation 1o the public. The Project Proponcnt has to
intimate the concemmed District Magistrate and the concemed district level officers of the
concerned deparoments for record and mformation, with copy maked 10 the Bihar Site
Pollution Control Board, (BSMCB Fatna

3. Under the Corporate Environment Responsibilities the modaiibies of all experditure im sddll
development prograrmme need o be done i consuitation with and puidance of Bihar Skitl
Devalvement Mission, with intimation to the concemed District Magisoate, State Environmend
Impact Azscssment Awhority and Bihar Stale Pollution Comirey Boasd, Palpa

4.  Project Froponent has to fix display board ¢n each mining sil¢ meolionmyg thersupot vanous
activities w be dome under Environmen Management Plan (EMP).

% The Project Proponent must maintato #xistiog ponds nearby, if any.

4. Proper care should to be taken during transportation of sand from the sand mining sitc by
covertng the loaded sand. There should be fieeboand of atleast 03 inctres from the bady level of
the vehicls, so thal the sand doesn't ger spilled on the road and dossn’ affect the air quality as
well.

7. The Froject Proponent to mstall lightoing amestor in the area concermed to protect the
ithabitants fvom hazands like lighimin
] ighming. o
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2. The Proponent must submit untreated high resolution satellite images with stereoscopic 30
view frotn the Natjonal Remete Sensing Centre (MR EC), Hyderabad for the month of June and
Drecernber every vear, along with the respective half-yearly complisnce report m hard and sofl
capy.

Sds-

{Abhay Kumar)
Member-Secrelary
SE[AA, Bihar

Capy, threagh eoalil, for infermation aad necessary achion 6o —
. The Secretary, Environment, Forest amd Climate Change Treptt, Govt. of Bihar, Sinchai Bhawan

Pama- | 5.
. The Additional Chief Secretary, Mines and Genlogy Deplt., Giovt. of Bihar, Vikas Bhawar, Patns -
15
1. The Chainman SEAC, Bihar.
4. The Member Seerdtary, Bihar Stare Pollutioa Conro! Boand, Patnact3,
£, The Director, Mines and Geology Deptt.. Gowi. OF Bihar, Vikash Bhawan, Patna— 15,
.  MoEF&CCT, Integraled Reponn] Cfice, Raticha, 2 Froor, Headquarter - Tharkhand State Housing
Dronrd, Tlamiaw Chowk, Ranchi, Jharkhand - 24000,
T Guard fike.
(Abbay Knmar)
Membet Secretary,
5EIAA, Bibar
Signature Not Verified
Digitally Signed ﬁV[S}‘ri bhay Kumar IFS
Member Secretary, S
Date: 10/08/2024 |:I
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File No.: SIA/1(a)/2504/2024
Government of India
Ministry of Environment, Forest and Climate Change
(I'ssued by the State Environment I mpact Assessment
Authority(SEIAA), BIHAR)
* %%

Dated 11/08/2024 @

To,
RAKESH CHAUBEY
Rakesh Chaubey, S/O- Sri Ramesh Chandra Chaubey, Add- 89, Canal Road, Jakki Bigha, Dehri, Dist.-
Rohtas, ROHTAS, BIHAR, 821307
rceprojects2016@gmail.com

Subject: Grant of prior Environmental Clearance (EC) to the proposed Mining Project under the provisions of
EIA Notification 2006-regarding

Sir/Madam,

This is in reference to your application submitted to SEIAA, Bihar vide proposal number
SIA/BR/MIN/486574/2024 dated 18/07/2024 for grant of prior Environmental Clearance (EC) to the
project under the provision of the EIA Notification 2006-and as amended thereof.

2. The particulars of the proposal are as below :

(i) EC Identification No. EC24B0107BR5959022N
(i) File No. SIA/1(a)/2504/2024

(iii) Clearance Type Fresh EC

(iv) Category Bl

(v) Project/Activity Included Schedule No. 1(a) Mining of minerals

Sand Mining Project, Rohtas Son Block- 3B Sand

(vii) NameGigiSiiores Ghat of District- Rohtas, State-Bihar

(ix) Location of Project (District, State) ROHTAS, BIHAR
(x) I'ssuing Authority SEIAA, Bihar
(xii) Applicability of General Conditions No

3. Inview of the particulars given in the Para 1 above, the project proposal interalia including Form-1 (Part A, B and
C)/ EIA & EMP Reports were submitted to the SEIAA, Bihar for an appraisal by the SEAC under the provision of
EIA notification 2006 and its subsegquent amendments.

4. The above-mentioned proposal has been considered by SEIAA, Bihar in the meeting held on 05/08/2024. The
minutes of the meeting and all the project documents are available on PARIVESH portal which can be accessed
from the PARIVESH portal by scanning the QR Code above.
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. Details of the minerals to be mined along with production capacity and the brief on the salient features of the

project as submitted by the project proponent in Form 1 (Part A and B) in the reports and as presented during
SEIAA are annexed to this EC.

. The SEIAA, Bihar in its meeting held on 05/08/2024, based on information submitted viz: Form 1 (Part A, B and

C), EIAJEMP report etc & clarifications provided by the project proponent and after detailed deliberations on all
technical aspects and public hearing issues and compliance thereto furnished by the Project Proponent,
recommended the proposal for grant of Environment Clearance under the provision of EIA Natification, 2006 and
as amended thereof subject to stipulation of Specific and Standard EC conditions as detailed in the point below.

. The SEIAA, Bihar has examined the proposal in accordance with the provisions contained in the Environment

Impact Assessment (EIA) Notification, 2006 & further amendments thereto and based on the recommendations of
the SEAC hereby accords Environment Clearance for the instant proposal to M/s. RAKESH CHAUBEY under the
provisions of EIA Notification, 2006 and as amended thereof subject to compliance of the Specific and Standard
EC conditions as given in Annexure (2)

. The SEIAA, Bihar reserves the right to stipulate additiona conditions, if found necessary.

. The Environmental Clearance to the aforementioned project is under provisions of EIA Notification, 2006. It does

not tantamount to approvals/consent/permissions etc. required to be obtained under any other Act/Rule/regulation.
The Project Proponent is under obligation to obtain approvals /clearances under any other Acts Regulations or
Statutes, as applicable, to the project.

10. The PP is under obligation to implement commitments made in the Environment Management Plan, which forms

part of this EC.

11. Any appeal against this EC shal lie with the National Green Tribunal, if preferred, within a period of 30 days as

prescribed under Section 16 of the National Green Tribuna Act, 2010.

12. Thisissue with an approval of the Competent Authority.

Annexure 2

Details of the Project

S Particulars Details
No.
. . Sand Mining Project, Rohtas Son Block- 3B Sand Ghat of District-
a Details of the Project Rohtas, State-Bihar
b Latitude and Longitude of the project | 25.04065818002412,84.3350993645375
' site 25.04717272007532,84.34418341835809
Nature of Land involved Areain Ha
Non-Forest Land (A) 0
c Land Requirement (in Ha) of the
' project or activity Forest Land (B) 0
Total Land (A+B) 37.0

SIA/BR/MIN/486574/2024
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S. . .
Particulars Details

No.
d. Date of Public Consultation Public consultation for the project was held on
o Rehabilitation and Resettlement NO

' (R&R) involvement
f. Project Cost (in lacs) 1836.2
0. EMP Cost (in lacs) 15.125
h. Employment Details

Details of Minerals Products & By-products
Name of the Mineral Classification of mineral Production capacity Remarks
to be mined [Major/Minor] in MTPA

Sand Minor 13986 666000 CUM per annum or

1398600 TPA

SIA/BR/MIN/486574/2024
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STATE LEVEL ENVIRONMENT IMPACT ASSESSMENT AUTHORITY. RIHAR
F. No.:- SEA/ ) (a)/2504/2024

Sah: Proposed Sand Mining Preject on Sone River at "Rohtas
Some Block- 3 B Samd Ghat, at Mauza:— Nasrigam),
Abvchal:— Nasripanj, DHstrict:— Rohias, State:— Bikar; Arear—
370 Ha. [Total Production Capaslry:- &66000 cum per
Annum] — Environmental Clearance regarding.

Reference:- 1. MoEF&CC ToR. Proposal No, - SIA/BR/MIN/464145/2004,

MoEF&CC FC Proposal No. - STA/BR/MIN/S6574/2024 &
SEIAA File No.« SLA/1(a)/2504/2024,

2. Scrutiny fee submission dated 1-03-2024,

3, TR issued date 12-03-2024.

4. Culine Final ETA submission dated 12-07-2024,

5. SEAC meeting held on 29-07-2024 and 30-07-2024 {For EC).
6. SEIAA meeting held on 95-08-2024 (For EC).

Sir,

This has reference to your online application for River Sand Mining by Mz
Rakesh Chawbey for Mining of Rokiss Sone Block-3 B Sand Ghat oo Sooe River of District:-
Rohias, Staie- Bihar. The details of the projects as mertioned in application are as bebow:-

e Tiemn Details

i ) . ' Propogsd Sand Mind Fm'ec_t on Yone River at "Roktas
R RGBT Sane Block: 3 B Srsd Ghst

2. | Arcaol the projecl | 370Ha.

3.  Lrepih of Mining | 3 Meters

4. | Proposed Prixlecdon | BN cum per Annwm

5. Nameaof River | Bone River

6. Mame of Miveral | Sand

1, | L-ncaﬂfn u_fihe PE’ wot ) :Ehﬁ-ﬁ.mrlafnjﬂ Anchal:= Masriganj, Districl-
_ Geo-Coordinates iy
| Latitude | Lamgiteds
ST T 4870 N W0 ST E
| 2372 41" N | 34720 3902 E
| 250249 82" N B4 20 2T51"E

8. Lettude & Longimude | 250241 90" N | B4° 20 16,737 E
| 257 X A530° N R4 200 010" E
| 2502 3) 25 4720 6.30°E
| 2572 30.38" N | B4"20'R.17E
= N | B2 15,23 E
| 23X NI N B0 2B E

SIA/BR/MIN/486574/2024
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Domestic Water = 0.71 ELD
Dzt Suppression =12.3 KLD
Grean Development — 3.0 KLD
_ Total Water Requivement — 18.01-18.0 KLD

9. Watsr Requirement

10, Manpower 71 - |
Recurring
Description {Capltl:ll Coat Cash
_  (Lakh)
Pollution Control & Dust . 5
| Supprression -
Envirorment MManagement . _
11. | Plan Com Pollution Menitoting . - . 10
PMlantstion and Salery for
one gardener {purt e 10.00 0.5
| basis) _
Haul Road Mainlenance
| Cost | 5125 | 135
| Tatal 15.12% 5%

12,
Project Cost of Project Site | Tolal Project Cost - T 18.36,20 00/~

PREMISES OF THE ENVIRONMENTAL CLEARANCE

Thiz Environmental Clearance is being iswoed on the premises which have been substantialed /
described in deil in the format of application along with enclosed affidavits | ceniticates /
undcttakings ¢tc. furnighed therewith by the project proponent:-

iy  Informstion provided, deseriptions mentioned are complere. tue and actwal and no
relevant fact has besn concealed (0 obtain Environmental Clearance deecithally by the
PrOject (rOpOnent.

(i}  River Sand Mining shall ned be dans in tainy Seazon (mid June 10 mid October) of each
calervdar year.

(i)  The Envircmmental Cleatanee holder shall 1ake aft possible precawtions and safeguards for
protection of Environment and control of pollution 23 well a3 rogd safery and mining shall
be done In socially responsitle marmer.

Air, waler, Moise polluticn and visual impact due 16 mning opecationa f exraction
{ Transportation of mined minezal / over hurden ete. shabl be ket within prescribed limits
it the oparalional aréea

iiv)  Mining shell ondy be donge afier obtaining valid mining lease / permit from the competent
authorities and operations shall take place only withit validity period of lease / pemait

@V
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All the peavisions moede and restrictions imposed as covered m the relevant minor minaral
Rule, shali be complied wath, particularly regatding EMP.

(v Depr of Mimes & Geology, Uowt, of Bifar shall keep a sivice vigil in the compiiance af
refevant provisions of applicefle Bihar Minerals Comcession, Prevemtion of Megad
mining, Tronspoertation and Storage} Rule 201% and ifs amendmern especially scientific
execuiion Of reinimg Wawk fos approved by ihey themselves) amd repart viclaiions If any is
Sotird s well as aoitior vaken for the same.

{vi} Project Froponent shall submit (bo the SELAA, Bihar, Regional Office of MoEF&CT m
Ranchi, Bihar Staie Pollution Control Board) six manthly complience eport with
evidence of the cogditions within a forthiphi afler the end of every six month 1l velidic
period of Environmental Clearance.

(¥ii) Environnental Clearance shall be llable 1o be revered If furnished informarion, provided
deseripiton / Certificates © Afftdavity 7 Undertaking etc. are faund fofee / concacted o anp

stage of i validiny.

(wiit)  This Envirgrmenral Clearonce s issued withowt affectivg any court order £ statuior) other
institsatons as well as refevamt other bawr enacted b MpEF&OT, Gof, Mew Delhe,

(ia)  Mining and fransporiation of mined maleckal [rom mioe site 1o sock yard shall b donc in
the day time only to aveid noise pollution in the nearhy hurnan habitation ama

%) Mo part of the mining ares is o a pootected or Reserve forest and 1t also does ret Fall erthar

within a wildlife protecied arcs or withia s coo-sensibive zone,

() Project Proponent shall intimate SEIA A immediately if there 15 any change io their official
address / E-mail / P Ha f Cell. no ete faling which comimunication sent o them on old
address shall be consdored as delivered.

A, Speeific Condiibon

1. The Prject Propament shall obtain all pecessary cleamnce’ permission from all concerned
depariments before commencement of mining works,

2, The Environnientsl Clearance will be valid for mine Jease period subject (o 2 ceiling of

% years,

3. The projest proponent before starting any activity /peeparation of ground, on the leased area
ghall demarcate his lense hold by ROC pillars erected at the cost of lease holder after
cerification of the roming officsr, On each pillar Geo-Coordinate and fore beanng’ back

SIA/BR/MIN/486574/2024 (_j?( Page 6 0f31%1
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bearinig shall b written with permanent paint mark a5 described in the mining plan. Al the
pillars should remain intact at same geo=coordinate. Establishment! labeling of Benchmark
at sach pillars of oumel control poiis.

Extraction of sand beyond annal production capacity is not permitizd,

The project preponent shall limil the sand mining upto 3 meters (three meters) depth. Mining
should be dope by semi-tchanised method withoot weing any heavy machine, preferably
by mamsl excavation.

Extraction will be camied o up 1o 3 moastrmun depth of 03 meter from sugface of mineral
deposit and not less than one meter irom e water levet of the River channel whichever is

carlicr.

Mo mining shall be carvied owl in the areas promipently used by wild animmals {birds and
rphles) for nesting, Rastneted working bours-Sand muning operation kas 0 be carried qut
betwesen @ am W T pm-

o mininz shall be camied cut in 3 rster wide stop from the viver bank in 2 River flood
platn and withio Qowing/live waler channel,

To maintsin the safety and stability of Riverbanks, 3 meter ov 1994 of the width of the River
whickewver ig more will be lefl intact az "Ne Mining Zone”™,

o sweam shall be diveried for 1he purpose of zand mming. No paturl waler course amd £ o1
water teservorrs shall be ohsirneied dog 1o mming nperations,

The pollunon due to transportaiion load on the envammmietit will be effeciively controlisd &
water sprinkling will alse be done regularfy. Vehicles with PUCC onky will be sllowed to
ply. The orineial irandpoitation shall be caviied out through covered vehicles / trucks only
and 1he vehiclz shall not be overloaded. Project should obtain 'PUC" exrtificats for all the
vehicles from authonzed pollution testing centre.

Tl stacking arca of nuned-out sand which shall be silwaded pear the mining 56 within a
fenced area From all sides to avoid being spread in the nearby areas by high winds and the
height of stacking should not exceed 2 meter, Transportalion shall be confined to dzy time
only (hat is From sunrise o sunsel, 1o avoid inconveenes 60 foeal population In anyway.

Rubbish bumial shall not be done in the Rivers.

Adequate steps shall be waken to check soil erosion and contrel of debris flow ete. by
consinting engineeting sinachares. y)”

382
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Mining acrivity shall nol be done for mice l&ase where mining can causs danper o sime of
Ouod proteclen weorks, pleces of culwral, celigiows, hiswoncal, and  archasrdogi:al

imporiance,

The approuch towed {Rm fvading puinl wpie medin oeed shall e properdy developsd wilh
proper width and pesmetry requiced for safe movement of iraffic by lease holder 21 his own

gL,

Main haulape road in the mine chall be provided with penmanent water sprinklers and other
madds shall be regularly weited with water tankers fivted with sprinklezs.

Transportation of the Minerals by rmad passing through the village shall not be allowed. A
'bypass’ road shpuld be constructad (=ay, lezving a gap of at least 280 meiers) for the purpose
of transportalion of the mincrals 50 that the impact of sound. dust and accidents could be
mitigated. The Pryject Proponen shall bear the cost tvwards the widening and sirengibening
of existing public road-network in case the same i3 proposed to be used for the Project. No
road moverment should be sllowed oo existiog village road nerwock withouwt appropriately
increasing the carrying capacily of such roads.

The project proponent shall comply with the provisions contaioed in this Minisiny's OM vide
FHMo. 22652017-1AMM dated st May 2018, ae applicabls, regarding Corpeorate
Environment Responsibility.

Praject Propooent shall appodnt 1 Monitoring commmittes to mondtor the replenishment stady,
i management, Tevels of producilon, river Bank erosion and maintenance of Boad sl

Praject Proponent shall submit the annual replerishment report certified by an authorized
agerwcy- In case the replemistament 18 loweer Han e approved mite of production, then the
miining activity S production levels shall be decreased ! stopped accordingly Gl the
replenizhrnent 13 complated.

Regular monitoring of the flow rmle of the springs and seasonal strearn flowing in and
around The mine l=ase shall be carrled cut and records maintained. Regular momitoring of
watcr quality upsiteam and downstveam of waler bodics shall be camicd out and record of
manitoring daia shonld be maintaived and submitted to the SFTAA, Rihar, Regional office,
Ranchi, Central Ground water Authority, Regional Dirgetor, Central Groung water Board,
State Pollwtion Contrel Beard and Ceniral Pollution Control Board,

- The project proponent shall abide by the Hon'ble Supreme Courl order daed §8.01.202¢

[Writ Penition 9 (=) {Civil No. {g) 114:2004]. Proposal of re-grassing the mining 2rea and any
other srea which may have besn disturbed dus io their mitung scavities and restore the fand

383
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to a cordition which s 6t for growth of fodder, flora, fauna e, In compliance 1o the
direction dated $" January, 2024 of Hon'ble Supreme Court in Writ Petitioner(s) Civil Io.
1142014, Conmumon Cauwss YWa Lnion of India & Ora.

24, The individual sand ghat-miner will take appropriate measures to avoid parking of empty /
loaded wehicles on nearcst highway! pubiic reads 1o avoid wwaffic congestion.

25, Project Proponem will adhere 1o all applicable provisions of Sustainable Sand Mining
banagement Guidelines 2016 and Enforcement & Monitoring Cuidelines for Sand Mining,
2020 (EMGEM — 2020) issued by Minisiey of Environment, Foresl and Climate Change,
Government of India [n case, any ambiguity or vanation between the provision of both
these daciurient arisss, the provision made in “Enforternent and Monitcming Ouidedines for
Satyd Miping — 220" shall prevatl,

26, Al specific and gerveral conditions which ars of pubtic concern a larpe shall be permemently
Jisplayed at a prominent place for public along with address and contact details of auibority
where the violstion of EC conditions ¢an be seponiad.

27 Project proponert shall erect a signboard on his project site and display information
regarding name of the project, Mo, & date of validity peried of EC, anmsal production
capacity of the mmeral and other relevant itformation far the general public.

E. Ganeral condifien

l. MNo stacking of sand iz sllowed on rosd aide of any public read meluding naltonal highways!
Stale highways.

2. Mo laboyr camp shall be allowed in nvadsed.

Lak

Provisien shsl! be made for housing labour with all necessary infrastruchie fmd facilities
{outside mining Block and river-bed) such as fuel for covking, teilels / mobile wdilsts, safe
dripdking waler, First-Aid facilities, créche etc. The housing may be in the form of temporary
atructures to be removed after the complehon of the projact,

4. Labour & Personngl working in dusty arezs shall wear protective respiraiory devices and
they shall also be provided with adequate training and infomoation on safety and health
agpects. Owcupational health survasllance program of the warkers shall be undeniaken
petiodically (o observe any adverse health impact due 10 exposure Lo dust and take comective
measures, if nesded,

5. The Project Pmponent shall meake arangements for safe drinking water, tirst aid facility

along With anb-vénoen iechion, 10 ¢ase of Smargenicy for the workets.
SIA/BR/MIN/486574/2024 v Page 9 of 12
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The project proponent shall maintain register for production and dispatch of mineral and
submit pericdie retum (six—notthly) w the 3EIAA, Bihar 7 Regional Office of Minisuy of
Eoviroomentl, Forest and Climate Cheange, Govemmenl of lodia, Ranchi. [IF the momaining
period of lesse is for less than a year. the Project Propanent shall submit a monthly return of

producton

The EC holder shall keep a correct aceount of quantity of mirerzl mined out dispatched
from the minet, mode of ranspoct, registralion number of vehicl# and mine plan. This should
be produced before officers of Cental and Siate Govetnment o inspection whenever asked

for.

Regular mchitering of ground waler table shall be catried out at the upstream and depih of
waler available io the adjoinimg dug-well.

Blonitoring of Ambient Air Quality, Water Ouality & Noise Guality shall be carried oot as
per the Motification, az amended from time t0 tms by the Central Polhnticn Control Board.
Water spninkling should be momcased at pleces of loading and wnloading points & wansicr
painds 10 raduee all sorts of Fugitive emiszions.

The funds cammarked for envirenmental protecion messures shoukd be kep In a8 scparie
bank accouwnt and should nol b+ divertsd for other piapose, Year-wise expendilure should be
teporied to the SEJAA. Bihar

The Project proponent shall provide all necessary logiste support 10 the authorized officer of
this awhority 2 and when requited. They will facilicare and aszsiel the awthority in site
inspechon 8ad monttonng.

ANl the provizions made and restrictions imposed as envizaged i the Bihar Minge Mineral
Rutle, shall be complied with; padicalarly regarding Environment hfanagement and payment
of compensation W0 1he affected land ownets).

Mn change in mining technology and scope of working should be mmde without prior
approval of the SELAA, Bibat,

The Ministry [ SE1AA mey alter / modify the above conditions or stipulate any additional
conditionfs) in the interest of envitonment.

Conecaling of factusl data or submission of falsc / Babricated data and failuce to comply with
gy of the conditions mentioned abave may result in withdrawslsuspension of this clearanse

and attract action under the provisions of the Enviremment ( Prorection) Act, 1986

@V
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16, The nstruclion contzined herein above moarding air and ooise pollution and deials of
mining proposzls shal] be displayed on Signboard in Higdi for the public tnfomation.

17. The SEIAA may impose additional conditions in fthe tnlerest of Environmend & Ecalopy
whenever it becomes necassary 0 do 5o,

I, Any appeal against this environmental clearance shall le with the Hon'ble Madonal Green
Tobumal, if preferred, within 2 peniod of 30 days as preseribed umder s=c¢tion 16 of the
MNatiotal Grect) Tribonal Act, 20190,

iC. Special Conditions

{. The proposed plantation consisting of mixture of indigenous and fast growing species of
trees must be done and proper care must be taken, Plantation of 3 mimimum of 5 feet 1l
plants must be dons in tbe 19 vear of loase period taelf amd properly tnmnbsined St the
validity of Envitorimental Clearance and pressrve the existing trees at the proposad siie.

2. The Project Proponent shall execure and conduct measurable CER activities like facilities for
drinking watcr supply, infastruchore creation, solar power, Rain Water Harvesting, Solid
Waste Management Factltties, zaniration, essential fumiture's for the laeal govermnmwend
zchools and Anganwadi Kendra. A display board of the CER activilies must be fixed for the
informetion to the public. The Project Froponent has o intimete the congemed Districl
Magistiate atd the concorad district level officers of the concemed deparnmems for record
awl informalion. with copy marksd 16 the Bihar Stae Polluion Conirol Board (BSPURY,
Pathia.

3, Under the Corporate Emvironment Responsibilitics the medaliies of all expendiure on skill
development programme need to be done in consuliation with and goidance of Bihar Skill
Devolvemean Mission, with inomation to the copcerned Disinct Magisirate, State
Environmnent bmpact Assesyment Authodity agd Bibar State Pollion Conmol Board, Patna

4.  Project Proponent has to fix display board on each mining sit4 mentioning therrupon vanous
activities 1o be dons under Envirenment Management Flan {EWF).

5% The Propect Propoient most maintain nearby existing ponds if any,

6. Proper care should o be laken during transportation of zand from the sand mining site by
covering the loaded sand, There showld be a freeboard of atleast 3 inches from the body level
of the vehicle, so that the zand dossn™ get spilled over on the /oad and doesn’t affect the air

quality az weltl
74
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7. The Frojeci Propooent o insigll lighthing amesior in the area concened o peotect the
inhabitants from hazavds like lighming.

8. The Propoment must submit unireated high resolution zaiellite images with sierenscopic 30
view from the MNational Remete Sensing Centre (NRS(), Hyderabad for the mond of June

and Drecember every year, along with the respeciive half~yearly compliance report in hard
and soft ¢opy.

9 Temporary Cxiraction path (oo bridge £ Bume pipe) constructed for local transport Eom
the minimg sit# should be compulsonly dismantled before the anssd of riny season {1% Tuly).
S0 that natural Aow of water through the active river chaunel may oot get disturbed.

Ser-

(A hbay Kumnar)
Member-Secretary
EELAA, Bihar

Copy, through email, T mfrrmation asd necessary aetiom ta =
1. The Secretary, Enviroument, Foresl and Climeve Change Deptt., Govt, of Biher, Sinchai

Bhawan, Paine - 15.
2. The Additioeal Chief Secrepary, Mines and Gealogy Deptt, Govi of Bihar, Vikae Bhawan,
Palua - 15
3, The Chairman, SEAT, Bihar,
4 The Member Secremary, Bihar Stake Pollution Concrol Board, Pame-27.
5, The Director, Mines and Geology Deptt., Govt. Of Bihar. Vikash Bhawen, Patna - 13
6.  MoFFEDC, Inteyrated Regional Odfice, Ranchi, 2 Floor, Headguanir - Jharkhand State
Howksing Board, Harmu Chowk, Ranchi, Tharkhand - 3330002 i B
T Gnard file, Cp}l- "
(Abbuy Kamar)
Member Secretary,
S5Ela s Bihar
Signature Not Verified
Digitally Signed By'g/;hri bhay Kumar IFS
Member Secretary,
Date: 11/08/2024 D
SIA/BR/MIN/486574/2024 Page 12 of 12
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Government of India
Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment
Authority(SEIAA), BIHAR)

meads o

To,
The -1
PREM SINGH

S/O Radhey Shyam Singh, 100, Arya Nagar Ranchi Patna Road, Near
Patratu Chowk, PS- Sadar, Hazaribag, Jharkhand-825301. -825301

ENVIRONMENTAL
CLEARANCE

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,

This is in reference to your application for Environmental Clearance (EC)
in respect of project submitted -to the SEIAA vide proposal number
SIA/BR/MIN/439058/2023 dated-14°Aug-2023..The particulars of the environmental
clearance granted to the project-are as below.

1. EC Identification No. EC23B001BR181126
2. File No. SIA/1(a)/2258/2023
3. Project Type New
4. Category B
5. Project/Activity including 1(a) Mining of minerals
Schedule No.
6. Name of Project for Proposed Sand Mining Project of Area

99.80-Ha at Rohtas Sone Ghat 04 on
Sone River of District-Rohtas State-Bihar

7. Name of Company/Organization = PREM SINGH
Location of Project BIHAR
9. TOR Date N/A

©

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

and Virtuous Environmental Single=Window Hub)

(e-signed)
Mr. Sudhir Kumar
Date: 22/09/2023 Member Secretary
SEIAA - (BIHAR)

PARIVESH
(Pro-Active and Responsive Facilitation by Interactive,

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC23B001BR181126 File No. - SIA/1(a)/2258/2023 Date of Issue EC - 22/09/2023 Page 1 of 10
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STATE LEVEL ENVIRDNMENT IMPACT ASSESSMENT AUTHORITY, BIHAR
F. No.- SIAS] (a V2258/2023

Sub: Proposed Sand Miniog Project on Sone River st "Rohtas Sone
04" Sand Ghat, at Mauza:~ Amivawar, Block:— Nasriganj,
Dhistrict:~ Rohtas, State:— Bihar; Area:— 9080 Ha [Toetal
Prodoction Capacity:- 1796400 cum per Annum] -
Environmental Clearance regarding,

Reference: - 1. Mol F&CC ToR Proposal Mo, - SIA/BR/MIN/413662/2023,
MoEF&CC EC Proposal Mo, - SIA/BR/MIN/A3%OSS2023 &
SEIAA File Mo.:- SLAS{a)/3258/2023.

2. Scrutingy fee submission dated 25-031-2023.

3. ToR issued date 31-01-2023.

d, Final EIA submizzion dated 2 1-08-2023

5. SEAC meciing held on 25-08-2023 {Tor EC).

6. 3ELAA mesting held on 08092023 and 09-09.2023 (For EC}.
&ir,

This hag referanse (o your online application for River Sand Mining by Mg

Canpati Fuels for Mining of Robtas Sone (4 Sand Ghat on Sone Biver of Diistrict:- Folwas, Stage:-
Eihar, The defails of the projects as mentioned in application ate a5 below-

SL Teeim Detuils
No. |
] Proposed Sand Mining Project on Sone Eiver 2t "Raobitas

1. Mame of the projest ) | Sone 04" Sand Ghat M

2. Ares of the project | 99.80 Ha =

ER Proposed Fraduction 1 70eA 00 cun: per Annum

4,  Name ol River Sone Hiver

5. Name of Mineral  Saml _
6. Mawza:~ Amivawar, Block— Nastigani, Dastriet—

Lovatiok of the Project Rohias. State— Bihar

Corner 1 - 25° 00" 036857 N 84° 19" 43.321" E

Comer2 - 25°01' 35211 N E4” 18" 50 380" E

7. Comer 3 - 25701 32347 N R4° 1F 39796 E
Latiide & Longineds Corngr 4 « 257 0] 33,9367 N 847 18 44, 121" E
Corner> - 25701 352197 N B4° 18 49 420" E
Comer & - 25°02° 01 059" N §4° 15" 52878 E

| Comner V- 237 (R 05.204" N 847 18" 55 8R3" E

JE‘.—.

EC Identification No. - EC23B001BR181126 File No. - SIA/1(a)/2258/2023 Date of Issue EC - 22/09/2023 Page 2 of 10
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Cormer & - 25°027 09 741" W B 19' 240" E
Conter @ - 25902 IDR1A" W E4Y IF 05 740" E
Comer L -25203 1219217 N 847 19 1 1L.00%" E
Corteer 1L -25° 02 122947 W 84° 19" 14 919" E
Corteer 172 -25° 02' 00,225 IV 847 1% 10081" E
Comer 13 -257 02 08.344" N 847 19" 18 267" E
Comar 14 - 257 07 08405 W B4 10 25 128" E
Comer 15 -25° 02 07,319 N 84719 32 21T E
Comer 16 =257 02 §7 250" N §4° 149 37.160"
Comer 17 =257 02 08.055" M 84° 19" A 347" E
Comer 18 - 25° 02' 03 685" M 84° 1Y 433817 F
i Domestic Water = 1,140 KLD

Dzt Suppression —3.0 KLD
Cireen Drovelopment - 2904 KL
! | - | Tuots] Waler Reguirement — %134 KLD
9. | Manpower 114

| & Warer Requimstnent

- Capital Cost | Recurring
| Description | (Lakhs) | Cosk(Lakhs)

I Foltution Control &

Cist Suppression _ Nil _ 3.0
_Pollution Monitoring | -- _ 20
Blaniion and Salary
{or ot pardener {part 1.0 10
10 Environment Management | time hasia) |
© Pan Cost | Hawl Road 15 144
hainienanes Road ) _ '
Oveupational healdh
atwl Safaty of the 1.0 in
| workers 3 |
CER Bludg-el {FH 5 0 .
Commitmént | _ |
Total _ 150 1044

—
Project Cost of Project Sie | Todal Project Cost -~ 30,64,06,(H4)/-

FREMISES OF THE ENVIRONMENTAL CLEARANCE

Thiz Environmenta]l Clearance is being issued on (he premises which have been subsiantiated /
described it detail in the formal of applicaion aleng with enclosed affidaviis / cenificates [/
undertakings ctc. furnizled herewith by the project propeocnt=-

(i} Information provided, descriptions mentioned are cortplete, mue and acrual and o relevant

fact has been concealed 10 oblam Environmental Clearance deceitfully by the project
PEOPOHIENL.
(

EC Identification No. - EC23B001BR181126 File No. - SIA/1(a)/2258/2023 Date of Issue EC - 22/09/2023 Page 3 of 10
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{ii)  River Sand Mining shall! not be done in rainy Season (mid Jung 1o mid Ociober) of each
calendar year,

(i) The Environmental Clearance bolder shall 1ake all possible precautions and safeguards for
protection of Environment and conerdl of pollition a3 well as road safety and mining shall

be done in socialhy responsible menncr.

Air, water, Noise pollution and viswal impaet dus o mining operations / extraction
Transporation of mined mineral ¢ over burden ete. shall be kept within préscribed bimits in
the opetational fres

(iv)  Mdining shall only be done after obluining vulid miniog leaze / permit fron the competent
authorities and operations shall take placs anly within validity period of leass / permit,
All the provigions made and restrictions mposed as covered in the relevant minor minesal
Kule, shall be complied with, particulady regarding EME.

Vi Depr of Mines & Ceclogy, Govt of Bitur shall keep o sirics vigil in the complignes af
refevant provisions of apiplicable Bifor Minerals (Concession, Prevention of Mivgal mining,
Transportation and Sioragel Rule M09 amd 1wy conendment expeciatly sciemtific execution of
mining plon (s approved by they themselves) amd report viofptiony i amy B fownd ay well

a5 SCriwt Mien o The Sarie.

(vi)  Froject Proponent shall submit {10 the SELAA, Bilar, Regional Offies of MoEF&ECT al
Ranchi, Bihar Stale Follwtion Conirol Board) six mouithly comptiance naport with evidence
of the zonditions withio a fortnight afler the end of every six month till validity pefiod of
Environmental Clearance,

(viiy  Emvivonmental Clearawee shofl be Lioble o be revoked if furnished itformarion, provideed
deseription S Certificares / Affidavits © Undertaling efc. are found folve © concovied ar amy
stage of itz validity. '

{viii) This Enpvironmental Clearance is issued without affecting amv couvt order £ siatutory other
Yeasrltatiomy it well as relevant other loas epacted by Mo EFE T, Gol, Vew Dedhi,

(ix)  Mimng and transportation of mined matenal from mme site (o stock yard  shall be done in
the day {ime only W0 avoid noize pollution in the nearby human habiation area.

—

EC Identification No. - EC23B001BR181126 File No. - SIA/1(a)/2258/2023 Date of Issue EC - 22/09/2023 Page 4 of 10
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ix3 Mo part of the mining area is in a protected or Reserve forest and it also does not fall either
within a wildlife prolssted area o within it5 eto-sensitive zone.

{xi)  Project Proponent shall intimatz SELAS immediately if there s any change in their official
address / E-mail ¢ Fh, No ¢ Cell. po ete failing which communication sent to them on old
address shall be consideted az delivered.

A, Specific Comdikion

1. Thke Project Proponent shell obtain all necessary cleargneef permission fiom all concemed
departments before commencement of trinihg works.

2. The Environmental Clearance will be valid for mine lense period subject i a ceiling of %

YEATrs.

3. The project proponent before stanting any aciivily /prepumalion of ground, on the leazed arca
shall demarcare his lease hold by RCC millars erccted ot the cost of lease holder afer
centification of the mining officer. On each pillar Geo-Coordinate and fore beating’ back
bearing shall be writen with permanent pairt mark a5 described in the mining plan. All ihe
pillars should remgin intaet & same geo—coondinate. Establlslunents labeling of Bencluneark ar
sach pillars or ground conmrol points.

4.  Exmaction of zand beyond antival production sopaciiy 15 not permitted.

5. The Project Proponent should undertake the sand mimng lmted to 03 meter (three meter)
depth by semi-mechanised meihod {withowr using any heavy machine), preferably by manual
ERCAV AT,

6, Eximaction will be cacried oul bp to a mavimuwn depth of 3 meters from surface of mineral
Jepozit and not less than one meter from the water level of the Biver channel whichever is

earlier.

7. Ho mining shall be carrizd out in the arens prominently wsed by wild apimals (binds and
reptiles} for mesting. Restricted working hours-Sand mining operation has to he carmied out
berwecn & am to T pm.

K. Mo mining shall be cartied out in 3 meter wide stnp from the nver bank in a River flood plain
and withm flowinglive water channal,

i

EC Identification No. - EC23B001BR181126 File No. - SIA/1(a)/2258/2023 Date of Issue EC - 22/09/2023 Page 5 of 10

382



LR

1.

11,

13,

14,

15,

14.

BT

LE

390

To maintain the safety and stabiliy of Riverbanks, 3 meter or 10%4 of the width of the River

whichever is more will be left intact az "Mo Mining Zone".

M strearn shall be diverted for the purpese of sand mining. No natural water course and ¢ or
waler reservoirs shall be obstructed due to mining operaions.

The pollution due to transpanation losd on the environment will be sffectively conteclled &
water sprinkling will also be done cegularly. Vehicles with PUCC only will be allowed w ply.
The mineral tunsportation shall ke camied oot through covered vehicles / wrucks only and the
vehicle shall nol be ovetloaded, Project should obtain PUC certificate for afl the vehicles
from avthorized pollution esting cenre,

The stecking arca of mined-out sand which shall be siteaicd near the mining site within &
fenced area from all sides 1o avoid being spread in ihe nearby areas by high winds and the
height of stacking should not exceed 2 meter. Transporation shall be confined w day Gme

only thal 15 om sunrise b sumsel W avold inconvenicnss ko loval population i any way.
Rubbish burial shalt not be dene in the Rivers.

Adequate steps shall be taken to checl soil trosiom and control of debns flow cic, by

constructing enginesning struciures.

Miniog activity shall nol be done [br roine lease where mining can cause danger 1o sile of

flood peotection warks, places of cubaral, religious, historeal, and archaeological impontance.

The approach road from loading polnt wpds main toad shall be properly developed with proper
width and geometry required for safe movemen of traffic by leass holder al his oan cost.

Main hanlage road in the mine shall e provided with peomanent water sprinklers and other
roads shall be regularly werted willy water tankers fitied with sprinklers,

Transportation of the Mincrals by road passing theough the village shall oot be allowed. A
bypass’ Toad should be construcled (say, leaving a gap of al keast 200 meters) for the pempose
of transportation of the minersls so that the impact of sound. dost and aceidenrs could be
mitigated, The Projeet Proponent shall bear the cost towards the widening and strengthening
of extsing public road-netwerk in case the same is proposed 10 be vsed for the Project. No
road movement should be allowed on exisling village road network withowl appropriately

—

incraasing the camying capasity of such roads.
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20,

21,

.

25,
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The project propenent shall comply with the provisions contained in this Minisiry's OM vide
KMo, 22-65201 7-LALL dated 1st May 2018, as applicable, regarding Corporate Environment
Responsibilicy.

Project Propovent zhall appoint a Moniloting committes to monitor the replenishmant study,
waffic management, levels of production. river Bank ervsion and maindenusce of Rosd o,

Project Proponent shell submit the annoal replenishment report cectified by an authorizad
agency. In case the replenishment is lower than the approved rate of production, then the
mining awlivity / profustion levels shall be decreased / stopped sccordingly dll the
raplenishrent is completed.

. Regular moniwring of the Oow mile of the springs and seasonal strcam lowing in and arcund

the mine lesse shall be carriad ot and records maintained. Regular monitoring  of water
quality upstream and downstream of water bodies shatl be carried out and record of
monitonng data should be maintained and subntitted to the SELAA, Bihar, Regional office,
Rarchi, Central Greumd waler Authority. Regional Direcior, Central Grownd water Board,
Siate Pollution Control Board and Central Polhutiom Control Board.

The project proponsent shall abide by the Hon'ble Supreme Court order daged 03,0 20529 [Wirel
Petition @ (s} (Civil Wo. (5] 14:2014]. Propesal of m-gmassing the mining area and ary other
area which mav have been disturbed due to their mining activities and restore the land to a
condition which is fit for groawth of fodder, flove, fauwa ete. 1o complinnee to the dirsstion
dated B lanuary, 2020 of Honble Supreme Court in Wiie Petivionen(s) Civl Ma. 114/2014,
Common Cause ¥s Union of mdia & Ors,

The individual sand ghat-miner witl take appropriate measures to avoid parking of empty /
loaded vehicles on nearest highway! public mads w avoid raflic congestion.

Project Proponent will adhere  to all applicable provisions of Susisinable Sand Mining
Management Uuidelines 2016 and Enforcement & Moriloring Guidelines 1ot Sand Mining,
2020 (EMGSM — 202 isseed by Ministy of Eovirenmenl. Forest and Chioate Change,
Tovernmend of Todia. In ¢ass. any ambigoity or varation between the provision of both these

document arises, the provision made in "Enforcement and Mosatering Guidelings for Sand

Mining — 2020 shall prevail.
§
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26, ANl specific and general conditions which arc of public concem at large shall be permanendy
dizplayed al a promminent place for public along with address and conact deails of awthonty
where the violation of EC conditions can be reported.

27, Project proponenl shall ercd a signbourd on his project site and display information regarding
rname of the project, Ne, & dare of validity petiod of BC, annmual produchion capacity of the
miperal and other relevant Intommoation for the general public.

B. General conditinn

. No stacking of send is aHowed on road side of any pubhe road meluding national hiphways!
State highways.

2. Mo labour camp shall be allowed in riverbed.

3. Poovision shall be made for howsing labour with all neccssary infrastructure and Bscifitics
{outside mining Block and rver-bed) such as fuel for cooking, toilets £ mobile woiless, sofe
dninking water, First-Aid facilities, créche etc. The housing may be in the form of ternporary
Fuuciures W be remnoved wller the completion of the pooject.

4. Labwoar & Personnel working in dusty aress shall wear peodective cespratory devices and they
shall alse be provided with adeguate training and information on safety and heglth aspects.
Crocupational heabih surveillance program of the workens shall be undertaken periodically w
obscmve any adverse health impact due to exposure to dust and wke comsctive measures, iE
theeied],

3. The Project Propooent shall make arrangements for safe drinking water, Jrst aid Gecility along

With anti-venorn injection, in case of emergeney for the workers.

6. The profect proponent shal]l mamtawn regisier for production and dispaich of mineral and
subiit periodic retym (six-monthly} w tw SE[AA, Bibar / Regiona] Office of Ministry of
Environment, Forest and Climale Change, Government of India, Ranchi. [f the remaining
perd of [#ase is for less than a year, the Project Proponent shall submit a monthly retwen of
production.

7. The EC holder shall keep a correct accownt of quantity of mineral mined out, dispatehed fram
the ming, mode of tansport. registration number of vehicle and mine plan. This should ke
produced before officers of Central and Stare Government for inspection whenever asked for.

5
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14,

11.

12,

13

14,

1%

L7

14.

393

Repular monitoring of ground water dahle shail be carried out at the upsiream and depih of
walar available in the adjcining dug-well.

Monitoring of Ambieat Air Quality, Walsr Cruality & Noise Quality shall be carried out as per
the Moiification, as amended from tme to dme by the Central Follution Contryl Boarl, Water
sprinkling should be increased ar places of lowding and wileading points & Irmsfer poings 10

ieduce all sons of Fugitive codssions.

The fonds earmarked for envitonmental protection measures should be kept in o sepavate bank
account and showdd not be divened for other pumpose. Year-wise crpenditure should be
reported 1o the SELAA, Bihar

The Project ptoponent shall provide all necessary logistic suppon (o e awthorized officer of
this autherity as and when required. They will facifitate and assizt the authomity in site

inspection and maonioring,

All the provisions mde and restrictions imposed 23 envisged in the Bihar Minor Mineral
Rule, shall be eomphied with; particulardy reparding Frvironment Managemend and payment
of compensation W the affeqted tand owner ).

Na change in mining technolopy and scope of working sheuld be made without price appreval
of the SEIAA, Bihar.

The Ministry / SEIAA may olter 7 modify the above conditions or stipulate any wdditioral

condition(z} in the inlecest of environment,

Concealing of factual data or submission of false / Rabricaled data and failurs 10 comply with
any of the conditions meptioned above may result in withdrawal‘snspension of this clearance
and attraci activn wrder the provisions of the Environment (Frotestion) Act, 1986,

The inatruction soniained hercin obove reparding ait and noise pollwion and details of mintng
propasals shall be displayed on Signboand in Hindi for the pubsic inlbnnation.

The SEIAA may impose additonal conditons in the nterest of Cavironment & Ecology

whenever it becomes necessary 1o do so.

Any appeal against this environmenial clearance shall lie with the Hon'ble Mational Greeen
Tribural, if preferred. within a period of 30 days as prescribed under seetion L6 of the
Mational Green Tribunal Act, 2010

¢

3
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Special Condjthans

Plantation comsisting of mixture of indigenous and fas growing species of tees must be done
and propet care must be (aken, Plantation of a ntivimuww of 5 feet wll plants mest be done in
the 17 year of lease perod and properly maintained till the validity of Emvironmental
Clearance.

The Project Proponent shall execule and comdoel measurable CER. activitics like facilitica for
driﬁkfng water supply, infrastmchure creation, solar power, Rain Water Harvesting, Solid
Waste Mapagement Facilities, sanitation, essential furnitares for the local govemment schools
and Angunwadi Fendra. A display bourd must be placed for the information o the public
(with Imtimatien o the concemed Disinel Magistrate and the concemed dismiet level officers
of the cotcernsd departrment=h,

The Project Proposent mnsl maintain existung ponds nearby, iTany.

The Proponent must aubmit uatreated high resolution satellite images with sterenscnpic 1T
view from: the Natienal Eemote Sensing Centre (NRSC), Hyderabad for the month of hune and
December every year, along with the respective half-yearly oompliame report in hard and soll
COpY.

Sdr-

(Sudhir Kiinar)
Member-Secrelary
SElAA, Rihar

Copy, through email, for information and netessary aclion to -

L.

L

LA R L

The Secretary, Environment, Forest ad Climate Change Depir, Govi. of Biliar, Sinchai Bhuwan,
Peina - 13.

The Additional Chief Sevretary, Mines and Geology Cepil, Govi. of Bihor, Vikas Bhawan, Fama
e i

The Chamman, SEAC, Bihar,
The Metuber Sacretary, Bihar S1ate Pollution Control Board, Paine-23.
The Director, Mitws and Geology Thepd., Govt, OF Bibar, Vikash Bhawan, Patos = 15
MoEF&CC, Integrared Regional Office, Ranchi, 2 Flpor, Headquarter - Mharkhand $tare Housing
Board, Harova Chowk, Ranghi, Jharkhend - 334002,
Cinard file,
_,.r"'__"‘—
(Sudhir Kumar)
sernber Secretary,

SignattiréRiot¥&rified
Digitally signe t}y . Sudhir
Kumar f

Member Secret
Date: 9/22/2023#%.05:44 PM
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EC identification Nao. -

EC23B0D1BR181750

395

ini Gove .
Mlnlstry of Envi rnment of India
e (Issued'by the State Environment . ll:"::p?ilr;;ng;e g
Authorlty(SElAA), BIHAR) sessment
To,
The -1
SANJAY KUMAR

M/s- Jai Mata Dee i i
Bt Sanjay Kumaarl Maa Sita Construction
\S{{E-Lale;{ﬁahadur Rai
Haaa: Sigely . :
s ng _nggll.?pa Pachpokhri, Ps- Baghaila, District-

Rohtas, Bihar-

Subject: Grant of Environmental ¢
earan
under the provision of EIA Nofifiee (EC) to the propo

£ SEd Plﬂ-ect A * H
ICElhtJr‘l 20Dﬁ-regarding .I C IVIt}r
Sitﬂuladam, .

This is in reference to
in respect of ted |

project suaritia pplication for £
SIA/BRIMIN/443813 )" mifte

nvironmental

to the SEIAA-vide Clealrance {EC}
2 proposal number
CeATaNCS Granied e prais a2 S 203, The ParUars of i omiments
1. EC Identification No. EC23B001BR181750
2.  Flle No. \ " SlA/1(a)/2329/2023
3. Project Type ' New l >
4. Category B >
5.  Project/Activity including 1(2) Mining of minerals
Schedule No. .
6. Name of Project Sand Mining Project of Area 86.4 Ha at
Sand Block-05 Ghat on Son River of
District-Rohtas of State-Bihar
7. Name of Company/Organization SANJAY KUMAR
B. Location of Project BIHAR
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

ga-signedj
Mr. Sudhir Kumar
Date: 20/10/2023

Member Secretary
SEIAA - (BIHAR)

Note: A valid environmental clearance shall be one that has EC identification

mber & E-Sign generated from PARIVESH.Please quote identification
gﬂmggr in all future correspondence.

This is a computer generated cover page.
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NT IMPACT ASSESSMENT AUTHORITY, BIHAR 'g\

STATE LEVEL ENVIRON ME 12329/2023 :

e e ————

F. No.:- SIA/I(a \

oject on Son River at ""Sand Blocks

uza:— Sabdala, Blocki— Nasriganj,
— 86.40 Ha [Total

per Annum] -

Proposed Sand Mining Pr
— 05" Sand Ghat, at Ma
District:— Rohtas, State:— Bihar; Area:
Production Capacity:- 1555200 cum
Environmental Clearance regarding.

Reference:- 1. MoEF&CC ToR Proposal No. - SIA/BR/MIN/413692/2023,
MoEF&CC EC Proposal No. - SIA/BR/MIN/443913/2023 &

SEIAA File No.:- SIA/1(a)/2329/2023.

Sub:

Scrutiny fee submission dated 15-03-2023.

ToR issued date 24-03-2023.
Final EIA submission dated 18-09-2023.
SEAC meeting held on 22-09-2023 and 23-09-2023 (For EC).

G L S

SEIAA meeting held on 09-10-2023 and 10-10-2023 (For EC).

Sir,

This has reference to your online application for River Sand Mining by M/s
Jai Mata Dee & Maa Sita Construction for Mining of Sand Block — 05 Sand Ghat on Sone River
of District:- Rohtas, State:- Bihar. The details of the projects as mentioned in application are as

below:-
SL Item Details ‘
No. [
. Proposed Sand Mining Project on Sone River at " -1
L [Dameettiepaio Block — 05" Sand Ghat Rk
_ 2. | Area of the project .| 8640I1a
3. | Proposed Production 1555200 cum per Annum ' i
4. | Name of River Sone River . i
5. | Name of Mineral Sand . _1r
R N Mauza:— Sabdala, Block:— Nasriganj, Districte R
6| Losaonofthe Projoct | g 79 Sebiala B g, District— Rohtas, |
257 01'46.592" N 84° 18' 36.050" _'_'_'_"_‘——-—-{
25°01' 52.341" N 84° 18' 39.793" E
f 5 25“01'5134?"%434“IH'JQTQE”E
’ : . . 257 01'52.288" N 84° 18' 39.864" E
Latitude & Longjtude 25°01' 52.220" N 84° 18 39.94]" [
25°01'52.158" N 84° 18' 40.013" E
25°01'51.923" N 84° 18' 40.281" E
25° 01" 51.875" N 84° 18' 40.336" £
e

—
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! (8] 11 |- " b ——e
i 25° 01 S51.658" N B4° |18 ,mlsgdﬁ"]’;""‘“' T —————
J 259 01 44.48 I"N 84° 18 48.790" B
' 25°01'44.441" N 84° 18 48 g35n |2
| 23°01'44.432" N g4° 18 48 846" |3
| 237 01'44.424" N 84° 18 48 855" ;
25°01'44.343" N 84° |8 48.948" 3
23901'44.342" N 84° 1§ 48.948" |
257 01' 44.294" N 84° 18' 49.003" |2
| 25° 01' 44.266" N 84° 18' 49.036" [
1 25°01'44.251" N 84° 18' 49.053" F
(25°01'44.213" N 84° 18’ 49.096" E
1 25°01'44.189" N 84° 18'49.124" |5
125°01'44.173" N 84° 18 49.142" K
| 25°01'44.142" N 84° 18'49.177" E
25°01'44.115" N 84° 18' 49.208" I
259 01' 44.084" N 84° 18' 49.244" |
25°01'44.063" N 84° 18' 49.267" E
25°01'44.048" N 84° 18' 49.285" E
25°01'44.007" N 84° 18' 49.332" E
25°01'43.963" N 84° 18'49.383" [
25° 01'43.940" N 84° 18' 49.408" E
25°01'43.893" N 84° 18' 49.462" E
25°01'43.874" N 84° 18' 49.484" E
25°01'43.828" N 84° 18'49.537" E
25°01'43.811" N 84° 18' 49.556" E
25° 01' 43.756" N 84° 18' 49.619" E
25°01'43.737" N 84° 18'49.641" E
25°01' 43.709" N 84° 18' 49.673" E
25°01'43.689" N 84° 18' 49.696" E
25°01' 43.659" N 84° 18' 49.729" E
25°01'43.632" N 84° 18' 49.761" E
25°01'43.616" N 84° 18'49.779" E
25°01' 43.587" N 84° 18' 49.812"
| 252 01' 43.566" N 84° 18' 49.836" E
| 25°01' 43,548" N 84° 18' 49.856" E
25°01'43.532" N 84° 18' 49.875" E
25%01' 43.504" N 84° 18' 49.907" E
| 25°01'43.477" N 84° 18'49.937" E
25°01'43.472" N 84° 18' 49.943" E
25°01' 43.432" N 84° 18' 49.989"
25°01'43.410" N 84° 18' 50.015" E
25° 01'43.394" N 84° 18' 50.033" E
25°01'43.353" N 84° 18' 50.079" £
25°01'43.315" N 84° 18' 50.123" E
25°01'43.302" N 84° 18' 50.138" E
| 25°01' 43.265" N 84° 18' 50.180" E
| 25°01"43.250" N 84° 18' 50.198" I2
| 25°01'43.212" N 84° 18' 50.241" E
| 25°01"43.177" N 84° 18' 50.281" E
25%01' 43.152" N 84° 18' 50.309" E
25°01'43,123" N 84° 18' 50.343" E
25°01' 43.097" N 84° 18' 50.373" E
e
Identification No. - EC23B0O01BR181750  File No. - SIA/1(a)/2329/2023 Date of Issue EC - 2{)!_‘{9:‘2023 Page 3 of 13 390
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T LI
— 25° (1" 43.068" N 84° 8 50.405"
259 01' 43.039" N 84° 18' 50.43 e
25°01'43.002" N 84° 18' 50.481" I
25°01' 42.982" N 84° 18" 50.503" B \
257 01'42.964" N 84° 18" 50.524" E
25°01"42.937" N 84° I8’ 50.555" I
25° 01" 42.914" N 84° 18" 50.581 " B
25°01'42.877" N 84° 18' 50.623"
25°01'42.861" N 84° 18" 50,642" I
25° 01" 42.858" N 84° 18" 50.646"
25°01'42.832" N 84° 18' 50.676" E
25°01' 42.824" N 84° 18" 50.684" E
25°01' 42.792" N 84° 18' 50.721" E
25°01' 42.748" N 84° 18' 50.771" F
25°01'42.721" N 84° 18' 50.802" E
25°01' 42.666" N 84° 18' 50.865" |
25°01' 42.646" N 84° 18" 50.887" E
25°01'42.597" N 84° 18 50.944" |
25°01'42.571" N 84° 18'50.974" K
25°01'42.546" N 84° 18'51.003" E
25° 01'42.496" N g40 18'51,059" E
25°01'42.472" N 84°18'51.087" &
25°01'42.411" N 84°18'51.157" &
25°01' 42.399" N 84°18' 51,1717 E
25°01'42.383" N 84° 18'51.189" E
25°01'42.325" N 84°18' 51,255 E
25°01' 42,395 N 84° 18 51.278"E
25°01' 42257 N 84° 18 51.333"E
25°01'42.237" N 84° 18' 51.356" E
25 01' 42,235 N 84° 18 51 358" E
25°01'92.199" N 84° 18' 51.309" E
25°01'42.168" N 84° 18" 51.434" g
25° 01" 42.149" N 84° 18 51457" g
25°01'42.000" N 84° 18 51.524"
25701'42.077" N 84° 18 S1.538" E
25°01'42.020" N 84° 18' 51 604" B
25°01' 41.899" N gqo 181 51.742"
25°01' 41.874" N 842 18 51.770"
25291 41.761" N g4° 18" 51.899" E
25°01'41 756" N 842 1§ 51.905" i
25%01'41,725" N 84° 18 S1.9491" g
222 01" 41.589" N 840 18 55 pgm 1
23701 41.585" N 840 18/ 53 110
237 01'41.476" N 84° 181 53 300 1
25“’0]'41.424" N 84° 14 32.286" 2
25° 01"41.407" N B4 18 32.30s" L3
25°01'41 347 N 84° 18 92371 B
25°01'41,338" N R4 18’ 52384" g
25° 01" 41.260" N 84° |8 52473
25°01' 41,223 N 84° 18 52.515" g
25°01' 41,149 N 84° 18 52.605" R ..
25° 01 41.131" N 84° 15 32.620" E &

ication No. - EC238001BR181750 File No. - S1a/1(a)2329/2023 Date of Issue EC - 201/



399

25°01' 41.090" N 84° 18' 52.667" E
25°01' 41.049" N 84° 18' 52.714" E
25°01' 41.026" N 84° 18' 52.740" E
25°01' 40.903" N 84° 18' 52.880" E
25° 01' 40.893" N 84° 18' 52.893" |
25° 01' 40.84%8" N 84° 18' 52.944" I
25°01' 40.805" N 84° 18' 52.993" E
25°01' 40.793" N 84° 18' 53.007" E
25°01' 40.704" N 84° 18' 53.109" E
25° 01' 40.685" N 84° 18' 53.131" E
25° 01' 40.659" N 84° 18' 53.159" E
25°01' 40.569" N 84° 18' 53.263" E
25° 01' 40.493" N 84° 18' 53.350" E
25° 01' 40.380" N 84° 18' 53.479" E
25° 01' 40.240" N 84° 18' 53.639" E
25°01' 40.036" N 84° 18' 53.872" E
25°01' 39.950" N 84° 18' 53.970" E
25° 01' 39.797" N 84° 18' 54.146" E
\I 25° 01' 39.601" N 84° 18' 54.369" E
| 25°01' 39.372" N 84° 18' 54.631" E
| 25° 01" 39.239" N 84° 18" 54.783" E
| 25°01' 39.232" N 84° 18' 54.791" E
| 25° 01' 39.097" N 84° 18’ 54.946" E
\ 257 01" 38.919" ™ R4° 18 55,149 E
| 25°01' 38.723" N 84° 18' 55.373" E
252 01" 38.678" N 84° 18' 55425" E
25° 01" 38.634" N B4° 18 535475 E
25° 01' 38.506" N 84° 18’ 55.621" E
25°01"' 38.314" N 84° 18' 55 841" E
25° 01" 38.120" N 84° 18' 56.062" E
25°01' 38.117" N 84° 18' 56,066" E
25°01' 37.727" N 84° 18 56.512" [§
259 01' 37.649" N 84° 18' 56.601" E
25° 01' 37.635" N 84° 18’ 56.617" E
25°01' 37.441" N 84° 18' 56.840" E
257 01'36.715" N 84° 18 57.67T0" E
25° 01" 36.707" N 84° 18' 57.679" E
25° 01' 36.359" N 84° 18' 58.076" |
257 01'35.800" N 84° 18' 58.715" E
25% 01" 35.638" N 84° 18' 58901"E
25°01'35.347" ™ B4° 18' 59233" E
257 01" 35.211" N 84° |8 50389" ¥
25701 35216" N 84° 18' 530362 E
257 01" 28.716" N 84° 1R' 49 942" E
257 01'26.977" N 84° 18 47 413" E
25201 24.634" N B4° 18 44 945" E
252 01' 18.196" N 84° 18' 38.029" E
25701' 14 704" N 84° 18' 34 315" FE
25° 01" 10.631" N 84° 18' 30.007" E
25°901'24 844" N 84° 18 10.701" E
25%01'26.724" N 84 18' 06.129" E
25°01' 32.007" ™N 84° 18' 06.085" &

- Identification Mo. - EC23B001BR18B1750

P T U
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EE E— 25°01'39.915" N 84° 18' 09.993" g:

25°01'37.396" N 84° 18" 14.946"

25°01'35.454" N 84° 18' 21.138" E
25°01'36.265" N 84° 18' 26.553" E
25°01'46.592" N 84° 18' 36.959" E

- D T —— '—-———_._________-_-
e Domestic Water — 6.0 KLD T =
ion - 6.0 KL
8. | Water Requirement Dust Suppression - 6.0 K1.p

Green Development — 4.3sKLD

Total Water Requirement — 16.3 KLD
Description Capital Cost Recurring

(Lakh) Cost (Lakh
Pollution Control & Dust Nil
Suppression
: Pollution Monitoring --
Environment o L
0| Dlan Cogt T Management Plantation and Salary for
one gardener (part time 1.72 !
| @3\ i
| Haul Road Maintenance *_-_—"_4‘“‘—--—'
i Cost 3.0 l 1.5 ]
| Rih—-—.__ ¢
I ‘_“'"—m——n._-—HI."_*.Ll_ﬁ_h_J__
| Project Cost of Project Site | Tota) Praject Cost - 29210800/-
e e S i ]
—— e
PREMISES OF THE ENVIRON

() River Sang Mining sha)|

(iii)

EC Identification No. - EC2380018R 181754 File No. - S1A/1(ay2329/2025 Dato of ssus €6 - 201072034
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g

) Mining shall only

() Dept. of Mines & Geology, Gowt. of Bihar

401

Rule, shall be complied with, Particularly regarding EMP.

shall keep a strict vigil in the compliance of
relevant provisions of applicable Bihar Minerals (Concession, Prevention of lllegal mining,
Transportation and Storage) Rule 2019 and its amendment especially scientific execution of
mining plan (as approved by they themselves) and report violations if any is found as well
as action taken for the same.

(vi)  Project Proponent shall submit (to the SEIAA, Bihar, Regional Office of MoEF&CC at

Ranchi, Bihar State Pollution Control Board) six monthly compliance report with evidence

of the conditions within a fortnight after the end of every six month till

validity period of
Environmental Clearance.

(vil)  Environmental Clearance shall be liable to be revoked: if furnished information, provided

description / Certificates / Affidavits / Undertaking etc. are Jound false / concocted at any
stage of its validity.

(viil)  This Environmental Clearance is issued without affecting any court order / statutory other

institutions as well as relevant other laws enacted by MoEF&CC, Gol, New Delhi.

(ix)  Mining and transportation of mined material from mine site to stock yard shall be done in

the day time only to avoid noise pollution in the nearby human habitation area.

(x) No part of the mining arca is in a protected or Reserve forest and it also does not fall either

within a wildlife protected area or within its eco-sensitive zone.

(xi)  Project Proponent shall intimate SEIAA immediately if there is any change in their official

address / E-mail / Ph. No / Cell. no ete failing which communication sent to them on old

address shall be considered as delivered. -

&
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A. Specific Condition

ry issi | concermned
; - rmission from al

ject P L shall obtain all necessary clearance/ pe

1. The Projeet Proponent

ining works.
departments before commencement of mining

years.

8. No mining shaj] be carried out

in 3 meter wide stri
and within ﬂowinga’]ive water ¢

P from the river banj ina River flood Plain
hanne,

9. To maintajn the safety and Stability of Rive

rbanks, 3 Mmet
whichever is more will

€T or 109, of the width of the River
"No Mining Zone",

be left ingaey as

10. No Stream shal] pe diverted for the Purpose gf sand mjp;

ng.
Waler reservojps shal] be Obstructed du

No Natura] Water Course apg » or
€ o mining Operations,

will be
cles with PUcc only
through Covered vehje

r:fﬁsc:ive!y controljeq &
will be allowed ¢4 ply.
les / frucks only anq the

done regularly, vep;
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w

!

yehiele shall not be overloaded. Projeet should obtain 'PLC

r . certificate for all the vehi
v from authorized pollution testing centre e

28

""5‘1‘:‘!1 L " inede- : v
(. The stacking, arca ol mined-out sand which shall be situated near the mining site within a

eeed aren rom all sides (o avoi N .

R | sides 1o avoid being spread in the nearby arcas by high winds and the
. "I'i‘."n"'. g oz .

heipht of stacking should not exceed 2 weter, I'rngportation shall be confined to day time

only that is from sunrise o sunset. Lo avoid inconvenience to local population in anyway.

13. Rubbish burial shall not be done in the Rivers.

14, Adequate steps shall be taken to check soil erosion and control of debris flow etc. by

/ constructing, engineering structures.

/ 15. Mining activity shall not be done for mine lease where mining can cause danger to site of

flood protection works, places of eultural, religious, historical, and archacological importance.

ey N,

16. The approach road from loading point upto main road shall be properly developed with proper

width and geometry required for safe movement of traffic by leasc holder at his own cost.

17. Main haulage road in the mine shall be provided with permanent waler sprinklers and other

roads shall be regularly wetted with water tankers fitted with sprinklers.

18. Transportation of the Minerals by road passing through the village shall not be allowed. A
'bypass' road should be constructed (say. leaving a gap of at least 200 meters) for the purpose
of transportation of the minerals so that the impact of sound, dust and accidents could be
mitigated. The Project Proponent shall bear the cost lowards the widening and strengthening

of existing public roud-network in case the same is proposed 1o be used [or the Project. No
road movement should be allowed on existing village road network without appropriately
increasing the carrying capacity of such rouds.

19. The project proponent shall comply with the provisions contained in this Ministry's OM vide
F.No. 22-65/2017-1A111 dated 1st May 2018, as applicable, regarding Corporate Environment
Responsibility.

20. Project Proponent shall appoint a Monitoring committee to monitor the replenishment study,

\raffic management. levels of praduction, river Bank erosion and maintenance of Road ete.

21. Project Proponent ghall submit the annual replenishment report certified by an authorized

[ is lowe ¢ ction, then the
- replenishment is lower than the approved rate of production,
he rep

L

agency. In case i

EC identification No. - EC23B001BR181750  FileNo. - SIA/1(a)/2320/2023 Date of Issue EC - 20/10/2023  Page gof 13
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It - " ;. C«C{’rdiﬂ-qh' Iil] I& ‘L'.
ini ivity /[ 1 i % l ! 1] IEE—. ] S[G a

replenishment is completed.

i S ing in and aro
22. Regulsr monitoring of the flow rate of the springs and seasonal stream ﬂ"‘““- g : und
B th; ine lease shall be carried out and reconds maintained. Regular monitoring of water
mind -
quality upstream and downstream of water bodies shall be carried out and record of
monitoring data should be maintained and submitted to the SEIAA, Bihar, Regional office,

Ranchi. Central Ground water Authority, Regional Director, Central Ground water Board,
State Pollution Control Board and Central Pollution Control Board.

=3. The project proponent shall abide by the Hon'ble Supreme Court order dated 08.0] 2020 [Writ

Pettion 9 (s) (Civil No. (s) 11472014). Proposal of re-grassing the mining area and any other
a2 which may have been disturbed due 1o their mining activities and restore the Jand to a

condition which is fit for growth of fodder, flora, fauna etc. In compliance to the direction
dated 8 January, 2020 of Hon'ble Supreme Court in Writ Petitioner(s) Civil No. 11472014,

Common Cause Vs Union of India & Ors.

=+. The individual sand ghat

~-miner will take appropriate measure.
loaded vehicles onn

S 1o avoid parking of empty /
earest highway/ public roads to avoid traffi

€ congestion,
25. Project Proponent will adhere

Munitoring Guidelines for Sand
Mining — 20207 shall prevail,

26. All specific and general conditions which are of

Public concern
displayed at a prominent

place for public along with address an
where the violation of EC conditions can be reported.

at large shall pe Permanently

d contact details of authority

27.

State highways.

EC Identification No. - EC238001BR181750 File No. - SIar(a)y232a/2023 Date of Issue EC - 201 0/2023 Page 10 of 13
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o !

\hour camp shall be allowed in riverheq.
,\: L

Y =115 h‘" nade { 2] 1 =
provision <hall be made for housing labour with all necessary B ol Tl
- _ . . : : ' acilities
outside mining Black and river-bed) such as fuel for cooking
k]

toilets / mobile toilets. safe

I'he housing may be in the form of temporary
aructures to be removed afier the completion of the project

grinking water, First-Aid facilities, eréche ete.

L=

c Personnel working i ;
Labour & Personnel working in dusty areas shall wear protective respiratory devices and they

be provided with adequate training and information on safety and health aspects.

Occupational health surveillance program of the workers shall be undertaken periodically to
observe any adverse

shall also

health impact due to exposure to dust and take corrective measures, if
needed.

The Project Proponent shall make arrangements for safe drinking water, first aid facility along
With anti-venom injection, in case of emergency for the workers.

6. The project proponent shall maintain register for production and dispatch of mineral and

submit periodic return (six-monthly) to the SEIAA, Bihar / Regional Office of Ministry of
Environment, Forest and Climate Change, Government of India, Ranchi. If the remaining

period of lease i1s for less than a vear, the Project Proponent shall submit a monthly return of
production.

7. The EC holder shall keep a correct account of quantity of mineral mined out, dispatched from

the mine, mode of transport, registration number of vehicle and mine plan. This should be

produced before officers of Central and State Government for inspection whenever asked for.

%. Regular monitoring of ground water table shall be carried out at the upstream and depth of
water available in the adjoining dug-well.

9. Monitoring of Ambient Air Quality, Water Quality & Noise Quality shall be carried out as per
the Notification, as amended from time to time by the Central Pollution Control Board. Water
sprinkling should be increased at places of loading and unloading points & transfer points to

reduce all sorts of fupitive emissions.

10. The funds earmarked for environmental protection measures should be keplt in a separate bank
account and should not be diverted for other purpose. Year-wise expenditure should be
reported 1o the SEIAA, Bihar. b

6
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11.

12.

13.

14.

15.

16.

i

18.

406

. *-’_fl,

The Projeet proponent shall provide all necessary logistic support to the authorized officer of

this authority as and when required. They will facilitate and assist the authority in site

inspection and monitoring.

All the provisions made and restrictions imposed as envisaged in the Bihar Minor Mineral
Rule, shall be complied with; particularly regarding Environment Management and payment

of compensation to the affected land owner(s).

No change in mining technology and scope of working should be made without prior approval
of the SEIAA, Bihar.

The Ministry / SEIAA may alter / modify the above conditions or stipulate any additional

condition(s) in the interest of environment.

Concealing of factual data or submission of false / fabricated data and failure to comply with
any of the conditions mentioned above may result in withdrawal/suspension of this clearance

and attract action under the provisions of the Environment (Protection) Act, 1986.

The instruction contained herein above regarding air and noise pollution and details of mining

proposals shall be displayed on Signboard in Hindi for the public information.

The SEIAA may impose additional conditions in the interest of Environment & Ecology
whenever it becomes necessary to do so.

Any appeal against this environmental clearance shall lie with the Hon’ble National Green
Tribunal, if preferred, within a period of 30 days as prescribed under section 16 of the

National Green Tribunal Act, 2010,

Special Conditions

The proposed plantation consisting of mixture of indigenous and fast growing species of trees
must be done and proper care must be taken to ensure 100% survival. Plantation of a minimum

of 5 feet tall plants must be done in the 1% year of lease period and properly maintained till the

validity of Environmental Clearance.

The Project Proponent shall exccute and conduct measurable Corporate Environment
Responsibility (CER) activities like facilities for drinking water supply, infrastructure creation,
solar power, Rain Water [arvesting, Solid Waste Management Facilities, sanitation, essential

fumitures for the local government schools and Anganwadi Kendra. A display board must be
8
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N

4 for the information to the public (with
jac€

intimation to the cone istri
o erned District Magis
i concerned district level officers of {he concerned departments) gistrate
iy ¥ '
J rhe Project Proponent must maintain existing ponds nearby, if any
1 ’ ’
4

5. The Proponent must submit untreated high resolution sateliite
view from the National Remote Sensing Center (NRSC),

images with stereoscopic 3D

Hyderabad for the month of June and
December every year, along with the respective half-ye
copy.

arly compliance report in hard and soft

Sd/-
(Sudhir Kumar)
Member-Secretary
SEIAA, Bihar
Copy, through email, for information and necessary action to :—
X The Secretary,
Patna - 15.
2.

Environment, Forest and Climate Change Deptt., Govt. of Bihar, Sinchai Bhawan,
The Additional Chief Secretary, Mines and Geolo

3. :[:'!;11 Chairman, SEAC, Bihar,

Y]

6.

gy Deptt., Govt. of Bihar, Vikas Bhawan, Patna
The Member Secretary, Bihar State Pollution Control Board, Patna-23.

The Director, Mines and Geology Deptt., Govt. Of Bihar, Vikash Bhawan, Patna — 15.
MOoEF&CC, Integrated Regional Office, Ranchi, 2™ Floor,
7.

Board, Harmu Chowk, Ranchi, Jharkhand - 834002,
Guard file.

Headquarter - Jharkhand State Housing

T

(Sudli?r Kumar)
Member Secretary,
SEIAA, Bihar

EC \dentification Mo, - EC23BO0IBRIBITS0

Signature, Verified
Digitally signad by . Sudhir Kumar
Deasignation: Mem Secrala
Date and Tima:
File No. - S1&/1(a)2329/2023

/2023 4:55:25
Pk
Date of Issus EC - 20/10/2023

Page 13 of 13
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w

Government of India

-

& @ Ministry of Environment, Forest and Climate Change
z 9 (Issued by the State Environment Impact Assessment
E ﬁ Authority(SEIAA), BIHAR)

c <

[ To,

E d The -1

w UMA SINGH

Sarveshwari Bhawan, Near Sadanath MAhadey Mandir, P.O-Gutwa, P.S-
Nagri, Kathal More Ranchi, District - Jharkhand, 835303. -835303

Subject: Grant of Environmental Clearance {EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,

This is in reference to your application for Environmental Clearance (EC)
in respect of project submitted-=to (the:-SEIAA vide proposal number
SIA/BR/MIN/440720/2023 dated.1 at&ug_zuga.*Iba:p@ﬂiculars of the environmental
clearance granted to the project-are’as below. =l

g

1. EC Identification No. ' {1/EC23B001BR164234
2. FileNo. 0 SN (2227612023
3. Project Type \ L LENews J N
4. Category 21 B A ldBe 4 4 §
5. Project/Activity including 4,77 = ~1(a) Mining of minerals
Schedule No. @ naliilipges-—-07 11 O
6. Name of Project =, """ ' Proposed Sand Mining Project of Area

&4

- 46.6 Hectare at Rohtas Sone Ghat 06 on
i~y Sone River of District-Rohtas State-Bihar
7. Name of Company/Organization = UMA SINGH
8. Location of Project BIHAR

8. TOR Date MNIA

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

and Virtuous Environmental Single- Window Hub)

b Pl

PARIVESH
pro-Active and Responsive Facilitation by Interactive,

e—siglned)

Mr. Sudhir Kumar
Date: 22/09/2023 Member Secretary

SEIAA - (BIHAR)

(

Note: A valid environmental clearance shall be one that has EC identification

number & E-Sign generated from PARIVESH.Please quole identification
number in all future correspondance.

This is a computer generaled cover page.

EC Identification No. - EC23B001BR164234  File No. - SIA/M(a)/2276/2023 Date of Issue EC - 22/08/2023 Page 1 of 10
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STATE LEVEL ENVIRONMENT IMPACT ASSESSMENT AUTHORITY BIHAR'=._

F. No.:- SIA/1(a)/2276/2023

"Rohtas Sone

Sub: Proposed Sand Mining Project on Sone River at L S0M
Nasriganj,

06" Sand Ghat, at Mauza:— Sabdala, Block:—

District:— Rohtas, State:— Bihar; Area:— 46.60 Ha [Total

Production Capacity:- 838800 cum per Annum| -

Environmental Clearance regarding.

Reference:- . MoEF&CC ToR Proposal No. - STA/BR/MIN/4 15803/2023,
MoEF&CC EC Proposal No. - SIA/BR/MI N/440720/2023 &
SEIAA File No.:- SIA/1(a)/2276/2023.
2. Scrutiny fec submission dated 31-01-2023.
A ToR issued date 03-02-2023.
4. Final EIA submission dated 21-08-2023.
5. SEAC meeting held on 25-08-2023 (For EC).
6. SEIAA meeting held on 08-09-2023 and 09-09-2023 (For EC).
Sir,

This has reference to your online application for River Sand Mining by M/s B.
D. Enterprises for Mining of Rohtas Sone 06 Sand Ghat on Sone River of District:- Rohtas, State:-
Bihar. The details of the projects as mentioned in application are as below:-

sl | Item Details

No. ! .

I e Proposed Sand Mining Project on Sone River at "R

| 1. | Name of the project Sonc 06" Sand Ghat at "Rohtas |
2. | Areaof the project 46.60 Ha §
I' 3. Pmposed Production 818800 cum per Annum |
4. | Name of River Sone River
" 5. | Name of Mineral Sand F
. Location of the Project Mauza:— Sabdala, Block:— Nasriganj, District:— Rohtas. |

! i Slate:~ Bihar,
s Corner 1-25°01" 12,428" N 848 18" 08 Ag s —————
= . 18' 08.340" E

Corner 2 - 25° 01'23.424" N 84° 18’ 12.521" E
Corner 3 - 25° oy 23.489" N 84° 18’ |2 542° I
) | Et:mcr«t =257 01'23.488" N 84° 18" 12, 542" |
I Latitude & Longitude  * omer 5 -25°01' 23.093" N 84° 18" 13.080" E
i

|

Cﬂrner6-25°ﬂl'll 085"

: 85" N 84° 18" 14.584"

gcrrmlr 7-25701'21.916" N 84°18' 14.678" E
omer 8 -25°01' 21.383" N 84° 18" 15.402" E

CU"’IEI’Q-ZS“U;I . ; ¢
| Comer 10350 12:506" N 84° 18 17952+

01' 17.303" N 84° 18' 20,944
944"
SEMPE

' poo1BR1B4234 g g -8l
EC Identification No. - EC23 - = SIA (a227612023 e of
Isave EC - 22/09/2023
Page 2 ol 10
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| il [Comer I1-25°01" 15.897" N 84° 18 22.854" F
| Comer 12 - 25° 01" 12.561" N 84 18' 27.386" F
| Comer 13 - 257 01 11.818" N 84" I8 28.305" I
- Comer 14 - 25° 01" 10.828" N 84" 18’ 20.740" I
| Comer 15 - 26° 01" 10.652" N 84" 18 20.979" F

Comer 16 -25°01" 10.631" N 84° 18 30.007"
Comer 17 -25201° 10.546" N 84° 18 29.890" E
Comer 18 - 25° 01" 03.926" N 84° 18' 22.554" I
-' Comner 19 - 25° 00" 53.820" N 84° 18" 18.995" E
| Corner 20 - 25° 00" 42.704" N 84° 18' 15.067" F
| Comer 21 - 252 00 45.770° N 84° 18 13.252" E
Corner 22 - 25° 00 51.086" N 84° 18" 09.800" L
Corner 23 - 25° 00" 52.528" N 847 18' 04.952" E
Comer 24 - 25° 00' 56.121" N 84° 18' 02.452" B
Comer 25 - 25° 01' 04.997" N 84° 18' 02.664" E
Corner 26 - 25°01' 08.334" N 84° 18' 05.578" E
Corner 27 - 25° 01" 12.428" N 84° 18 08.340" E

i
= { . lcemeriioat U - S Snmmee
i Domestic Water — 0.53 KLD
; . Dust Suppression—5.0 KLD

| 8 | WawrRequizement Green Development — 1.39 KLD
L _ Total Water Requirement — 6.92 KLD
9. | Manpower 53 _ _
' | _— Capital Cost | Recurring
| I Description (lakhs) | Cost (lakhs)
| 1' Pollution Control & Dust Nil ‘ 50
'l E Suppression 1 )
! | Pollution Monitoring - | 2.0
| ! Plantation and Salary for |
| ' Environment Management one gardener (Part time 1.40 | 1.0

0. 13 basis) 1 |
§ Plan Cost Haul road Maintenance
_ | Cost 1.5 1.44
| ' "Occupational Healthand | | i '3_5 5
'l Safety of the workers : i ?
| CER Budget (PH - : ~
' : Commitment) g | B
l Grand Total 124 | 1044

11

Project Cost of Project Site | Total Project Cost - * 34,44,14,000/

PREMISES OF THE ENVIRONMENTAL CLEARANCE

This Environmental Clearance is being issued on the premises which have been substantiated /

deseribed in detail in the format of application along with enclosed affidavits / certificates /

undertakings ete. furnished therewith by, the project proponent:-

EC |dentification No. - EC23B001BR164234  Fila No. ? SIA/1{a)/2276/2023 Date of Issue EC - 22/09/2023 Page 3 of 10
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(i)

Informati i - : 7
100 pravided, descriptions mentioned are complete, true and actual and no relevant

fact it o ke 2 :
has been concealed to obtain Environmental Clearance deceitfully by the project
proponent.,

(i) River Sand Mining shall not be done in rainy Season (mid June to mid October) of each

calendar year,

(ii)  The Environmental Clearance holder shall take all possible precautions and safeguards for
protection of Environment and control of pollution as well as road safety and mining shall be

done in socially responsible manner.
Air, water, Noise pollution and visual impact due to mining operations / extraction /
Transportation of mined mineral / over burden etc. shall be kept within prescribed limits in

the operational area.

(iv)  Mining shall only be done after obtaining valid mining lease / permit from the competent
authorities and operations shall take place only within validity period of lease / permit.
All the provisions made and restrictions imposed as covered in the relevant minor mineral

Rule, shall be complied with, particularly regarding EMP.

Dept. of Mines & Geology, Govt. of Bihar shall keep a strict vigil in the compliance of

v) c
relevant pravisions of applicable Bihar Minerals (Concession, Prevention of lllegal mining,
Transportation and Storage) Rule 2019 and its amendment especially scientific execution of
mining plan (as approved by they themselves) and report violations if any is found as well as
action taken for the same.

(vi) Project Proponent shall submit (to the SEIAA, Bihar, Regional Office of MoEF&CC at

Ranchi, Bihar State Pollution Control Board) six monthly compliance report with evidence of
the conditions within a fortnight afler the end of every six month till validity period of

Environmental Clearance,

(vii) Envirommental Clearance shall be liable to be revoked if furnished information, provided
description / Certificates / Affidavits / Undertaking ete. are found false / concocted at any
stage of ity validity.

(viii)  This Environmental Clearance is issued without affecting any court order / statutory other

institutions as well ay relevant other laws enacted by MoEF&CC, Gol, New Delhi.

(i) - Mining and transportation of mined material from mine site to stock yard shall be done in

the day time only to avoid noise on i itati
pulluuc-/rt_m_tlx_uearhy human habitation area.

EC Identificali
entification No. - EC23B001BR164234 File Mo. - SIN'I{a]!&!ZDEG Date of Issue EG - 22/09/2023  Page 4 of 10
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(x)

(xi)

A.

1

EC Identificalion No, - EC23B001BR184234  File No. - SIA/ 1{a)2276/2023 Date of Issue EC-2

412

No part of the mining arca is in a protected or Reserve forest and it also does not fall cither

within a wildlife protected area or within its cco-sensitive zone.

Project Proponent shall intimate SEIAA immediately if there is any change in their official

address / E-mail / Ph. N
address shall be considered as delivered.

o / Cell. no etc failing which communication sent to them on old

Specific Condition

The Project Proponent shall obtain all necessary clearance/ permission from all concerned

departments before commencement of mining works.

The Environmental Clearance will be valid for mine lease period subject to a ceiling of 5

years.

The project proponent before starting any activity /preparation of ground, on the leased arca

shall demarcate his lease hold by RCC pillars erected at the cost of lease holder afier

centification of the mining officer. On each pillar Geo-Coordinate and fore bearing/ back
bearing shall be written with permanent paint mark as described in the mining plan. All the

pillars should remain intact at same geo—coordinate. Establishment/ labeling of Benchmark at

cach pillars or ground control points.
Extraction of sand beyond annual production capdcily_is not permitted.

The Project Proponent should undertake the sand mining limited to 03 meter (three meter)

depth by semi-mechanised method (without using any heavy machine), preferably by manual

excavation.

arried out up to a maximum depth of 3 meters from surface of mineral

Extraction will be ¢
whichever is

deposit and not less than one meter from the water level of the River channel
earlier.
imals (birds and

o be carried oul

be carried out in the areas prominently used by wild an

Restricted working hours-Sand mining operation has t

No mining shall
reptiles) for nesting.
between 6 am to 7 pm.

No mining shall be carried out in 3 meter wide strip from the river bank in a River flood plain

and within flowing/live water chu?cl

2/09/2023 Page 5 of 10
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i

9. To maintain the safety and stability of Riverbanks, 3 meter or 10% of the width of the River

whichever is more will be left intact as "No Mining Zone”,

10. No stream shall be diverted for the purpose of sand mining. No natural water course and / OF

water reservoirs shall be obstructed due to mining operations.
. , ; ; s d &
11. The pollution due to transportation load on the environment will be effectively controlle

. : ly.
water sprinkling will also be done regularly. Vehicles with PUCC only will be allowed 10 P

& : and the
The mineral transportation shall be carried out through covered vehicles / trucks only ;
. T . icles from
vehicle shall not be overloaded. Project should obtain 'PUC certificate for all the vehi

authorized pollution testing centre.
hin a

’ B ite wit
The stacking area of mined-out sand which shall be situated near the mining S! i
5

earby arcas by high winds an

fenced arca from all sides to avoid being spread in the n ‘
fined to day nme only

height of stacking should not exceed 2 meter. Transportation shall be con
P L . | H wWay.
that is from sunrise to sunset, 10 avoid inconvenience to local population in any y

Rubbish burial shall not be done in the Rivers.

taken to check soil erosion and control of debris flow etc. by

14. Adequate steps shall be

constructing engineering Structures.

g activity shall not be done for mine lease where mining can cause danger to site of flocd

15. Minin
places of cultural, religious, historical, and archaeological importance.

protection works,
The approach road from loading point upto main road shall be properly developed with proper

16.
ovement of traffic by lease holder at his own cost.

width and geomelry required for safe m
Main haulage road in the mine shall be provided with permanent water sprinklers and other

17.
roads shall be regularly wetted with water tankers fitted with sprinklers.

18. Transportation of the Minerals by road passing through the village shall not be allowed. A
‘bypass' road should be constructed (say, leaving a gap of at least 200 meters) for the purpose of
transportation of the minerals so that the impact of sound, dust and accidents could be
mitigated. The Project Proponent shall bear the cost towards the widening and strengthening of
existing public road-network in case the same is proposed 1o be used for the Project. No road
movement should be allowed on existing village road network without appropriately increasing

the carrying capacity of such roads.

f_g—-'-

&

EC Identilication No. - EC23B001BR164234  File No. - SIA/1 (a)2276/2023 Date of Issue EC - 22/09/2023 Page 6 of 10
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24.

25,

26.

414

The project proponent shall comply with the provisions contained in this Ministry's OM vide

1" No. 22-65/2017-1A.111 dated 18t May 2018, as applicable, regarding Corporate Environment

Responsibility.

. Projeet Proponent shall appoint n Monitoring committee 1o monitor the replenishment study,

traflic management, levels ol production, river Bank erosion and maintenance of Road ete.

. Project Proponent shall submit the annual replenishment report certified by an authorized

agency. In case the replenishment is lower than the approved rate of production, then the
mining activity / production levels shall be decrensed / stopped accordingly till the

replenishment is completed.

. Regular monitoring of the flow rate of the springs and scasonal stream flowing in and around

the mine lease shall be carried out and records maintained. Regular monitoring of water quality
upstrcam and downstream of water bodies shall be carried out and record of monitoring data
should be maintained and submitted 1o the SEIAA, Bihar, Regional office, Ranchi, Central
Ground water Authority, Regional Director, Central Ground water Board, State Pollution

Control Board and Central Pollution Control Board,

. The project proponent shall abide by the Hon’ble Supreme Court order dated 08.01.2020 [Writ

Petition 9 (s) (Civil No. (s) 114/2014]. Proposal of re-grassing the mining arca and any other
area which may have been disturbed due to their mining activities and restore the land o a
condition which is fit for growth of fodder, flora, fauna etc. In compliance to the direction
dated 8" January, 2020 of Hon'ble Supreme Court in Writ Petitioner(s) Civil No. 114/2014,

Common Cause Vs Union of India & Ors.

The individual sand ghat-miner will take appropriate measures to avoid parking of empty /
loaded vehicles on nearest highway/ public roads to avoid traffic congestion.

Project Proponent will adhere to all applicable provisions of Sustainable Sand Mining
Management Guidelines 2016 and Enforcement & Monitoring Guidelines for Sand Mining,
2020 (EMGSM = 2020) issued by Ministry of Environment, Forest and Climate Change,
Government of India. In case, any ambiguity or variation between the provision of both these
document arises, the provision made in “Enforcement and Monitoring Guidelines for Sand
Mining - 2020" shall prevail,

All specific and general conditions which are of public concern at large shall be permanently
displayed at a prominent place for public along with address and contuct details of uuthority
where the violation of EC conditions can be reported.

S
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Profect Propenent shall erect  slynbonrd on his project slte and display information regard
e of the profect, No. & date of villdity perlod of B, annunl production capacity of th

mineril and othey relovant informatlon for the genernl publie,

Genernl eondiflon

No stuching of sand Is sltowed on rond side of nny public road including national highwey

State highwayy,

| »

N Tabour camp shall be allowed in riverbed,

| ..I | 4 ’ T jes

Provision shall be made for housing Inhour with all necessary infrastructure and facih
i . i : e 1oilets: safe

(outside mining Bloek nmd river-hed) such as fuel for cooking, toilets / mobile toilet

drinking water, First-Aid lacilitics, créche ete, The housing may be in the form of lempor

strictures to be removed aller the completion of the project.

Labour & Personnel working in dusty areas shull weur protective respiratory devices and they
shall also be provided with adequate training and information on safety and health aspects
Occupational health surveillance program of the workers shall be undertaken periodically (o
observe any adverse health impact due to exposure to dust and take corrective measures, 16
needed,

The Project Proponent shall make arrangements for safe drinking water, first aid facility along

With anti-venom injection, in case of emergencey for the workers.

I'he projeet proponent shall maintain register for production and dispatch of minerul and submit
periodic return (six-monthly) to the SEIAA, Bihar / Regional Office of My of
Environment, Forest and Climate Change, Government of India, Ranchi. If the remaimning

period of lease is for less than a year, the Project Proponent shall submit a monthly return of
production.

[he 150 holder shall keep a correct account of quantity of mineral mined out, dispatched from
the mine, mode of transport, registration number of vehicle and mine plan. This should be

produced before officers of Central and State Government for inspection whenever asked for

- monitoring of ground water table shall be carried out at the upstream and depth of

water available in the adjoining dug-well,

il Ambient Air Quulity, Water Quality & Noise Quality shall be carried out as per

; . e Cd t-f ] i = i 5‘
Ih i ;\I{}ui“.ﬂuun' as am "d aom l[mL (1] “Inc‘ h‘ thc Ccnl al ])l}” I'.i(ll.'l (..‘ nt I il :
I 1] ontro BU- Id. |".L atLI

: File No. - § IS:
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13.

14,

18.

EC |dentlificalion No. - EC23B001BR164234  File No. - SIAM(a)/2276/2023 Dale of Issue EC - 22/09/2023

. The funds carmarked for environmental protection measures should be kept

416

sprinkling should be increased at places of loading and unloading points & transfer points to
reduce all sorts of fugitive emissions.

in a separate bank
account and should not be diverted for other purpose. Year-wise expenditure should be reported

10 the SEIAA. Bihar.

The Project proponent shall provide all necessary logistic support to the authorized officer of

this authority as and when required. They will facilitate and assist the authority in site
inspection and monitoring.

All the provisions made and restrictions imposed as envisaged in the Bihar Minor Mineral

Rule, shall be complied with; particularly regarding Environment Management and payment of
compensation to the affected land owner(s).

No change in mining technology and scope of working should be made without prior approval
of the SEIAA, Bihar.

The Ministry / SEIAA may alter / modify the above conditions or stipulate any additional
condition(s) in the interest of environment.

Concealing of factual data or submission of false / fabricated data and failure to comply with
any of the conditions mentioned above may result in withdrawal/suspension of this clearance
and attract action under the provisions of the Environment (Protection) Act, 1986.

. The instruction contained herein above regarding air and noise pollution and details of mining

proposals shall be displayed on Signboard in Hindi for the public information.

The SEIAA may impose additional conditions in the interest of Environment & Ecology
whenever it becomes necessary to do so.

Any appeal against this environmental clearance shall lie with the Hon'ble National Green

Tribunal, if preferred, within a period of 30 days as prescribed under section 16 of the National
Green Tribunal Act, 2010.

Special Conditions

Plantation consisting of mixture of indigenous and fist growing species of trees must be done
and proper care must be taken. Plantation of a minimum of 5 feet tall plants must be done in the

year of lease period and properly maintained till the valighty of Environmenial Clearance.

Page 9 of 10
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2. The Project Proponent shall execute nnd conduct mensurable C'ER activitics like facilities \
Rain Water [Harvesting, Solia
mment schools ¥

ublic (with )

ower,
ures for the local gove

(he information (0 the p

drinking water supply, infrastructure creation, solar p

Waste Managememt Facilities, sanitation, cssentianl furnit

and Anganwadi Kendra. A display board must be placed for ffi f th
d Aty o officers of the
intimation to the concerned District Magistrate and the coneeed st =
concerned departments).
3. The Project Proponent must maintain existing ponds nearby, if any.
Scnpic 3.[)

tellite images with stereo

rabad for the month of June and

4, The Proponent must submit untreated high resolution sa
view from the National Remote Sensing Centre (NRSC), Hyde

December every year, along with the respective half-yearly compl

copy.
Sd/-

(Sudhir Kumar)
Member-Secretary
SEIAA, Bihar

jance report in hard and soft

Copy, through email, for in formation and necessary action to :—

Environment, Forest and Climate Change Deptt., Govt. of Bihar, Sinchai Bhawan,

.  The Secretary,

Patna - 15.
3. The Additional Chiel Sccretary, Mines and Geology Deptt., Govt. of Bihar, Vikas Bhawan, Patna -
15
3. The Chairman, SEAC, Bihar.
4. The Member Secretary, Bihar State Pollution Control Board, Patna-23.
5. The Dircctor, Mines and Geology Deptt., Govt. Of Bihar, Vikash Bhawan, Pama - 15.
6. MOoEF&CC, Integrated Regional Office, Ranchi, 2* Floor, Headquarter - Jharkhand State Housing
Board, Harmu Chowk, Ranchi, Jharkhand - 834002. g
7. Guard file.
"f__'-
{Sudﬁg Kumar)
Member Secretary,
SEIAA, Bihar

Signature Mot Verified

Digitally si ] :
Kumar!y signed by Mr. Sudhir
Member Secreta
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ENVIRONMENTAL

CLEARANCE

PARIVESH

(Pro-Active and Responsive Facilitation by Interactive,

and Virtuous Environmental Single=Window Hub)

418

Government of India
Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment
Authority(SEIAA), BIHAR)

The CEO
MOR MUKAT MARKETING PRIVATE LIMITED

Plot No. 388/389, Near Biscuit Factory More, Nasriganj, Danapur Patna -
800012

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,

This is in reference to your application for Environmental Clearance (EC)
in respect of project submitted -to the SEIAA vide proposal number
SIA/BR/MIN/440645/2023 dated 17 Aug-2023.. The particulars of the environmental
clearance granted to the project-are as below.

1. EC Identification No. EC23B001BR158011
2. File No. SIA/1(a)/2085/2022
3. Project Type New
4. Category B
5. Project/Activity including 1(a) Mining of minerals
Schedule No.
6. Name of Project Proposed‘Sand Mining Project of Area

98.8-Ha at'Rohtas Ghat 07 on Son River
of District- Rohtas State-Bihar

7. Name of Company/Organization = MOR MUKAT MARKETING PRIVATE

LIMITED
8. Location of Project BIHAR
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

(e-signed)
Mr. Sudhir Kumar
Date: 01/12/2023 Member Secretary
SEIAA - (BIHAR)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC23B001BR158011 File No. - SIA/1(a)/2085/2022 Date of Issue EC - 01/12/2023 Page 1 of 10
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STATE LEVEL ENVIRONMENT IMPACT ASSESSMENT AUTHORITY. BIHAR
F.Mo.:- SIA/] (a)/2085/2022

Sub: Proposed Sand Mining Project on Sone River at "HRohtas Sene
67" Sand Ghat, at Mauza:— Panduri, Block:— Nasriganj,
District:— Rohtas, State:— Bihar; Area:— 988 Ha. [Total
Production Capacity;- 17,78400 cum per Annum| -
Environmental Clearance regarding.

Referemce:- 1. MoEF&CC ToR Proposal Mo, - SIA/BR/MIN/A11824/202),
MoEF&CC EC Proposzl Mo, - SIA/BRMIN/A440645/2023 &
SELAA File No:- SLAS (2 T088/2022

Scrutiny fee submission dated 30-12-2022,

TaR issued date 11-01-2023,

N

[inal ELA submission dated 21-08-2023,
5. SEAC meeting held on 08-11-2023 (For EC).
6, SEIAA meeting held on 24-11-2023 (For ELD.
Sir,
This has reference to vour online application for River Sand Mining by Als

Mor Mukut Marketing Private Limnted for Mining of Robtas Some 07 Sand Ghat on Sonre Biver
ol Disirigl:- Fobus, Sue- Bihar, The deils of the projects as mentoned in application ae as

b oo
5L em Deepuils
Mo | o ~
| fl._ _Hmnc “fTF_F'_mji ) | gﬁp;nﬁ:! gﬂiu“r;lévlh:“nmg Project an Sone River mt Ruhiai
i 2. Areaof the project 9%.8 Ha.
| 3. Depthoi Mining 13 Merer = == =
4. | Propogel Prodoclion | 1738400 waim per Annum
3. Mame of River | Sone River I
6.  Name of Mineral | Sand I
. . ) Mawra— Pandun, Block:- Masnganj, District:— Rohras,
7. | Location of the Project | State:- Bilur. -
1l GeoCoordinaies
| Laritode | Lomgitude
| 2500 40624 N 1T 368" E
ESTON 4. TIE" N | BT 46,269 E
Z. | Latitude & Longitude | 25900 27781 N B47 1T 36, 722" E
| 2500 22 421" N 4717 56 974" C
| 23700 |4.648" M | B4 17 50,702 E
| 257000 12.639" N | B4 1T ST E
EC Identification-No..- EC23B001BR158011 -File No. S?é/‘ig%éé!fs%g; NDate of Issue E@ﬂ Oll?lggoi:?g" EDage 2 of 10
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237 00" (9.054" N

297 007 TL392° N

25000 L LO0S" N

24" 59 99.452° N
24° 59 ST.00T N
24° 59° 53.210° N
347 39" 48.960° N
247 FQ' 49 6357 N
25°00' 00.1217 N
257 00' 09.526" N
25 0y 13,5637 N
25° 00° 02.702° N
24° 59" 50.700° N
247 59" 53,613 N

2475 SLSITN
247 8940 ol N

M58 5626 N
247 50501537 N
247 30" B0.065° N
2370 03749 N
259 0 MR N
23700 §527T N
25000 22175 N

| 25° 00 28,6017 N

257 0f 36.965" N
25° OfF 40.624° N

84517 46710 E

24° 17 14051" F

§4% 17 33.054" E
B 1T 45N E

£4° |7 41.231" E

R4° 1T 31.2IT'E

Ba" 17 2T 242" E

B4t 1T 25082 E

4% 17 24.647" E

84717 25.786" E
¥4 17 22.830" E

B4° 1T 117553 E

Bat 1T OR TS E

£4° 177 06305 E

84" 1704300 E

47 17 4.049" E
B4 16°57.180" E
24718 59023 F

B4R 1T GL3IR'E

B4® 1T 10.813" E
B4 1415148 E

R4 IT I E
B4t 1T ITAE"E

B4° 17 35140 E

(84" 1734047 E

B4® |7 36045 E

423

‘ TCromestic Water — 1. 13 KLE
Crust Suppression — 3.0 LD

) Water Requirement Green Develaprment — 2.96 K1.D
_  Total Waer Requirement - S09 KD
10, Manpower i3
P | Capital Cost | Recurring
XeSCRIEHISN o ) | (Lakh Cost (Lakh)
gnilutmn_(f‘crntml & Dust | il 10
UpPPrEssion | .
Mallution doratoring ! .- | 2.0
Plantalion and Salary fgr |
Environment  Management  one gardener {part time 2.9 1.0
tl.  Plan Cost basiz) _
:-:laul Road Maintenanee L5 144
sl = _
| Occupational Nealth and 10 3.0
Sgfen of dw workers ) '
CER Budgel {FH 1.4 B
 Commitinent | ’ _
CGramd Total 16.46 in.44
12,
Project Cost of Project Bite | Total Project Cost - # 33,80,12,(H4/-
EC Identification No. - EC23B001BR158011  File No. - SIA/l(a)/2085/2622 Date of Issue EC - 01/12/2023 Page 3 of 10
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PREMISES OF THE ENVIRONMENTAL CLEARANCE

This Ervironmental Clearance is betng issued on the premises which have been subsiantiated /
described in dewil in dwe format of epplication along with enclosed affidawits ¢ cerhficates /
undertakings etc. furmished therewith by the project proponent:-

i} Information provided, descriprions mentioned are complets, tre amd acmial and no relevant
fact has bech conccaled o obtan Environmental Clearance deceitfully by dhe project

proponent.

(1L} River Sand Mitung shall nat be done 0 mainy Seazon {mid June o mid Owcrober) of each

calendar year.

(iiiy  The Envirommental Clearance holder shall ake all possible precamtions and safeguacds for
prowecdion of Envimonment and control of polluticn as well as road salety and mining shall be

done in socindly responsible roanner.

Adir, witer, Moise pollution and visval impact due lo mining operations [ exlraclion !
Transponation of mined mingral § over bunden et shull be kept within prescribed limits in

the cperationa] atea.

(iv) Miniog shafl only be dome afler oblaining valid mindng lease ! penmit feom s compelent
authommies end operations shall take place only wathin validity period of lease J pecmit.
All the provisions made and restncticms imposed as coversd i the relevant minos mineral

Hule, shall be complied with, particularly regarding EbIF.

(vi Depe of Mings & Geology, Crov, of Bifur shall keep a sivice vigif in the compliange of
relevart provisfons of applicable Bthar Mineraly (Concesiton, Prevennion of e mining,
Franspovigtion and Storagel Kule 2009 awd ity omendmend especiatly soigntific execniion of
mining plun (os approved A they thenpelvesh amd report viclativas i any b fieeed ay welf s

faction taken for the same.

(vi)  Froject Propenent slizll submit (10 the SELAA, Bihar, Regional Office of MoEF&CC at
Ranchi, Bikar Statc Potlution Control Board) six monthly ¢amplianee repert with evidense of
the conditions within a fortnight after the end of every ¢ix month Ull validity period of
Environmental Cleatance,

(vt}  Exvirgamertal Clegrance shall be lable to be revoked F furmisked informovion, provided
cexcription £ Certiftcates 7 Afftdoies & Uniberiabing ctc ave found fafve / concocted ar any
Etage of itg validin,. —

EC Identification No. - EC23B001BR158011  File No. - SIA/l(é.)/2085/2022 Date of Issue EC - 01/12/2023 Page 4 of 10
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fviii}  Thie Envivemmenial Clearance is issued without affecting oy conrt order [ staititory ks
instituniony s well av retevani ather lows eracted iy Mo EFEUC, God, NMew Deifl.

{iz)  Mining ed trawspertation of mmed material from mine site to stk vard shall be done in
the day tirme only 10 avoid nedse potlution in the nearty kurman habitation arta,

{x) Mo part of the mining arca iz in o protected or Reserve forest sod i atso does not fal] cither

within 8 wildlife protecied area or within its coo-sensitive zong.

(xi)  Projecl Proponent shall intimate SF14A immediately if there is any change in their official
address / E-mail ¢ Ph, No / Cell. vio ete failing which eammunication sent to them on old
address shall be considered a3 delivercd.

A Specific Condition

I. The Projost Proponent shall obtain all necsssary clearances permission from all concemed
depariments before commencement of mining works.

E-\J-

The Eovircomeniat Clearance will be valid for mine lease period suhject 16 & celling of 5

yemry.

3. The pioject proponent before staning any activity ‘preparation of ground, on the leased arvea
shall demarcate his lease hold by ROC pillars erecied at the enst of lease holder afer
pettification of the mining ofticer. On each pillar Geo-Coordinatz and tore beanng/ back
bearing shall be writien with permanent paint mark s Jeseribed in the mining plan. All the
pillars should remain intact at same geo—coordinate. Fsiablishment! 1abeling of Benchmark at
edch pillars or ground ¢ontrol points.

4,  Extrction of sand beyond annugl production capaciry is not permitied.

3. The Projeet Proponept shoutd undertake the sand mining limited to 03 meters (three meters)
Jepth by sermi-meclanised imethod (withot using any heavy macking). preferably by manual

excavation.

& Extraction will be cartied out up to 3 maximum degeh of 03 meters from sucfues of micesal
deposit and 1ot Izsz than one meter From the narer level of the River channel whichever is
earlicr,

T. Mo mining shall be carmied oul in the areas prominently wsed by wild animals (binds and
reptiles} for nesting. Restricted working hours-Sand mining operatiom has to be carred out

berwest 6 am to 7 pm.
EC Identification No. - EC23B001BR158011 File No. - SIA/1(a)/2085/2022 Date of Issue EC - 01/12/2023 Page 5 of 10
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5. Wo meining shall be carmizd out 1n ¥ twter wide stiip Fom the nver bank in a River flood plain
and within flowing/live water channel,

9. To maintain the safery and stabilifty of Riverbanks, 3 meizr or 10%% of the width of the River
whichever is more will be l2ft intact as "Mo Mining Zone”.

1L Na steeam shall be diverled fot the purpose of zand mining, No netural waeter course and £ or
water reservoirs shall be obstnicted due to mining operations.

1. The pollution due 10 wansporration Joad on the envircrunent wilt be effectively controlled &
water sprinkling will also be done regulaly. Vehicles with PUCC only will be alfowed to ply.
The mnneral travsportation shall be carried out theouph coverad vehicles ! trucks ondy und the
vehicle shall not be overdoaded, Project should obtain 'PULC centificate for all the vehicles from
awhorized polhution testing cemire.

12, The suacking area of mined-mut sand which shall be situated near the mining site within a
fenced area feom all sides w0 avind being spread in the nearby areas by high winds and the
hesghr of stackiog should nod cxpesd 2 meter. [ransportation shall be confined w day lime only

thad 15 from sunriye to sunset, to aveld inconvenicies 10 local population in anyway.
13, Rubtush burial shall not be done in the Rivers.

14, Adequate steps shall be aken o check sofl crosion and conirod of debris flow cte, by
SONEMKlinE engineeting SRMciunes.

15, Mining activity shall not be done [or ming lease where mining can cauze danger 1o site of flood
protection works, places of cultweal, religious, histotical, and archarological imponance,

L&, The approach voad from loading point upto mait voad shall be properly developed with proper
width and geometry requited for safe movement of raffic by iease holder au his own Cost.

17, Main haologe rosd i the mine shall be prwvided with permanent water sprinklers and other
roads shall be regularly wetled with waler tankers fitted with gpeinklers.

1% Transportation of the Minerals by road passing thropgh the village shall not be allowed. A
bypass' road should be eonstrecied (say, lenving o gap of ol lease 206 meters) far the pumpose of
wansportanon of (he minerals 50 (hat the impact of sound, dust and accidents cogld he
nuiligaled, The Project Proponent shall baar de ¢ost towands the widening and sirengthening, of
existmg public road-nerwork in ceac the samc s proposad to be wsed foc the Prapect Mo road
mavement should he allowed on existing village road network without appropraely increasing
the camrying capacity of such roads.

EC Identification No. - EC23B001BR158011 File No. - SIA/1(a)/2085/2022 Date’of Issue EC - 01/12/2023 Page 6 of 10
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20,

21.

23

24,

26.
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The praject proponend shall comply with the provisions contained in this Ministry's UM vide
F.No, 22-652017-1A.11] dated 1st May 201§, as applicable, cegarding Corporate Environmen
Foesponsibility.

Project Proponent shall appoint a Monitoring committce o monitor the replenashrment study,
traffiz management, levals of production, river Bank erosion and mainlEnance of Boad etc,

Project Proponent shall submil the annwal replenishment report cenified by an authorized
opency. [n case the replenishment is lower than the approved raz of production, then the
mining activity / pmoduction levels shall be decreased / stopped accordingly il the
replenishment is complered.

Regular monitoring of the flow vate of the springs and seasona] stream flowing in and arcund
ibwe miitie lease shall be carried out and revords meintiped. Regular moritering of wmer Jualiy
upshieam ad downsircam of waler bodies shall be camied oui and resond of monitoding data
showld be maiotaimed and subemined 0 the SEIAA. Bihar, Regional office, Ranchi, Central
Groumd waler Authority, Begional Inrector, Central Ground water Board, State Pollution
Comral Board and Cenmrzl Pollution Contral Board.

The project proponent shall abide by the Hon'ble Suprerne Court order dated U801, 2020 [Writ
Petition 9 () (Civil No. (5) 114/2014]. Proposal of re-prassing the mining arca and any other
atea which may have been disturbed due to theie mining sctivities ard restore the land w a
condition which 15 fit fr growth of fodder, flom, fauna ete, I compliance 1o the dircchion
deted 5% Jmauary, 2020 of Hoo'ble Supreme Courd 1t Writ Petidoner(s} Civil No. [14/2014,
Common Covse ¥s Union of India & Ors

The individual sand phat-miner will wke appropriat: measures 0 avoid parking of emply f
koaded vehicles on nearest highway! pubdlie roads to avolid traffic congestion.

. Prjeut Bropunent will adhere  to all epplicable provisions of Suvstaipable Sand Mimng

Munagament Guidelines 2016 and Enforcement & Monitoring Guidelines for Sand Mining.
NG (EMGSM — 20207 issued by Ministry of Environmem, Forest and Climate Change,
Governmert of India Tn case, any ambiguity or variation betwesn the provision of both these
document arises, the provision made in “Enforeement and Moaitoring Cuidelines fer Sand
hining ~ 20207 shall prevatl.

Al specific and general conditions which are ¢f pubhe conccrn at Jarpe shall e permancnily
displayed at 2 prominent place for public along with address and contact details of authoriry
where the violation of EC ronditions can be reported.

EC Identification No. - EC23B001BR158011 File No. - SIA/1(a)/2085/2022 Date of Issue EC - 01/12/2023 Page 7 of 10
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27, Project proponent shall erect a signbeard on his protect site and display information regerding
name ©f the project, Mo, & date of validity period of EC, annual production capacity of the
mineral and other relevan informadon for the general public.

it

Gemeral copdition

1. Mo stacking of sl s allowed on read side of any public road including national highways!
State highways.

2. Mo labour carnp shall be allowsd i nvérbed,

3. Prowvision shall be made for hoosing labour with all necsesary infrastrucrare and tacilives
foumtside minmg Blogk snd aver-bed) such as foel for cooking, toilets f mabile toilets, safe
dnnking waler, Fipst=Aid [acilities, eréehe e, The housing may be in the Tonm of temporary
siructures o be retoved afler the compledion of the projecl

4. Labour & Pergopmel working n dusty ancas shel] wear protective respiratory devices and they
shall also be provided with adequale mmng and information on safety and health aspects.
(docupational health surveillance program of the workees shall be wedertaken periodically to
observe any adverse health mmpact due 10 exposure to dust and take corrective measures, if
ncaded.

+ The Prajecl Proponent shall make amangéments for sale drinking water, firsl aid facility along

With anti=veniun ungcion, incise 6F emergeney for the werkens.

6, The propect proponent shall maintain repister for production and dispatch of mineral and submit
perodic retum (six-tnonthly) to the SEIAA, Bihar / Regonal Office of Minisiry of
Environment, Foecsl and Climate Change, Government of Indin, Ranchi, If the remaining
periced of lease is for less than a year, the Project Proporent shall subenit 2 monthly retaen of
production.

7. The EC holder shall keep a correct accoanl of guantity of minerel mived ool dicpawbed from
the mine, mode of iansport, raistisfion number of vehicle and mine plan. This should be
prodduced before oificens of Cenngl and Stae Gevernment ot inspection whenever asked for.

i Begular meonitoring of ground waler table shall be carried out at the upstreamn and depih of
water available in the adjoining dug-wel],

% Moniteding of Ambient Air Quality, Water Qualicy & Noise Quality shall be camied oul au per
the kotification, as zmended lrom lime to time by the Centrai Polludon Contvol Board. Water

EC Identification No. - EC23B001BR158011 File No. - SIA/1(a)/2085/2022 Date of Issue E.C-Z() 01/12/2023 Page 8 of 10
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sprinkling should be ingreased at places of lgading and unloading points & transfer poinis to

reduce all sors of fugitive emissions.

10, The funds earmarked for envieonmental protection measores should be kept in a separate bank
account and should not be divened for other purposs, Y esr-wise expenditure should be reporied
to the SELA A, Dibar,

1], The Project propunent shall provide all necessary logisitc support Lo e authonzed officer of
this authority a5 and when reyuired, They will facilitele and assist the aulbority 1o sile
inspection and monitoring.

12, All the provizions made and resinctions mmposed 2 envisaged it the Dihar Mmor Mineral
Rule, shall b comptied with; pericularly regarding Cavironrment Management and poyment of
compensatio o the affected land owner(s).

13, Mo change in mining echnology and scope of working swnld be pade withouwl peior appeosal
of the SEIJAA. Ethar.

14, The Ministmy ! SEIAA may aber / modify 1he above conditions or stipulaie any additienal

conditign(g) in the interest of enviromment.

15. Concealng of factual data or submission of false / tabricated data and failure 10 comply with
any of the conditions mentioned above may result in withdrawal’suspension of this clearamee

and attract artion ueder the provisions of the Environrment (Protection) A, 1956

16, The instruction cormained herin sbove regarding air and noise pollation and details of mining
proposals shall be displayed on Signboard in Hindi for the public information.

17, The SE1AA mar mpose addinional condntons in ke intensst of Environment & Ecology
wheaever it becomes necessary B da so.

18, Any appedl agsinst thiz envimamenlal clearanee shall lig with e (Ion™ble National Green
Tribunal, if preferred, within a period of 30 days ns prescribed under section 16 of the MNational
Gireen Tribunal Act, 2014,

C. Special Conditions

1. The proposad plantation consisting of mixiure of indigenous and fast growing species of trees
must be done and proper care must be 1aken (0 ensure 100%0 survival. Planlation of a mutamuim
of 3 feel tail ptanis fwst be done in the 1% vear of lease peried and properly maintined cll the
validity of Environmiental Clearance.

EC Identification No. - EC23B001BR158011 File No. - SIA/1(a)/2085/2022 Date of Issue EC - 01/1 3 Page 9 of 10
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The Project Propoment shall execwle and conduct imeasurable Corporate Environment
Femmponsibiliy {CER) aciivitics Hke Gacilitics for Jrinking water supply, infmasirucione coeation,
golar power, Rain Water Horvesting, Solid Waste Management Faeilities, sanition, essentigl
fumitares for the local govenument schools and Anganwodi Kendra. A display board must be
placed for the mbormation to the public {with intimaticn lo the concerned Disiney Maristrate
and the comened distcict leve] officers of the conterned depariments),

The Project Proponent must maintzin existing ponds nearby, if any,

Proper care should to be talen during ranspanation of sard from the sawd eniming site. Thee
should be freeboard of atleast 03 inches from the body level of the vehicle, so thal the sand
doesn™t get spilled om the road and doest’t affedt the ar quality as well.

The Proponent must submit umirezied high resolution satellite images with stereoscopic 1D
view from the Maderal Bemote Sensing Cenire (MESCY. Hyderabad for the month of June and
December every year, along with the respactive half-yearly complianée rapor in hard and soft
COpY.

Sl

{Sudhir Kumar)
Marnber-Seime ey
SELA A Bahar

Copy, throegh email, for infermation and pecessary action ty =

[

P Lo e Lo

EC ldentification

1he Secretary. Environiment. Forest and Clinate Change Lepit., Gost, of Bibar, Sinchai Bhawan,
Paina - 15,

The Additional Chiel Secretary, Miness and Oeology Deptr, Gt of Bahar, Yikas Bhawan, Paina -
L5

The Chaiman, SEAC, Bihar,

The Member Secretary, Bibar Stape Follutdon Conmgl Board, Paina-23.

The Director. Mines and Geology Dephl.. Gowvi, OF Bihar, Vikash Blawar, Pata = 15,

MoEF&CC, Tntegrated Regional (ffica, Ranchi, 2% Floor, Headquarer - Tharkhand State Hoosing
Boatd, Hartiu Chowk, Ratchi, Tharkhand - 8344002,

Guawd fila.

[Smdhir Kumar)
Member Secretary,
SEIAA, Bihar

Signatureg?[ot Verified

Digitally signe I%/
Designation: Men
Date and Time:

r Secretary

PM
No. - EC23B001BR158011 File No. - SIA/1(a)/2085/2022 Date of Issue EC - 01/12/2023 Page 10 of 10
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File No.: SIA/ 1(a)/2521(Amend.)/2024
Government of Indin
Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment Authority(SEIAA),
BIHAR)
ek X

&
=i

T

HIZS

Dated 25/04/2024

K

To,
Anand Singh - s _
UMA ASSOCIATES INFRATECH DEVELDPERS PRIVATE LIMITED
Village- Jahanabad, Post Thana- Kudra Kaimur (Bhabua} Bihar, S 20/56-10-2, F/2/3, Sonal Sadan,
Mall Road Cantonment , VA.RA'NASI UTTAR PRADESH 00000, ZZII}DZ

umaassociates! 7@gmail.com e e e
- o i - -L_'_'.-,‘ D N 5

Y
- e " \.“-

Subject: Amendment in Environmental 'Clcsrancc (EC) Iﬁfi}3f2024 granted to the. pro]:n:t under the provision of
the E1A Notification 2006 -regarding. . N,

|
1

Sir/Madam, 1
This is in reference to Yyour applmatmn submmcd to SELUL vide proposal number

SIA/BR/MIN/466249/2024 dated lﬁfUSa’IE}'M for grant, ‘of.an amendmcnt in prior Environmental
Clearance (EC) to the pmjecl under the provision of thc EIA. ‘Notification EOG&and as amended thereof.

‘_\lu
-

2, The particulars of the pmpusal are as below.: - P

(@ EC ldentification No. * /[~ ;= 13 1% ECZdBﬂm?BRSI 193014
(ii) File No. . T siag 1(amszlmmcnd 5}2{;24
(iii) Clearance Type £ . et
(iv) Category A

(v) Schedule No./ Prnject Acthrity_

-r‘-‘

) 51_ | IT_*J" " ’ Propnsad Sana Mmmg Project of Arca 97.4 Ha at
(vii) Name of Project - . Rohtas)Sone" Ghat 17 on Sone River of District-
h T oy~ Rohtas State-Bihar
(viii) Location of Project (District, State) © ROHTAS, BIHAR
(ix) Issuing Authority SEIAA, Bihar
(x) EC Date 14/11/2023
(xii) Applicability of General Conditions NO

(xiii) Status of implementation of the project

. In view of the particulars given in the Para 1 above, the project proposal interalia including Form-1(Part A, B and Cy
EIA & EMP Reports were submitted to the SEIAA for an appraisal by the State Environment Impact Assessment
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7

ification 2006 and its subsequent amendment
-ion of EIA potification "
r the ]'II'{'I'\-"HIOH

considered by State Environment Impact Assessment) Authority (SEMA]
n minutes of the meeting and all the project documents are availa
n the PARIVESH portal by scanning the QR Code above or

jhar unde
4y 5[3!:"\u"'-7"Bt
Oﬁ[:' { chﬂ] hns hce

4/04/2024. The
4n be accessed fron

(\ulh
ble o

- mcnii'-""cd pre
14 th
rough the

held on
ral which €

3. The abo
the meeting
P ARIVESH P©

link ; . .
flloving ¥ ! ns for an amendment requested along with comparison table illustrating the details of
about the reasons

3. The bnff nnﬂxed to 1hi5 IE“GT-

amendments are - : : ;
he reasons for an amendment rcquerstc'd alung'wﬂh companison table illustrating the details of
4, The brief about tnne-\ﬁi to this letter. The SEIAA, in its meeting held on 14/04/2024, based on information &
amendments a:\fdcd by the project proponent and after detailed deliberations recommended the proposal for grant of
c!a:nf ;I;:?Tnpliﬂ‘ ironment Clearance under the provision of EIA Notification, 2006 and as amended thercof,
am

5 The SEIAA, Bihar has examined the proposal in accordance with the extant provisions of the Environment Impact
Assessment (EIA) Notification, 2006 & further amendments thereto and based on the recommendations of the State
Environment Impact Assessment Authority (SEIAA), Bihar hereby accords amendment in Environment Clearance
dated 14/11/2023 for the instant proposal to M/s. Anand Singh under the provisions of EIA Notification, 2006 and as

amended thereof subject to compliance of EC conditions, general instructions and Special conditions issued vide EC
letter dated 14/11/2023 and EC identifi calu:m number EC23BUDIBR]5{}544

O

6. This issues with the approval of the Cu_rnpetentlﬁumnnty_

W N e T R Annexurel
% A L % a J 3

Specific EC Conditions for (Mining Of Minerals)

1. Additional Specific Condition

S. No e &\ {7 » "—ECConditions".

L N

1. The Project Proponent shall obtmn all n:ces:»ary clearance/ permwg;lgn frﬂm al[ doncermed
departments before commencement of mining works. A

2. The Environmental Clearam:e will be valid for mine lease period subject to a celtmg of 5 years.
3, The project proponent before starting any activity /preparation of ground, on the leased area shall
demarcate his lease hold by RCC pillars erected at the cost of lease holder after certification of the
mining officer. On each pl.llar Geo-Coordinate and fore b:armg! back bearing shall be swritten with
permanent paint mark as ‘described i in the 1 rmmng plan. ‘All the pillars 5hm:ld remain intact at same
geo—coordinate. Esmbllshmentf lab:lmg of Benchmark at t:a.ch p:llars m' ground control points.

4. Extraction of sand bl:ynnd annual pmducnun capac u:}r is not pcrmutcd
5. The Project Proponent should undertake the sand mining limited to 03 meters (three meter) depth
by semhmcchamscd n'u:lhnd l:wuhnut using any heavy machinc), preferably by manual cxcavatmn

......

1.1

dcpc}srl and not less than one meter from the water level of the River channel whichever is earlier.
7. No mining shall be carried out in the areas prominently used by wild animals (birds and reptiles)
for nesting. Restricted working hours-Sand mining operation has to be carried out between 6 am to
T pm.

8. No mining shall be carried out in 3 meter wide strip from the river bank in a River flood plain and
within flowing/live water channel.

9. To maintain the safety and stability of Riverbanks, 3 meter or 10% of the width of the River
whichever is more will be left intact as "No Mining Zone”, ﬂ

10. No stream shall be divened for the purpose of sand mining. No natural water course and
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EC Conditions

—

water reservoirs shall be obstructed due to mining operations,
11. The pollution due to transportation load on the eny
water sprinkling will also be done regularly, Vehicles w
mineral transportation shall be carried out through cov

shall not be overloaded. Project should obtain
pollution testing centre.

ironment will be effectively controlled &
ith PUCC only will be allowed to ply, The
ered vehicles / trucks only and the vehicle
'PUC' certificate for all the vehicles from authorized

12. The stacking area of mined-out sand which shall be situated near
area from all sides to aw

; i the mining site within a fenced
oid being spread in the nearby areas by high winds and the height of
stacking should not exceed 2 meter. Transportation shall be confi

i ned to day time only that is from
sunrise to sunset, lo avoid inconvenience to local population in anyway.
13. Rubbish burial shall not be done in the Rive

s,
14. Adequate steps shall be taken to check soil erosion

constructing engineering structures.
I5. Mining activity shall not be done for mi

protection works, places of cultural, religious, historical, and archaeological importance.
16. The approach road from loading point

upto main road shall be properly developed with proper
width and geometry required for safe movement of traffic by lease holder at his own cost.

I'7. Main haulage road in the mine shall be pmjﬁ_ﬂed with permanent water sprinklers and other
roads shall be regularly wetted with water tankers fitted with sprinklers.

18. Transportation of the Minerals by road: passing through, the village shall not be allowed. A
‘bypass' road should be constructed (say, leaving a gap nt‘-m_'l;ast 200 meters) for the purpose of
transportation of the minerals so that the impact of sound, dust and accidents could be mitigated,
The Project Proponent shall bear the cost towards the Widcning and strengthening of existing public
road-network in case the same is proposed to be used for the Project. No road movement should be
allowed on existing village road network without appropriately incrcasii;g the carrying capacity of
such roads. ! e At -

19. The project proponent shall comply with the prwi;i?_t!s contained in this Ministry's OM vide
F.No. 22-65/2017-1AI11 dated 1st May 2018, as applicable, regarding Corporate Environment
Responsibility. ' s p

20. Project Proponent shall appoint a Monitoring committee to monitor-the. replenishment study,
traffic management, levels of production, river Bank erosion and maintenance of Road etc.

and control of debris flow eic. by

ne lease where mining can cause danger to site of flood

21.

Project Proponent shall submit the annual replenishment tepurt.céitri_ﬁqd by an authorized
agency. In case the replenishment is lower than the approved rate of

an U production, then the mining
activity / production levels shall be decreased / stopped af:ccirdiriglyﬂt_ill {lhe.r:_eblenistunent is
completed. ; ;

22, Regular monitoring of the flow rate of the springs;_iiid seasonal stream ild\iring in and around
the mine lease shall be carried out and records maintained, Regu_lar'muqitc-ring of water quality
upstream and downstream of water bodies shall be carried out and record of monitoring data should

be maintained and submitted to the SEIAA, Bihar; Reginngl office, Ranchi, Central Ground water
Authority, Regional Director, Central Gro

und water Board, -State Pollution Control Board and
Central Pollution Control Board. "

23. The project proponent shall abide by the Hon'ble Supreme Court !ardar dated 08.01.2020 [Writ
Petition 9 (s) (Civil No. (s) 114/2014]. Proposal of re-grassing the mining area and any other area
which may have been disturbed due to their mining activities and restore th.c land to aﬂ::ondltmn
which is fit for growth of fodder, flora, fauna etc. In compliance 1o the direction dated 8 January,
2020 of Hon’ble Supreme Court in Writ Petitioner(s) Civil No, 114/2014, Common Cause Vs
Union of India &Ors.

24. The individual sand ghat-miner will take appropriate measures to avoid parking of empty /
loaded vehicles on nearest highway/ public roads to avoid traffic congestion. .

25. Project Proponent will adhere to all applicable provisions of Sustainable Sand Mining
Management Guidelines 2016 and Enforcement & Monitoring Guidelines for Sand Mining, 2020
(EMGSM — 2020) issued by Ministry of Environment, Forest and Climate Change, Government of
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both these document 2rises, fhe |
ning — 20207 shall prevail.

paﬂﬁf,tmly

pmw’sim of

riation between the ;
ines for Sand Mi
Jarge shzll be

India. In case, anY ambiguity or va i ;
rovision made in wEnforcement and Maonitaring (7 suidel : oo
fic and general conditions which are of public con & . P

. blic along with address and comtact details of authonity where
tjom regarding

26, All speci
place for pu

nd display inform#

f the minerzl

displayed at 3 prominent
(he violation of EC conditions can be reported. ‘ '
27. Project proponent shall erect @ signboard on his project s11€ & - £
name of the project, No. & date of validity period of EC, annuzl production capacily O
rmation for the general public.
national highways S

and other relevant info
public road including

B
sand is allowed on road side of any

facilities (outside
drinking walet,
tructures 10 be

1. No stacking of

highways.
2. No labour camp shall be allowed in riverbed.
with all necessary

infrastructure and
le toilets. safe

3. Provision shall be made for housing labour

mining Block and river-bed) such as fuel for cooking, toilets / mobi

First-Aid facilities, créche cic. The housing may be in the form of tempo: ary s

removed after the completion of the project. .

4, Labour& Personnel working in dusty arcas shall wear protective respiratory devicss and they

shall also be provided with adequate training and information o0n safety and hezlth aspscis.
0 of the workers shall be undertaken periodically 10 observe

ective measurcs, if needed.

facility along

Occupational health su yvcillanfc progra
any adverse health impact due to exposure to dust and take corr
inking water, first aid

5. The Project Proponent shall make arrangements fur safe dri

With anti-venom injection, in cas¢ of emergency for the workers. )

6. The project proponent shall maintain register for production and dispatch of mineral and submit

periodic return (six-monthly) to the SEIAA, Bihar / Regional Office of Ministry of Environment,

Forest and Climate Change, Government of India, Ranchi. If the remaining period of lease is for
| submit a monthly return of p

less than a year, the Project Proponent shal roduction.
7 The EC holder shall keep a correct account of quantity of mineral mined out, dispatched from the

mine, mode of transport, registration number of vehicle and mine plan. This should be produced
before officers of Central and State Government for inspection whenever asked for.

§. Regular monitoring of ground water table shall be carried out at the upstream and depth of water
available in the adjoining ' T

9. Monitoring of Ambient

oise Quality shall be carried out as per
entral qul‘ution'Cohtrol' Board. Water
‘transfer points to reduce

dug-well.
Air Quality, Water Quality &N

the Notification, as amended from time to time by the C
Jaces of loading and unloading points &

sprinkling should be increased at p

all sorts of fugitive cmissions.
| protection measures should be kept in 3 separate bank
diture should be reported 10

10, The funds earmarked for environmenta
aceount and should not be diverted for other purpose. Year-wisc expen
to the authorized officer of

the SEIAA, Bihar.
[1} J Th-:; Project proponent shall provide all m.:cé:'ssary.'lu;g'is;.ti-c' suppart
Jis authority as and when required. They will facilitate and assist the authority in sit¢ inspection
Minor Mineral Rule,

d as envisaged in the Bihar
t and payment of

and monitoring.
12. All the pravisions made and restrictions impuscl

{ Managemen
pproval

shall be complied with; particularly regarding Environmen

;.u;mpcnsa!irm to the affected land owner(s)
o change in mining technology and scope of working should

of the SEIAA, Bihar, be made without priora

:;,d!}-w M”,”“r}' ‘f SEIAA may alter / modify the above conditions of stipulate any additional
ition(s) in the interest of environment.

15. Concealing of factual data or submission of false / fabricated dala and failure 10 comply with

any of the conditions mentioned above may result in wilhdraivalfsuspensicn of this clearance and

attract action under the provisions of the Environment (Protection) Act, 1986. - .

egarding air and noise pollution and details of mining

16. The ins . ; ;
5, The instruction contained herein above r
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EC Conditions

—— e
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proposals shall be displayed on Signboard in Hindi for th

€ public information.
17. The SEIAA may impose additiona] conditions i
whenever it becomes necessary to do so.

n the interest of Environment& Ecology
Any appeal against this environmental clearance

shall lie with the Ho
if preferred, within a period of 30 d

n’ble National Green Tribunal,

ays as prescribed under section 16 of the National Green
Tribunal Aect, 2010,

I

EC Conditions

2.1

must be taken to ensure 100% survival. Plantation of a minimum of 5
feet tall plants must be done in the 15! year of lease period and properly maintained till the validity
of Environmental Clearance. (b) The Project Propone

nt shall execute and conduct measurable
Corporate EnvimnmemLRcspnnsibi.lity (CER) activities like facilities for drinking water
infrastructure creation, solar Power, Rain Water Harvesting, Solid Waste Management Facilities,
sanitation, essential furnitures for the local government schools and Anganwadi Kendras. A display
board must be placed for the information to the public (with intimation to the concerned District
Magistrate and the concerned district level officers of the cbncerne.rl departments). (¢) Under the
Corporate Environment Responsibilities the madalities of-all expenditure on skill development
programme need to be done in consultation with and guidance of Bihar Skill Devolvement Mission,
with intimation to the concerne t Environment Impact Assessment
Authority and Bihar State Pollution Control Board, Patﬁa (d) Project Proponent has to fix display
board on each mining site mentioning thereupon variuu.'ls activi

Management Plan (EMP). (e) The Project Proponent should do
(three meters) depth by semi-me 3

supply,

d District Magistrate, State

ities to be done under Environment
the sand mining limited to 03 meters
chanised method (without usin

e vehicle, 50 that the sand doesn’

n't affect the air quality as well, (h)

Observing. the increase in the
number of deaths due to lightning in Bihar, the SETAA resolved to direct the Project Proponent to
install lightning arTestor in the area concerned to protect the inhhbih
(i) The Proponent must submit untreated hig

nt_éi_"frldm hazards like lightning.
h resolution satellit
from the National Remote Sensing Center (

¢ images with stereoscopic 3D view
NRSC), Hyderabad for the month of June and December
every year, along with the respective I_Jalf-y:a:iy't';onipiia.qé'e report in hard and soft copy.

AT PR
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STATE LEVEL ENVIRONMENT IMPACT ASSESSMENT AUTHORITY, BIHAR
I'. No.:- SIA/1(a)/2521 (Amend.)/2024 |

Sub: Amendment in Environmental Clearance regarding change
in company name i.c. M/s Uma Associates to M/s Uma
Associates Infratech Developers Private Limited.

/2023,

2023,
No.-

Reference;- 1 MoEF&CC ToR Proposal No. - SIA/BR/MIN/415718
MoEF&CC EC Proposal No. - SIA/BR/MIN/443423/
MOEF&CC  Amendment IN EC  Proposal
STIA/BR/MIN/466249/2024, &
SEIAA File No.:- SIA/1(a)/2521 (Amend.)/2024.

2. Scrutiny fee submission dated 04-03-2024 (For Amendment).

3. SEAC meeting held on 06-04-2024 (For Amendment EC).
4" SEIAA meeting held on 14-04-2023 (For Amendment EC).
" This has reference to your online application for River Sand Mining by M/s

Uma Associates Infratech Developers. Private Limited for Mining of Rohtas Sone 17 Sand
Ghat on Sone River of District:- Rohtas, State:- Bihar. The details of the projects as mentioned in

application are as below:-

SI. " Item W N i . Details
= 7 Proposed Sand Mining Fro} -
: “| Propose n : "
1. | Name of the project SonTlT" S:ﬁd & };atmg roject on Sone River at "Rohtas
2. | Area of the project 97.40 Ha.
3. | Depth of Mining 03 Meter
4. Proposed Production 1753200 cum per Annum
5, | Name of River Sone River
6. | Name of Mineral Sand R .
7. Location of the ijcct h"'tEIUZﬂ:‘— Sikﬂriag B]DCk:— De\hri, District:— Rohtas
L — State:~ Bihar. \ ’
1. The name of the company change i.e, M/ 2
e, M/sU . i
DB P Ligiad. ma Associates to M/s Uma Associates Infratech
2. The rest EC conditions sh

all remain unchanged in the issued EC (EC Identification No. -

EC23B00IBR i
150644), File No, - SIA/1(a)/2285/2023 Date of Issue EC — 14/11/2023.

&V Sd-
(Abhay Kumar)
Member Secretary

SEIAA, Bihar
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¥e ghrough email,

The Secretary,

Bhawan, Patna = 15.
The Additional Chief Secretary, Mines and Geology Deptt., Govt. of Bihar, Vikas Bh
L i ar, Vikas Bhawan,

li‘

L T L i
o=

434

for information and necessary action to :

En i i 2
VATO men I ore t B.“d CI h . A 1

Patna - 15
The Chairman, SEAC, Bihar.
The Member Secretary, Bihar State Pollution Control Board, Patna-23

The Director, Mines and Geology Deptt., Govt Of Bi
7 " " fBIh |v-
MoEF&CC, Integrated Regional Office, Ranchi, zn:" Flc:okasr, hﬂig;::n, P:tna};alri. i
arter - han tate

Hausing Bﬂﬂl‘d, Hﬂl’i‘l’l'l.l Ch(}wk, Ranc i
e n lu, Jharkhand - 834002.

(Abhay Kumar)
‘Member Secretary,
SEIAA, Bihar

il ...I-' i
pLEy
A

s

. a
A gl

i
L2

Vvalidity unknown
Shri Abhay Ku

Digitally Signed by :
Member Secretary, SEIAA

Date: 25/04/2024
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